
International Registration designating India 

Trade Marks Journal No: 1893 ,   18/03/2019           Class 1 
 

 

4082119    11/12/2018

[International Registration No. : 1447377]
RED AVENUE NEW MATERIALS GROUP CO., LTD.

9/F, CITIGROUP TOWER, 33 HUA YUAN SHI QIAO RD., PUDONG NEW AREA, 200120 SHANGHAI China

Proposed to be Used

IR DIVISION
Phenolic resin; plasticizers; dispersions of plastics; mastic for tires; accelerant; chemical intensifiers for rubber; 
antioxidant; resorcinol; mold-release preparations; vulcanization accelerators.

6539



Trade Marks Journal No: 1893 ,   18/03/2019           Class 1 
 

 

Priority claimed from 14/08/2018; Application No. : 1379975 ;Benelux 

4082323    10/12/2018

[International Registration No. : 1447344]
DSM IP Assets B.V. (Private Limited Liability Company)

Het Overloon 1 NL-6411 TE Heerlen Netherlands

Proposed to be Used

IR DIVISION
Pectin, pectin-gum based preparations, xanthan and xanthan-gum based preparation for industrial purposes and for the 
food industry; colloids obtained from raw materials, used as thickener, stabilizer and gelling agent in the food, agricultural, 
chemical, pharmaceutical and cosmetic industry.

6540



Trade Marks Journal No: 1893 ,   18/03/2019           Class 1 
 

 

Priority claimed from 30/08/2018; Application No. : 725174 ;Switzerland 

4082372    13/12/2018

[International Registration No. : 1446841]
Clariant AG

Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used

IR DIVISION
Chemical products for use in industry.

6541



Trade Marks Journal No: 1893 ,   18/03/2019           Class 1 
 

 

4082387    10/12/2018

[International Registration No. : 1446964]
ZHANGJIAJIE GUIYOU ENVIRONMENTAL PROTECTION MATERIAL TECHNOLOGY CO., LTD.

GROUP 11 (COUNTY INDUSTRIAL CONCENTRATION ZONE), SHIBAN VILLAGE, LINGYANG TOWN, CILI COUNTY, 
ZHANGJIAJIE CITY HUNAN PROVINCE China

Proposed to be Used

IR DIVISION
Clarification preparations; disincrustants; emollients for industrial purposes; detergents for use in manufacturing 
processes; water purifying chemicals; water-softening preparations; filtering preparations for the beverages industry.

6542



Trade Marks Journal No: 1893 ,   18/03/2019           Class 1 
 

 

4087331    11/12/2018

[International Registration No. : 1448824]
SHANDONG YUWANG ECOLOGICAL FOOD INDUSTRY CO., LTD.

FUHUA ROAD, HIGH-TECH DEVELOPMENT ZONE, YUCHENG CITY, 251200, 250014 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Protein [raw material]; starch for industrial purposes; flour for industrial purposes; gluten for industrial purposes; 
photographic paper; synthetic resins, unprocessed; welding chemicals; gluten for the food industry; leather-waterproofing 
chemicals.

6543



Trade Marks Journal No: 1893 ,   18/03/2019           Class 2 
 

 

Priority claimed from 20/09/2017; Application No. : 302017000104850 ;Italy 

3693798    25/09/2017

[International Registration No. : 1378007]
INDUSTRIA CHIMICA ADRIATICA - S.P.A.

Via Sandro Pertini 52 I-62012 CIVITANOVA MARCHE (MC) Italy

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used

IR DIVISION
Varnishes; fixatives [varnishes]; lacquers; colours; colorants; enamels for painting; thinners for colours; thinners for 
lacquers; thinners for paints; thinners for varnishes; thinners for coatings; preservatives for cement [paints]; binding 
agents for paints; anti-corrosive preparations; paints for protection against corrosion; protective preparations for metals; 
anti-rust preparations.

6544



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 25/08/2017; Application No. : 4020170107802 ;Republic of Korea 

3680502    25/08/2017

[International Registration No. : 1374997]
ENPRANI CO., LTD.

88, Chukhang-daero, Jung-gu Incheon Republic of Korea

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used

IR DIVISION
Cosmetics; lipsticks; make-up preparations; cosmetic creams; mascara; hair lotions; nail polish; perfumery; beauty 
masks; shampoos; beauty soap; dentifrices; sunscreen preparations; nail art stickers.

6545



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 01/12/2017; Application No. : 30 2017 237 047 ;Germany 

3784307    13/12/2017

[International Registration No. : 1393504]
ZÜHRA AKGÖL

Schützenwaldweg 14 79540 Lörrach Germany

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used

IR DIVISION
Sun-tanning gels; after-sun oils [cosmetics]; alcoholic solvents being cleaning preparations; dandruff shampoo; baby bath 
mousse; babies" creams [non-medicated]; baby body milks; baby lotions; baby powder; baby wipes; baby bubble bath; 
baby shampoo mousse; baby shampoo; baby oils; bath and shower gels, not for medical purposes; bath preparations; 
bath preparations for animals; cosmetic preparations for baths; biological laundry detergents; laundry bleach; chemical 
laundry preparations; face creams for cosmetic use; hair creams; hair care creams; skin cream; hand creams; tooth 
whitening creams; cream soaps; decorative cosmetics; shower creams; shower gels; pre-moistened cosmetic wipes; 
moisturising creams, lotions and gels; moisturising preparations; soaps in liquid form; laundry liquids; cosmetic facial 
lotions; hair conditioners for babies; skin whitening preparations [cosmetic]; skin masks [cosmetics]; skin care lotions 
[cosmetic]; cosmetics; cosmetics and cosmetic preparations; cosmetics for protecting the skin from sunburn; cosmetic 
preparations for the care of mouth and teeth; cosmetic sun-protecting preparations; oils for cosmetic purposes; body oils 
[for cosmetic use]; cosmetic oils for the epidermis; bath herbs; baby lotions; lotions for cosmetic purposes; mouthwash; 
non-medicated diaper rash cream; non-medicated toothpaste; mouthwashes, not for medical purposes; laundry washing 
preparations; baby care products (non-medicated); oral hygiene preparations; tooth whitening preparations; shaving 
cream; cleaning preparations; cleaning agents for household purposes; cleaning preparations for fabrics; detergent soap; 
shampoos; shampoos for animals [non-medicated grooming preparations]; baby sun creams; sunscreen cream; sun 
protecting creams [cosmetics]; sunscreen preparations; dusting powder; talcum powder (non-medicated) for babies; body 
talcum powder; cosmetics for animals; animal grooming preparations; shampoos for pets [non-medicated grooming 
preparations]; laundry preparations; soap powder; fabric softeners; dentifrices and mouthwashes; dental bleaching gels; 
toothpaste; dental care preparations for animals; essential oils, baby oil.

6546



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 04/04/2018; Application No. : 71456/2018 ;Switzerland 

4006660    21/09/2018

[International Registration No. : 1433894]
CHANEL SARL

Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used

IR DIVISION
Make-up products; lipstick; lip glosses; lip care products; lip pencil; nail care products; nail polish (varnish); nail polish; 
varnish-removing products; eyebrow pencils; eye pencils; eye shadows; make-up; mascaras; eyeliners; preparations for 
cosmetic use for skin, scalp, hair or nail care; preparations for cosmetic use for application on the skin, scalp, hair or 
nails; toiletries for non-medical use; balms other than for medical use; lotions for cosmetic use; soaps; essential oils; 
perfumes; deodorants/antiperspirants for personal use; shaving soap; shaving products; sunscreen preparations; 
cosmetic skin-tanning preparations; talcum powder for toilet use; artificial nails for cosmetic use; nail art stickers; 
adhesives for affixing artificial nails; temporary tattoos for cosmetic use; perfumed sprays for indoor use; air fragrances; 
potpourris [fragrances].

MARK TO BE USED AS A WHOLE.

6547



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 29/05/2018; Application No. : 30 2018 216 177 ;Germany 

4066053    26/09/2018

[International Registration No. : 1445068]
WINTER HOLDING GMBH & CO KG

Heidelberger Strasse 9-11 69226 Nußloch Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO.

Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used

IR DIVISION
Soaps; perfumery, essential oils, cosmetics; hair lotions.

6548



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 21/06/2018; Application No. : 4463372 ;France 

4079763    12/12/2018

[International Registration No. : 1446825]
KENZO

18 rue Vivienne F-75002 Paris France

Proposed to be Used

IR DIVISION
Perfumes; eaux de parfum; eaux de cologne; eaux de toilette.

6549



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 17/07/2018; Application No. : 4469535 ;France 

4087350    10/12/2018

[International Registration No. : 1449059]
L'OREAL

14 rue Royale F-75008 Paris France

Proposed to be Used

IR DIVISION
Hair treatments and preparations; hair care preparations other than for medical use; hair styling preparations.

6550



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

Priority claimed from 27/06/2018; Application No. : 4464993 ;France 

4098183    10/12/2018

[International Registration No. : 1451852]
M. Stéphane PATOU

18 avenue de la Libération F-92350 Le Plessis-Robinson France

Proposed to be Used

IR DIVISION
Deodorants for personal use; dentifrices; shampoos; hair conditioners; hair lotions; hair care cosmetics; shower gels; 
bath gels; soaps; perfumed soaps; perfumed bath salts; bubble baths for cosmetic use; make-up products; perfumed body 
creams, milks and lotions; cleansing milk for toilet purposes; cosmetic creams; eau de Cologne; eau de parfum; eaux de 
toilette; perfumes in solid form; perfumery products; perfumes; air fragrances; bases for flower perfumes; sachets for 
perfuming linen; shaving products; oils for cosmetic use; perfumery oils; essential oils; perfumed oils; bath oils.

6551



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

4099622    06/12/2018

[International Registration No. : 1451209]
PARK, Jin Nam

701-305, 39, Hwamyeongsindosi-ro, Buk-gu Busan Republic of Korea

Proposed to be Used

IR DIVISION
Lipsticks; make-up; badian essence; cosmetic preparations for skin care; eye liner; balms, other than for medical 
purposes; perfume; hair gel; nail varnish for cosmetic purposes; cosmetics; cosmetics kits (cosmetics sets).

6552



Trade Marks Journal No: 1893 ,   18/03/2019           Class 3 
 

 

4110697    06/11/2018

[International Registration No. : 1452892]
X.bal Co., Ltd.

3134 Fukaihigashimachi, Naka-ku, Sakai-shi Osaka 599-8235 Japan

Proposed to be Used

IR DIVISION
Perfumes; cosmetics; soap; air fragrancing preparations; incense.

6553



Trade Marks Journal No: 1893 ,   18/03/2019           Class 4 
 

 

Priority claimed from 01/11/2018; Application No. : 2018-136077 ;Japan 

4109234    09/11/2018

[International Registration No. : 1452809]
YUSHIRO CHEMICAL INDUSTRY CO., LTD.

34-16, 2-chome, Chidori, Ota-ku Tokyo 146-8510 Japan

Proposed to be Used

IR DIVISION
Cutting oils; mold releasing oils; lubricating oils.

6554



Trade Marks Journal No: 1893 ,   18/03/2019           Class 4 
 

 

Priority claimed from 01/11/2018; Application No. : 2018-136079 ;Japan 

4109239    09/11/2018

[International Registration No. : 1452849]
YUSHIRO CHEMICAL INDUSTRY CO., LTD.

34-16, 2-chome, Chidori, Ota-ku Tokyo 146-8510 Japan

Proposed to be Used

IR DIVISION
Cutting oils; mold releasing oils; lubricating oils.

6555



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

Priority claimed from 20/05/2014; Application No. : GE2014C000250 ;Italy 

2904783    28/05/2014

[International Registration No. : 1227498]
MICERIUM SPA

Via G. Marconi, 83 I-16030 AVEGNO (GE) Italy

VANINI, LORENZO

Via Tesserete 10 CH-6900 Lugano Switzerland

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used

IR DIVISION
Dental ceramics; dental resins; dental amalgams; dental anaesthetics, dental mastics; dental cements; dental sealant; 
dental mastics; dental lacquer; dental abrasives; dental stone; dental rinse; dental wax; dental adhesives; dental waxes; 
dental etching materials; dental bonding material; dental impression materials; medicated dental rinses; dental composite 
materials; dental ceramic material; denture base materials; adhesives for dentures, dental veneers for use in dental 
restoration; porcelain for dental prostheses; medicines for dental purposes; cements for dental prostheses; adhesives for 
dental use; dental wax for the preparation of dental moulds; gypsum for dental purposes; amalgams for dental use; rubber 
for dental purposes; dental preparations and articles; imprinting for dental purposes; amalgam for dental purposes; dental 
cement for fillings; molding wax for dentists; moulding wax for dentists; dental preparations for disclosing plaque; 
modeling wax for dental purposes; dental varnishes for sealing teeth; chromatic alginate dental impression material; 
abrasive pads for dental purposes; abrasive fluids for dental use; impression materials for dental purposes; medicated 
anti-cavity dental rinses; conductive lacquer for dental purposes; antibiotics for use in dentistry; alloys of precious metal 
for use in dentistry and dentistry technology; cleaners [preparations] for sterilising dental instruments; dental materials for 
stopping the teeth; dental materials for packing the teeth; colouring reagents for detecting dental plaque; ceramics for the 
construction of dentures; synthetic resins for use in dentistry; alloys of precious metals for dental purposes, dental 
materials for duplicating models of teeth; dental materials for making models of teeth; ceramics for use in the 
reconstruction of dentures.

6556



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

Priority claimed from 02/10/2014; Application No. : 516843 ;Czech Republic 

3210326    16/03/2015

[International Registration No. : 1266659]
BOHEMIA ARTWORK, S.R.O.

Dvorákova 1350/8 CZ-408 01 Rumburk Czech Republic

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used

IR DIVISION
Germicides, antiseptics, biological preparations for medical purposes, disinfectants, food supplements, tinctures for 
medical purposes, pharmaceutical preparations, preparations for skin care, in particular for treatment and alleviation of 
after-effects of insect bites, tick bites, lice irritation, for treatment and alleviation of after-effects of acne, rash, cold sores 
and mycoses, for treatment and alleviation of after-effects of superficial wounds, open wounds and irritation caused by 
depilation, preparations for mouth care, in particular for treatment of aphthae, sore gums and periodontitis, preparations 
for treatment of mycoses, preparations for treatment of tonsillitis, sore throat, earache, rhinitis, sinusitis, middle ear 
infection, preparations for treatment of haemorrhoids, vaginal douches and preparations for treatment of vaginal 
infections.

6557



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

3621734    13/07/2017

[International Registration No. : 1361846]
PROSUPPS USA LLC

2801 East Plano Parkway Plano TX 75074 United States of America

Address for service in India/Attorney address:
PARKER & PARKER COMPANY

A-3 TRADE CENTRE STADIUM C.G.ROAD AHMEDABAD-380009

Proposed to be Used

IR DIVISION
Dietary and nutritional supplements containing amino acids.

6558



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

4004819    03/10/2018

[International Registration No. : 1309214]
ESCO - EUROPEAN SALT COMPANY GMBH & CO. KG

Landschaftstraße 1 30159 Hannover Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used

IR DIVISION
High-purity salts for medical use.

6559



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

Priority claimed from 05/12/2018; Application No. : 017996587 ;European Union 

4081043    12/12/2018

[International Registration No. : 1446503]
GRIFOLS WORLDWIDE OPERATIONS LIMITED

GRANGE CASTLE BUSINESS PARK, GRANGE CASTLE, CLONDALKIN DUBLIN 22 Ireland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6560



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

4087330    13/12/2018

[International Registration No. : 1417558]
Engelhard Arzneimittel GmbH & Co. KG

Herzbergstr. 3 61138 Niederdorfelden Germany

Proposed to be Used

IR DIVISION
Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances adapted for 
medical use; nutriments and nutritional supplements for medical purposes; nutritional supplements for animals; food for 
babies; plaster; materials for dressings.

6561



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

Priority claimed from 20/06/2018; Application No. : 2018/01375 ;Ireland 

4095161    13/12/2018

[International Registration No. : 1449454]
Gilead Sciences Ireland UC

IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6562



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

4100848    12/12/2018

[International Registration No. : 1451099]
LEMON CO., LTD.

1105-65, Sanho-daero, Sandong-myeon, Gumi-si Gyeongsangbuk-do 39170 Republic of Korea

Proposed to be Used

IR DIVISION
Pantyliners; medical wound dressings; sanitary panties; tampons for medical purposes; panty liners [sanitary]; sanitary 
pads; sanitary napkins; sanitary towels; disposable pads for incontinents; pants, absorbent, for incontinents; eyepatches 
for medical purposes.

6563



Trade Marks Journal No: 1893 ,   18/03/2019           Class 5 
 

 

4110752    17/09/2018

[International Registration No. : 1392575]
NOVARTIS AG

CH-4002 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6564



Trade Marks Journal No: 1893 ,   18/03/2019           Class 6 
 

 

Priority claimed from 15/05/2018; Application No. : 87921994 ;United States of America 

4023268    09/11/2018

[International Registration No. : 1438057]
U.S. Steel Tubular Products, Inc.

460 Wildwood Forest Dr., Suite 300S Spring TX 77380 United States of America

Proposed to be Used

IR DIVISION
Steel pipes and tubes.

6565



Trade Marks Journal No: 1893 ,   18/03/2019           Class 6 
 

 

4028576    12/11/2018

[International Registration No. : 1439190]
U. S. STEEL TUBULAR PRODUCTS, INC.

460 Wildwood Forest Drive, Suite 300S Spring TX 77380 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used

IR DIVISION
Steel pipes and tubes.

6566



Trade Marks Journal No: 1893 ,   18/03/2019           Class 6 
 

 

4049574    27/11/2018

[International Registration No. : 1441947]
U. S. STEEL TUBULAR PRODUCTS, INC.

10343 Sam Houston Park Drive Houston TX 77064 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used

IR DIVISION
Steel pipes and tubes.

6567



Trade Marks Journal No: 1893 ,   18/03/2019           Class 6 
 

 

4082228    11/12/2018

[International Registration No. : 1447096]
ANQING BOAN ENGINEERING CO., LTD.

4TH FLOOR, NO. 6, YONGXING ROAD, BRIDGE DEVELOPMENT 246000 ZONE, ANQING, ANHUI PROVINCE China

Proposed to be Used

IR DIVISION
Doors of metal; shutters of metal; gates of metal; door panels of metal; door frames of metal; windows of metal; insect 
screens of metal; window stops of metal.

6568



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

3538337    14/12/2016

[International Registration No. : 1337380]
SIMMONS ENGINEERING CORPORATION

400 Regency Drive Glendale Heights IL 60139 US

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used

IR DIVISION
Blades for power saws; blades for power tools; machine parts, namely, blades; power saw blades; power tool parts, 
namely, endless band or belt type, band saw blades.

6569



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

Priority claimed from 13/03/2017; Application No. : 302017000027584 ;Italy 

3793279    04/09/2017

[International Registration No. : 1393883]
DERIM S.R.L.

Via Soccorso, 4 I-60010 OSTRA VETERE (AN) Italy

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used

IR DIVISION
Sewing machines; industrial sewing machines; sewing robots; sewing machine installations; power-operated staple guns; 
machines for the textile industry; clothing pressing machines, electric; industrial machine presses; rotary presses [for 
textiles]; ironing presses; ironing machines for textile articles; weaving looms; card type textile machines; textile 
scutching machines; fulling machines; textile washing machines; industrial robots for textile processing; machines for 
printing textile materials; textile dyeing machines; textile tentering machines; cloth cutting machines; printing machines 
for textiles; machines for textile processing; rotary steam presses, portable, for fabrics.

6570



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

4082199    31/10/2018

[International Registration No. : 1446881]
FOSHAN BEYOND LASER TECHNOLOGY CO., LTD

No. 8-2, Zhujiang Avenue, Bijiang Industrial Zone, Beijiao Town, Shunde District, Foshan Guangdong China

Proposed to be Used

IR DIVISION
Printing machines; beverage preparation machines, electromechanical; food processors, electric; embossing machines; 
cutters [machines]; handling machines, automatic [manipulators]; cutting machines; starters for motors and engines; 
soldering apparatus, electric; electric arc cutting apparatus; sorting machines for industry; electroplating machines.

6571



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

Priority claimed from 04/12/2018; Application No. : UK00003358377 ;United Kingdom 

4084139    10/12/2018

[International Registration No. : 1448479]
Dyson Technology Limited

Tetbury Hill, Malmesbury Wiltshire SN16 0RP United Kingdom

Proposed to be Used

IR DIVISION
Floor cleaning apparatus and machines; vacuum cleaners; carpet shampooers; floor polishers; hard floor cleaners; dry 
cleaning apparatus for floors and carpets; apparatus and machines for applying cleaning preparations to floors and 
carpets; steam cleaners; handheld vacuum cleaners; stick vacuum cleaners; cordless vacuum cleaners; wet-and-dry 
cleaning machines; robotic vacuum cleaners; floor tools for vacuum cleaners; accessories for vacuum cleaners and other 
cleaning machines; attachments for vacuum cleaners; separators; separation apparatus for use in vacuum cleaners and 
other cleaning apparatus; apparatus for separating particles from an airflow; motors (other than for land vehicles); electric 
motors for use in domestic appliances; switched-reluctance motors; parts and fittings for all the aforesaid goods.

6572



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

Priority claimed from 11/12/2018; Application No. : 017998426 ;European Union 

4088377    14/12/2018

[International Registration No. : 1448603]
Doppstadt Familienholding GmbH

Steinbrink 4 42555 Velbert Germany

Proposed to be Used

IR DIVISION
Crushers, in particular shredders, for recycling, fuel and waste materials.

6573



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

4092136    23/11/2018

[International Registration No. : 1450362]
Zhejiang XCC Group Co., Ltd.

No. 199, Taitan Main Road, Xinchang County Zhejiang Province China

Proposed to be Used

IR DIVISION
Bearings (parts of machines); ball-bearings; roller bearings; bearings for transmission shafts; anti-friction pads for 
machines; ball bearing; self-oiling bearings; bearing brackets for machines; ball rings for bearings.

6574



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

Priority claimed from 20/06/2018; Application No. : 30 2018 106 830 ;Germany 

4095966    13/12/2018

[International Registration No. : 1448223]
GHD Georg Hartmann Maschinenbau GmbH

Schwalbenweg 24 33129 Delbrück Germany

Proposed to be Used

IR DIVISION
Packaging tools [machines]; Packaging machines; Packing installations; Automatic packing machines for food.

6575



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

 

Priority claimed from 15/05/2018; Application No. : 1375152 ;Benelux 

4109913    09/10/2018

[International Registration No. : 1453460]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used

IR DIVISION
Small electric appliances and kitchen machines for domestic use, included in this class, especially food processors, 
electric blenders, mixers, hand mixers, immersion blenders, can openers, electric fruit presses and juicers.

6576



Trade Marks Journal No: 1893 ,   18/03/2019           Class 7 
 

BEOT 

4112208    31/10/2018

[International Registration No. : 1452168]
Beot(Shijiazhuang) Inorganic Membrane Separation Equipment Co., Ltd.

(Shi Dai Fang Zhou Building) No. 36 Guang'an Street, Shijiazhuang Hebei China

Proposed to be Used

IR DIVISION
Filter elements; filtering machines; filters [parts of machines or engines]; filter screen device; separator; cartridges for 
filtering machines; waste disposal units; sifting machines; steam/oil separators; sifters.

6577



Trade Marks Journal No: 1893 ,   18/03/2019           Class 8 
 

 

Priority claimed from 10/08/2017; Application No. : 87563412 ;United States of America 

3961324    28/08/2018

[International Registration No. : 1367445]
IDEAVILLAGE PRODUCTS CORP.

155 Route 46 West Wayne NJ 07470 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used

IR DIVISION
Appliances for beauty care purposes, namely, electric shavers, hair trimmers and depilatory appliances; electric and 
battery-powered hair trimmers.

6578



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

2733328    18/12/2013
[International Registration No. : 1199329]
KNOCK N'LOCK LTD

Cochav Yokneam Building, New Industrial Park, P.O.B. 606 20692 Yokneam Israel

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Electronic locks; electronic cylinder locks and cylinder lock knobs; electronic suspension and door locks; combination 
locks; electro-mechanical locks; electronic cam locks; electromagnetic locks; electronic keys; electronic safe locks; 
blocking devices, namely electro-mechanical units that block the movement (opening) of locking mechanisms of doors, 
safes and cabinets; software for management and control of locking devices; keypads, connecting cable and data 
transmitting and receiving units all for use in connection with electronic, electromechanical and electromagnetic locks.

6579



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 19/11/2013; Application No. : 13 4 048 047 ;France 

2860461    19/05/2014
[International Registration No. : 1213824]
OXIBIS GROUP

8 rue de la Carronnée F-39400 MORBIER France

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Optical apparatus and instruments; spectacle frames; sunglasses; goggles for sports; optical goods; spectacle cases; 
containers for contact lenses; spectacle lenses; optical lenses; contact lenses; contact lenses [optics]; correcting lenses 
[optics]; cords for spectacles; spectacles [optics]; fine chains for spectacles; eyeglass frames.

6580



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 09/07/2014; Application No. : 86331967 ;United States of America 

3040714    06/01/2015
[International Registration No. : 1247538]
Loud Audio, LLC 

10990 Wilshire Blvd, Ste. 440 Los Angeles CA 90024 US

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Sound reinforcement systems, namely, loud speakers, loud speaker systems, loud speaker arrays, loudspeakers with 
built-in amplifiers, input and output transducers, signal processors, sound projectors and sound amplifiers; public 
address systems; loud speakers and loud speaker systems.

6581



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 04/12/2017; Application No. : 017560244 ;European Union 

3888446    06/03/2018
[International Registration No. : 1412262]
PAUVAZAL, S.L.

C/ Badajoz, 5 E-28223 Pozuelo de Alarcón (Madrid) Spain

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Optical correcting and magnifying apparatus; cases for children"s glasses; sunglasses for children; glasses for children; 
corrective glasses for children; chains for children"s glasses; frames for children"s glasses; frames for children"s 
sunglasses; plastic frames for children"s glasses; children"s glasses.

6582



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 21/05/2018; Application No. : 87929651 ;United States of America 

4011163    15/10/2018
[International Registration No. : 1435333]
WAHIBA GANDIBOYINA

2044 Houlton Ln PLANO TX 75025 United States of America

Address for service in India/Attorney address:
ABRISE LEGAL

E 712,Crystal Plaza, New Link road, Opp. Infiniti Mall, Andheri west, Mumbai 400 053

Proposed to be Used
IR DIVISION
Downloadable mobile applications for finding, posting and booking jobs.

6583



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 29/03/2018; Application No. : 017881783 ;European Union 

4011170    24/09/2018
[International Registration No. : 1435306]
EBG ELEKTRONISCHE BAUELEMENTE GMBH

Dr. Mitterbauer-Straße 3 A-4663 Laakirchen Austria

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Electric power controllers; resistors; resistances, electric; voltage dividers; voltmeters; voltage-to-current converters.

6584



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 19/06/2018; Application No. : 88005707 ;United States of America 

4080989    17/12/2018
[International Registration No. : 1447206]
Plantronics, Inc.

Legal Department, 345 Encinal Street Santa Cruz CA 95060 United States of America

Proposed to be Used
IR DIVISION
Telecommunications devices, namely, telephones, speakerphones, telephone handsets, headsets for use with telephones, 
computing devices that utilize softphone software that enables voice over Internet telephone calls, cell phones, and 
computers; earphones, earbuds; computer peripheral devices, namely, docking stations and adapters for charging mobile 
devices and batteries, and for connecting mobile phones, PC tablets, liquid crystal display (LCD) monitors, computers, 
mice and keyboards; computer software, namely, user interface software; computer telephony software; application 
software, namely, software for connecting telecommunications devices, computer peripheral devices, mobile devices and 
wireless networks.

6585



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 28/11/2018; Application No. : 88209587 ;United States of America 

4081044    14/12/2018
[International Registration No. : 1446537]
Wirelesslink Group, Inc.

50-10 27th Street, Suite A Long Island City NY 11101 United States of America

Proposed to be Used
IR DIVISION
Carrying cases for cell phones; carrying cases specially adapted for electronic equipment, namely, cell phones, mobile 
computers and tablets; cell phone battery chargers; cell phone battery chargers; cell phone battery chargers for use in 
vehicles; earphones and headphones; headphones; protective covers and cases for cell phones, laptops and portable 
media players; USB cables; wireless ear buds; audio speakers.

6586



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 08/06/2018; Application No. : 87955150 ;United States of America 

4082260    10/12/2018
[International Registration No. : 1446378]
Century Products, Inc.

2707 Lily Street Pomona CA 91767 United States of America

Proposed to be Used
IR DIVISION
Timers; electrical outlets; remote control electrical outlets; electrical plugs; light switches; downloadable software in the 
nature of a mobile application for operating, managing, and adjusting settings for home wiring devices, electrical plugs, 
electrical outlets, light controls, and timers.

6587



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 14/06/2018; Application No. : 75249 ;Jamaica 

4082281    12/12/2018
[International Registration No. : 1447107]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer software for creating and recording music; computer software for sound mixing and synthesizing; computer 
software for digital audio production, processing, and editing; computer software for control and customization of audio 
effects.

6588



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 16/08/2018; Application No. : 017944518 ;European Union 

4084158    10/12/2018
[International Registration No. : 1448006]
Hugo Bischopink

Am Steinwerk 7 57413 Finnentrop Germany

Jürgen Bischopink

Am Steinwerk 7 57413 Finnentrop Germany

Proposed to be Used
IR DIVISION
Accessories for mobile telephones and tablet computers, in particular covers for mobile telephones and tablet computers.

6589



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 14/06/2018; Application No. : 75248 ;Jamaica 

4084168    12/12/2018
[International Registration No. : 1447999]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer software for creating and recording music; computer software for sound mixing and synthesizing; computer 
software for digital audio production, processing, and editing; computer software for control and customization of audio 
effects.

6590



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 14/06/2018; Application No. : 88001265 ;United States of America 

4085562    14/12/2018
[International Registration No. : 1448986]
WARNER MEDIA, LLC

ONE TIME WARNER CENTER NEW YORK NY 10019 United States of America

Proposed to be Used
IR DIVISION
Downloadable mobile software applications for mobile communication devices for use in distribution of digital video, 
video files, video, and multimedia content; software for receiving, streaming, searching, accessing and reviewing 
audiovisual and multimedia content via the internet, mobile digital electronic devices, communications networks, satellite 
transmission services, and wireless telecommunications networks; computer programs and software for streaming, 
accessing, and reviewing audiovisual and multimedia content via the internet and mobile digital electronic devices; digital 
media, namely, downloadable video recordings, downloadable video files, downloadable multimedia files featuring 
comedy, drama, action, variety, adventure, sports, music and musicals, current events, news, documentary and animation; 
prerecorded DVDs containing films and television programs featuring comedy, drama, action, variety, adventure, sports, 
music and musicals, current events, news, documentary and animation; downloadable films and television programs 
featuring comedy, drama, action, variety, adventure, sports, music and musicals, current events, news and entertainment 
news, documentary and animation; downloadable films, movies, and television programs featuring comedy, drama, action, 
variety, adventure, sports, music and musicals, current events, news, documentary and animation provided via a video-on-
demand service.

6591



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

4086682    10/12/2018
[International Registration No. : 1448886]
JINAN BANGYING INFORMATION TECHNOLOGY CO., LTD.

ROOM 510, 5F, LIBAO INDUSTRIAL BUILDING, NO. 36, LISHAN ROAD, LIXIA DISTRICT, JINAN CITY 250014 SHANDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Computer operating programs; computer programs, recorded; mobile phone application software, downloadable; 
computer software applications, downloadable; portable multimedia player; electronic publications, downloadable; 
electronic teaching and learning machine; optical discs; teaching robots; audiovisual teaching apparatus.

6592



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

Priority claimed from 26/07/2018; Application No. : 32509371 ;China 

4092801    21/11/2018
[International Registration No. : 1449844]
HUAWEI TECHNOLOGIES CO., LTD.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Software for processing images, graphics and texts; software for controlling and improving sound quality of stereo 
apparatus; computer software for processing digital images; computer software for creating and editing music and 
sounds; set-top boxes; learning machines; audio loudspeakers for vehicles; digital sound processors; portable sound 
reproduction apparatus; MP4 players; audio transmitters; notebook computers; tablet computers; laptop computers; 
computer programs (downloadable software); downloadable computer software applications; smartphones; cameras; 
wearable activity trackers; smartwatches; television apparatus; virtual reality headsets; earphones; electronic book 
readers; audio and video receivers; sound reproduction apparatus; sound transmitting apparatus; headphones; portable 
media players; wireless loudspeakers; stereo apparatus for vehicles; cabinets for loudspeakers; computer programs for 
editing images, sounds and videos; computer programs for video and computer games; encoding and decoding 
apparatus; computer software for controlling the operation of audio and video devices; central processing units for 
processing information, data, sounds or images; computer software for organizing and viewing digital images and 
photographs.

6593



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

4098214    17/12/2018
[International Registration No. : 1451640]
UP POWER INTERNATIONAL INC

228 Park Ave. S, 45956 New York NY 10003 United States of America

Proposed to be Used
IR DIVISION
Armbands specially adapted for personal electronic devices, namely, wireless phones, MP3 players; audio cables; audio 
headphones; audio speakers; batteries and battery chargers; carrying cases specially adapted for pocket calculators and 
cellphones; earbuds; fitted plastic films known as skins for covering and providing a scratch proof barrier or protection for 
electronic devices, namely, MP3 players, mobile telephones, smart telephones, digital cameras, global positioning systems 
and personal digital assistants; plug adaptors; plug connectors; stands for personal digital electronic devices, namely, cell 
phones, MP3 players, tablets, personal digital assistants; USB cables for cellphones; carrying cases, holders, protective 
cases and stands featuring power supply connectors, adaptors, speakers and battery charging devices, specially adapted 
for use with handheld digital electronic devices, namely, cell phones, MP3 players, tablets, personal digital assistants; 
electric charging cables; power adapters for use in vehicle lighter sockets.

6594



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 19/07/2018; Application No. : 1942483 ;Australia 

4100136    13/12/2018
[International Registration No. : 1451276]
Gotta-Go International Pty Ltd

118 Taylor St ARMIDALE NSW 2350 Australia

Proposed to be Used
IR DIVISION
Software and software apps relating to the recording of eulogies; and software for the processing and playback of audio 
and visual recorded messages.

6595



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

4100859    13/12/2018
[International Registration No. : 1450972]
BEIJING EDIFIER TECHNOLOGY CO., LTD.

NO. 815, 8TH FLOOR, SHUANGQIAO BUILDING, NO. 68 BEISIHUANXILU, HAIDIAN DISTRICT 100080 BEIJING China

Proposed to be Used
IR DIVISION
Radios; headphones; earphones; cell phones; computer peripheral devices; cabinets for loudspeakers; diaphragms 
[acoustics]; megaphones; microphones; horns for loudspeakers.

6596



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 08/05/2018; Application No. : 2018-59435 ;Japan 

4109272    06/11/2018
[International Registration No. : 1452890]
Saki Corporation

3-1-4 Edagawa, Koto-ku Tokyo 135-0051 Japan

Proposed to be Used
IR DIVISION
Testing apparatus for testing printed circuit boards; semiconductor testing apparatus; measuring or testing machines and 
instruments.

6597



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

 

4109928    19/10/2018
[International Registration No. : 1453280]
Molecular Rebar Design, LLC

13477 Fitzhugh Rd. Austin TX 78736 United States of America

Proposed to be Used
IR DIVISION
Carbon nanotubes, namely, tubular discrete carbon molecules for use in manufacturing and industrial engineering 
applications.

6598



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 08/06/2018; Application No. : 2018-076356 ;Japan 

4109930    07/12/2018
[International Registration No. : 1453037]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; video game 
cartridges; cases for smartphones; covers for smartphones; computer game software; computer programs, recorded; 
compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, downloadable; 
electrical adapters; chargers for electric batteries; batteries, electric.

6599



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

4110576    22/10/2018
[International Registration No. : 1453217]
Tsuruga Electric Corporation

1-3-23, Minami sumiyoshi, Sumiyoshi-ku, Osaka-shi Osaka 558-0041 Japan

Proposed to be Used
IR DIVISION
Electric or magnetic meters and testers; voltmeters; ammeters; wattmeters; insulation resistance meters; resistance 
measuring instruments; ohmmeters; electric meters; total flow meters; flow rate meters; watt hour meters; revolution 
counters; total distance meters; velocity meters; withstand voltage testers; frequency meters; measuring or testing 
machines and instruments; voltage testers; thermometers; hygrometers; tachometers; barometers; anemometers; 
pressure gauges; temperature and humidity meters with alarm function to prevent heatstroke.

6600



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

4110645    23/10/2018
[International Registration No. : 1453083]
BEIJING YUNIFY TECHNOLOGY CO., LTD.

ROOM 601, FLOOR 6, BUILDING16, YARD 36, CHUANGYUAN ROAD, CHAOYANG DISTRICT BEIJING China

Proposed to be Used
IR DIVISION
Data processing apparatus; computer software applications, downloadable; monitors [computer programs]; computer 
servers; electronic publications, downloadable; computer programs, recorded; smart cards [integrated circuit cards]; 
computer hardware; local area network servers; computer memory devices; processors [central processing units]; 
computer game software; computer software for controlling and managing access to server applications; internet servers; 
computers; computer operating programs, recorded; interfaces for computers; computer programs [downloadable 
software]; computer software, recorded; computer network servers; network servers.

6601



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

Priority claimed from 08/06/2018; Application No. : 2018-076353 ;Japan 

4110974    07/12/2018
[International Registration No. : 1452877]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; video game 
cartridges; cases for smartphones; covers for smartphones; computer game software; computer programs, recorded; 
compact discs [audio-video]; downloadable image files; downloadable music files; electronic publications, downloadable; 
electrical adapters; chargers for electric batteries; batteries, electric.

6602



Trade Marks Journal No: 1893 ,   18/03/2019           Class 9 
 

XANOVA 

4112209    10/08/2018
[International Registration No. : 1452161]
Shenzhen 3EYE Industrial Design Co., Ltd.

RM 409, Floor 4, Block 2, Meilin Duoli Industry Zone, Beihuan Rd., Futian District, Shenzhen City 518049 Guangdong Province China

Proposed to be Used
IR DIVISION
Mouse pads, mouse [computer peripheral], computer keyboards, joysticks for use with computers, other than for video 
games, solid state drives, memory expansion card, electronic card for image processing, cabinets for loudspeakers, 
earphone, headphones.

6603



 
Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

Priority claimed from 22/06/2017; Application No. : UK00003238948 ;United Kingdom 

3642909    29/06/2017
[International Registration No. : 1365517]
ULTRAMAX PRODUCTS LTD

Unit 1 Calder Vale Road Horbury Wakefield, West Yorkshire WF4 5ER GB

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Adult sexual aids, namely penis pumps.

6604



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

 

4087082    13/12/2018
[International Registration No. : 1448393]
MEGAGEN IMPLANT CO., LTD.

45, Secheon-ro 7-gil, Dasa-eup, Dalseong-gun Daegu 42921 Republic of Korea

Proposed to be Used
IR DIVISION
Dental implant fixture; implant fixture for dental purposes; dental implant abutments; implant abutments for dental 
purposes; cover screws for dental purposes; pins for dental purposes; screws for dental purposes; instruments for use in 
prosthetic dentistry; filling instruments for dental purposes; dental burs; dental operating units; dental implants; dental 
osteotomes; dental instruments for use in implant surgery; treatment beds for dental purposes; orthodontic machines and 
instruments for dental purposes; orthodontic appliances; dental apparatus and instruments; artificial teeth; surgical 
apparatus and instruments for dental use; apparatus and instruments for use in bone graft procedures.

6605



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

 

Priority claimed from 14/06/2018; Application No. : 017917978 ;European Union 

4087232    14/12/2018
[International Registration No. : 1448967]
OSYPKA AG

Earl-H.-Wood- Strasse 1 79618 Rheinfelden-Baden Germany

Proposed to be Used
IR DIVISION
Diagnostic catheters, namely temporary multipolar catheters for intracardiac sensing und heart stimulation in connection 
with an external pacemaker; controllable and non-controllable diagnostic catheters, in particular temporary multipolar 
catheters for intracardiac sensing and heart stimulation, including in connection with an external stimulation device; 
catheters, in particular diagnostic catheters; catheters; tubing for use with catheters; medical devices for placing and 
securing catheters; medical apparatus and instruments, namely medical accessories for catheters and for using catheters.

6606



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

Priority claimed from 14/06/2018; Application No. : 017917981 ;European Union 

4095446    14/12/2018
[International Registration No. : 1449773]
OSYPKA AG

Earl-H.-Wood- Strasse 1 79618 Rheinfelden-Baden Germany

Proposed to be Used
IR DIVISION
Diagnostic catheters, namely temporary multipolar catheters for intracardiac sensing und heart stimulation in connection 
with an external pacemaker; controllable and non-controllable diagnostic catheters, in particular temporary multipolar 
catheters for intracardiac sensing and heart stimulation, including in connection with an external stimulation device; 
catheters, in particular diagnostic catheters; catheters; tubing for use with catheters; medical devices for placing and 
securing catheters; medical apparatus and instruments, namely medical accessories for catheters and for using catheter.

6607



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

4096586    12/12/2018
[International Registration No. : 1450636]
Augmenix, Inc.

201 Burlington Rd. Bedford MA 01730 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations in the nature of implantable materials, namely, pliable, synthetic hydrogel for medical and 
surgical purposes; kits that contain hydrogel and/or polymers that react to form the hydrogel when combined with each 
other and applicators therefore for use in medical and surgical procedures; synthetic radiopaque hydrogel for medical and 
surgical purposes; surgical and medical apparatuses and instruments.

6608



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

Priority claimed from 12/07/2018; Application No. : 88034894 ;United States of America 

4099589    11/12/2018
[International Registration No. : 1451135]
Stryker Corporation

2825 Airview Boulevard Kalamazoo MI 49002 United States of America

Proposed to be Used
IR DIVISION
Medical goods, namely, surgical helmets, togas, and hoods sold individually or together that are worn by medical staff.

6609



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

Priority claimed from 26/09/2018; Application No. : 2018-121286 ;Japan 

4109236    28/11/2018
[International Registration No. : 1452772]
Piolax Medical Devices, Inc.

51, Iwai-cho, Hodogaya-ku, Yokohama Kanagawa 240-0023 Japan

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; medical guidewires; micro-guidewires.

6610



Trade Marks Journal No: 1893 ,   18/03/2019           Class 10 
 

 

Priority claimed from 03/06/2018; Application No. : 305849 ;Israel 
4110641    02/12/2018
[International Registration No. : 1453163]
OSSIO LTD

58 Ha Tachana Street 3052643 Binyamina-Giv'at Ada Israel

Proposed to be Used
IR DIVISION
Bone-fixing implants; osteoconductive fixation implants for repair of damaged bone; bone implant materials including 
biocomposite materials, reinforcing fibers, bioabsorbable polymer resins, polymer resins and metal; bone implant 
insertion devices; bone repair implants, screws, pins, plates, nails, fibers, sheets, rods, staples, clips, needles, cages, and 
tubes; and bone filler products.

6611



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

3769700    21/12/2017
[International Registration No. : 1390677]
AQUATRU, LLC D/B/A AQUATRU

14724 Ventura Blvd., Suite 200 Sherman Oaks CA 91403 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Tap-water purifying apparatus.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6612



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

Priority claimed from 23/02/2017; Application No. : 016398802 ;European Union 

3771428    22/08/2017
[International Registration No. : 1391752]
GESSI S.P.A.

Frazione Vintebbio, Parco Gessi I-13037 Serravalle Sesia, Vercelli Italy

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Taps, cocks and accessories; taps and fittings; mixers taps for water pipes; thermostatic taps; showers; shower stalls; 
shower roses; bathtubs; floor-standing washbasins; wash-hand basins, parts of sanitary installations; basins being part of 
water supply installations; sinks; toilets; toilet bowls; bidets; flushing tanks; sanitary installations; sanitary apparatus and 
installations; sanitary installations; sanitary water fittings; bathroom installations for sanitary purposes; apparatus for 
water supply for sanitary purposes; saunas; portable Turkish baths; steam baths, saunas and spas; bath cubicles; 
bathroom fittings, included in this class.

6613



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

4081065    13/12/2018
[International Registration No. : 1447202]
RISINGSUN MEMBRANE TECHNOLOGY (BEIJING) CO., LTD.

BUILDING 2, SHUNREN ROAD NO.51, LINHE INDUSTRIAL ZONE, SHUNYI DISTRICT BEIJING China

Proposed to be Used
IR DIVISION
Filters (parts of household or industrial installations); reverse osmosis membrane (parts of water purification 
installations); nanofiltration membrane (parts of water purification installations); ultrafiltration membrane (parts of water 
purification installations); micro-filtration membrane (parts of water purification installations); water purifying apparatus 
and machines; desalination plants; disinfectant apparatus; sewage treatment equipment.

6614



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

 

4084173    13/12/2018
[International Registration No. : 1448044]
LI JIANHAI

ROOM 1701, NO. 4, TIANLEJING, TIANHE DISTRICT, GUANGZHOU GUANGDONG China

Proposed to be Used
IR DIVISION
Air conditioning apparatus; extractor hoods for kitchens; heating apparatus; taps [faucets]; heating installations [water]; 
pipes [parts of sanitary installations]; bath tubs; bath installations; bath fittings; toilet bowls; sauna bath installations; 
shower enclosures; sinks; solar water heaters; water purification installations; purification installations for sewage.

6615



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

4085717    13/12/2018
[International Registration No. : 1448073]
Li Jianhai

Room 1701, No. 4, Tianlejing, Tianhe District, Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Air conditioning apparatus; extractor hoods for kitchens; heating apparatus; taps [faucets]; heating installations [water]; 
pipes [parts of sanitary installations]; bath tubs; bath installations; bath fittings; toilet bowls; sauna bath installations; 
shower enclosures; sinks; solar water heaters; water purification installations; purification installations for sewage.

6616



Trade Marks Journal No: 1893 ,   18/03/2019           Class 11 
 

4102207    11/12/2018
[International Registration No. : 1450669]
AI CHUNYANG

NO.16, ZHONGXIN WEST STREET, NIANSANLI ROAD, YIWU CITY, JINHUA CITY, 322000 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Electric radiators; electric coffee machines; water purification installations; heaters for baths; electric cooking utensils; 
refrigerators; air conditioning installations; electric water heaters; toasters.

6617



Trade Marks Journal No: 1893 ,   18/03/2019           Class 12 
 

Priority claimed from 09/04/2018; Application No. : 017885429 ;European Union 

4022402    28/09/2018
[International Registration No. : 1437368]
AVIOINTERIORS SPA

Via Appia, Km. 66,400 I-04013 Tor Tre Ponti (Latina) Italy

Address for service in India/Attorney address:
P S DAVAR

N-220 Greater Kailash-1, New Delhi 110048 India

Proposed to be Used
IR DIVISION
Aircraft seats; seating for water vehicles; seats for railway cars; bus and coach seating.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6618



Trade Marks Journal No: 1893 ,   18/03/2019           Class 12 
 

 

4092715    12/12/2018
[International Registration No. : 1449561]
BYVIN HOLDING GROUP CO.,LTD

18TH FLOOR, NO.2 OF BYVIN ROAD, ZHULIU TOWN, CHANGLE COUNTY, WEIFANG CITY 262400 SHANDONG PROVINCE 
China

Proposed to be Used
IR DIVISION
Carts; electric vehicles; telpher railways [cable cars]; upholstery for vehicles; vehicles for locomotion by land, air, water or 
rail; boats; trolleys; pumps for bicycle tires; aeronautical apparatus, machines and appliances; repair outfits for inner 
tubes; cars; tires for vehicle wheels; bicycles.

6619



Trade Marks Journal No: 1893 ,   18/03/2019           Class 14 
 

Priority claimed from 29/04/2014; Application No. : 86265827 ;United States of America 

2856691    15/07/2014
[International Registration No. : 1214439]
CHRISTOPHER DESIGNS, INC.

50 West 47th Street, Suite 1507 New York NY 10036 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Diamonds and diamond jewelry.

6620



Trade Marks Journal No: 1893 ,   18/03/2019           Class 14 
 

Priority claimed from 17/05/2017; Application No. : 87453432 ;United States of America 

3621562    20/06/2017
[International Registration No. : 1362364]
H.K. DESIGNS INC.

535 5th Avenue, 18th Floor New York NY 10017 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Jewelry containing precious stones.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6621



Trade Marks Journal No: 1893 ,   18/03/2019           Class 14 
 

 

4082403    10/12/2018
[International Registration No. : 1446997]
ZHANG BENLUAN

NO. 27, XINQIAO, XINQIAO VILLAGE, EAST BRIDGE TOWN, MINQING COUNTY, FUZHOU CITY FUJIAN PROVINCE China

Proposed to be Used
IR DIVISION
Jewellery boxes; watch straps; wristwatches; chronometric instruments; movements for clocks and watches; watch 
chains; watch cases; watch glasses; clocks and watches; dials [clock and watch making].

6622



 
Trade Marks Journal No: 1893 ,   18/03/2019           Class 15 
 

Priority claimed from 12/07/2018; Application No. : 4468694 ;France 

4088357    13/12/2018
[International Registration No. : 1448214]
HENRI SELMER PARIS

18, rue de la Fontaine au Roi F-75011 PARIS France

Proposed to be Used
IR DIVISION
Musical instruments; reeds and mouthpieces for musical instruments; accessories for musical instruments, namely 
mouthpiece protector cases and cords.

6623



 
Trade Marks Journal No: 1893 ,   18/03/2019           Class 16 
 

4022033    17/07/2018
[International Registration No. : 1438418]
UNITED PACIFICS CO., LTD.

1-17-4, Ebisuminami, Shibuya-ku Tokyo 150-0022 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Printers" reglets [interline leads]; printing type; containers of paper for packaging; food wrapping plastic film for 
household purposes; garbage bags of paper for household purposes; garbage bags of plastics for household purposes; 
hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; 
baggage tags; paper and cardboard; stationery; printed matter; paintings and calligraphic works; photographs; 
photograph stands; pastes and other adhesives for stationery or household purposes; sealing wax; addressing machines; 
ink ribbons; automatic stamp affixing machines; electric staplers for offices; envelop sealing machines for offices; stamp 
obliterating machines; drawing instruments; typewriters; checkwriters; mimeographs; relief duplicators; paper shredders 
for office use; franking machines; rotary duplicators; marking templates; decorators" paintbrushes; bags [pouches]of 
plastics; for packaging; paper patterns; tailors" chalk; banners of paper; flags of paper; printed paper for lot, other than 
toy.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6624



Trade Marks Journal No: 1893 ,   18/03/2019           Class 16 
 

4082210    10/12/2018
[International Registration No. : 1447069]
CHINA DAILY

NO. 15 HUIXIN DONGJIE, CHAOYANG DISTRICT 100029 BEIJING China

Proposed to be Used
IR DIVISION
Magazines [periodicals]; books; printed publications; printed matter; calendars; periodicals; paper for radiograms; 
newspapers.

6625



Trade Marks Journal No: 1893 ,   18/03/2019           Class 18 
 

4084096    13/12/2018
[International Registration No. : 1448150]
LIU TIE CHENG

NO.158, DACHANG VILLAGE, CHANGYING TOWN, TAIKANG COUNTY, ZHOUKOU 475400 HENAN China

Proposed to be Used
IR DIVISION
Handbags; pocket wallets; school bags; rucksacks; briefcases; valises; leather straps; umbrellas; canes.

6626



Trade Marks Journal No: 1893 ,   18/03/2019           Class 18 
 

4092941    12/12/2018
[International Registration No. : 1449720]
HWANG PUU CO.

1F., NO.42, YANPING ST., TUCHENG DIST., NEW TAIPEI CITY TAIWAN China

Proposed to be Used
IR DIVISION
Briefcases; garment bags for travel; school bags; travelling trunks; rucksacks; handbags; travelling bags; trunks 
[luggage]; pocket wallets; bags for sports.

6627



 
Trade Marks Journal No: 1893 ,   18/03/2019           Class 19 
 

4079821    11/12/2018
[International Registration No. : 1447320]
ANHUI KEYIDE WOOD INDUSTRY CO., LTD.

CHANGJIANG ROAD,ZONGYANG TOWN, ZONGYANG COUNTY, TONGLING CITY, 246000 ANHUI PROVINCE China

Proposed to be Used
IR DIVISION
Stair-treads [steps], not of metal; staircases, not of metal; building materials, not of metal; balustrades, not of metal; doors, 
not of metal; building timber; wood veneers; floors, not of metal; door frames, not of metal.

6628



Trade Marks Journal No: 1893 ,   18/03/2019           Class 19 
 

4101006    17/12/2018
[International Registration No. : 1451717]
Qingdao Hiworld Molten Steel Control Co., Ltd.

Zhengwang First Road, Jimo Environmental Protection Industrial Park, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Fireclay.

6629



 
Trade Marks Journal No: 1893 ,   18/03/2019           Class 21 
 

4082390    11/12/2018
[International Registration No. : 1447001]
LILING SAIDA CERAMICS CO., LTD.

LIANGCI GROUP, WANG JIA LONG VILLAGE, DA ZHANG COUNTY, LILING CITY, HUNAN PROVINCE China

Proposed to be Used
IR DIVISION
Painted glassware; vases; thermally insulated containers for food; porcelain ware; utensils for household purposes; cups; 
drinking vessels; china ornaments; cleaning instruments, hand-operated; crystal [glassware].

6630



Trade Marks Journal No: 1893 ,   18/03/2019           Class 25 
 

 

Priority claimed from 09/04/2018; Application No. : 87868395 ;United States of America 

4002274    30/09/2018
[International Registration No. : 1434397]
ALO, LLC

6670 Flotilla Street Commerce CA 90040 United States of America

Proposed to be Used
IR DIVISION
Clothing, namely, bottoms, tops, tights, leggings, scarves, headwear, footwear, socks, outerwear, gloves, swimwear, 
sleepwear, dresses, leotards.

6631



Trade Marks Journal No: 1893 ,   18/03/2019           Class 25 
 

4085439    13/12/2018
[International Registration No. : 1448074]
BEIJING RUIZHE SHANGPIN LEATHER CO., LTD.

NO. 31, YANQI STREET, YANQI ECONOMIC DEVELOPMENT ZONE, HUAI’ROU DISTRICT BEIJING China

Proposed to be Used
IR DIVISION
Scarfs; headgear for wear; layettes [clothing]; girdles; footwear; boots; clothing; underwear; gloves [clothing]; hosiery.

6632



Trade Marks Journal No: 1893 ,   18/03/2019           Class 25 
 

Priority claimed from 14/06/2018; Application No. : 30 2018 014 871 ;Germany 

4095305    13/12/2018
[International Registration No. : 1449700]
Hero GmbH & Co. KG

Auhofstraße 10 84048 Mainburg Germany

Proposed to be Used
IR DIVISION
Clothing; footwear; headgear.

6633



Trade Marks Journal No: 1893 ,   18/03/2019           Class 28 
 

4082086    10/12/2018
[International Registration No. : 1446977]
FOSHAN SHUNDE DISTRICT YIBANG GOLF PRODUCTS CO., LTD.

FIRST FLOOR, NO. 32 CHENGDE ROAD, BIJIANG COMMITTEE, BEIJIAO TOWN, SHUNDE DISTRICT, FOSHAN 
GUANGDONG China

Proposed to be Used
IR DIVISION
Balls for games; golf clubs; pitch mark repair tools [golf accessories]; golf bag carts; body-training apparatus; machines 
for physical exercises; golf gloves.

6634



Trade Marks Journal No: 1893 ,   18/03/2019           Class 28 
 

4092536    31/10/2018
[International Registration No. : 1449544]
Shantou Chenghai Huaxin Plastic Mould Factory

Xingye West 2 Road, Laimei Industrial District, Chenghai District, Shantou Guangdong China

Proposed to be Used
IR DIVISION
Jigsaw puzzles; toys; intelligent toys; fishing tackle; games; building games; building blocks [toys]; parlor games; action 
toys (bed bell); ornaments for Christmas trees, except illumination articles and confectionery.

6635



Trade Marks Journal No: 1893 ,   18/03/2019           Class 28 
 

 

4109289    23/11/2018
[International Registration No. : 1453355]
Shantou Chenghai Longjun Toy Factory

No. 4, East National Road, Zhulin Village, Lianshang Town, Chenghai District, Shantou City Guangdong China

Proposed to be Used
IR DIVISION
Intelligent toys; toys started by laser; toy models; toy vehicles; controllers for toys; scale model kits [toys]; toys; building 
blocks [toys]; scale model vehicles; radio-controlled toy vehicles.

6636



Trade Marks Journal No: 1893 ,   18/03/2019           Class 30 
 

 

4093654    23/11/2018
[International Registration No. : 1450206]
SU ZHOU DAO XIANG CUN FOOD CO., LTD

No. 19 Weiwen Road, Weiting Town, Suzhou Industrial Park, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Biscuits; bread; pastries; moon cake; instant rice; candy; confectionery.

6637



Trade Marks Journal No: 1893 ,   18/03/2019           Class 31 
 

Priority claimed from 27/08/2018; Application No. : 88094346 ;United States of America 

4087443    14/12/2018
[International Registration No. : 1449100]
Marquis, Inc.

11953 Prairie Industrial Parkway Hennepin IL 61327 United States of America

Proposed to be Used
IR DIVISION
Distillers dried grains with solubles (DDGS) for animal consumption; wet distillers grains with solubles (WDGS) for animal 
consumption.

6638



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

4023159    03/09/2018
[International Registration No. : 1437790]
PHOTOS PHOTIADES BREWERIES LTD

Stasinou 8, PHOTOU PHOTIADE, 6th floor CY-1060 Nicosia Cyprus

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Beer.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6639



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

 

4082219    12/12/2018
[International Registration No. : 1447080]
Heineken Brouwerijen B.V.

Tweede Weteringplantsoen 21 Amsterdam NL-1017 ZD Netherlands

Proposed to be Used
IR DIVISION
Beers and non-alcoholic beers.

6640



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

4082334    12/12/2018
[International Registration No. : 1447025]
Heineken Brouwerijen B.V.

Tweede Weteringplantsoen 21 NL-1017 ZD Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Beers and non-alcoholic beers.

6641



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

Priority claimed from 17/12/2018; Application No. : 1387137 ;Benelux 

4098242    17/12/2018
[International Registration No. : 1450814]
InBev Belgium SPRL

Boulevard Industriel 21 B-1070 Brussels

Proposed to be Used
IR DIVISION
Beers.

6642



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

 

4102136    17/12/2018
[International Registration No. : 1450852]
Heineken Brouwerijen B.V.

Tweede Weteringplantsoen 21 Amsterdam NL-1017 ZD Netherlands

Proposed to be Used
IR DIVISION
Beers and non-alcoholic beers.

6643



Trade Marks Journal No: 1893 ,   18/03/2019           Class 32 
 

Priority claimed from 27/03/2018; Application No. : 546866 ;Czech Republic 

4109275    17/09/2018
[International Registration No. : 1453105]
Mgr. Jirí Kopenec

Strelské Hoštice c. p. 9 CZ-387 15 Strelské Hoštice Czech Republic

Proposed to be Used
IR DIVISION
Non-alcoholic beverages, carbonated and non-carbonated; mineral water, effervescing non-alcoholic beverages, isotonic 
and energy non-alcoholic beverages, fruit and vegetable juices (beverages), non-alcoholic fruit nectars, syrups, 
concentrates and other preparations for making beverages, non-alcoholic beverages based on cola, energy drinks 
containing caffeine, non-alcoholic beer-based beverages, non-alcoholic beer, non-alcoholic beer with fruits flavors (non-
alcoholic beer flavoured with fruit).

6644



Trade Marks Journal No: 1893 ,   18/03/2019           Class 33 
 

Priority claimed from 07/03/2013; Application No. : 16603 ;Leichtenstein 

2677531    09/09/2013
[International Registration No. : 1182403]
BACARDI & COMPANY LIMITED

Aeulestrasse 5 FL-9490 Vaduz Liechtenstein

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

6645



Trade Marks Journal No: 1893 ,   18/03/2019           Class 33 
 

4093805    17/12/2018
[International Registration No. : 1450163]
PHOENYX VENTURES LIMITED

2 Plymouth Drive, SEVENOAKS Kent TN133RW United Kingdom

Proposed to be Used
IR DIVISION
Bitters; cocktails.

6646



Trade Marks Journal No: 1893 ,   18/03/2019           Class 33 
 

4093821    17/12/2018
[International Registration No. : 1450016]
PHOENYX VENTURES LIMITED

2 Plymouth Drive, SEVENOAKS Kent TN133RW United Kingdom

Proposed to be Used
IR DIVISION
Bitters; cocktails.

6647



Trade Marks Journal No: 1893 ,   18/03/2019           Class 33 
 

Priority claimed from 22/05/2018; Application No. : 2018-067375 ;Japan 

4109238    08/11/2018
[International Registration No. : 1452844]
Suntory Holdings Limited

1-40, Dojimahama 2-chome, Kita-ku, Osaka-shi Osaka 530-8203 Japan

Proposed to be Used
IR DIVISION
Liqueurs; bitters; western liquors in general; alcoholic fruit beverages; Japanese shochu-based beverages [chuhai]; beer-
flavored alcoholic beverages containing neither malt nor oats; beer-flavored alcoholic beverages containing malt or oats, 
except beers and low malt beers.

6648



Trade Marks Journal No: 1893 ,   18/03/2019           Class 33 
 

Priority claimed from 19/04/2018; Application No. : 302018000014330 ;Italy 

4109286    01/10/2018
[International Registration No. : 1453299]
VINICOLA SERENA S.R.L. IN FORMA BREVE V.S. S.R.L.

Via Camillo Bianchi, 1 I-31015 CONEGLIANO (Treviso) Italy

Proposed to be Used
IR DIVISION
Cl.33;Champagne; wines; still wines; red wines; white wines; rose wines; sparkling wines, semi-sparkling wines; 
sparkling grape wines; wine-based beverages; alcoholic aperitifs; aperitif wines; aperitifs with a wine base; brandy, 
grappa; liqueurs; distilled spirits; alcoholic essences; alcoholic extracts; fruit extracts, alcoholic; spirits [beverages]; 
preparations for making alcoholic beverages.

6649



Trade Marks Journal No: 1893 ,   18/03/2019           Class 34 
 

Priority claimed from 16/08/2018; Application No. : 32922413 ;China 

4081017    12/12/2018
[International Registration No. : 1447229]
ANKER INNOVATIONS TECHNOLOGY CO., LTD.

Room 701, 7F building7, 1st phase of Headquarters Building of Changsha Zhongdian Software Park Co., Ltd, No.39 Jianshan Road, 
Changsha National High-tech Industrial China

Proposed to be Used
IR DIVISION
Electronic cigarettes; liquid solutions for use in electronic cigarettes; cigarettes; cigarettes containing tobacco 
substitutes, not for medical purposes; oral vaporizers for smokers; cigarette tips; cigarette filters; flavourings, other than 
essential oils, for use in electronic cigarettes; electronic cigars; cigarette cases.

6650



Trade Marks Journal No: 1893 ,   18/03/2019           Class 34 
 

Priority claimed from 08/10/2018; Application No. : UK00003344040 ;United Kingdom 

4110753    24/10/2018
[International Registration No. : 1453188]
Oxford Vapours Ltd

37a Corn Street Witney, Oxfordshire OX28 6BT United Kingdom

Proposed to be Used
IR DIVISION
Personal vaporisers and electronic cigarettes, and flavourings and solutions therefor; electronic cigarettes; flavourings, 
other than essential oils, for use in electronic cigarettes; cartridges for electronic cigarettes; cartridges sold filled with 
chemical flavourings in liquid form for electronic cigarettes; refill cartridges for electronic cigarettes; liquid solutions for 
use in electronic cigarettes; liquid nicotine solutions for use in electronic cigarettes; tobacco tar for use in electronic 
cigarettes; hand-held machines for making cigarettes; pocket machines for rolling cigarettes; cases for electronic 
cigarettes; holders for electronic cigarettes; smoking sets for electronic cigarettes consisting of solutions, flavourings 
and filled replacement cartridges; parts, fittings and fixtures for the above goods.

6651



Trade Marks Journal No: 1893 ,   18/03/2019           Class 35 
 

 

3586961    01/05/2017
[International Registration No. : 1353393]
BRANDING MACHINE LLC

SUITE 100, 6401 CONGRESS AVENUE BOCA RATON FL 33487 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Wholesale distributorships featuring nutritional supplements, dietary supplements, vitamins, minerals and sports drinks.

6652



Trade Marks Journal No: 1893 ,   18/03/2019           Class 35 
 

3888499    11/06/2018
[International Registration No. : 1391720]
YOUNG LIVING ESSENTIAL OILS, LC

3125 Executive Parkway Lehi UT 84043 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Multi-level marketing services; on-line retail store services featuring essential oils, fragrances, dietary supplements, 
multivitamins, cosmetics, manicure preparations, personal care products, oral care products, foods, beverages, chewing 
gum, energy drinks and shots, mints and lozenges, apparel, pet products, over-the-counter drugs, cookware, bags and 
cases, bottles, cleaning products, customizable websites, printed materials, diffusers for emitting essential oils, key 
chains, pens, pipettes, glass droppers, pump sprayers, rollerball fitments, banners, business cards, tablecloths, mirrors, 
dvds; retail store services featuring essential oils, fragrances, dietary supplements, multivitamins, cosmetics, manicure 
preparations, personal care products, oral care products, foods, beverages, chewing gum, energy drinks and shots, mints 
and lozenges, apparel, pet products, over-the-counter drugs, cookware, bags and cases, bottles, cleaning products, 
customizable websites, printed materials, diffusers for emitting essential oils, key chains, pens, pipettes, glass droppers, 
pump sprayers, rollerball fitments, banners, business cards, tablecloths, mirrors, dvds.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6653



Trade Marks Journal No: 1893 ,   18/03/2019           Class 35 
 

Priority claimed from 19/06/2018; Application No. : UK00003319036 ;United Kingdom 

4092060    23/10/2018
[International Registration No. : 1449116]
Whirli Limited

52 Queen's Gate Gardens, Flat 2 LONDON SW7 5NF United Kingdom

Proposed to be Used
IR DIVISION
Retail services in relation to computer games, games software, children's educational software, downloadable electronic 
games, downloadable computer games, computer games cartridges, computer games software, computer games 
programs, virtual reality games software, games cartridges for use with electronic games apparatus, interactive 
multimedia computer games programmes, computer programs for playing games, pre-recorded DVDs featuring games, 
headsets for virtual reality games, video games on disc [computer software], interactive multimedia software for playing 
games, audiovisual headsets for playing video games, computer hardware for games and gaming, downloadable 
information relating to games and gaming, downloadable interactive entertainment software for playing computer games, 
electronic publications, downloadable, relating to games and gaming, downloadable software in the nature of a mobile 
application for playing games, remote controls for operating flying toys, books, magazines, printed matter, books for 
children, painting sets for children, children's activity books, children's books incorporating an audio component, 
magazines featuring video and computer games, books in the fields of games and gaming, educational books, 
educational publications, educational equipment, printed educational materials, illustrated wall maps for educational 
purposes, clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, costumes for use in 
role-playing games, costumes for use in children's dress up play, toys, games, playthings and novelties, toys, children's 
toys, toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational toys, electronic learning 
toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic toys, inflatable toys, 

6654



musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones [toys], inflatable 
swimming pools for recreational use [toys], party favors in the nature of small toys, playthings, educational playthings, 
baby playthings, children's playthings, costumes being children's playthings, children's multiple activity toys, children's 
playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, sports games, arcade 
games, dice games, electronic games, electronic games apparatus, building games, musical games, mechanical games, 
board games, electronic board games, quiz games, memory games, apparatus for games, bats for games, balls for games, 
computer games apparatus, video game apparatus, hand held video games, hand-held electronic games, hand-held 
computer games, electronic educational teaching games, skill and action games, games relating to fictional characters, 
playing cards and card games, protective carrying cases specially adapted for handheld video games; wholesale services 
in relation to computer games, games software, children's educational software, downloadable electronic games, 
downloadable computer games, computer games cartridges, computer games software, computer games programs, 
virtual reality games software, games cartridges for use with electronic games apparatus, interactive multimedia 
computer games programmes, computer programs for playing games, pre-recorded DVDs featuring games, headsets for 
virtual reality games, video games on disc [computer software], interactive multimedia software for playing games, 
audiovisual headsets for playing video games, computer hardware for games and gaming, downloadable information 
relating to games and gaming, downloadable interactive entertainment software for playing computer games, electronic 
publications, downloadable, relating to games and gaming, downloadable software in the nature of a mobile application 
for playing games, remote controls for operating flying toys, books, magazines, printed matter, books for children, 
painting sets for children, children's activity books, children's books incorporating an audio component, magazines 
featuring video and computer games, books in the fields of games and gaming, educational books, educational 
publications, educational equipment, printed educational materials, illustrated wall maps for educational purposes, 
clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, costumes for use in role-
playing games, costumes for use in children's dress up play, toys, games, playthings and novelties, toys, children's toys, 
toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational toys, electronic learning toys, 
infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic toys, inflatable toys, musical 
toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones [toys], inflatable swimming 
pools for recreational use [toys], party favors in the nature of small toys, playthings, educational playthings, baby 
playthings, children's playthings, costumes being children's playthings, children's multiple activity toys, children's 
playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, sports games, arcade 
games, dice games, electronic games, electronic games apparatus, building games, musical games, mechanical games, 
board games, electronic board games, quiz games, memory games, apparatus for games, bats for games, balls for games, 
computer games apparatus, video game apparatus, hand held video games, hand-held electronic games, hand-held 
computer games, electronic educational teaching games, skill and action games, games relating to fictional characters, 
playing cards and card games, protective carrying cases specially adapted for handheld video games; retail services 
connected with the sale of subscription boxes containing computer games, games software, children's educational 
software, downloadable electronic games, downloadable computer games, computer games cartridges, computer games 
software, computer games programs, virtual reality games software, games cartridges for use with electronic games 
apparatus, interactive multimedia computer games programmes, computer programs for playing games, pre-recorded 
DVDs featuring games, headsets for virtual reality games, video games on disc [computer software], interactive 
multimedia software for playing games, audiovisual headsets for playing video games, computer hardware for games and 
gaming, downloadable information relating to games and gaming, downloadable interactive entertainment software for 
playing computer games, electronic publications, downloadable, relating to games and gaming, downloadable software in 
the nature of a mobile application for playing games, remote controls for operating flying toys, books, magazines, printed 
matter, books for children, painting sets for children, children's activity books, children's books incorporating an audio 
component, magazines featuring video and computer games, books in the fields of games and gaming, educational 
books, educational publications, educational equipment, printed educational materials, illustrated wall maps for 
educational purposes, clothing, footwear, headgear, children's clothing, children's footwear, children's headwear, 
costumes for use in role-playing games, costumes for use in children's dress up play, toys, games, playthings and 
novelties, toys, children's toys, toys for babies, toys for infants, toys for animals, wooden toys, action toys, educational 
toys, electronic learning toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, fabric toys, electronic 
toys, inflatable toys, musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, scooters [toys], drones 
[toys], inflatable swimming pools for recreational use [toys], party favors in the nature of small toys, playthings, 
educational playthings, baby playthings, children's playthings, costumes being children's playthings, children's multiple 
activity toys, children's playhouses, toys and playthings for pets, games, party games, gymnastic and sporting articles, 
sports games, arcade games, dice games, electronic games, electronic games apparatus, building games, musical games, 
mechanical games, board games, electronic board games, quiz games, memory games, apparatus for games, bats for 
games, balls for games, computer games apparatus, video game apparatus, hand held video games, hand-held electronic 
games, hand-held computer games, electronic educational teaching games, skill and action games, games relating to 
fictional characters, playing cards and card games, protective carrying cases specially adapted for handheld video 
games; retail services based on recurring subscription or membership which provides access to computer games, games 
software, children's educational software, downloadable electronic games, downloadable computer games, computer 
games cartridges, computer games software, computer games programs, virtual reality games software, games cartridges 
for use with electronic games apparatus, interactive multimedia computer games programmes, computer programs for 
playing games, pre-recorded DVDs featuring games, headsets for virtual reality games, video games on disc [computer 
software], interactive multimedia software for playing games, audiovisual headsets for playing video games, computer 
hardware for games and gaming, downloadable information relating to games and gaming, downloadable interactive 
entertainment software for playing computer games, electronic publications, downloadable, relating to games and 
gaming, downloadable software in the nature of a mobile application for playing games, remote controls for operating 
flying toys, books, magazines, printed matter, books for children, painting sets for children, children's activity books, 
children's books incorporating an audio component, magazines featuring video and computer games, books in the fields 
of games and gaming, educational books, educational publications, educational equipment, printed educational materials, 
illustrated wall maps for educational purposes, clothing, footwear, headgear, children's clothing, children's footwear, 
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children's headwear, costumes for use in role-playing games, costumes for use in children's dress up play, toys, games, 
playthings and novelties, toys, children's toys, toys for babies, toys for infants, toys for animals, wooden toys, action 
toys, educational toys, electronic learning toys, infant toys, puzzles [toys], mechanical toys, model toys, talking toys, 
fabric toys, electronic toys, inflatable toys, musical toys, soft toys, stuffed toys, plastic toys, water toys, intelligent toys, 
scooters [toys], drones [toys], inflatable swimming pools for recreational use [toys], party favors in the nature of small 
toys, playthings, educational playthings, baby playthings, children's playthings, costumes being children's playthings, 
children's multiple activity toys, children's playhouses, toys and playthings for pets, games, party games, gymnastic and 
sporting articles, sports games, arcade games, dice games, electronic games, electronic games apparatus, building 
games, musical games, mechanical games, board games, electronic board games, quiz games, memory games, apparatus 
for games, bats for games, balls for games, computer games apparatus, video game apparatus, hand held video games, 
hand-held electronic games, hand-held computer games, electronic educational teaching games, skill and action games, 
games relating to fictional characters, playing cards and card games, protective carrying cases specially adapted for 
handheld video games.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 35 
 

Priority claimed from 02/08/2018; Application No. : 88062826 ;United States of America 

4110609    22/10/2018
[International Registration No. : 1453314]
ENERGAGE, LLC

397 Eagleview Boulevard, Suite 200 Exton PA 19341 United States of America

Proposed to be Used
IR DIVISION
Technology-enabled business management consulting and advisory services, namely, conducting employee surveys for 
others for purposes of improving organizational culture, employee engagement and performance; conducting business 
surveys; preparation of business reports featuring analysis of employee and business survey results; consulting services 
in the field of human resources development, namely, for the promotion of employee retention, career growth, increased 
productivity, and succession planning; human resource services, namely, collecting, analyzing, reporting and providing 
feedback to employees by employers; personnel management; business information and advisory services in the nature 
of information services for employee relations, namely, providing methodologies by which employees can be evaluated 
without performance reviews and voice-of-the-employee services that allow for the collection, synthesis and sharing of 
employee insights and employee recognition.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 36 
 

3993303    23/08/2018
[International Registration No. : 1431786]
RHEUMATOLOGY RESEARCH FOUNDATION

2200 LAKE BOULEVARD NE ATLANTA GA 30319 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING

Alaknanda, 16 Nepean Sea Road, Mumbai 400036, India

Proposed to be Used
IR DIVISION
Charitable fundraising services for promoting research, education and other activities relating to rheumatology.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 36 
 

4010794    20/06/2018
[International Registration No. : 1435511]
HIPPO ANALYTICS

196 Castro Street, Suite A Mountain View CA 94041 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Insurance agencies; insurance agency and brokerage; insurance brokerage; insurance brokerage services; insurance 
claim processing; insurance information; insurance premium rate computing; insurance services, namely, writing 
property and casualty insurance.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 36 
 

 

4082225    18/12/2018
[International Registration No. : 1447077]
REDPOINT MANAGEMENT LLC

3000 SAND HILL ROAD MENLO PARK CA 94025 United States of America

Proposed to be Used
IR DIVISION
Investment of venture capital and management of venture capital funds.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 38 
 

Priority claimed from 14/06/2018; Application No. : 88001270 ;United States of America 

4099630    14/12/2018
[International Registration No. : 1451232]
WARNER MEDIA, LLC

ONE TIME WARNER CENTER NEW YORK NY 10019 United States of America

Proposed to be Used
IR DIVISION
Mobile media services in the nature of electronic transmission, broadcasting and delivery of audio, video and multimedia 
entertainment content including text, data, images, audio, video and audiovisual files by means of the internet, wireless 
communication, satellite transmission services, electronic communications networks and computer networks; video-on-
demand transmission services and provision of access to television programs provided via a video-on-demand 
transmission service; providing multiple-user access to data on the internet in the fields of motion picture film, television 
and video entertainment featuring comedy, drama, action, variety, adventure, sports, music and musicals, current events, 
news, documentary and animation; pay-per-view television transmission services and subscription television 
broadcasting; cable television broadcasting services; cable television broadcasting in the field of comedy, drama, action, 
variety, adventure, sports, music and musicals, current events, news and entertainment news, documentary and 
animation programs; telecommunications services provided via a cable platform, namely, cablecasting services; 
transmission of interactive television program guides.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 39 
 

Priority claimed from 20/01/2017; Application No. : 016267767 ;European Union 

3664219    19/07/2017
[International Registration No. : 1371166]
MHIRI INNOVATION

45 rue de la Chaussée d'Antin F-75009 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Parking services; car parking services; rental of garages and parking spaces; provision of information relating to vehicle 
parking services; car rental; rental of navigation systems; chauffeur-driven-car rental services; rental of roof racks for 
cars; rental car reservation; reservation of parking spaces by means of a software application or an Internet portal; car 
reservation by means of a software application or an Internet portal.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 41 
 

Priority claimed from 01/06/2018; Application No. : 4458046 ;France 

3977217    04/06/2018
[International Registration No. : 1427437]
INTERNATIONAL BUSINESS MACHINES CORPORATION

New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Education; entertainment; training; organization and conducting of seminars and conferences; organization of exhibitions 
for cultural or educational purposes; production of radio and television programs; sporting and cultural activities; 
educational services, namely conducting of courses, seminars, conferences and workshops in the field of computers, 
information technology, audio and image processing technology, telecommunication and global computer networks; 
training in the field of computer operation and information technology; conducting entertainment exhibitions in the form 
of information technology demonstrations; entertainment services, namely, online computer game services; conducting 
of recreational presentations, namely, sporting competitions in real time via a global computer network and conducting of 
recreational presentations, namely, provision of demonstrations on web sites offering museum exhibitions, sporting 
events, art gallery exhibitions, concerts and musical recordings; editing services for books, newspapers; production of 
shows and films; organization and conducting of conferences, symposiums, congresses; conducting of exhibitions for 
cultural or educational purposes; booking of seats for shows; educational services, including development and provision 
of educational programs for secondary schools which integrate academic, technical and vocational education and 
training that prepare students for academic and professional success.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 42 
 

3672361    25/07/2017
[International Registration No. : 1372829]
SYMPHONY TALENT, LLC

630 FIFTH AVENUE, SUITE 659 NEW YORK NY 10111 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Providing non-downloadable software via a website for use in online personnel recruiting, posting job openings online, 
screening and interviewing job applicants online, and storing resumes online.
THE MARK TO BE USED AS A WHOLE.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 42 
 

Priority claimed from 02/04/2018; Application No. : 87860099 ;United States of America 

3982734    10/07/2018
[International Registration No. : 1429187]
OPTHERIUM LABS OÜ

K379, Roosikrantsi 2 EE-10119 Tallinn Estonia

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Development of software for secure network operations; software design and development; software porting; computer 
software development; computer software development and computer programming development for others; computer 
technology consultancy.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 42 
 

Priority claimed from 16/02/2018; Application No. : 30 2018 003 878 ;Germany 

4022002    14/08/2018
[International Registration No. : 1438320]
ZÜRICH BETEILIGUNGS-AG (DEUTSCHLAND)

Platz der Einheit 2 60327 Frankfurt/Main Germany

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Scientific and technological services and research and design relating thereto; industrial analysis and research services; 
cloud computing; providing temporary use of on-line non-downloadable operating software for accessing and using a 
cloud computing network; consultancy in the field of energy-saving; energy auditing; providing technical advice relating 
to energy-saving measures; technological consultancy in the fields of energy production and use; research in the field of 
environmental protection; consultancy relating to the analysis, development, design and monitoring of computer and 
telematics systems by remote access, all the aforesaid services particularly in the fields of insurance, reinsurance, 
financial services, risk analysis, risk modelling and risk management; hosting platforms on the Internet; providing 
temporary use of on-line applications and software tools, all the aforesaid services particularly in the fields of insurance, 
reinsurance, financial services, risk analysis, risk modelling and risk management; electronic data storage; providing 
information relating to technological research; computer-aided industrial and scientific analysis of data; hosting 
computer software applications of others; hosting interactive applications; providing temporary use of non-downloadable 
software applications accessible via a web site.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 43 
 

 

3577208    23/03/2017
[International Registration No. : 1351085]
ORANGE RESTAURANTS BRANDS LIMITED

2 Riga Feraiou Street, Limassol Center, Block B, 6th floor, Office 601 CY-3095 Limassol Cyprus

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Bar services; café services; cafeteria services; canteen services; food and drink catering; restaurant services; self-service
restaurant services; snack-bar services.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 43 
 

3992709    08/08/2018
[International Registration No. : 1362665A]
MP INVEST AG

Oberneuhofstrasse 12 CH-6340 Baar Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Provision of food and drink in restaurants, take-away, wine bars, brasseries, coffee shops; hotel, restaurant and mass 
catering installation services; temporary accommodation, in particular in hotels; hospitality services, restaurant and 
canteen services; catering services (including consulting relating thereto); rental of conference rooms; organization and 
holding of banquets; accommodation and/or catering services, as well as provision of campgrounds; provision of 
catering kitchens; rental of containers, tableware and kitchen utensils as well as rental of equipment for the hospitality 
industry and the catering sector.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 44 
 

Priority claimed from 25/05/2018; Application No. : 2018-069543 ;Japan 

4109263    19/11/2018
[International Registration No. : 1452811]
Nisseiken, Inc.

3F, Aya Kudan Bldg., 3-27, Kudan-Minami 2-chome, Chiyoda-ku Tokyo 102-0074 Japan

Proposed to be Used
IR DIVISION
Conducting of psychological assessments and examination.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 11/03/2013; Application No. : 2013-017392 ;Japan 

2727795    12/07/2013
[International Registration No. : 1195660]
ARIAFINA KABUSHIKI KAISHA

1-9, Fuchinobe 2-chome, Chuo-ku, Sagamihara-shi Kanagawa-ken 252-0206 Japan

Address for service in India/Attorney address:
D.P.AHUJA & CO.

14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.11;Disinfecting tableware cabinet for household purposes; dish disinfectant apparatus for household purposes; 
disinfecting tableware cabinet for industrial purposes; dish disinfectant apparatus for industrial purposes; electric lamps 
and other lighting apparatus; lighting apparatus with function for ventilation in room; lighting apparatus with function for 
air purifying; air purifiers for household purposes; industrial air purifiers; electric odor removing apparatus for household 
purposes; electric odor removing apparatus for industrial purposes; dish washing and drying apparatus for household 
purposes; dish drying apparatus for household purposes; kitchen worktops with integrated sinks; dish washing and 
drying apparatus for industrial purposes; dish drying machines for industrial purposes; non-electric cooking heaters; 
kitchen sinks; electric cooking ranges; electric cooking ovens; electric cooking stoves; electromagnetic induction 
cookers; gas cooking ranges; gas cooking ovens; gas cooking stoves; cooking equipment for industrial purposes; range 
hoods [extractor hoods] [for household purposes]; cooker hoods [for household purposes]; range hood fans [extractor 
hoods] [for household purposes]; range hoods [extractor hoods] for industrial purposes; cooker hoods [extractor hoods] 
for industrial purposes; range hood fans [extractor hoods] for industrial purposes; fans [air-conditioning] [for household 
purposes]; fans [air-conditioning] for industrial purposes; filters for range hood [for household purposes]; parts and 
accessories for range hood [for household purposes]; filters for range hood for industrial purposes; parts and 
accessories for industrial range hoods; household electrothermic appliances.

Cl.35;Retail services or wholesale services for electrical machinery and apparatuses; retail services or wholesale 
services for range hoods [extractor hoods] for household purposes and fans [air-conditioning] for household purposes; 
retail services or wholesale services for dishwashers for household purposes; retail services or wholesale services for 
disinfecting tableware cabinet for household purposes; retail services or wholesale services for dish drying apparatus for 
household purposes; retail services or wholesale services for lighting apparatus; retail services or wholesale services for 
electric cooking stoves and electromagnetic induction cookers; retail services or wholesale services for air purifiers for 
household purposes and electric odor removing apparatus for household purposes; retail services or wholesale services 
for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale services for non-electric cooking 
heaters, kitchen worktops, kitchen sinks; retail services or wholesale services for gas cooking stoves; retail services or 
wholesale services for range hoods [extractor hoods] for industrial purposes and fans [air-conditioning] for industrial 
purposes; retail services or wholesale services for cooking equipment for industrial purposes, dish drying machines for 
industrial purposes and dish disinfectant apparatus for industrial purposes; retail services or wholesale services for 
dishwashers for industrial purposes; retail services or wholesale services for industrial air purifiers and electric odor 
removing apparatus for industrial purposes; advertising and publicity services; distribution of samples; shop window 
dressing; modeling for advertising or sales promotion; presentation of goods on communication media, for retail 
purposes; exhibitions for commercial or advertising purposes; sales promotion for others; marketing; procurement 
services for others [purchasing goods and services for other businesses]; import-export agencies.

Cl.37;Installation, repair or maintenance of consumer electric appliances, and provision of their information; 
installation, repair or maintenance of range hoods [extractor hoods] for household purposes and fans [air-conditioning] 
for household purposes, and provision of their information; installation, repair or maintenance of dishwashers for 
household purposes, and provision of their information; installation, repair or maintenance of disinfecting tableware 
cabinet for household purposes, and provision of their information; installation, repair or maintenance of dish drying 
apparatus for household use, and provision of their information; installation, repair or maintenance of electric cooking 
stoves and electromagnetic induction cookers, and provision of their information; installation, repair or maintenance of 
air purifiers for household purposes and electric odor removing apparatus for household purposes, and provision of their 
information; installation, repair or maintenance of lighting apparatus, and provision of their information; installation, 
repair or maintenance of non-electric cooking heaters, kitchen worktops and kitchen sinks, and provision of their 
information; installation, repair or maintenance of gas cooking stoves, and provision of their information; installation, 
repair or maintenance of air-conditioning apparatus [for industrial purposes], and provision of their information; 
installation, repair or maintenance of industrial air purifiers and electric odor removing apparatus for industrial purposes, 
and provision of their information; installation, repair or maintenance of cooking equipment for industrial purposes, and 
provision of their information; installation, repair or maintenance of dishwashers for industrial purposes, and provision of 
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their information; installation, repair or maintenance of range hoods [extractor hoods] for industrial purposes and fans 
[air-conditioning] for industrial purposes, and provision of their information; installation, repair or maintenance of dish 
drying machines for industrial purposes, and provision of their information; installation, repair or maintenance of dish 
disinfectant apparatus for industrial purposes, and provision of their information; construction; quotation and mediation 
for construction; contract and mediation for construction; construction information; construction consultation.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

2856837    25/02/2014
[International Registration No. : 1215203]
Sirius Media Services Limited

Unit 3, Stowmarket Business Park, Needham Road Stowmarket, Suffolk IP14 2AH GB

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; game software; interactive game software; downloadable application software; computer 
databases; downloadable electronic publications, namely crosswords, puzzles, quizzes and games.

Cl.16;Printed matter; printed publications; periodical publications; books; printed publications containing puzzles; 
printed publications containing crosswords; teaching and instructional materials; note pads; cards; greeting cards; 
calendars; diaries; stationery.

Cl.28;Games and playthings; electronic games; parlour games; board games; puzzles; playing cards.

Cl.41;Education; providing of training; entertainment services; arranging and conducting courses, workshops, 
seminars and conferences; providing on-line electronic publications; providing on-line games services on computer 
networks, namely providing on-line electronic games, providing on-line interactive crosswords, puzzles, quizzes and 
games; arranging and conducting of competitions.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 28/11/2013; Application No. : T201302419 ;Finland 

2879631    27/05/2014
[International Registration No. : 1222640]
HappyOrNot Oy

Sumeliuksenkatu 18 B FI-33100 Tampere Finland

Address for service in India/Attorney address:
D.P.AHUJA & CO.

14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Measuring, signalling, checking (supervision) and teaching apparatus and instruments; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; calculating machines, data processing equipment, computers; computer software; 
electronic voting machines and electronic opinion polling machines; web-based computer software for customer 
satisfaction surveys; computer software for personnel satisfaction surveys.

Cl.35;Advertising; business management; business administration; office functions; business management 
consultancy; business management assistance; marketing consultancy; marketing assistance; marketing research; 
customer satisfaction surveys as support services for marketing, business management and business administration; 
personnel satisfaction surveys as support services for marketing, business management and business administration; 
customer satisfaction surveys via a global computer network; personnel satisfaction surveys via a global computer 
network; statistical, tabulation, analyzing and reporting services as support services for marketing, business 
management and business administration; arranging of voting and opinion polling events; opinion polling services; rental 
of electronic voting machines and electronic opinion polling machines.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design of electronic voting machines and 
electronic opinion polling machines; update and maintenance of computer software.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 16/12/2013; Application No. : 012430641 ;European Union 

2890209    16/06/2014
[International Registration No. : 1225487]
CARTAMUNDI SERVICES, NAAMLOZE VENNOOTSCHAP

Visbeekstraat 22 B-2300 Turnhout

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, receiving, transmission or reproduction of sound, images or other data; magnetic, optical, 
numerical and electronic data carriers; recording discs; data processing equipment and computers; computer software 
and computer hardware; computer software platforms; electronic and computerised video games software; electronic 
greetings cards and trading cards; electronic publications, downloadable; manuals and handbooks in electronic format; 
electronic diaries and memo books; downloadable books, games, audio and video recordings; downloadable music files; 
downloadable video and computer game programs; music and games (downloadable).

Cl.28;Games and playthings; playing cards and cards for games; electronic hand-held game units; musical games; 
electronic playthings; handheld electronic games; apparatus for games; gymnastic and sporting articles not included in 
other classes; decorations for christmas trees.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of on-line 
entertainment; providing of electronic publications online; electronic publication of books and magazines online; games 
services provided online from a computer network, via computer databases or via the Internet; providing information 
online relating to computer games and computer enhancements for games; providing information from an on-line 
computer database in the field of computer games; information relating to entertainment, provided on-line from a 
computer database or the internet; providing on-line music, not downloadable; arranging of games via the Internet; rental 
of books, films, computer game programs; games equipment rental; rental of video games and playthings.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 28/08/2013; Application No. : 30 2013 048 310.3/08 ;Germany 

2906854    26/02/2014
[International Registration No. : 1229184]
KAUFLAND DIENSTLEISTUNG GMBH & CO. KG

Roetelstrasse 35 74172 Neckarsulm DE

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.2;Paints, varnishes, lacquers; rust inhibitors, preservatives against deterioration of wood; ground coatings (lacquers 
and paints); thinners for paints; preparations for drying paints; turpentine as thinners.

Cl.3;Cleaning preparations, polishes, grease-removing preparations, abrasives; soaps, especially hand washing pastes.

Cl.4;Industrial oils and greases, especially oils for machine tools; lubricants.

Cl.6;Building materials of metal; transportable structures of metal; non-electric cables and wires of metal; ironmongery 
and small items of metal hardware; pipes and tubes of metal; goods consisting of metal, not included in other classes; 
tool handles consisting of metal; tool boxes of metal (empty); tool chests of metal (empty); storage containers for tools, 
consisting of metal (empty); ladders of metal or aluminium; ladder supports of metal; ladders predominantly made from 
metal; metal casters.

Cl.7;Machines for processing metal, wood and plastic, machines for chemical industry, agricultural machines, mining 
machines, textile production machines, machines for beverages industry, construction machines, packaging machines, 
machines for the processing of glass, metal, wood, plastic, stone, plaster and building materials; machine tools for 
processing of materials and production; motors (except for land vehicles); hand-held tools, other than hand-operated; 
tools (machine parts); tool holding devices (machine parts); adapters for tool bits (machine parts); adapters for machine 
tools; drill bits for rotary power tools; drilling machines; lathes (machine tools); rotary tables for machine tools; 
sharpening machines for tools (electric); window cleaning tools (electric) incorporating brushes; screwing-in tools 
(electric); files (power-operated tools); milling cutters (machine tool); guidance frameworks for machine tools; gas 
torches (tools); thread milling cutters (machine tool); handles being parts of machine tools; hydraulic tools (machine 
parts); dies for use with machine tools; mechanically operated tools (machine parts); annular hole cutters (machine 
tools); rotary tool bits (machine parts); abrasive instruments (machine tools); abrasive grinding wheels (machine tools); 
cutting inserts for machine tools; cutters for machine tools; clamping devices for use with machine tools; punches for 
use with machine tools; rock drills (machine tools); tools for machines; screwing-in and drilling tools (machines); tool 
inserts for machines; holding devices for machine tools; machine tools; paint stripping apparatus (machine tools); spray 
guns for paint; mixing machines for paints; compressors; electric tools for pipe-clearing; high pressure washers; power 
saws; blowing machines; electric cleaning machines and apparatus; circular saws; blades for circular saws (machines); 
compressed air machines; portable air tools.

Cl.8;Hand tools and implements, namely wire strippers, priming irons, drills, drill holders, ratchets, drill bits, breast 
drills, milling cutter, taps [hand tools], screw stocks, ditchers, hammers, rakes, hackles, gouges, hoes, draw wires, 
trowels, scraping tools, perforating tools, punch pliers, chisels, riveting hammers, earth rammers, grafting tools, picks, 
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guns, punches, rasps, diggers, tube cutters, pipe cutting tools, saws, saw holders, scrapers, shovels, mallets, masons" 
hammers, sanding discs, cutting tools, spanners, screwdrivers, spatula, expanders, tampers, auger bits, punching tools, 
stone hammers, mortise chisels, fire irons, paring irons, pestles for pounding, pliers, caulking guns, files (tools), hand-
operated pressure sprayers [hand tools], tackers, broad axes, nail extractors, knives, squares; bits (parts of hand tools); 
extension pieces for braces for screw taps; crow bars; adzes; branding irons; drills; pin punches; planers; plane irons; 
sledgehammers; instruments for sharpening and grinding; riveters; guns for the extrusion of mastics; braiders; hand-
operated shearers; abrading instruments (hand instruments); sharpening stones; emery files; emery grinding wheels; 
bench vices; clamps; stretchers for wire and metal bands; sprayers for insecticides; tool belts; sharpening steels; 
whetstone holders; hand-operated gardening tools; saw blades (parts of hand tools); carpet knives.

Cl.9;Surveying, optical, weighing, measuring, signalling and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
fire-extinguishing apparatus; protective clothing for protection against accidents, radiation, fire and protective work 
clothing for the prevention of injury, especially protective suits, protective helmets, respirators, protective gloves and 
safety shoes and overshoes, protective goggles, sockets, socket covers (covers for electric outlets), light switches.

Cl.10;Hearing protective devices; ear plugs (ear protection devices).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, especially air dehumidifiers; pocket torches, electric.

Cl.12;Tool trolleys; transport trolleys (other than electric).

Cl.16;Adhesives for stationery or household purposes; paintbrushes; plastic packaging materials, not included in other 
classes; paint brushes and rollers for applying paints.

Cl.17;Packing, stopping and insulating materials; hoses (non-metallic); adhesive tapes for use in securing floor 
coverings; tapes (adhesive) for electrical insulating purposes; adhesive tapes for technical purposes; adhesive tapes for 
use with carpets; pipe thread tapes for sealing; gap filling tapes; sealants for joints; plastic materials in the form of foils 
(semi-finished products).

Cl.18;Tool bags of leather (empty).

Cl.20;Furniture, especially tool cabinets (empty), tool chests (empty), plastic racks for tools, wall-mounted non-metal 
tool racks; non-metallic tool handles; plastic inserts for tool boxes; non-metallic tool storage containers (empty); non-
metallic ladders and movable steps; pasting tables; cable clips, not of metal; non-metal casters; containers (non-metallic) 
for storage purposes (other than household or kitchen use).

Cl.21;Brushes and brushes (other than for painting); brush-making materials; articles for cleaning; steel wool; 
containers for household purposes.

Cl.22;Ropes; string, nets; tarpaulins, not included in other classes; covers in the nature of tarpaulins.
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Cl.1;Vulcanising preparations; chemical roughening solutions for rubber; tyre repairing compositions; tyre sealing 
preparations (mastic for tyres); chemical compositions for repairing inner tubes of tires.

Cl.3;Cleaning and care preparations for bikes, including cleaning and care preparations for bicycle frames, preparations 
for the cleaning and maintenance of bicycle chains, insect removing preparations for bicycles, dirt repellant preparations 
for bicycles, grease removers, rust removing preparations, polishing substances for bicycles, preparations for the 
cleaning and care of bicycle tires; care preparations for head protection.

Cl.4;Oils, greases for bikes, in particular chain spray, chain care preparations and chain lubricants.

Cl.6;Locks of metal, in particular padlocks, long hoop locks and cycle locks; anti-theft devices for cycles, namely cable 
locks and chain locks, wall brackets for bicycles (metallic mountings of metal).

Cl.8;Tools for use with bicycles; hand tools and implements (hand operated) for bikes.

Cl.9;Compact discs, DVDs and other digital recording media, computer software (route planner); protective helmets for 
sports, in particular for cyclists; spectacles (optics); anti-glare glasses; spectacle cases, spectacle frames, spectacle 
glasses; sunglasses; goggles for sport; ergometers; global positioning system (GPS) apparatus; altimeters; directional 
compasses; wrist devices used for measuring and/or recording (other than for medical purposes) various physiological or
other parameters, namely blood pressure, ventilation, body temperature, skin conductivity, blood glucose, lactic acid and 
for measuring and/or recording time, speed, acceleration, altitude, environmental temperature, humidity and purity; data 
collection apparatus; electronic equipment for sensing data, for providing training instructions and for displaying data 
obtained during exercise; computer interfaces and software for the aforementioned goods; tachometers; clothing for 
protection against accidents; bicycle radios; loudspeakers for bicycles; computers for bicycles; diving suits; breathing 
apparatus for underwater swimming; headphones; ear plugs for divers; signaling whistles; socks, electrically heated; 
balancing apparatus; spyglasses; protective clothing; battery chargers for batteries and battery lamps.

Cl.10;Orthopedic articles, in particular arch supports for shoes, orthopedic bandages; arterial blood pressure 
measuring apparatus; pulse meters.

Cl.11;Lighting apparatus and devices, lamps, lights (headlights), in particular for bicycles; battery lamps, halogen 
lamps (front and back lights) with holding devices, LED-illuminants for bicycles; light bulbs, electric, for bicycles.

Cl.12;Bicycles, bicycle parts and accessories, as far as included in this class, in particular bicycle nets, luggage nets, 
panniers, saddle covers, horns, child seats, saddles, saddle posts, flip-offs, chain wheels, pedal bearings and spare parts, 
rear-view mirrors, spokes, chains, chain guards, chain links, chain tension adjusters, frame protectors, gear chains, 
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pedals, pedal hooks and straps, reflectors, hubs and spare parts, drinking bottle holders for attaching to bicycles, internal 
bearings, chain wheel fittings and spare parts, brakes, brake parts and spare parts, bowden cables, internal cables, shift 
cables, wheel rims, mudguards, impellers, forks, spring forks, spring elements, head sets, namely head tube for bicycle 
handlebars, handlebars and handlebar attachments, auxiliary handlebar grips, bells, grips, wire baskets, stands, 
stabilisers, luggage carriers, bicycle pumps and their parts, tyres, inner tubes, valves, rim tape, chain changers, front 
derailleurs, sprocket wheels, gear levers, gear shift protectors, handlebar bands and stops, trailers, tandem bars, frames, 
luggage straps, puncture repair kits for bicycle inner tubes and bicycle tyres, dynamos, bicycle covers; bicycle gears; 
unicycles; electric bicycles; bicycle reflectors (as part of bicycles, adapted); saddlebags adapted for bicycles.

Cl.14;Electric clocks, wrist watches and pocket watches; chronometric instruments, in particular for sports and leisure 
purposes.

Cl.16;Printed matter, in particular books, magazines (periodicals), cards for cyclists.

Cl.18;Bags for sports; rucksacks; beach bags; belt pouches; waist packs; boot bags of leather and imitations of 
leather; shoe bags; walking and trekking poles, including accessories therefor.

Cl.20;Locks of plastic, in particular padlocks, long hoop locks and cycle locks; wall mountings for bicycle (mountings 
not of metal).

Cl.21;Bottles; insulating flasks; drinking containers; hydration systems (containers) comprised of a drinking reservoir, 
a drinking tube and a mouthpiece; drinking reservoirs for hydration systems (containers) comprised of a drinking 
reservoir, a drinking tube and a mouthpiece; mouthpieces and connectors for hydration systems (containers) comprised 
of a drinking reservoir, a drinking tube and a mouthpiece; bottles sold empty; drinking flasks for travellers; portable 
beverage dispensers; plastic bottles sold empty; sports bottles sold empty; squeeze bottles sold empty; bottles having 
mouthpieces; bottles having bite-actuated mouthpieces; parts for any of the aforesaid bottles; drinking vessels and 
thermal insulated fanny pack, waist pack and backpack style containers for drinking vessels and beverage dispensers; 
hub cleaning rings.

Cl.24;Towels of textile; towels of microfiber; bath linen, except clothing; billiard cloth; flags, not of paper.

Cl.25;Bicycle clothing, in particular cycling trousers, cycling shirts, cycling tights, cycling combinations, cycling 
gloves, cycling rainwear, cycling underwear, breeches for wear; cycling shoes, cycling galoshes, sportswear, in particular 
running clothes, running jackets, running shirts, running shorts, running socks, sports underwear, swimwear, underwear 
for sports, sports suits, sports pants, sports coats, sports clothes, raincoats, jackets, winter jackets, hooded jackets, all-
weather jackets, coach jackets, outdoor jackets, sportswear of soft shell materials, coats, club jackets, shirts, T-shirts, 
sweaters, sportswear of fleece, jerseys, sports shoes, especially for running, cycling, football, outdoor sports, tennis, 
indoor sports, basketball, golf, trekking, hiking; insoles; scarves; headgear, especially headbands, sweatbands, caps, 
hats, baseball caps; studs for football shoes; slip on footwear.

Cl.27;Mats, in particular gymnastic mats.

Cl.28;Body protectors for cyclists; gymnastic and sporting articles not included in other classes, in particular balls, 
dumbbells, weights, weight benches, skipping ropes, foot trainer, equipment for training of balance, throwing equipment, 
flying discs (toys), trampoline, inline skates, roller skates, ice skates, sleds, sports rackets; equipment for physical 
exercise, exercise bikes, treadmills, rowing machines, scooters, skateboards, wave boards, skis, ski bindings, scrapers 
for skis, ski wax, sole coverings for skis, edges of skis, surfboards, ski poles, shin guards, ball bags, gloves, protective 
supports for athletes; gymnastics equipment, in particular batons for training, hand-operated elastic bands for physical 
exercise, sports equipment in the form of tubes, beads and hand tools and equipment therefor; rollerboards.
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Cl.1;Vulcanising preparations; chemical roughening solutions for rubber; tyre repairing compositions; tyre sealing 
preparations (mastic for tyres); chemical compositions for repairing inner tubes of tires.

Cl.3;Cleaning and care preparations for bikes, including cleaning and care preparations for bicycle frames, preparations 
for the cleaning and maintenance of bicycle chains, insect removing preparations for bicycles, dirt repellant preparations 
for bicycles, grease removers, rust removing preparations, polishing substances for bicycles, preparations for the 
cleaning and care of bicycle tires; care preparations for head protection.

Cl.4;Oils, greases for bikes, in particular chain spray, chain care preparations and chain lubricants.

Cl.6;Locks of metal, in particular padlocks, long hoop locks and cycle locks; anti-theft devices for cycles, namely cable 
locks and chain locks, wall brackets for bicycles (metallic mountings of metal).

Cl.8;Tools for use with bicycles; hand tools and implements (hand operated) for bikes.

Cl.9;Compact discs, DVDs and other digital recording media, computer software (route planner); protective helmets for 
sports, in particular for cyclists; spectacles (optics); anti-glare glasses; spectacle cases, spectacle frames, spectacle 
glasses; sunglasses; goggles for sport; ergometers; global positioning system (GPS) apparatus; altimeters; directional 
compasses; wrist devices used for measuring and/or recording (other than for medical purposes) various physiological or
other parameters, namely blood pressure, ventilation, body temperature, skin conductivity, blood glucose, lactic acid and 
for measuring and/or recording time, speed, acceleration, altitude, environmental temperature, humidity and purity; data 
collection apparatus; electronic equipment for sensing data, for providing training instructions and for displaying data 
obtained during exercise; computer interfaces and software for the aforementioned goods; tachometers; clothing for 
protection against accidents; bicycle radios; loudspeakers for bicycles; computers for bicycles; diving suits; breathing 
apparatus for underwater swimming; headphones; ear plugs for divers; signaling whistles; socks, electrically heated; 
balancing apparatus; spyglasses; protective clothing; battery chargers for batteries and battery lamps.

Cl.10;Orthopedic articles, in particular arch supports for shoes, orthopedic bandages; arterial blood pressure 
measuring apparatus; pulse meters.

Cl.11;Lighting apparatus and devices, lamps, lights (headlights), in particular for bicycles; battery lamps, halogen 
lamps (front and back lights) with holding devices, LED-illuminants for bicycles; light bulbs, electric, for bicycles.

Cl.12;Bicycles, bicycle parts and accessories, as far as included in this class, in particular bicycle nets, luggage nets, 
panniers, saddle covers, horns, child seats, saddles, saddle posts, flip-offs, chain wheels, pedal bearings and spare parts, 
rear-view mirrors, spokes, chains, chain guards, chain links, chain tension adjusters, frame protectors, gear chains, 
pedals, pedal hooks and straps, reflectors, hubs and spare parts, drinking bottle holders for attaching to bicycles, internal 
bearings, chain wheel fittings and spare parts, brakes, brake parts and spare parts, bowden cables, internal cables, shift 
cables, wheel rims, mudguards, impellers, forks, spring forks, spring elements, head sets, namely head tube for bicycle 
handlebars, handlebars and handlebar attachments, auxiliary handlebar grips, bells, grips, wire baskets, stands, 
stabilisers, luggage carriers, bicycle pumps and their parts, tyres, inner tubes, valves, rim tape, chain changers, front 
derailleurs, sprocket wheels, gear levers, gear shift protectors, handlebar bands and stops, trailers, tandem bars, frames, 
luggage straps, puncture repair kits for bicycle inner tubes and bicycle tyres, dynamos, bicycle covers; bicycle gears; 
unicycles; electric bicycles; bicycle reflectors (as part of bicycles, adapted); saddlebags adapted for bicycles.

Cl.14;Electric clocks, wrist watches and pocket watches; chronometric instruments, in particular for sports and leisure 
purposes.

Cl.16;Printed matter, in particular books, magazines (periodicals), cards for cyclists.

Cl.18;Bags for sports; rucksacks; beach bags; belt pouches; waist packs; boot bags of leather and imitations of 
leather; shoe bags; walking and trekking poles, including accessories therefor.

Cl.20;Locks of plastic, in particular padlocks, long hoop locks and cycle locks; wall mountings for bicycle (mountings 
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not of metal).

Cl.21;Bottles; insulating flasks; drinking containers; hydration systems (containers) comprised of a drinking reservoir, 
a drinking tube and a mouthpiece; drinking reservoirs for hydration systems (containers) comprised of a drinking 
reservoir, a drinking tube and a mouthpiece; mouthpieces and connectors for hydration systems (containers) comprised 
of a drinking reservoir, a drinking tube and a mouthpiece; bottles sold empty; drinking flasks for travellers; portable 
beverage dispensers; plastic bottles sold empty; sports bottles sold empty; squeeze bottles sold empty; bottles having 
mouthpieces; bottles having bite-actuated mouthpieces; parts for any of the aforesaid bottles; drinking vessels and 
thermal insulated fanny pack, waist pack and backpack style containers for drinking vessels and beverage dispensers; 
hub cleaning rings.

Cl.24;Towels of textile; towels of microfiber; bath linen, except clothing; billiard cloth; flags, not of paper.

Cl.25;Bicycle clothing, in particular cycling trousers, cycling shirts, cycling tights, cycling combinations, cycling 
gloves, cycling rainwear, cycling underwear, breeches for wear; cycling shoes, cycling galoshes, sportswear, in particular 
running clothes, running jackets, running shirts, running shorts, running socks, sports underwear, swimwear, underwear 
for sports, sports suits, sports pants, sports coats, sports clothes, raincoats, jackets, winter jackets, hooded jackets, all-
weather jackets, coach jackets, outdoor jackets, sportswear of soft shell materials, coats, club jackets, shirts, T-shirts, 
sweaters, sportswear of fleece, jerseys, sports shoes, especially for running, cycling, football, outdoor sports, tennis, 
indoor sports, basketball, golf, trekking, hiking; insoles; scarves; headgear, especially headbands, sweatbands, caps, 
hats, baseball caps; studs for football shoes; slip on footwear.

Cl.27;Mats, in particular gymnastic mats.

Cl.28;Body protectors for cyclists; gymnastic and sporting articles not included in other classes, in particular balls, 
dumbbells, weights, weight benches, skipping ropes, foot trainer, equipment for training of balance, throwing equipment, 
flying discs (toys), trampoline, inline skates, roller skates, ice skates, sleds, sports rackets; equipment for physical 
exercise, exercise bikes, treadmills, rowing machines, scooters, skateboards, wave boards, skis, ski bindings, scrapers 
for skis, ski wax, sole coverings for skis, edges of skis, surfboards, ski poles, shin guards, ball bags, gloves, protective 
supports for athletes; gymnastics equipment, in particular batons for training, hand-operated elastic bands for physical 
exercise, sports equipment in the form of tubes, beads and hand tools and equipment therefor; rollerboards.
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Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; CD-I"s; DVDs and sound media; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment, computers; computer software; 
electromagnetic coils; electromagnetic conduits; electromagnetic relays; electronic certificates; digital functional 
generators; function generators; magnetic field generators, other than for medical use; frequency meters; GSM phones; 
alarms; testing apparatus not for medical purposes; audiovisual teaching apparatus; compact discs [read-only memory]; 
chips [integrated circuits]; readers for data processing; downloadable image files; diagnostic apparatus, not for medical 
purposes; floppy disks; DVD players; electronic pens (visual display units); electronic agendas; electronic publications 
(downloadable); integrated circuit cards [smart cards]; magnets; decorative magnets; encoded identification bracelets, 
magnetic; magnetic wires; disks, magnetic; magnetic encoders; magnetic data media; measuring apparatus; measuring 
instruments; remote control apparatus; teaching apparatus; telephone transmitters; transmitting sets 
(telecommunication); transmitters of electronic signals; portable telephones; computer software, downloadable or 
recorded; computer programmes [programs], recorded; computer software, recorded; telephone apparatus; television 
apparatus; USB flash drives; downloadable ringtones for mobile telephones.

Cl.10;Medical apparatus and instruments; electromagnetic medical apparatus; electromagnetic digital imaging 
apparatus for medical purposes; electromagnetic wave therapeutic instruments; electromagnetic apparatus for producing 
low frequency magnetic fields for medical purpose; electromagnetic apparatus for emitting short electromagnetic 
impulses for medical purpose; electromagnetic apparatus for the alteration of states of consciousness; electromagnetic 
apparatus for enhancing positive thinking; electromagnetic relaxation apparatus; electromagnetic apparatus for very fast 
learning; electromagnetic apparatus for improving of attention and concentration; electromagnetic apparatus for 
increasing mental capacity; electromagnetic apparatus for enhancing alertness; electromagnetic apparatus for enhancing 
memory; electromagnetic apparatus for improving sleeping quality and/or in helping to overcome sleeping difficulties; 
electromagnetic apparatus for creative visualisation; electromagnetic apparatus for reducing stress; electromagnetic 
apparatus for self-hypnosis; electromagnetic generators for producing low frequency magnetic fields for medical 
purpose; electromagnetic generators for producing and emitting short electromagnetic low frequency impulses for 
medical purpose; electromagnetic generators for the alteration of states of consciousness; electromagnetic generators 
for enhancing positive thinking; electromagnetic relaxation generators; electromagnetic generators for very fast learning; 
electromagnetic generators for improving of attention and concentration; electromagnetic generators for increasing 
mental capacity; electromagnetic generators for enhancing alertness; electromagnetic generators for enhancing memory; 
electromagnetic generators for improving sleeping quality and/or in helping to overcome sleeping difficulties; 
electromagnetic generators for creative visualisation; electromagnetic generators for reducing stress; electromagnetic 
generators for self-hypnosis; apparatus for the treatment using low-frequency electromagnetic fields; medical apparatus 
for use in medical diagnosis, as the source of electromagnetic fields, generated by the coil using the telephone; magnetic 
field generators for medical use; soporific pillows for insomnia; cushions for medical purposes; diagnostic apparatus for 
medical purposes.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; jewellery and bracelets containing electromagnetic 
apparatus or electromagnetic generators generating low frequency magnetic fields and emitting electromagnetic body 
pulse, consisting of electromagnetic apparatus or electromagnetic generators increasing the power and performance of 
electromagnetic fields in order to improve human energy field.
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Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; advertising Internet services via 
mobile applications; direct mail advertising; providing assistance and consultancy to corporate clients to help their 
employees introduce health and wellness changes to their lives in order to increase productivity; publication of publicity 
texts; word processing; on-line advertising on a computer network; demonstration of goods; presentation of goods on 
communication media, for retail purposes; radio advertising; television advertising; telemarketing services; professional 
business consultancy; mail order; advice relating to the business operation of fitness clubs; advice relating to the 
business management of fitness clubs; retailing, wholesaling, trading, agencies, brokerage and online sale of the 
following goods: scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or 
reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and other digital 
recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data processing 
equipment, computers, computer software, electromagnetic coils, electromagnetic conduits, electromagnetic relays, 
electronic certificates, digital function generators, function generators, magnetic field generators, not for medical use, 
computer software, frequency meters, cellular telephones, alarms, testing apparatus, not for medical purposes, 
audiovisual teaching apparatus, CD-ROMs, chips (integrated circuits), readers (data processing equipment), 
downloadable image files, diagnostic apparatus, not for medical purposes, floppy disks, DVDs, electronic pens (visual 
display units), electronic agendas, downloadable electronic publications, integrated circuit cards (smart cards), magnets, 
decorative magnets, magnetic encoded identification bracelets, magnetic wires, magnetic disks, magnetic encoders, 
magnetic data carriers, measuring apparatus, measuring instruments, frequency meters, remote control apparatus, 
teaching apparatus, telephone transmitters, transmitters (telecommunications), transmitters of electronic signals, 
portable telephones, computer programs (downloadable software), recorded computer programs, recorded computer 
software, integrated circuit cards (smart cards), telephone apparatus, television apparatus, USB flash drives, 
downloadable ringtones for mobile telephones, medical apparatus and instruments, electromagnetic medical apparatus, 
electromagnetic digital imaging apparatus for medical purposes, electromagnetic wave therapeutic instruments, 
electromagnetic apparatus for producing low frequency magnetic fields, electromagnetic apparatus for emitting short 
electromagnetic impulses, electromagnetic apparatus for the alteration of states of consciousness, electromagnetic 
apparatus for enhancing positive thinking, electromagnetic relaxation apparatus, electromagnetic apparatus for very fast 
learning, electromagnetic apparatus for improving of attention and concentration, electromagnetic apparatus for 
increasing mental capacity, electromagnetic apparatus for enhancing alertness, electromagnetic apparatus for enhancing 
memory, electromagnetic apparatus for improving sleeping quality and/or in helping to overcome sleeping difficulties, 
electromagnetic apparatus for creative visualisation, electromagnetic apparatus for reducing stress, electromagnetic 
apparatus for self-hypnosis, electromagnetic generators for producing low frequency magnetic fields, electromagnetic 
generators for producing and emitting short electromagnetic low frequency impulses, electromagnetic generators for the 
alteration of states of consciousness, electromagnetic generators for enhancing positive thinking, electromagnetic 
relaxation generators, electromagnetic generators for very fast learning, electromagnetic generators for improving of 
attention and concentration, electromagnetic generators for increasing mental capacity, electromagnetic generators for 
enhancing alertness, electromagnetic generators for enhancing memory, electromagnetic generators for improving 
sleeping quality and/or in helping to overcome sleeping difficulties, electromagnetic generators for creative visualisation, 
electromagnetic generators for reducing stress, electromagnetic generators for self-hypnosis, apparatus for the treatment 
using low-frequency electromagnetic fields, medical apparatus for use in medical diagnosis, as the source of 
electromagnetic fields, generated by the coil using the telephone, magnetic field generators, for medical use, soporific 
pillows for insomnia, cushions for medical purposes, diagnostic apparatus for medical purposes, precious metals and 
their alloys and goods made of precious metals or coated therewith, not included in other classes, jewellery, precious 
stones, horological and chronometric instruments, jewellery and bracelets containing electromagnetic apparatus or 
electromagnetic generators generating low frequency magnetic fields and emitting electromagnetic body pulse, 
consisting of electromagnetic apparatus or electromagnetic generators increasing the power and performance of 
electromagnetic fields in order to improve human energy field, clothing, footwear, headgear, bringing together, for others, 
of a variety of services, enabling customers to conveniently view and purchase those services, namely building 
construction, repair, installation services, consultancy relating to the installation of electromagnetic apparatus and/or 
generators, installation of apparatus for the production of low-frequency magnetic fields, repair and maintenance of 
electromagnetic apparatus and/or generators, repair and maintenance of apparatus for the production of low-frequency 
magnetic fields, installation of apparatus for the production of low-frequency magnetic fields, installation of 
electromagnetic apparatus and/or generators, installation of apparatus for the production of low-frequency magnetic 
fields.

Cl.37;Building construction; repair; installation services; consultancy relating to the installation of electromagnetic 
apparatus and/or generators; installation of apparatus for the production of low frequency magnetic fields; repair and 
maintenance of electromagnetic apparatus and/or generators; repair and maintenance of apparatus for the production of 
low frequency magnetic fields; installation of electromagnetic apparatus and/or generators.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organisation of courses using 
electromagnetic apparatus, for producing low frequency magnetic fields; organisation of courses using electromagnetic 
generators, for producing low frequency magnetic fields; interactive and distance learning courses and sessions 
provided on-line via a telecommunications link or computer network or provided by other means; organisation of courses 
using distance-learning methods; remote access and distance learning services; education services relating to 
meditation; education relating to the alteration of states of consciousness; education relating to enhancing positive 
thinking; education relating to relaxation; education relating to very fast learning; education relating to improving of 
attention and concentration; education relating to increasing mental capacity; education relating to enhancing alertness; 
education relating to enhancing memory; education relating to improving sleeping quality and/or in helping to overcome 
sleeping difficulties; education relating to creative visualisation; education relating to reducing stress; education relating 
to self-hypnosis; educational workshops; meditation training; teaching of meditation practices; academies (education); 
correspondence courses; education information; educational examination; club services (entertainment or education); 
lending libraries; electronic desktop publishing; providing on-line electronic publications, not downloadable; publication 
of texts, other than publicity texts; publication of electronic books and journals on-line; publication of books; arranging 
and conducting of seminars; arranging and conducting of colloquiums; arranging and conducting of conferences; 
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arranging and conducting of congresses; arranging and conducting of symposiums; organization of exhibitions for 
cultural or educational purposes; arranging and conducting of workshops (training); tuition; practical training 
(demonstration); production of radio and television programmes; education via radio broadcasting; personal trainer 
services [fitness training]; consultancy in the field of fitness and exercise; fitness clubs; health club [fitness] services; 
physical fitness centre services; training services relating to fitness; conducting fitness classes; exercise (fitness) 
advisory services; health club services [health and fitness training]; information relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; custom design and development of 
electromagnetic apparatus and/or generators; custom design of electromagnetic inductors; design and development of 
visualisation techniques for the purpose of improving human well-being; provision of security services for computer 
networks, computer access and computerised transactions; application service providers, namely, hosting and/or system 
management and/or development and/or application maintenance and/or computer software and/or websites in the field of
personal productivity and/or wireless communication and/or mobile information access and/or remote data management 
for wireless content delivery to mobile telephones and other mobile devices and computers; software development in the 
field of mobile applications; testing electromagnetic compatibility; research and development for others with regard to 
new products; consultancy in the design and development of computer hardware; computer software consultancy.

Cl.44;Medical services; health care relating to relaxation therapy; relaxation therapy in the form of autogenous training; 
rental of equipment for medical, therapeutic and personal relaxation purposes; meditation services; treatment using low 
frequency electromagnetic fields; consultancy relating to using low frequency electromagnetic fields in stress 
management and stress reduction and/or meditation and/or alteration of states of consciousness and/or positive thinking 
and/or relaxation and/or very fast learning and/or improving attention and concentration and/or increasing mental 
capacity and/or alertness and/or enhancing memory and/or improving sleeping quality and/or in helping to overcome 
sleeping difficulties and/or creative visualisation and/or self-hypnosis and/or improving the quality of life of individuals; 
stress management services; therapy services; therapies using low-frequency electromagnetic fields for physical, 
psychological and cognitive purposes; therapies for stress reduction; telemedicine services; wellness, namely services 
relating to improving the welfare of individuals being relaxation therapies or medical services and health-related 
consultancy.
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Cl.14;Jewellery; imitation jewellery; horological and chronometric instruments; watchstraps; key rings [trinkets or 
fobs].

Cl.24;Handkerchiefs of textile.

Cl.25;Clothing; casual clothing; sport clothing; shirts; jackets (clothing); trousers; sweaters; shorts; jeans; suits; 
waterproof clothing; sleep masks; ear muffs (clothing); collar protectors; gloves (clothing); scarves; suspenders; socks; 
underwear; pyjamas; dressing gowns; swimwear; hosiery; belts; coats; parkas; waistcoats; T-shirts; all aforementioned 
goods not included in other classes; footwear; headgear for wear.

Cl.26;Hair ornaments; hair bands; hair clips; hair pins; hair fasteners; buckles [clothing accessories]; buttons for 
clothing; woggles; laces for footwear; patches for clothing; textile patches for ironing-on; heat adhesive patches for 
repairing textile articles; shoulder pads for clothing.
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Cl.7;Electric hand tools in the kitchen, not included in other classes; electric blenders for household purposes and 
mixers; juicers extractors; cutting machines.

Cl.8;Hand tools and implements, hand-operated; knives, forks and spoons; cutlery.

Cl.11;Cooking appliances; ovens; sandwich makers; waffle irons; tafelgrills; gourmet sets, raclette and fondue sets; 
barbecues; cooking equipment for barbecuing; electric roasting spits for use with barbecues; coffee machines; kettles; 
refrigerators; electric coolers; cooling elements; air fryers and electric fryers; electric barbecues.

Cl.21;Utensils and kitchenware for household or kitchen; combs and sponges; brushes (except paint brushes); 
cleaning material; steel wool; rugged or semi-manufactured glass (except glass for construction purposes); glassware, 
porcelain and earthenware not included in other classes; kitchen utensils including oven mitts, spatulas, non-electric 
blenders, cutting boards, pans and non-electric coolers.

Cl.24;Fabrics and textile products, not included in other classes; bedspreads; tablecloths; picnic rugs.
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3335160    08/02/2016
[International Registration No. : 1293135]
GASBUDDY/OPENSTORE, LLC

9737 Washingtonian Blvd., Suite 200 Gaithersburg MD 20878-7364 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, namely, software for locating lowest gas prices and locations of 
gas stations.

Cl.35;Advertising and commercial information services, via the internet; advertising via electronic media and 
specifically the internet; market manipulation, research and analysis, whether or not via the internet; providing and rental 
of advertising space on the internet; providing consumer product information via the internet.
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3349345    15/12/2015
[International Registration No. : 1297792]
GUANGZHOU PHARMACEUTICAL HOLDINGS LIMITED

5th Floor, No. 45 Shamian North Street, Liwan District, Guangzhou Guangdong CN

Address for service in India/Agents address:
PARKER & PARKER COMPANY.

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Cl.5;Medicines for human purposes; medicinal drinks; drugs for medical purposes; syrups for pharmaceutical 
purposes; disinfectants; chemical conductors for electrocardiograph electrodes; cultures of microorganisms for medical 
and veterinary use; candy, medicated; dietetic foods adapted for medical purposes; candy for medical purposes; food for 
babies; chewing gum for medical purposes; depuratives; medicines for veterinary purposes; preparations for destroying 
noxious animals; surgical dressings; teeth filling material; jelly for food made with a variety of Chinese medicinal 
materials, called Gui Ling Gao in Chinese; pollen cream for health.

Cl.30;Chicory [coffee substitute]; candy; chewing gum; longan syrup (Gui Yuan Gao) for food; syrup for food made with
pears, tuckahoe, and fritillary (Ling Bei Li Gao); loquat leaf syrup (Pi Pa Gao) for food; honey; almond paste; bread; gruel; 
cereal preparations; starch for food; ice cream; milky tea, non-milk-based.

Cl.32;Beer; non-alcoholic beverages; soya-based beverages, other than milk substitutes; beverages based on beans; 
waters [beverages]; soda water; cola; fruit juices; beverages based on plants; syrups for beverages; preparations for 
making beverages.
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3363060    22/03/2016
[International Registration No. : 1301573]
POWER ROLL LIMITED

Washington Business Centre, 2 Turbine Way Sunderland SR5 3NZ GB

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Solar energy collectors for electricity generation; solar panels; parts and fittings for all the aforesaid goods.

Cl.37;Installation, repair and maintenance of solar panels, solar powered systems and renewable energy powered 
apparatus and systems, for domestic and commercial premises; information, advice and consultancy in relation to all the 
aforesaid services.
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Priority claimed from 06/06/2016; Application No. : UK00003168163 ;United Kingdom 

3537636    23/09/2016
[International Registration No. : 1335401]
COORS BREWING COMPANY

1801 California Street, Suite 4600 Denver CO 80202 United States of America

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Paper, cards; posters; tent cards, drip mats, beer mats, coasters; postcards, show cards; cardboard cut-outs; 
printed matter; stationery, writing paper, envelopes, note pads; writing instruments, pens and pencils; directories, 
magazines; menus; bunting [paper], bunting of paper; flags of paper; plastic bags; window stickers; framed prints; 
stickers; car window stickers; rosettes of paper; greetings cards; carrier bags; cartoon strips; business cards; trading 
cards, trading stickers; serviettes/napkins; calendars; diaries.

Cl.21;Household or kitchen utensils and containers; combs; sponges; brushes; glassware; porcelain and earthenware; 
drinking glasses; glass flasks and containers; bottle openers; trays; bags/containers for keeping food/drinks cool; drink 
holders for glasses, bottles and/or cans to be used with armchair; model figures; figurines; plaques of porcelain, ceramic, 
earthenware or glass; drinks containers; pitchers, plastic buckets, plastic cups.

Cl.25;Clothing; footwear; headgear.

Cl.32;Beers, stout, lager, porter and ale; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and 
fruit juices; syrups and other preparations for making beverages.

Cl.40;Brewing services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization, arrangement and 
conducting of festivals, seminars, exhibitions and events; provision of information, advice and consultancy in relation to 
all the aforementioned services.

Cl.43;Provision of food and drink; restaurant, bar and catering services; provision of information, advice and 
consultancy in relation to all the aforementioned services.
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Priority claimed from 09/11/2016; Application No. : UK00003195888 ;United Kingdom 

3569620    08/12/2016
[International Registration No. : 1348910]
GENERATOR HOSTELS LTD

Macnaughton House, Compton Place London WC1H 9SD United Kingdom

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.35;Hotel management services, namely administrative hotel management and business management of hotels; 
advertising services; business management, business management assistance, business and organisation consultancy 
services; all relating to hotels, hostels, motels and other temporary accommodation, restaurant, conference facilities and 
catering; information, advisory and consultancy services relating to the aforesaid.

Cl.38;Telecommunications; providing on-line chat rooms, on-line bulletin boards and forums; providing access to the 
Internet; leasing access time to a global computer network or the Internet; providing multi-user access to an interactive 
global computer information network in the field of travel information; facsimile communications system services; 
telephone communications services; providing access to an interactive website and searchable database in the field of 
transportation, travel and travel planning; information, advisory and consultancy services relating to the aforesaid.

Cl.39;Transport; storage of goods; travel arrangement; providing travel and tourist information online from a computer 
database, a global computer network or the Internet; making reservations and bookings for transportation, travel trips and
tours; arrangement, organising, reservation and booking of travel, tours, tourist services, sightseeing and day trips; travel 
guide and travel information services; organising and running walking tours; bicycle rental; food delivery services; 
information, advisory and consultancy services relating to the aforesaid.

Cl.43;Services for providing food and drink; temporary accommodation; hotel services; hostel services; motel 
services; accommodation reservation services; booking services relating to temporary accommodation; hostel 
reservation services provided by means of the Internet and the world-wide web; restaurant, café, cafeteria, snack bar and 
bar services; catering services; lounge and bar services; providing refreshments; food and drink preparation services; 
restaurant services; take-away services; canteens; contract food services; reservation and booking services for 
restaurants; providing food and drink in Internet cafes; information, advisory and consultancy services relating to the 
aforesaid.
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Priority claimed from 12/10/2016; Application No. : 87201269 ;United States of America 

3570079    12/05/2017
[International Registration No. : 1328207]
BIG SWITCH NETWORKS, INC.

3111 Coronado Drive, Building A Santa Clara CA 95054 US

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, computer networking software, software development tools; computer software for 
simulating, analyzing and optimizing the performance of computer networks.

Cl.42;Technological planning and consulting services in the field of computer network systems; design of computer 
networks; testing of computers, computer hardware and software, and computer networks; computer network 
configuration and deployment services.
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Priority claimed from 11/08/2016; Application No. : 87135712 ;United States of America 

3612707    10/02/2017
[International Registration No. : 1359970]
DREAMGEAR, LLC

20001 S. Western Avenue Torrance CA 90501 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Virtual reality goggles and headsets; audio headsets with and without a microphone for use in playing video 
games; charging docks for batteries; audio cables; memory cards for video game machines and portable video game 
machines; adaptors for computer and/or video gaming consoles; RF adaptors for game controllers; converters for older 
consoles to be used with newer electronic devices; overlays specially adapted for touchscreen displays; non-virtual 
reality displays that are held against a user"s eyes in the form of wearable computer peripherals.

Cl.16;Stickers; fitted skins in the form of stickers for use in customizing the look of video game controllers and 
consoles.

Cl.28;Video game machines for use with televisions and monitors; bags specially adapted for handheld video games 
and bags specially adapted for video game consoles; protective carrying cases specially adapted for video game 
machines and portable video game machines; retro video game machines housed in arcade game cabinets; mini arcade 
game machine system; standalone video game machines; handheld gaming devices with an integrated display screen, 
video game equipment, namely, game console controllers, controllers for game consoles in the form of light guns, 
electric, coaxial and/or data cables; video game joysticks and computer game joysticks; protective storage cases, hard 
and soft storage and carrying cases and bags specially adapted for handheld video game apparatus and video game 
consoles for use in organizing games, controllers, cables and game consoles and accessories therefore.
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3641100    01/02/2017
[International Registration No. : 1365050]
YOUNG LIVING ESSENTIAL OILS, LC

3125 West Executive Parkway Lehi UT 84043 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.3;Essential oils; scented oils; bath oils; cosmetic oils; oils for cleaning purposes; oils for toiletry purposes; tanning 
oils; deodorants for body care; beauty creams for body care; skin massage oils; fragrances; food flavoring being 
essential oils, food flavorings prepared from essential oils, cosmetics; dentifrices; non-medicated soaps; body 
deodorants; body lotions; cleaning and washing preparations; detergents for household use; preparations for cleaning, 
polishing, degreasing and abrading for household use; shower gels; foot scrubs; beauty serums; non-medicated salves; 
non-medicated lip balm; hair care preparations; hair shampoo and conditioners; non-medicated skin care preparations.

Cl.5;Meal replacement shakes adapted for medical use; meal replacement bars adapted for medical use; dietary and 
nutritional supplements, vitamin supplements, mineral supplements, hand-sanitizing preparations, sore skin ointment for 
pets, capsules, namely, capsules sold empty for nutritional supplements; nutritional supplement shakes; powdered 
nutritional supplement drink mix containing protein; throat lozenges; nutritional supplements in oil form.
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Priority claimed from 14/11/2016; Application No. : 87236211 ;United States of America 

3649562    11/05/2017
[International Registration No. : 1366266]
BIG SWITCH NETWORKS, INC.

3111 Coronado Drive, Building A Santa Clara CA 95054 US

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Software reference architecture, namely, a system of computer software and computer hardware for network 
security, threat detection and enabling dynamic cyber-security to combat persistent threats.

Cl.42;Technical support services in the fields of computer, data, email, web and network security, namely, monitoring 
of network systems for technical and computer security purposes and troubleshooting in the nature of diagnosing 
computer hardware and software problems; computer services, namely, detecting, blocking and removing computer 
viruses and threats, encrypting and authenticating data, preventing data-loss, securing networks, and detecting, filtering, 
analyzing, managing and blocking electronic communications; consulting services in the field of design, selection, 
implementation, management and use of computer hardware and software systems for others; computer network design 
for others.
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Priority claimed from 30/09/2016; Application No. : 62088/2016 ;Switzerland 

3663321    30/03/2017
[International Registration No. : 1371449]
PILATUS FLUGZEUGWERKE AG

Ennetbuergerstrasse 101 CH-6370 Stans Switzerland

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission and reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment; software, particularly software applications for mobile devices, particularly for tablets and/or 
mobile telephones; fire extinguishers; flight simulators for aircraft; recorded content; audiovisual and information 
technology equipment; magnets, devices for magnetizing, demagnetizers; processing apparatus using electricity; 
devices, instruments and cables for electricity; optical correctors, amplifiers and devices; devices and apparatus for 
safety, security, protection and signaling; diving equipment; navigation, guidance, tracking, marking and mapping 
devices; measuring, detection and monitoring instruments, indicators and controllers; scientific and laboratory research 
apparatus, teaching apparatus and simulators; parts and accessories of all the aforesaid goods, included in this class

Cl.12;Vehicles; apparatus for locomotion by land, air or water; seaplanes; turbo-prop airplanes; tankers [air vehicles]; 
structural parts for gliders; structural parts for airplanes; turbo-jet airplanes; gliders; training aircraft; ejector seats for 
aircraft; vehicles for towing airplanes; propeller airplanes; tilt-rotor aircraft; airplane seats with massage function; 
fuselages for aircraft; airplanes; amphibious airplanes; aerodynamic wings for airplanes; aeronautical apparatus, 
machines and devices; airplane parts; propellers for air vehicles; aircraft; landing gear wheels for aircraft; landing gear 
for aircraft; airplane seats; vehicles and means of transport; parts and accessories of all the aforesaid goods, included in 
this class.

Cl.37;Construction; repair; installation services; washing of airplanes; maintenance and repair of vehicles and 
airplanes; maintenance and repair of airplane engines and jet engines; airplane maintenance and repair; snow removal 
and de-icing services for airplanes; maintenance and repair of grounded aircraft; cleaning of airplanes; airplane de-icing 
services; cleaning of aircraft exteriors and interiors; information on repair services in the field of aeronautics; custom 
installation of airplane interiors; aircraft maintenance or repair and provision of information relating thereto; provision of 
information regarding construction, repair and maintenance of airplanes; maintenance and repair of air vehicles; fueling 
of aircraft; provision of information relating to aircraft repair or maintenance; aircraft interior design; construction, 
assembly and demolition; rental of tools, installations and equipment for construction and demolition; mining of natural 
resources; installation, cleaning, maintenance and repair services in connection with airplanes and their parts; 
extermination and control of vermin [other than in agriculture, forestry and gardening] and disinfection; rental of objects 
in connection with the provision of the aforesaid services, included in this class; advice and information concerning the 
aforesaid services, included in this class.
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Priority claimed from 14/11/2016; Application No. : 016040181 ;European Union 

3665363    05/05/2017
[International Registration No. : 1372078]
METELLI S.P.A.

Via Bonotto, 3/5 I-25033 COLOGNE (BS) Italy

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.7;Engines, powertrains, and generic machine parts; water pumps for use in motors and engines; oil pumps for use in 
motors and engines; timing belts for machines; sealing joints [parts of engines]; shaft couplings as parts of machines; 
gears for machines; power transmission parts [other than for land vehicles]; transmission shafts for machines; valves 
[parts of machines]; machine guides [parts of machines]; motors, other than for land vehicles; cylinder heads for engines;
tappets for engines; brakes for machines; parts of braking systems for machines; spare parts and accessories for 
machines; constant velocity (cv) joints for drive shafts, not for land vehicles; water pumps for vehicles; oil pumps for land 
vehicle engines; timing belts for vehicle engines; valves for land vehicle engines; components for motors and engines for 
land vehicles, namely valve guides, valve seat inserts, valve shims and caps; cylinder heads for engines for land vehicles; 
tappets for motors and engines for land vehicles.

Cl.12;Parts and fittings for vehicles; universal joints for land vehicles; gears for vehicles; transmission mechanisms, 
for land vehicles; transmission shafts for land vehicles; hoods for vehicle engines; motors and engines, transmission 
components and generic parts of vehicles; parts of braking systems for vehicles; constant velocity (cv) joints [vehicle 
parts]; motors and engines for land vehicles; brakes for land vehicles and components therefor, namely brake pads, 
brake discs, brake shoes, brake drums, brake blocks, brake cylinders, brake pumps, slack adjusters, friction cylinders 
and friction pumps; pumps (air -) [vehicle accessories]; automobile engines.

Cl.42;Design services for parts of motor vehicles.
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3671642    25/07/2017
[International Registration No. : 1373485]
TODOO

6 rue Montmartre F-75001 Paris France

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic cameras; optical apparatus and instruments; weighing 
apparatus and instruments; measuring apparatus and instruments; signaling apparatus and instruments; checking 
(supervision) apparatus and instruments; teaching apparatus and instruments; sound recording apparatus; sound 
transmitting apparatus; sound reproduction apparatus; image recording apparatus; image transmission apparatus; image 
reproduction apparatus; compact discs (CDs); DVDs; digital recording media; mechanisms for coin-operated apparatus; 
cash registers; calculating machines; data processing equipment; computers; electronic tablets; smartphones; electronic 
book readers; game software; software (recorded programs); computer peripheral devices; detectors; electric wires; 
electric relays; diving suits; divers" suits; gloves for divers; divers" masks; clothing for protection against accidents, 
irradiation and fire; protection devices for personal use against accidents; fire extinguishers; spectacles (optics); 3D 
spectacles; optical goods; spectacle cases; integrated circuit cards [smart cards]; bags designed for laptop computers; 
smartwatches; electric batteries; diagnostic apparatus not for medical use.

Cl.38;Telecommunications; information on telecommunications; communications by computer terminals; 
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone 
communication; provision of user access to global computer networks; provision of on-line forums; provision of access 
to databases; electronic bulletin board services (telecommunication services); connection by telecommunications to a 
global computer network; press agencies; news (information) agencies; rental of telecommunication apparatus; 
dissemination (or transmission) of television and radio programs; teleconferencing services; videoconferencing services; 
electronic messaging services; rental of access time to global computer networks.

Cl.42;Technical evaluations concerning design (engineers" services); scientific research; technical research; design of 
computers for others; development of computers; software design; software development; research and development of 
new products for others; technical project study services; architecture; design of interior decor; software development 
(design); software installation; software maintenance; updating of software; software rental; programming for computers; 
computer system analysis; computer system design; consultancy in the design and development of computers; 
digitization of documents; software as a service (SaaS); cloud computing; information technology (IT) consultancy; 
hosting of servers; vehicle roadworthiness testing; graphic arts design services; styling (industrial design); 
authentication of works of art; energy auditing; electronic data storage.
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Priority claimed from 01/02/2017; Application No. : 1347656 ;Benelux 

3679582    05/05/2017
[International Registration No. : 1375529]
NUTRI-AD INTERNATIONAL, NAAMLOZE VENNOOTSCHAP

Hoogveld 93 B-9200 DENDERMONDE

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the preservation of food for animals.

Cl.5;Veterinary products; food for animals for veterinary use; pharmaceutical additives for animal feedstuffs; additives 
and dietary supplements for animal feed (non-veterinary use).

Cl.31;Food for animals.
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Priority claimed from 25/08/2017; Application No. : 4020170108375 ;Republic of Korea 

3680353    28/08/2017
[International Registration No. : 1375255]
BPU HOLDINGS CO., LTD.

5F (Nonhyeon-dong, BPU Bldg), 9, Gangnam-daero 140-gil, Gangnam-gu Seoul KR

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware for telecommunications; computer peripheral devices; computer programs for searching 
remotely for content on computers and computer networks; computers; data processing apparatus; smartphones; 
cameras [photography]; computer search engine software; computer software for creating searchable databases of 
information and data; communications software for connecting computer network users; computer software for the 
collection, editing, organizing, modifying, transmission, storage and sharing of data and information; downloadable 
electronic publications in the nature of e-magazine in the field of computer search engine; downloadable electronic 
publications in the nature of e-magazine in the field of big data analysis; computer software for big data analysis; 
computer software for information processing, namely, data management, development and analysis; computer software 
applications, downloadable; computer software, recorded; computer programs [downloadable software]; electronic 
publications, downloadable; intercommunication apparatus.

Cl.35;Compilation of information into computer databases; computerized file management; consultancy regarding 
advertising communications strategy; dissemination of advertising matter; on-line advertising on a computer network; 
systemization of information into computer databases; updating and maintenance of data in computer databases; on-line 
advertising on a computer network; providing business information via a website; business information services; data 
search in computer files for others; business data analysis; business management of entertainers; online-data processing
services; business data search services on the Internet for others; data search services in computer files for others; 
business information search services on the Internet-based social networks for others; business data search services on 
the Internet-based social networks for others; compilation of information into computer databases in the field of platform 
for social network services; compilation and systemization of information used in electronic transmissions relating to 
social networking.

Cl.36;Financial analysis; financial consultancy; corporate financial consulting; financial information; insurance 
information; providing financial information via a web site; financing services; providing information in the field of real 
estate via the Internet; financial advisory and consultancy services; providing stock/securities market information; 
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provision of information and data concerning stock exchanges; provision of stock market information; foreign exchange 
information services; providing investors with financial information.

Cl.38;Transmission of content via the internet; streaming of audio and video content over the internet and wireless 
networks; providing access to mobile Internet platforms; providing user access to platforms on the Internet; internet 
portal services; providing access to databases; providing user access to a global computer network; providing internet 
chatrooms; providing on-line chat rooms for social networking; internet broadcasting services; providing chat lines 
utilising the internet; computer aided transmission of information and images; electronic transmission of data and 
documents via computer terminals and electronic devices; message sending via a website; network transmission of 
sounds, images, signals and data; providing electronic telecommunication connections; providing on-line forums for 
transmission of messages among computer users; providing telecommunication connections to the internet or 
databases; virtual chatrooms established via text messaging; providing access to online social network services.

Cl.41;Entertainment information; organization of exhibitions for cultural or educational purposes; arranging and 
conducting of concerts; production of radio and television programs; providing on-line music, not downloadable; 
photography; news reporter services; arranging and conducting educational conferences; providing entertainment 
information via a website; providing amusement facilities; arranging of seminars; providing information about education; 
providing information about online education; providing online non-downloadable comic books and graphic novels; 
presentation of musical performances; game services provided on-line from a computer network; on-line publication of 
electronic books and journals; providing on-line electronic publications, not downloadable; presentation of live 
performances; educational services.

Cl.42;Computer programming; computer software design; creating and maintaining web sites for others; hosting of 
web sites; providing search engines for the internet; server hosting; maintenance of computer software; data conversion 
of computer programs and data, not physical conversion; designing and creating web sites for others; computer aided 
graphic design; consultancy in the field of software design; advisory services in the field of product development and 
quality improvement of software; data conversion of electronic information; database design and development; design of 
computer databases; designing and developing webpages on the internet; homepage and webpage design; maintenance 
of software for Internet access; hosting platforms on the Internet for delivery of multimedia content; platform as a Service 
[PaaS].
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3694636    21/06/2017
[International Registration No. : 1377747]
INNOVATIONS 2 DELIGHT BV

Groningensingel 645 NL-6835 EZ Arnhem

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising; business management; business administration; market research and analysis; commercial 
business management; office functions; assistance and advice regarding business organization; marketing; mediation of 
trade business for third parties; consultancy regarding business organisation and business economics.

Cl.39;Packaging articles for transportation; packing articles for transportation; transport and storage; distribution 
services; delivery services; food delivery; food delivery services; transportation and delivery of goods; delivery of food by
restaurants; delivery of food and drink prepared for consumption.

Cl.41;Education; training; training consultancy; training of personnel in food technology; training in the handling of 
food; training in the display of food; education services relating to the training of personnel in food technology; arranging 
of cultural events; organization of events for cultural purposes; arranging conferences; arranging of workshops.

Cl.42;Software design and development; kitchen design services; planning [design] of kitchens.

Cl.43;Catering; catering services; food preparation services; preparation of food and drink; food preparation for others 
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on an outsourcing basis; provision of information relating to the preparation of food and drink; services for the 
preparation of food and drink; contract food services; consultancy services relating to the provision of food; consultancy 
services relating to food preparation; catering services for the provision of food and drink.
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Priority claimed from 16/10/2013; Application No. : 129690 ;Bulgaria 

3723206    07/11/2017
[International Registration No. : 1207436]
VBAND LLC

1120 20th Street, NW, Suite S-300 Washington, DC 20035 United States of America

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; absorbent cotton; acaricides; acetates for pharmaceutical purposes; acids for 
pharmaceutical purposes; aconitine; adhesive bands for medical purposes; adhesive plasters; adhesives for dentures; 
adjuvants for medical purposes; air deodorising preparations; air purifying preparations; albumin dietary supplements; 
albuminous foodstuffs for medical purposes; albuminous preparations for medical purposes; alcohol for pharmaceutical 
purposes; aldehydes for pharmaceutical purposes; algicides; alginate dietary supplements; alginates for pharmaceutical 
purposes; alkaline iodides for pharmaceutical purposes; alkaloids for medical purposes; alloys of precious metals for 
dental purposes; aloe vera preparations for pharmaceutical purposes; aluminium acetate for pharmaceutical purposes; 
amino acids for medical purposes; amino acids for veterinary purposes; anaesthetics; analgesics; angostura bark for 
medical purposes; animal washes; anti-rheumatism bracelets; anti-rheumatism rings; anti-uric preparations; antibiotics; 
anticryptogamic preparations; antioxidant pills; antiparasitic collars for animals; antiparasitic preparations; antiseptic 
cotton; antiseptics; appetite suppressant pills; appetite suppressants for medical purposes; articles for headache; aseptic
cotton; asthmatic tea; babies" diaper-pants; babies" napkins (diapers); bacterial poisons; bacterial preparations for 
medical and veterinary use; bacteriological culture mediums; bacteriological preparations for medical and veterinary use; 
balms for medical purposes; balsamic preparations for medical purposes; bandages for dressings; barks for 
pharmaceutical purposes; bath preparations, medicated; bath salts for medical purposes; belts for sanitary napkins 
[towels]; bicarbonate of soda for pharmaceutical purposes; biocides; biological preparations for medical purposes; 
biological preparations for veterinary purposes; biological tissue cultures for medical purposes; biological tissue cultures 
for veterinary purposes; bismuth preparations for pharmaceutical purposes; bismuth subnitrate for pharmaceutical 
purposes; blood for medical purposes; blood plasma; bone cement for surgical and orthopaedic purposes; bracelets for 
medical purposes; breast-nursing pads; bromine for pharmaceutical purposes; bronchodilating preparations; bunion 
pads; by-products of the processing of cereals for dietetic or medical purposes; cachets for pharmaceutical purposes; 
cachou for pharmaceutical purposes; calomel; camphor for medical purposes; camphor oil for medical purposes; candy 
for medical purposes; candy, medicated; capsules for medicines; carbolineum [parasiticide]; casein dietary supplements; 
castor oil for medical purposes; cattle washes; caustic pencils; caustics for pharmaceutical purposes; cedar wood for use
as an insect repellent; cellulose esters for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; 
cement for animal hooves; charcoal for pharmaceutical purposes; chemical conductors for electrocardiograph 
electrodes; chemical contraceptives; chemical preparations for medical purposes; chemical preparations for 
pharmaceutical purposes; chemical preparations for the diagnosis of pregnancy; chemical preparations for treating 
phylloxera; chemical preparations for veterinary purposes; chemical preparations to treat mildew; chemical preparations 
to treat wheat smut; chemical reagents for medical or veterinary purposes; chemico-pharmaceutical preparations; 
chewing gum for medical purposes; chilblain preparations; chinoline for medical purposes; chloroform; cinchona for 
medical purposes; cocaine; cod liver oil; collodion for pharmaceutical purposes; collyrium; compresses; condurango 
bark for medical purposes; contact lens cleaning preparations; cooling sprays for medical purposes; corn remedies; corn 
rings for the feet; cotton for medical purposes; cream of tartar for pharmaceutical purposes; creosote for pharmaceutical 
purposes; croton bark; cultures of microorganisms for medical and veterinary use; curare; decoctions for pharmaceutical 
purposes; dental abrasives; dental amalgams; dental amalgams of gold; dental cements; dental impression materials; 
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dental lacquer; dental mastics; deodorants for clothing and textiles; deodorants, other than for human beings or for 
animals; depuratives; detergents for medical purposes; diabetic bread adapted for medical use; diagnostic preparations 
for medical purposes; diapers for pets; diastase for medical purposes; dietary fiber; dietary supplements for animals; 
dietetic beverages adapted for medical purposes; dietetic foods adapted for medical purposes; dietetic substances 
adapted for medical use; digestives for pharmaceutical purposes; digitalin; dill oil for medical purposes; disinfectants for 
chemical toilets; disinfectants for hygiene purposes; dog lotions; dog washes; douching preparations for medical 
purposes; dressings, medical; drugs for medical purposes; elixirs [pharmaceutical preparations]; enzyme dietary 
supplements; enzyme preparations for medical purposes; enzyme preparations for veterinary purposes; enzymes for 
medical purposes; enzymes for veterinary purposes; ergot for pharmaceutical purposes; esters for pharmaceutical 
purposes; ethers for pharmaceutical purposes; eucalyptol for pharmaceutical purposes; eucalyptus for pharmaceutical 
purposes; evacuants; extracts of hops for pharmaceutical purposes; eye-washes; eyepatches for medical purposes; 
febrifuges; fennel for medical purposes; ferments for pharmaceutical purposes; first-aid boxes, filled; fish meal for 
pharmaceutical purposes; flowers of sulphur for pharmaceutical purposes; fly catching paper; fly destroying 
preparations; fly glue; food for babies; formic aldehyde for pharmaceutical purposes; frostbite salve for pharmaceutical 
purposes; fumigating sticks; fumigation preparations for medical purposes; fungicides; gallic acid for pharmaceutical 
purposes; gamboge for medical purposes; gases for medical purposes; gauze for dressings; gelatine for medical 
purposes; gentian for pharmaceutical purposes; germicides; glucose dietary supplements; glucose for medical purposes; 
glycerine for medical purposes; glycerophosphates; greases for medical purposes; greases for veterinary purposes; 
guaiacol for pharmaceutical purposes; gum for medical purposes; gurjun [gurjon, gurjan] balsam for medical purposes; 
headache pencils; hematogen; hemoglobin; hemorrhoid preparations; hemostatic pencils; herbal teas for medicinal 
purposes; herbicides; hormones for medical purposes; hydrastine; hydrastinine; hydrated chloral for pharmaceutical 
purposes; hydrogen peroxide for medical purposes; insect repellent incense; insect repellents; insecticides; iodides for 
pharmaceutical purposes; iodine for pharmaceutical purposes; iodoform; irish moss for medical purposes; isotopes for 
medical purposes; jalap; jujube, medicated; lacteal flour for babies; lactose for pharmaceutical purposes; larvae 
exterminating preparations; laxatives; lead water; lecithin dietary supplements; lecithin for medical purposes; leeches for 
medical purposes; liniments; linseed dietary supplements; linseed for pharmaceutical purposes; linseed meal for 
pharmaceutical purposes; linseed oil dietary supplements; lint for medical purposes; liquorice for pharmaceutical 
purposes; lotions for pharmaceutical purposes; lotions for veterinary purposes; lozenges for pharmaceutical purposes; 
lupulin for pharmaceutical purposes; magnesia for pharmaceutical purposes; malt for pharmaceutical purposes; malted 
milk beverages for medical purposes; mangrove bark for pharmaceutical purposes; meal for pharmaceutical purposes; 
medical preparations for slimming purposes; medicinal alcohol; medicinal drinks; medicinal hair growth preparations; 
medicinal herbs; medicinal infusions; medicinal mud; medicinal oils; medicinal roots; medicinal tea; medicine cases, 
portable, filled; medicines for alleviating constipation; medicines for dental purposes; medicines for human purposes; 
medicines for veterinary purposes; melissa water for pharmaceutical purposes; menthol; mercurial ointments; milk 
ferments for pharmaceutical purposes; milk of almonds for pharmaceutical purposes; milking grease; mineral food 
supplements; mineral water salts; mineral waters for medical purposes; mint for pharmaceutical purposes; molding wax 
for dentists; moleskin for medical purposes; mothproof paper; mothproofing preparations; mouthwashes for medical 
purposes; mud for baths; mustard for pharmaceutical purposes; mustard oil for medical purposes; mustard plasters; 
myrobalan bark for pharmaceutical purposes; napkins for incontinents; narcotics; nervines; nutritional supplements; 
nutritive substances for microorganisms; oil of turpentine for pharmaceutical purposes; ointments for pharmaceutical 
purposes; opiates; opium; opodeldoc; opotherapy preparations; oxygen baths; oxygen for medical purposes; pants, 
absorbent, for incontinents; panty liners [sanitary]; paper for mustard plasters; parasiticides; pearl powder for medical 
purposes; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; peptones for pharmaceutical 
purposes; personal sexual lubricants; pesticides; petroleum jelly for medical purposes; pharmaceutical preparations; 
pharmaceutical preparations for skin care; pharmaceutical preparations for treating dandruff; phenol for pharmaceutical 
purposes; phosphates for pharmaceutical purposes; poisons; pollen dietary supplements; pomades for medical 
purposes; porcelain for dental prostheses; potassium salts for medical purposes; poultices; powder of cantharides; 
preparations for callouses; preparations for destroying dry rot fungus; preparations for destroying mice; preparations for 
destroying noxious animals; preparations for reducing sexual activity; preparations for the treatment of burns; 
preparations of lime for pharmaceutical purposes; preparations of trace elements for human and animal use; preparations 
to facilitate teething; propolis dietary supplements; propolis for pharmaceutical purposes; protein dietary supplements; 
protein supplements for animals; pyrethrum powder; quassia for medical purposes; quebracho for medical purposes; 
quinine for medical purposes; radioactive substances for medical purposes; radiological contrast substances for medical 
purposes; radium for medical purposes; rat poison; reagent paper for medical or veterinary purposes; remedies for foot 
perspiration; remedies for perspiration; repellents for dogs; rhubarb roots for pharmaceutical purposes; royal jelly dietary 
supplements; royal jelly for pharmaceutical purposes; rubber for dental purposes; salts for medical purposes; salts for 
mineral water baths; sanitary pads; sanitary pants; sanitary tampons; sanitary towels; sarsaparilla for medical purposes; 
scapulars for surgical purposes; sea water for medicinal bathing; sedatives; semen for artificial insemination; 
serotherapeutic medicines; serums; siccatives [drying agents] for medical purposes; slimming pills; slug exterminating 
preparations; smelling salts; smoking herbs for medical purposes; sodium salts for medical purposes; soil-sterilising 
preparations; solutions for contact lenses; solvents for removing adhesive plasters; soporifics; starch for dietetic or 
pharmaceutical purposes; stem cells for medical purposes; stem cells for veterinary purposes; sterilising preparations; 
steroids; stick liquorice for pharmaceutical purposes; strychnine; styptic preparations; sugar for medical purposes; 
sulphonamides [medicines]; sulphur sticks [disinfectants]; sunburn ointments; sunburn preparations for pharmaceutical 
purposes; suppositories; surgical dressings; surgical implants [living tissues]; surgical tissues; syrups for 
pharmaceutical purposes; tanning pills; tartar for pharmaceutical purposes; teeth filling material; therapeutic 
preparations for the bath; thermal water; thymol for pharmaceutical purposes; tincture of iodine; tinctures for medical 
purposes; tissues impregnated with pharmaceutical lotions; tobacco extracts [insecticides]; tobacco-free cigarettes for 
medical purposes; tonics [medicines]; turpentine for pharmaceutical purposes; vaccines; vaginal washes; vermifuges; 
vermin destroying preparations; vesicants; veterinary preparations; vine disease treating chemicals; vitamin 
preparations; vulnerary sponges; wadding for medical purposes; wart pencils; wheat germ dietary supplements; yeast 
dietary supplements; yeast for pharmaceutical purposes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; ajvar [preserved peppers]; albumen for culinary 
purposes; albumin milk; alginates for culinary purposes; almonds, ground; aloe vera prepared for human consumption; 
anchovy; animal marrow for food; apple puree; bacon; beans, preserved; black pudding; bone oil, edible; broth; broth 
concentrates; butter; buttercream; caviar; charcuterie; cheese; clams [not live]; cocoa butter; coconut butter; coconut, 
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desiccated; coconut fat; coconut oil; compotes; condensed milk; corn oil; cranberry sauce [compote]; crayfish, not live; 
cream [dairy products]; croquettes; crustaceans, not live; curd; dates; edible birds" nests; edible fats; edible oils; eggs; 
fat-containing mixtures for bread slices; fatty substances for the manufacture of edible fats; fish fillets; fish meal for 
human consumption; fish mousses; fish, not live; fish, preserved; fish, tinned [canned (Am.)]; foods prepared from fish; 
frosted fruits; frozen fruits; fruit-based snack food; fruit chips; fruit jellies; fruit peel; fruit, preserved; fruit preserved in 
alcohol; fruit pulp; fruit salads; fruit, stewed; fruits, tinned [canned (Am.)]; game, not live; gelatine; gherkins; ginger jam; 
ham; herrings; hummus [chickpea paste]; isinglass for food; jams; jellies for food; kefir [milk beverage]; kimchi 
[fermented vegetable dish]; kumys [kumyss] [milk beverage]; lard for food; lecithin for culinary purposes; lentils, 
preserved; linseed oil for culinary purposes; liver; liver pâté; lobsters, not live; low-fat potato chips; margarine; 
marmalade; meat; meat extracts; meat jellies; meat, preserved; meat, tinned [canned (Am.)]; milk; milk beverages, milk 
predominating; milk ferments for culinary purposes; milk products; milk shakes; mushrooms, preserved; mussels, not 
live; non-alcoholic egg nog; nuts, prepared; olive oil for food; olives, preserved; onions, preserved; oysters, not live; palm 
kernel oil for food; palm oil for food; peanut butter; peanuts, processed; peas, preserved; pectin for culinary purposes; 
piccalilli; pickles; pollen prepared as foodstuff; pork; potato chips; potato flakes; potato fritters; poultry, not live; 
powdered eggs; prawns, not live; preparations for making bouillon; preparations for making soup; preserved garlic; 
processed fish spawn; processed seeds; processed sunflower seeds; prostokvasha [soured milk]; raisins; rape oil for 
food; rennet; ryazhenka [fermented baked milk]; salmon; salted fish; salted meats; sardines; sauerkraut; sausages; 
sausages in batter; sea-cucumbers, not live; seaweed extracts for food; sesame oil; shellfish, not live; shrimps, not live; 
silkworm chrysalis, for human consumption; smetana [sour cream]; snail eggs for consumption; soups; soya beans, 
preserved, for food; soya milk [milk substitute]; spiny lobsters, not live; suet for food; sunflower oil for food; tahini 
[sesame seed paste]; toasted laver; tofu; tomato juice for cooking; tomato puree; tripe; truffles, preserved; tuna fish; 
vegetable juices for cooking; vegetable mousses; vegetable salads; vegetable soup preparations; vegetables, cooked; 
vegetables, dried; vegetables, preserved; vegetables, tinned [canned (Am.)]; whey; whipped cream; white of eggs; yogurt; 
yolk of eggs.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; allspice; almond confectionery; almond paste; aniseed; aromatic preparations for food; artificial coffee; 
baking powder; baking soda [bicarbonate of soda for cooking purposes]; barley meal; bean meal; bee glue; beer vinegar; 
binding agents for ice cream; bread; bread rolls; breadcrumbs; buns; cake frosting [icing]; cake powder; cakes; candy; 
capers; caramels [candy]; celery salt; cereal bars; cereal-based snack food; cereal preparations; cheeseburgers 
[sandwiches]; chewing gum; chicory [coffee substitute]; chips [cereal products]; chocolate; chocolate-based beverages; 
chocolate beverages with milk; chocolate mousses; chow-chow [condiment]; chutneys [condiments]; cinnamon [spice]; 
cloves [spice]; cocoa; cocoa-based beverages; cocoa beverages with milk; coffee; coffee-based beverages; coffee 
beverages with milk; coffee flavorings [flavourings]; condiments; confectionery; confectionery for decorating Christmas 
trees; cookies; cooking salt; corn flakes; corn meal; corn, milled; corn, roasted; couscous [semolina]; crackers; cream of 
tartar for culinary purposes; crushed barley; crushed oats; curry [spice]; custard; dessert mousses [confectionery]; 
dough; dressings for salad; edible ices; essences for foodstuffs, except etheric essences and essential oils; farinaceous 
foods; ferments for pastes; flavorings, other than essential oils; flavorings, other than essential oils, for beverages; 
flavorings, other than essential oils, for cakes; flour-milling products; fondants [confectionery]; frozen yogurt 
[confectionery ices]; fruit coulis [sauces]; fruit jellies [confectionery]; garden herbs, preserved [seasonings]; ginger 
[spice]; gingerbread; glucose for culinary purposes; gluten additives for culinary purposes; gluten prepared as foodstuff; 
golden syrup; groats for human food; gruel, with a milk base, for food; halvah; ham glaze; high-protein cereal bars; 
hominy; hominy grits; honey; husked barley; husked oats; ice cream; ice for refreshment; ice, natural or artificial; iced 
tea; infusions, not medicinal; ketchup [sauce]; leaven; linseed for human consumption; liquorice [confectionery]; 
lozenges [confectionery]; macaroni; macaroons [pastry]; malt biscuits; malt extract for food; malt for human 
consumption; maltose; marinades; marzipan; mayonnaise; meal; meat gravies; meat pies; meat tenderizers, for 
household purposes; mint for confectionery; molasses for food; muesli; mustard; mustard meal; natural sweeteners; 
noodle-based prepared meals; noodles; nutmegs; oat-based food; oat flakes; oatmeal; palm sugar; pancakes; pasta; 
pasta sauce; pasties; pastries; pastry; peanut confectionery; pepper; peppermint sweets; peppers [seasonings]; pesto 
[sauce]; petit-beurre biscuits; petits fours [cakes]; pies; pizzas; popcorn; potato flour for food; powders for ice cream; 
pralines; preparations for stiffening whipped cream; puddings; quiches; ravioli; relish [condiment]; rice; rice-based snack 
food; rice cakes; royal jelly; rusks; saffron [seasoning]; sago; salt for preserving foodstuffs; sandwiches; sauces 
[condiments]; sausage binding materials; sea water for cooking; seasonings; seaweed [condiment]; semolina; sorbets 
[ices]; soya bean paste [condiment]; soya flour; soya sauce; spaghetti; spices; spring rolls; star aniseed; starch for food; 
stick liquorice [confectionery]; sugar; sushi; sweetmeats [candy]; tabbouleh; tacos; tapioca; tapioca flour for food; tarts; 
tea; tea-based beverages; thickening agents for cooking foodstuffs; tomato sauce; tortillas; turmeric for food; unleavened 
bread; unroasted coffee; vanilla [flavoring] [flavouring]; vanillin [vanilla substitute]; vegetal preparations for use as coffee 
substitutes; vermicelli [noodles]; vinegar; waffles; wheat flour; wheat germ for human consumption; yeast.
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PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software for the production of statistical analyses and reports as the result of automatic database 
evaluations concerning pharmaceutical market and prescription data.

Cl.35;Compilation of statistical information, namely the collection, preparation, compilation and provision of 
quantitative and qualitative data in the form of marketing reports and/or analyses in electronic or printed form; provision 
of business information from a computer database; computer-based updating and maintenance of data in databases, all 
in the pharmaceutical and/or healthcare sector; maintenance of databases relating to industrial property rights relating to 
pharmaceutical active substances and medicinal products; maintenance of databases with information on the distribution 
and prescription of prescription and non-prescription medicines, all in the pharmaceutical and/or healthcare sector; 
updating of data in computer databases.

Cl.42;Research services, namely, scientific research conducted using databases; information technology [IT] 
consultancy services; development of software and databases; maintenance of software for databases in the field of 
industrial property rights relating to pharmaceutical active substances and medicinal products; development of software 
and databases; maintenance of software for databases with information on the distribution and prescription of 
prescription and non-prescription medicines, all in the pharmaceutical and/or healthcare sector.
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Cl.7;Machinery for agriculture, earth moving, construction, extraction of oil and gas, and mining; machines and machine
tools for the treatment of materials and manufacturing; engines, engine equipment and generic machine parts; generators 
of electricity.

Cl.9;Apparatus, instruments and cables for conducting electricity; signaling, protection, safety and life-saving devices; 
electric devices for processing; information technology equipment; instruments for measuring, detecting and monitoring, 
indicators and controllers; excluding audiovisual apparatus, interactive terminals, LCD (liquid crystal displays).

Cl.37;Machinery installation services; installation and maintenance of thermal solar installations; installation and 
maintenance of photovoltaic installations; maintenance and repair of installations in buildings.
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Cl.1;Brake fluid; transmission fluid; coolants for vehicle engines; power steering fluid.

Cl.4;Motor vehicle lubricants; lubricating oil for motor vehicle engines.

Cl.7;Ignition devices for land vehicle engines; sparking plugs for internal combustion engines; glow plugs for diesel 
engines; pumps [parts of machines, engines or motors]; speed governors for machines, engines and motors; clack valves
[parts of machines]; pressure valves [parts of machines]; injectors for engines; engine cylinders for vehicles; pistons for 
engines; pistons for cylinders; shock absorber plungers [parts of machines]; pistons [parts of machines or engines]; 
cylinder heads for engines; carburetters; starters for motors and engines; filters for motors and engines; air cleaners 
[parts of engines]; joints [parts of engines].

Cl.9;Batteries for vehicles; batteries, electric; batteries for lighting; accumulators, electric, for vehicles.

Cl.11;Air filtering installations for vehicles for filtering the air to the cabin; filters for air conditioning in vehicles.

Cl.12;Engines for land vehicles; suspension shock absorbers for vehicles; shock absorbers for vehicles; brake 
segments for vehicles; brake shoes for vehicles; brake cylinders for vehicles; brakes for vehicles; clutches for land 
vehicles; brake linings for vehicles; brake systems for vehicles; brake drums for vehicles; valves for vehicle tires [tyres]; 
transmission shafts for land vehicles; transmission belts for land vehicles; brake discs for vehicles; universal joints for 
land vehicles; clutch linings for land vehicles; brake pads for vehicles; hubs for vehicle wheels; hub caps; driving chains 
for land vehicles; pneumatic tires; tires for vehicle wheels; vehicle suspension springs; windshield wiper blades.

Cl.37;Repair and maintenance of vehicles; repair and maintenance of automobiles and parts thereof; repair and 
maintenance of motor vehicles and parts thereof; consultancy and advisory services relating to the repair of vehicles.
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Cl.18;Animal skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and 
saddlery; clothing for pets; umbrella rings; saddle trees; saddlery; keycases; fastenings for saddles; straps (leather 
shoulder -); animal harnesses; alpenstocks; walking sticks; umbrella sticks; vanity cases, not fitted; trunks [luggage]; 
traveling trunks; casual bags; slings for carrying infants; sport bags; chain mesh purses; tool bags of leather, empty; 
purses; handbags; travelling sets of leather; reins; bags (game -) [hunting accessories]; briefcases (leather goods); 
satchels; leatherboard; cases of leather or leatherboard; head-stalls; straps (leather -); collars for animals; horse collars; 
coverings of skins or hides; horse blankets; leather cords; leather straps; harness straps; straps for skates; leather, 
unworked or semi-worked; horseshoes; leather thread; imitation leather; umbrella covers; whips; knee-pads for horses; 
casings, of leather, for springs; covers for riding saddles; trimmings of leather for furniture; harness fittings; imitation 
leather; walking cane handles; umbrella handles; suitcase handles; pouch baby carriers; pouch baby carriers; bits for 
animals of leather; muzzles; parasols; blinkers for horses [blinders for horses]; umbrellas; animal skins; curried skins; 
skins of chamois, other than for cleaning purposes; fur; skin (goldbeaters" -); rubber parts for stirrups; wallets; lead 
reins; net bags for shopping; furniture coverings of leather; haversacks; bags for packaging (of leather); bags for 
campers; beach bags; holdalls; bags for climbers; shopping bags; boxes of leather or leatherboard; boxes of vulcanised 
fibre; hat boxes of leather; butts [parts of hides]; walking stick seats; riding saddles; stirrups; stirrup leathers; umbrella or
parasol ribs; frames for umbrellas or parasols; handbag frames; valises; attache cases; attache cases; garment bags for 
travel; valves of leather; backpacks; carriers for suits,shirts and dresses.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; leather clothing; motorists" clothing; cyclists" 
clothing; clothing for gymnastics; gowns; robes; bathrobes; non-slipping devices for footwear; bandanas [neckerchiefs]; 
bibs, not of paper; berets; underwear; sweat-absorbent underwear; smocks; boas [necklets]; leotards; braces for clothing 
[suspenders]; corsets; goloshes; skull caps; footwear; training shoes; stockings; sweat-absorbent stockings; slippers; 
socks; breeches; short-sleeve shirts; shirts; stuff jackets [clothing]; bodices [lingerie]; hats; top hats; hats (paper -) 
[clothing]; coats; hoods [clothing]; footmuffs, not electrically heated; waist belts; money belts (clothing); tights; collars; 
detachable collars; camisoles; hats; neck scarfs [mufflers]; earmuffs; layettes [clothing]; suits; beachwear; masquerade 
costumes; neckties; ascots; swimming caps; shower caps; headbands [clothing]; dress handkerchiefs; scarves; liners for 
clothing; gabardines; gaiters; jackets [clothing]; fishermen"s jackets; garters; skirts; pinafore dresses; girdle; gloves 
[clothing]; mittens; ski gloves; welts for footwear; mackintoshes; paper clothing; knitwear [clothing]; jumpers; leg 
warmers; liveries; jumpers; hosiery; sweat shirts; swimsuits; camisoles; sweaters; muffs [clothing]; pelerines; mantillas; 
sleep masks; skorts; boxer shorts; bathing drawers; waistcoats; babies" pants [clothing]; trousers; parkas; pelisses; shirt
yokes; pyjamas; cuffs; ponchos; sweaters; protectors for footwear; stocking suspenders; sock suspenders; brassieres; 
heelpieces for footwear; heelpieces for stockings; sandals; bath sandals; saris; sarongs; shoes; espadrilles; bath 
slippers; gymnastic shoes; beach shoes; football boots; training shoes; ski boots; shawls; sashes for wear; briefs; 
topcoats; outerclothing; dress shields; knee-high stockings; petticoats; underwear; underwear; half-boots; boots; 
shoulder scarves; footwear soles; insoles; heels; pockets for clothing; tee-shirts; togas; footwear uppers; footwear 
uppers; turbans; wetsuits for water-skiing; salopettes; uniforms; veils [clothing]; cap peaks; clogs; waist belts.

Cl.35;Business services, namely facilitating the transaction of business via local and global computer networks; 
providing computerized online ordering services; online trading for facilitating the sale of goods and services by others 
via a computer network; providing of evaluation feedback and evaluation of goods; global distribution and experience in 
trading; advertising; advertising of goods and services of others via local and global computer networks; providing 
international import and export services; management of an online sales platform; electronic commerce via an e-
commerce website; electronic commerce via an e-commerce website in relation to clothing, home furnishings and 
personal care preparations; computerised online sale, for others, of cosmetics, perfumery and body care and hygiene 
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articles; electronic commerce via an e-commerce website in relation to leatherware, bags, trunks (luggage), valises, 
products and accessories for animals and the transport thereof; electronic commerce via an e-commerce website in 
relation to tablecloths and table articles, bed linen, cushions, carpets, textiles, blankets; electronic commerce via an e-
commerce website in relation to clothing, clothing accessories, headgear, footwear, sporting articles; electronic 
commerce via an e-commerce website in relation to jewellery, clocks and watches, spectacles; electronic commerce via 
an e-commerce website in relation to books, organisers, writing or drawing books, magazines, calendars, stationery, 
photographs; electronic commerce via an e-commerce website in relation to furnishing and interior design products, 
games and playthings, Christmas decorations, party decorations, works of art; presentation of goods on communications 
media, including online, for sales purposes; selection, for others, for the sale of cosmetics, perfumery and body care and 
hygiene articles; selection, for others, for the sale of leatherware, bags, trunks (luggage), valises, umbrellas, products and 
accessories for animals and the transport thereof; selection, for others, for the sale of tablecloths and table articles, bed 
linen, cushions, carpets, textiles, blankets; selection, for others, for the sale of clothing, clothing accessories, headgear, 
footwear, sporting articles; selection, for others, for the sale of jewellery, clocks and watches, spectacles, books, 
organisers, writing or drawing books, magazines, calendars, stationery, photographs, furnishing and interior design 
products; selection, for others, for the sale of games and playthings, Christmas decorations, party decorations, works of 
art; sale via retail outlets and wholesale stores in relation to cosmetics, perfumery, body care articles, leatherware and 
bags, jewellery, clocks and watches, design and furnishing articles, stationery jewellery, clothing, footwear, sporting 
articles; catalogues for mail order sale or sale via electronic media, including websites, in relation to cosmetics, 
perfumery, body care articles, leatherware and bags, jewellery, clocks and watches, design and furnishing articles, 
stationery jewellery, clothing, footwear, sporting articles; providing analyses and on-line distribution of statistical, 
quantitative and qualitative information regarding the sale and resale of items via a global computer network.

Cl.38;Telecommunication services; interactive websites on global computer networks, for others; interactive websites 
on global computer networks for sending information, responding to requests and carrying out and handling of orders 
relating to goods, services and commercial opportunities; providing of a website on a global computer network by means 
of which goods and services may be offered by others; providing of a website on a global computer network by means of 
which orders may be carried out and handled, contracts concluded and commercial transactions conducted by others; 
providing a directory of third party web sites to facilitate business transactions; providing computer links to third party 
websites to facilitate e-commerce and real world business transactions; providing electronic bulletin boards for the 
posting and transmission of messages among and between computer users concerning products, services and business 
opportunities; providing online chat services; providing electronic mail and electronic mail forwarding services.

Cl.42;IT programming services; providing of a computer platform online for publishing advertisements and promoting, 
selling and reselling goods by means of global computer networks; providing of a computer platform online for collecting 
and disseminating statistical, quantitative and qualitative information in relation to selling and reselling goods by means 
of global computer networks; creation of an online community for carrying out commercial transactions between others, 
calendars, address books and electronic agendas for access and use by means of local and global computer networks; 
hosting e-commerce platforms on the Internet; providing of temporary use of online software for electronic commerce; 
maintenance and updating of computer software for others.
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Priority claimed from 09/12/2016; Application No. : 30 2016 111 158 ;Germany 

3833995    06/06/2017
[International Registration No. : 1401268]
ROLLON S.P.A.

Via Trieste, 26 I-20871 Vimercate (MB) IT

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; railway material of 
metal; non-electric cables and wires of common metal; ironmongery; small items of metal hardware; pipes and tubes of 
metal; safes; ores of metal; building components of metal and metal hardware therefor, in order to be able to move other 
parts of machines or other objects in a manner defined by the component from at least one defined position to at least 
one other defined position, in particular linear axes, positioning parts and systems composed thereof, toothed rack axles, 
telescopic axes, steel axes, spindle axes, double tube units, circular slots, curve guides, linear guides, roller guides, track 
roller guides, track rollers, telescopic rails, tin telescopes, lightweight construction telescopes, telescopic slides, shaft 
guides, drawer slides, drawer guides, prismatic guides, telescopes, pullouts, heavy load telescopes, stainless steel slides,
aluminium slides, telescopic rails for heavy loads, kitchen pullouts, partially extending slides, full extension slides, over-
extension slides, heavy duty extension slides, S-Profiles, profile rails, profile rail guides, ball-type linear guides, ball 
circulating carriages, guide carriages, rolls for carriages, carriages with rolls, carriage rollers, cam roller carriages, C-
Profiles, fixed bearing rails, fixed bearing profiles, floating bearing rails, double T-Profiles, U-Profiles, T-Profiles, 
positioning carriages, rolling tables, namely tables movably guided on fixed rail or profile systems, cross tables, metallic 
linear technology components, linear guides and systems composed thereof, linear bearings, linear units, linear modules, 
linear cages, lineardrives, linear roller bearings, linear slide bearings, sliding guides, linear transfer systems, linear axes 
for robots, such components of metal or metal hardware for this purpose.

Cl.7;Machine tools; machines for machining metal sand/or processing wood and/or plastics; machines for the chemical 
industry, agriculture and mining; textile production machines, machines for preparing beverages [industrial]; 
construction machines; packaging machines for the metal, wood and plastic processing industry; machines for 
automation (robots); machines for pick & place units (robots); machines for car manufacturing; machines for sheet metal 
working; devices for warehouse logistics (machines); machines for the rail vehicle technology; machines for medical 
technology; machines for the handling technology (robots); engines (except for land vehicles); machine coupling and 
transmission components (except for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; fine adjustment drives; toothed belt drives; linear adjusting drives; ball screw drives; roller bearings; telescopic 
tables; linear ball bearings.

Cl.8;Hand tools and implements (hand-operated); cutlery; forks and spoons; side arms; razors; manually operated tools 
for agricultural, horticultural and forestry purposes; hand-operated tools for machine, apparatus and vehicle construction 
as well as for construction technology; manually operated tools for rail vehicles, aeronautical engineering, warehouse 
logistics and water vehicles.
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Priority claimed from 13/07/2017; Application No. : 30 2017 017 462 ;Germany 

3860609    23/11/2017
[International Registration No. : 1406235]
CORDIAL GMBH SOUND & AUDIO EQUIPMENT

Otto-Hahn-Strasse 20 85221 Dachau Germany

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; electrical cables for use in the 
electroacoustics, except for all kinds of play equipment, especially coin-operated gaming machine; cable bulk stock and 
assembled cable with plugs for transfer of audio and video signals, cable systems, jacks, plugs, plug-in-systems, 
multicore systems, impedance converters, ground lift switches, electrical and electronic attenuators, electrical and 
electronic transformers, electrical and electronic adapters, electrical and electronic Direct-Injection-Boxes (DI-Boxes), 
optical conductors.

Cl.35;Advertising; business management; business administration; office functions; retail services, wholesale 
services, including internet trade services and mail order services (except transport) with goods of classes 9 and 15, 
namely with the following goods: apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or images, electrical 
cables for use in the electroacoustics, except for all kinds of play equipment, especially coin-operated gaming machine, 
cable bulk stock and assembled cable with plugs for transfer of audio and video signals, cable systems, jacks, plugs, 
plug-in-systems, multicore systems, impedance converters, groundlift switches, electrical and electronic attenuators, 
electrical and electronic transformers, electrical and electronic adapters, electrical and electronic Direct-Injection-Boxes 
(DI-Boxes), optical conductors.
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3860966    24/02/2018
[International Registration No. : 1406128]
SWISS MEDICAL GROUP LTD.

2 Sir Augustus Bartolo Street, 1091 Ta Xbiex

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.3;Hair conditioners; astringents for cosmetic use; cotton sticks for cosmetic use; false eyelashes; depilatory wax; 
collagen preparations for cosmetic use; colorants for toilet purposes; cosmetic preparations for baths; cosmetics; 
cosmetic products for skin care; cosmetic skin-tanning preparations; cosmetic preparations for slimming; skin whitening 
cream; cosmetic creams; bleaching preparations [decolorants] for cosmetic use; make-up removing products; 
depilatories; eaux de toilette; sunscreen preparations; dental bleaching gels; massage gels other than for medical use; 
greases for cosmetic use; oils for cosmetic use; cleansing milk for toilet purposes; hair sprays; hair straightening 
preparations; hair lotions; lotions for cosmetic use; after-shave lotions; make-up products; cosmetic kits; neutralizers for 
permanent waving; hair waving preparations; cotton wool for cosmetic use; perfumes; phytocosmetic preparations; 
shaving stones [astringents]; shaving products; shaving soap; soaps; shampoos; dry shampoos; hair dyes; toilet 
preparations.

Cl.5;Analgesics; anesthetics; bandages for dressings; balms for medical use; biological preparations for medical use; 
products for the treatment of burns; tranquillizers; chemical preparations for medical use; chloroform; collagen for 
cosmetic use; surgical adhesives; food supplements; hemostatic pencils; disinfectants; diagnostic preparations for 
medical use; Plant extracts for pharmaceutical use; grafts [living tissues]; surgical implants composed of living tissue; 
Lotions for pharmaceutical use; medicines for human medicine; medicinal preparations for stimulating hair growth; 
Preparations of microorganisms for medical or veterinary use; Preparations of trace elements for human and animal 
consumption; Pharmaceutical preparations for skin care; pomades for medical use; medicated shampoos.

Cl.44;Medical assistance services; plastic surgery; hairdressing services; health counseling services; depilatory 
waxing; hospital services; hair implantation; alternative medicine services; beauty salon services; health services; 
visagist"s services.
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Priority claimed from 26/05/2017; Application No. : UK00003233646 ;United Kingdom 

3865483    24/11/2017
[International Registration No. : 1406699]
CONVATEC INC.

1140 Center Pointe II, Suite 205 Bridgewater NJ 08807 United States of America

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.3;Skin creams; non-medicated skin creams for use in medical care; non-medicated skin creams for use in ostomy 
and stoma care; pastes for the skin; non-medicated pastes for use in medical care; non-medicated pastes for the skin for 
use in ostomy and stoma care; barrier creams, sprays, foams and wipes for use on the skin; non-medicated barrier 
creams for use in medical care; non-medicated barrier creams, sprays, foams and wipes for use on the skin in ostomy 
and stoma care; protective powder for use on the skin; non-medicated powder for use in medical care; non-medicated 
protective powder for use on the skin in ostomy and stoma care.

Cl.5;Medicated skin creams; medicated skin creams for use in ostomy and stoma care; medicated pastes for the skin; 
medicated pastes for the skin for use in ostomy and stoma care; medicated barrier creams, sprays, foams and wipes for 
use on the skin; medicated barrier creams, sprays, foams and wipes for the skin for use in ostomy and stoma care; 
medicated protective powder for use on the skin; medicated protective powder for the skin for use in ostomy and stoma 
care; adhesives for medical use; adhesives for use in ostomy and stoma care; adhesive strips for use in ostomy and 
stoma care; adhesive removers for use in ostomy and stoma care; odour control sachets for use in ostomy and stoma 
care; lubricants for use in ostomy and stoma care.

Cl.10;Medical appliances and devices for use in ostomy and stoma care; ostomy pouches; ostomy flanges; ostomy 
flange extenders and strips; ostomy wafers; skin barriers; clips for use with ostomy pouches and devices; ostomy 
closure systems and accessories; wire ties for use in sealing ostomy pouches; belts for use with ostomy devices; 
drainage systems for use with ostomy bags; bags, containers and tubes for use in ostomy and stoma care; irrigation 
products for ostomy and stoma care; sleeves, cones and adapters for use in ostomy and stoma care; urinary 
incontinence management systems; faecal incontinence management systems; parts and fittings for the aforesaid goods.
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3895001    18/07/2017
[International Registration No. : 1413014]
KELLER GROUP PLC

5th Floor, 1 Sheldon Square London W2 6TT United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.37;Building, public works, civil and geotechnical engineering services; construction, installation and renovation 
services namely piling, ground improvement, ground reinforcement, cement strengthening, grout reinforcement, 
maintenance and repair of foundations; stabilization, underpinning and strengthening of soil, earth and ground by cement 
and grout injection, by compaction and by insertion of reinforcing materials and piling; construction of buildings, public 
works, permanent and civil engineering structures, excavation of trenches or walls in the earth, injection of preparations 
into soil for their fortification or their waterproofing as well as for the laying of reinforcements or ties to fortify the earth; 
sealing of porous ground strata; tunnelling and ground drilling; tunneling and ground drilling for transportation systems, 
bridges, roadways, railroads, water, sewage and drains, electricity, gas, telecommunications, baggage handling tunnels, 
deep water drilling, ground stabilization and settlement control; repair, restoration, maintenance and underpinning of 
buildings, walls, bridges, tunnels, mines, airport runways, embankments, dams, docks, quays, jetties, piers, groynes and 
of moles; prevention, diminution and correction of building subsidence and settlement; and construction and repair of 
houses, buildings, transportation systems, bridges, roadways, railroads, and dams, levies, seawalls, and tunnels; 
excavations, drilling pilots, wells, trenches, enclosures, or tunnels; prevention, diminution and correction of building 
subsidence and settlement; installation of piling and retention systems; installation of pre-formed piles or piles cast in 
situ; digging trenches; ground improvement services for construction projects; constructing foundations for, and the 
maintenance of, wharves, jetties and other marine structures; ground vibro-compaction services; installation of vibro 
concrete columns; ground compaction services; soil mixing services; ground stabilisation services; underpinning 
services; installation of rock and soil anchors, nails and minipiles; provision of specialty grouting services, compaction 
grouting, jet grouting and fracture (compensation) grouting in the ground in new construction projects, repair and 
maintenance work, excavation support, and settlement control; ground modification services; civil engineering 
underground, foundation work, in particular pile foundation, drilling and other special civil engineering underground 
works, including excavation and soil improving work; construction information; building supervision; building 
construction monitoring; underwater construction; provision of geo-environmental services; installation of pipeline 
anchor systems and accessories; blasting operations; services involving building, repairing, maintaining and 
demolishing buildings and civil engineering structures; demolition; construction, maintenance and repair services for 
roads, tracks, runways, bridges, bridge abutments, stabilized land structures, earth stabilization structures by means of 
mechanical effect, earth stabilization devices, earthworks, retaining walls, dikes, tunnels, gutters, chambers, retention 
basins, reservoirs, silos and historical monuments, waste processing facilities; earthmoving; land clearing; dredging; 
repair and maintenance of aboveground storage tanks; earth pollution removal work; installation of utility and drainage 
systems; supervising in the field of construction; installing, commissioning, maintaining and repairing all types of 
geotechnical and structural instrumentation, monitoring apparatus and instruments and other geotechnical software and 
instrumentation; rental of construction equipment; construction contract and project management services; construction 
facilities management; construction, repair, maintenance and installation of infrastructures; engineering construction; 
civil engineering construction; electric appliance installation and repair; environmental engineering; mechanical and 
electrical engineering; building, public works and civil engineering contractor services; repair, installation and 
maintenance of computers and computer network systems; repair, maintenance and installation of telecommunications 
systems; maintenance of plant and rough terrain mechanical handling equipment; installation of communications and 
data networks and systems, fire and safety systems, and security systems; plant hire; preparing studies and reports in 
relation to the aforesaid services; leasing and renting services in relation to the aforesaid services; consultancy, advisory 
and information services relating to all the aforesaid services.

Cl.42;Consultant engineer services; engineering, ground engineering, engineering design, engineering research, 
surveying, planning and monitoring services in the fields of building, construction, public and civil engineering work, 
ground improvement and geotechnical work; geotechnical services, such as soil investigations; project management 
services; piling and civil construction services in the infrastructure and mining sectors; consultancy and assistance in 
the construction of buildings, public works, permanent and civil engineering structures, excavation of trenches or walls in 
the earth, injection of preparations into soil for their fortification or their waterproofing as well as for the laying of 
reinforcements or ties to fortify the earth; technical supervision and inspection services; surveying the site for 
unexploded ordnance or unexploded bombs; blasting and explosives engineering services; consulting services in civil 
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engineering and industrial engineering in the fields of stabilizing and sanitation of the ground; consulting in civil 
engineering and industrial engineering in the fields of sealing and protection against fire and rust; architecture and 
architectural consultancy services; advisory, consultancy or analytical services relating to material evaluation and 
testing; scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; provision of pre-design data evaluation, typically 
for consulting engineers; drilling bore holes for soil investigations and providing soil data to consulting engineers, for 
their analysis and provision of advice; civil engineering design services; conducting feasibility studies; research and 
consultancy services, all relating to science, technology, engineering and manufacturing; design services research and 
consultancy services, all relating to science, technology, engineering and manufacturing; design of piling and retention 
systems; design of pre-formed piles or piles cast in situ; design of rock and soil anchors, nails and minipiles; design of 
prestressed, post-tensioned concrete material; design of pipeline anchor systems and accessories; design of engineered 
helical (or “screw”) piles and pipeline anchor systems to control pipeline buoyancy and prevent floating of pipelines in 
extremely wet areas; design of piling solutions and ground improvement solutions and foundation systems; design of 
post-tension cable systems to the construction industry; structures design services; monitoring and inspection services 
in the fields of building, construction, public and civil engineering work and geotechnical work; inspection services for 
large tanks in the petroleum and petrochemical industries to ensure compliance with applicable codes and standards; 
conducting technical tests and checks and technical measurements; preparation of technical surveys, especially 
geological surveys, as well as of scientific surveys; construction drafting; subsoil testing, in particular pressure 
sounding; structural health monitoring using fiber optic sensing; web based monitoring software to provide a full site 
overview; building information modelling services to support digitisation of ground engineering; website security 
services; computer support services; computer programming; software development and design services; repair, 
installation and maintenance of computer software; website design, maintenance and hosting; technical support services, 
namely, troubleshooting computer hardware, computer peripheral, computer software and consumer electronic devices; 
computer services, namely, hosting electronic facilities for others for organizing and conducting meetings, events and 
interactive discussions via communication networks; application service provider (ASP) services, namely, hosting 
computer software applications of others; application service provider (ASP) featuring software to enable or facilitate the 
uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing electronic 
media or information over communication networks; computer services connected with the customisation of web pages 
featuring user-defined or specified information, personal profiles, audio, video, photographic images, text, graphics and 
data; multimedia and audio-visual software consulting services; graphic design for the compilation of web pages on the 
Internet; information relating to computer hardware or software provided on-line from a global computer network or the 
Internet; providing search engines for obtaining data via communications networks; application service provider (ASP) 
services featuring software for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, 
displaying, storing and organizing text, graphics, images, and electronic publications; providing search engines for 
obtaining data on a global computer network; operating search engines; computer consulting and support services for 
scanning information into computer discs; design of advertisements and advertising material for others; providing an 
online searchable database of text, data, image, audio, video and multimedia content in the fields of computer hardware, 
computer software, consumer electronics, telecommunications and multimedia goods; providing information, databases, 
directories in the fields of technology; digital imaging services namely the creation of digital images; storage of data on, 
in or out of computer databases; services for providing information about temporary accommodation, restaurants and 
other eating establishments; energy efficiency services; energy sustainability services; data analysis; trend analysis; 
responding to individual data issues; landscaping; land surveying; material testing; mechanical engineering and electrical
engineering; software development and maintenance of construction and construction-related processes; back office 
operations, namely IT support services, for the construction industry; computer consultancy services for the construction 
industry; analysis services and expert appraisals in the field of building, construction, public and civil engineering work, 
ground improvement and geotechnical work; carrying out expert appraisals, reports, studies, analyses and development 
of concepts and preliminary engineering drafts in the field of security, environment, energy, building, construction, public 
and civil engineering work, ground engineering and improvement and geotechnical work; preparing studies and reports in
relation to the aforesaid services; leasing and renting services in relation to the aforesaid services; consultancy, advisory 
and information services relating to all the aforesaid services.

6716



Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

 

Priority claimed from 18/10/2013; Application No. : 012236618 ;European Union 

3931330    19/06/2018
[International Registration No. : 1226326]
TAYLORCOCKS SOREGOR INTERNATIONAL

Avenue Louise 475 6ème étage B-1050 Bruxelles

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Administrative processing of purchase orders; advertising; advertising by mail order; advertising; advertising 
agencies; arranging subscriptions to telecommunication services for others; accounting, book-keeping; assistance with 
the management of business activities; provision of business information; business information; commercial business 
appraisals; business investigations; business research; company audits [commercial analyses]; business management 
consultancy; advisory services for business management in the field of information technology; advisory services 
relating to business organization and management; advisory services for business organization; business advice, 
assistance, information and research; business assistance and advisory services in the areas of recruitment and 
customer management, risk management, the conducting of alliances and commercial relations with other companies, 
acquisition of other companies, sale of corporate assets, risk management, operational efficiency recruitment and 
customer management, recruitment and retention of staff; commercial or industrial management assistance; commercial 
information agencies; commercial administration of the licensing of goods and services for others; compilation of 
statistics; compilation of information in computer data bases; company management consultancy; cost price analysis; 
data search in computer files for others; demonstration of products; dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples]; dissemination of advertising material; document reproduction; economic 
forecasting; company efficiency expert services; employment agencies; import-export agency services; invoicing; layout 
services for advertising purposes; advisory services for business management; computerized file management; market 
study; marketing services, modeling services for advertising or sales promotion; news clipping service; office functions; 
rental of office equipment and machines; online advertising on a computer network; opinion research; services of trade 
fairs for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; 
outsourcing services [business assistance]; payroll preparation; personnel recruitment; personnel management 
consultancy; photocopying services; presentation of goods on all communication media, for retail purposes; price 
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comparison services; procurement services for others [purchasing goods and services for other businesses]; production 
of advertising films; information services in the field of business; psychological testing for the selection of personnel; 
public relations; publication of advertising texts; advertising mail; rental of advertising material; radio advertising; radio 
commercials; relocation services for businesses; rental of photocopying machines; rental of advertising space; rental of 
advertising time on all communication media; rental of vending machines; retail or wholesale services for pharmaceutical, 
veterinary and sanitary preparations as well as for medical supplies; sales promotion for others; secretarial services; 
shorthand services; sponsorship search; drawing up of statements of accounts; data systematization in computer 
databases; tax preparation and services provided by consultants relating thereto; telemarketing services; telephone 
answering for unavailable subscribers; television advertising, television commercials; transcription of communications 
[office functions]; typing services; updating of advertising material; word processing; writing of advertising texts; all the 
aforesaid provided by electronic means or provided online from a computer database or via the Internet; information and 
consulting services in connection with all the aforesaid services.

Cl.36;Accommodation bureaux [apartments]; actuarial services; company liquidation services; charitable fund raising; 
debt collection agencies; debt advice; financial analysis; financial affairs; financial assistance services; financial 
consultancy; financial evaluation ; financial information; financial consultancy; financial management; financial 
sponsorship; financing services; fire insurance underwriting; fiscal assessments, fiscal valuations; agencies and real 
estate management; monetary affairs; real estate affairs; services in the field of real estate, including real estate appraisal 
services; insurance information; insurance consultancy; insolvency services; investment services; tax consultancy 
services; trusteeship; financial evaluation services; all the aforesaid provided by electronic means or provided on-line 
from a computer database or via the Internet; information, advice and assistance in connection with all the aforesaid 
services with the exception of banking.

Cl.41;Publication of books; coaching [training]; organization and conducting of colloquiums; organization and 
conducting of conferences; organization and conducting of congresses; correspondence courses; education information; 
educational examination; education services [classes]; electronic desktop publishing; vocational guidance [education or 
training advice]; sports club services [health and fitness training]; education information; entertainment information; 
interpretation (sign language); language interpretation; layout services, other than for advertising purposes; practical 
training [demonstration]; publication of electronic books and journals on-line; publication of texts other than advertising 
texts; interpretation and translation; career counseling; vocational retraining; organizing and conducting workshops 
[training]; writing of texts other than advertising texts; all the aforesaid provided by electronic means or provided online 
from a computer database or via the Internet; providing on-line electronic publications concerning the aforesaid services 
relating to accounting, taxation, auditing, finance, management and business and office administration and information 
technology.

Cl.42;Assistance in connection with design and development of computer hardware; computer programming; 
duplication of computer programs; computer rental; software consulting services; software design; installation of 
software; software maintenance; updating of computer software; computer system analysis; computer system design; 
virus protection services; construction drafting; software consulting services; consultancy in the design and 
development of computer hardware; consultancy in the field of energy-saving; conversion of data or documents from 
physical to electronic media; creating and maintaining web sites for others; conversion of computer programs and data, 
other than physical conversion; computer system design; industrial design services; design of interior decor; packaging 
design services; graphic design; digitization of documents [scanning]; construction drafting; copying of computer 
programs; assistance in the field of energy saving; engineering services; research in the field of environmental 
protection; quality evaluation of wool; handwriting analysis [graphology]; hosting sites on the Internet; industrial design; 
installation of software; creation and maintenance of web sites for others; software maintenance; testing of materials; 
mechanical research; monitoring of computer systems by remote access; design of packaging; technical project studies; 
computer virus protection services; provision of Internet search engines; scientific information and consultancy in 
relation to carbon offsetting; quality control; recovery of computer data; computer rental; rental of computer software; 
rental of web servers; research and development of new products for others; biological research; geological research; 
research in the field of environmental protection; provision of Internet search engines; rental of web servers; software 
design; software rental; computer software improvement services; technical project studies; styling [industrial design]; 
surveying [engineering work]; technical research; quality evaluation of standing timber; testing for the inspection of 
vehicles for road safety; scientific and technological services and research and design relating thereto; all the aforesaid 
provided by electronic means or provided on-line from a computer database or via the Internet; information, advice and 
support concerning the aforesaid.

Cl.45;Legal research; legal services, including legal and research services; computer software licensing [legal 
services]; representation of others in legal and tax matters; intellectual property services, including intellectual property 
and copyright management ; intellectual property licensing; litigation services; security advice; security services for the 
protection of property and individuals; personal and social services provided by others to meet the needs of individuals; 
all the aforesaid provided by electronic means or provided on-line from a computer database or via the Internet; 
information and consulting services concerning all the aforesaid services.
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3940134    30/05/2018
[International Registration No. : 1421089]
HALO COFFEE LIMITED

Anstey Bond Llp,1 Charterhouse Mews London EC1M 6BB United Kingdom

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; compostable capsules; compostable containers for use with beverage 
making apparatus and machines.

Cl.30;Coffee; coffee capsules; tea; beverages made with cocoa or chocolate.

Cl.43;Cafe services; services for providing food and drink.
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Priority claimed from 10/11/2017; Application No. : 4403476 ;France 

3988132    04/05/2018
[International Registration No. : 1430254]
VM BUILDING SOLUTIONS

Les Mercuriales, Tour du Ponant, 40 rue Jean-Jaurès F-93170 Bagnolet FR

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.6;Building elements and materials of metal; metallic building materials and elements intended for constructing of 
roofs and facades of buildings; metallic roofs and facades of buildings; metallic laminates; foils of metal; metallic reels 
not included in other classes; shaped metallic laminates; metallic building materials and elements intended for the 
horizontal and vertical collection of rain water; gutters of metal; pipes and ducts of metal; metallic junctions for pipes and 
tubes; pipe muffs of metal; piping systems of metallic laminates; metallic building materials and elements intended for the
ventilation of building roofs; metallic building materials and elements intended for finishing building roofs; metallic 
ornamental and decorative parts, not included in other classes; metallic building materials for cat flaps, roofs and 
cladding; metallic ventilated sewer strips for building roofs (building materials); metallic screws intended for fastening of 
metallic construction materials and elements (fixed and sliding plugs, rings); metal reinforcements; tiles of metal for 
building; framework of metal for building; frames of metal for building; roof gutters of metal; pegs of metal; partitions of 
metal; nail articles; columns of metal; floor tiles, of metal; metallic cladding and shingles; fittings of metal for building; 
building panels of metal; metallic interior and exterior wall linings; paving blocks of metal; ceilings of metal; awnings of 
metal.

Cl.19;Non-metallic building materials; non-metallic rigid pipes for building; transportable buildings not of metal; 
reinforcing materials not of metal for building; tiles not of metal for building; framework, not of metal, for building; 
partitions not of metal; advertisement columns, not of metal; buildings, not of metal; roof coverings, not of metal; masts 
[poles], not of metal; non-metallic interior and exterior wall linings [construction]; interior and exterior wall linings 
[construction] in opaque and translucent plastic materials; building panels not of metal; paving slabs not of metal; 
ceilings not of metal; beams, not of metal; roofing not of metal; non-metallic, non textile awnings [construction]; cement; 
coatings (building materials); felt for building; felt for cladding; paving blocks, not of metal; building glass.

Cl.37;Construction; repair of buildings, warehouses and street furniture; installation of warehouses and street 
furniture; construction and renovation of buildings, warehouses and street furniture; covering and cladding of buildings, 
warehouses and street furniture; rustproofing.
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Priority claimed from 15/02/2018; Application No. : 87799442 ;United States of America 

3993402    14/08/2018
[International Registration No. : 1430971]
MIDMARK CORPORATION

60 Vista Drive Versailles OH 45380 United States of America

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Medical diagnostic equipment comprised of computer hardware and software for gathering and transmitting patient 
physiological and radiographic data; veterinary weighing scales; diagnostic software for use in the analysis of 
electrocardiogaphic (ECG) data; software for linking multiple medical diagnostic equipment, namely, software for linking 
electrocardiographic (ECG) measurement and analysis equipment, spirometers, cardiac holter monitors, and vital signs 
monitors with other medical devices, software and databases in a clinical space; electronic pinch and collision avoidance 
system consisting primarily of sensors, a computer, and related software sold as a feature of patient examination and 
procedure tables; infrared and radio frequency locating and tracking systems for locating and tracking persons and 
equipment within a defined area; computer hardware and software for remotely tracking, managing, monitoring and 
locating persons and equipment within a defined area.

Cl.10;Sterilizers for medical, dental, and veterinary use; ultrasonic cleaning units for cleaning medical, dental, and 
veterinary instruments; medical, dental, and veterinary examination and procedure lights; seating used for medical, 
dental, and veterinary examination and treatment, namely, chairs, stools, side chairs, physician stools, dentist stools; 
waste receivers for receiving wastes during medical, dental, and veterinary examinations; medical procedure chairs and 
tables, medical examination tables, medical treatment tables; electrocardiograph apparatus, spirometers, cardiac holter 
monitors, medical vital signs acquisition apparatus, medical diagnostic instruments; mobile clinical workstations, 
stationary clinical workstations; dental and veterinary radiographic imaging apparatus; digital dental and veterinary 
radiographic sensors, digital dental and veterinary radiographic readers; dental examination and treatment chairs, 
overhead track mounted display monitors for use in dental clinics, dental and veterinary treatment instrument delivery 
systems; air compressors for use in dental clinics, vacuum systems for use in dental clinics; veterinary anesthesia 
machines, veterinary anesthesia vaporizers, veterinary anesthesia masks, veterinary vital signs monitor, veterinary vital 
signs acquisition apparatus; veterinary examination tables, veterinary treatment tables, veterinary surgery tables; 
veterinary boarding and containment cages, veterinary scrub sinks and grooming tubs.

Cl.20;Cabinets used to store and organize medical, dental, and veterinary equipment and supplies.

Cl.37;Set up and repair of clinical equipment in healthcare facilities; set up and repair of infrared and radio frequency 
locating and tracking systems in healthcare facilities; consulting services in regard to set up and repair of clinical 
equipment and infrared and radio frequency locating and tracking systems in healthcare facilities; technical support 
services, namely, providing technical advice relating to the repair, installation and maintenance of clinical equipment in 
healthcare facilities and of hardware and software for infrared and radio frequency locating and tracking systems.

Cl.41;Training in the use and operation of clinical equipment in healthcare facilities; business training in the field of 
operating healthcare facilities; training in the use of infrared and radio frequency locating and tracking systems and 
related hardware and software.
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Priority claimed from 15/12/2017; Application No. : 017607714 ;European Union 

3999707    14/06/2018
[International Registration No. : 1431089]
GENELEC OY

Olvitie 5 FI-74100 IISALMI Finland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Audio equipment; audio apparatus; audio electronic apparatus; audio processing apparatus; audio frequency 
apparatus; audio amplifiers; audio recordings; loudspeakers; loudspeaker systems; studio monitor loudspeakers; 
loudspeakers with built in amplifiers; audio speakers for home; audio loudspeaker systems; surround processors; audio 
players; electronic audio/video signal distribution systems; loudspeaker stands; loudspeaker housings; loudspeaker 
cabinets; racks for loudspeakers; loudspeaker drive units; speakers; speaker enclosures; public address speaker 
systems; sub-woofers; portable sound reproducing apparatus; amplifiers; apparatus for the reproduction of sound; 
apparatus for recording sound; monitors; monitoring instruments; equalisers [audio apparatus]; sound level meters; high 
fidelity apparatus; high fidelity audio apparatus; hi-fi sound systems; circuitry for equalisers; circuitry for high fidelity 
apparatus; circuitry to control and improve audio equipment sound quality; measuring, counting, alignment and 
calibrating instruments; testing and quality control devices; calibrators; calibrating apparatus; control amplifiers; 
automatic control apparatus; network controlling apparatus; electronic control systems; voice processing systems; bags 
adapted to carry active loudspeakers, amplifiers, high fidelity apparatus and sub-woofers; loudspeaker cables; 
headphones; microphones; microphone stands; remote controls; software; application software; software and 
applications for mobile devices; computer programmes [programs], recorded; computer programs [downloadable 
software]; computer software applications, downloadable; software and circuitry for equalizers; software and circuitry for 
high fidelity apparatus; software and circuitry to control and improve audio equipment sound quality; sound recording 
carriers.

Cl.20;Furniture; loudspeaker stands [furniture].
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Priority claimed from 13/06/2018; Application No. : 2018724698 ;Russian Federation 

4002520    24/09/2018
[International Registration No. : 1433706]
OBSHCHESTVO S OGRANICHENNOI OTVETSTVENNOST'YU "MEZHDUNARODNAYA KOMPANIYA "SIBIRSKOE 
ZDOROV'YE"

ul. Lenina, 48, etazh 4, pomeshchenie 64 RU-630004 Novosibirsk RU

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; abrasives; adhesives for affixing false eyelashes; adhesives for affixing false hair; adhesives for 
cosmetic purposes; after-shave lotions; air fragrance reed diffusers; air fragrancing preparations; almond milk for 
cosmetic purposes; aloe vera preparations for cosmetic purposes; amber [perfume]; antiperspirant soap; antiperspirants 
[toiletries]; antistatic preparations for household purposes; aromatics [essential oils]; astringents for cosmetic purposes; 
balms, other than for medical purposes; bath salts, not for medical purposes; bath preparations, not for medical 
purposes; beard dyes; beauty masks; bergamot oil; bleaching preparations [decolorants] for cosmetic purposes; 
bleaching preparations [decolorants] for household purposes; bleaching salts; breath freshening preparations for 
personal hygiene; breath freshening sprays; breath freshening strips; cakes of soap; canned pressurized air for cleaning 
and dusting purposes; chemical cleaning preparations for household purposes; cleaning preparations; cleansers for 
intimate personal hygiene purposes, non medicated; cleansing milk for toilet purposes; cloths impregnated with a 
detergent for cleaning; collagen preparations for cosmetic purposes; color-brightening chemicals for household 
purposes [laundry]; color-removing preparations; cosmetics; cosmetic creams; cosmetic dyes; cosmetics for animals; 
cosmetics for children; cosmetic kits; cosmetic pencils; cosmetic preparations for baths; cosmetic preparations for 
eyelashes; cosmetic preparations for skin care; cosmetic preparations for slimming purposes; cotton swabs for cosmetic 
purposes; cotton wool for cosmetic purposes; decorative transfers for cosmetic purposes; degreasers, other than for use 
in manufacturing processes; dental bleaching gels; dentifrices; denture polishes; deodorant soap; deodorants for human 
beings or for animals; depilatories; depilatory wax; descaling preparations for household purposes; detergents, other 
than for use in manufacturing operations and for medical purposes; douching preparations for personal sanitary or 
deodorant purposes [toiletries]; drying agents for dishwashing machines; dry-cleaning preparations; dry shampoos; 
essential oils; eyebrow cosmetics; eye-washes, not for medical purposes; extracts of flowers [perfumes]; fabric softeners 
for laundry use; false eyelashes; false nails; floor wax; fumigation preparations [perfumes]; furbishing preparations; 
greases for cosmetic purposes; hair colorants; hair conditioners; hair lotions; hair spray; hair straightening preparations; 
hair waving preparations; heliotropine; herbal extracts for cosmetic purposes; joss sticks; lacquer-removing 
preparations; laundry glaze; laundry preparations; leather bleaching preparations; leather preservatives [polishes]; 
laundry soaking preparations; lip glosses; lipsticks; lotions for cosmetic purposes; make-up; make-up preparations; 
make-up powder; make-up removing preparations; mascara; massage candles for cosmetic purposes; massage gels, 
other than for medical purposes; mouthwashes, not for medical purposes; nail art stickers; nail care preparations; nail 
varnish; nail varnish removers; oils for cleaning purposes; oils for cosmetic purposes; oils for perfumes and scents; oils 
for toilet purposes; oil of turpentine for degreasing; paint stripping preparations; petroleum jelly for cosmetic purposes; 
perfumery; perfumes; phytocosmetic preparations; polishing creams; polishing paper; polishing preparations; polishing 
stones; polishing wax; pomades for cosmetic purposes; potpourris [fragrances]; preparations for cleaning dentures; 
preparations for unblocking drain pipes; preparations to make the leaves of plants shiny; pumice stone; sachets for 
perfuming linen; safrol; scented water; scented wood; scouring solutions; shampoos; shampoos for pets [non-medicated 
grooming preparations]; shaving preparations; shaving soap; shining preparations [polish]; shoe wax; shoemakers" wax; 
smoothing preparations [starching]; soap for brightening textile; stain removers; starch glaze for laundry purposes; 
sunscreen preparations; sun-tanning preparations [cosmetics]; teeth whitening strips; tissues impregnated with cosmetic 
lotions; tissues impregnated with make-up removing preparations; toilet water; toiletry preparations; vaginal washes for 
personal sanitary or deodorant purposes; wallpaper cleaning preparations; waxes for leather.

Cl.5;Absorbent cotton; acai powder dietary supplements; acids for pharmaceutical purposes; acne treatment 
preparations; adhesive plasters; adhesives for dentures; air deodorising preparations; air purifying preparations; albumin 
dietary supplements; albuminous foodstuffs for medical purposes; alginate dietary supplements; aloe vera preparations 
for pharmaceutical purposes; amino acids for medical purposes; antibacterial handwashes; antibacterial soap; 
antioxidant pills; antiseptics; antiseptic cotton; anti-uric preparations; appetite suppressant pills; aseptic cotton; 
asthmatic tea; babies" diapers; babies" napkin-pants; balms for medical purposes; barks for pharmaceutical purposes; 
bandages for dressings; bath preparations for medical purposes; bath salts for medical purposes; biocides; biological 
preparations for medical purposes; breast-nursing pads; bromine for pharmaceutical purposes; cachets for 
pharmaceutical purposes; candy for medical purposes; candy, medicated; capsules for medicines; casein dietary 
supplements; caustic pencils; chemico-pharmaceutical preparations; chemical preparations for medical purposes; 
chemical preparations for pharmaceutical purposes; chewing gum for medical purposes; chilblain preparations; cod liver 
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oil; collagen for medical purposes; collyrium; compresses; contact lens cleaning preparations; cooling sprays for medical
purposes; corn remedies; corn rings for the feet; cotton for medical purposes; cotton sticks for medical purposes; 
decoctions for pharmaceutical purposes; deodorants for clothing and textiles; deodorants, other than for human beings 
or for animals; depuratives; detergents for medical purposes; diagnostic biomarker reagents for medical purposes; 
dietary fiber; dietary supplements for animals; dietary supplements with a cosmetic effect; dietetic beverages adapted for 
medical purposes; dietetic foods adapted for medical purposes; dietetic substances adapted for medical use; digestives 
for pharmaceutical purposes; disinfectant soap; disinfectants for hygiene purposes; dressings, medical; drugs for 
medical purposes; enzyme dietary supplements; esters for pharmaceutical purposes; ethers for pharmaceutical 
purposes; eyepatches for medical purposes; febrifuges; first-aid boxes, filled; flour for pharmaceutical purposes; food for 
babies; freeze-dried food adapted for medical purposes; freeze-dried meat adapted for medical purposes; frostbite salve 
for pharmaceutical purposes; fumigation preparations for medical purposes; gauze for dressings; gelatine for medical 
purposes; glucose dietary supplements; glucose for medical purposes; hematogen; hemostatic pencils; herbal extracts 
for medical purposes; herbal teas for medicinal purposes; homogenized food adapted for medical purposes; infant 
formula; immunostimulants; jujube, medicated; lacteal flour for babies; lactose for pharmaceutical purposes; laxatives; 
lecithin dietary supplements; lecithin for medical purposes; liniments; linseed dietary supplements; linseed for 
pharmaceutical purposes; linseed oil dietary supplements; lotions for pharmaceutical purposes; lupulin for 
pharmaceutical purposes; magnesia for pharmaceutical purposes; medicated after-shave lotions; medicated dentifrices; 
medicated dry shampoos; medicated eye-washes; medicated hair lotions; medicated massage candles; medicated 
shampoos; medicated soap; medicated toiletry preparations; medicinal drinks; medicinal hair growth preparations; 
medicinal herbs; medicinal infusions; medicinal mud; medicinal oils; medicinal roots; medicinal tea; medicine cases, 
portable, filled; medicines for human purposes; melissa water for pharmaceutical purposes; mineral food supplements; 
mineral waters for medical purposes; mint for pharmaceutical purposes; mud for baths; mustard plasters; nervines; 
nicotine gum for use as an aid to stop smoking; nicotine patches for use as aids to stop smoking; nutraceutical 
preparations for therapeutic or medical purposes; nutritional supplements; ointments for pharmaceutical purposes; 
opotherapy preparations; oxygen baths; panty liners [sanitary]; paper for mustard plasters; pastilles for pharmaceutical 
purposes; pearl powder for medical purposes; pediculicidal shampoos; personal sexual lubricants; petroleum jelly for 
medical purposes; pharmaceuticals; pharmaceutical preparations for treating sunburn; pharmaceutical preparations for 
treating dandruff; phytotherapy preparations for medical purposes; plant extracts for pharmaceutical purposes; pollen 
dietary supplements; pomades for medical purposes; poultices; powdered milk for babies; preparations for callouses; 
preparations for the treatment of burns; preparations of trace elements for animal use; preparations to facilitate teething; 
propolis dietary supplements; propolis for pharmaceutical purposes; protein dietary supplements; remedies for 
perspiration; royal jelly for pharmaceutical purposes; royal jelly dietary supplements; salts for mineral water baths; salts 
for medical purposes; sanitary tampons; sanitary towels; scapulars for surgical purposes; sea water for medicinal 
bathing; sedatives; slimming pills; sunburn ointments; sulfur sticks [disinfectants]; surgical glues; syrups for 
pharmaceutical purposes; tanning pills; therapeutic preparations for the bath; thermal water; tinctures for medical 
purposes; tissues impregnated with pharmaceutical lotions; tonics [medicines]; vaccines; vitamin preparations; vulnerary 
sponges; wadding for medical purposes; wart pencils; wheat germ dietary supplements; yeast dietary supplements; yeast 
for pharmaceutical purposes.

Cl.9;3D spectacles; accumulators, electric; air analysis apparatus; amplifiers; animated cartoons; antennas; anti-glare 
glasses; apparatus for fermentation [laboratory apparatus]; audio- and video-receivers; audiovisual teaching apparatus; 
baby monitors; baby scales; bags adapted for laptops; bar code readers; bathroom scales; battery chargers; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; calorimeters; cameras 
[photography]; cases especially made for photographic apparatus and instruments; cases for smartphones; cell phone 
straps; cellular phones; clothing especially made for laboratories; clothing for protection against accidents, irradiation 
and fire; commutators; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer 
game software; computer hardware; computer keyboards; computer operating programs, recorded; computer peripheral 
devices; computer programs [downloadable software]; computer programs, recorded; computer screen saver software, 
recorded or downloadable; computer software applications, downloadable; computer software, recorded; computers; 
contact lenses; containers for contact lenses; cordless telephones; correcting lenses [optics]; couplers [data processing 
equipment]; covers for smartphones; covers for tablet computers; data processing apparatus; decompression chambers; 
decorative magnets; detectors; diagnostic apparatus, not for medical purposes; digital photo frames; divers" masks; DNA 
chips; dosage dispensers; downloadable graphics for mobile phones; downloadable image files; downloadable music 
files; downloadable ring tones for mobile phones; DVD players; ear plugs for divers; egg timers [sandglasses]; electric 
apparatus for commutation; electronic agendas; electronic book readers; electronic key fobs being remote control 
apparatus; electronic numeric displays; electronic pens [visual display units]; electronic pocket translators; electronic 
publications, downloadable; encoded identification bracelets, magnetic; encoded key cards; encoded magnetic cards; 
equalizers [audio apparatus]; eyeglass cases; eyeglass cords; eyeglass frames; eyeglasses; eyewear; fire extinguishers; 
flashing lights [luminous signals]; food analysis apparatus; frames for photographic transparencies; furnaces for 
laboratory use; furniture especially made for laboratories; gas testing instruments; gauges; Global Positioning System 
[GPS] apparatus; goggles for sports; hand-held electronic dictionaries; hands-free kits for telephones; head guards for 
sports; headphones; high-frequency apparatus; humanoid robots with artificial intelligence; identity cards, magnetic; 
integrated circuit cards [smart cards]; intercommunication apparatus; interfaces for computers; laptop computers; life 
saving apparatus and equipment; magnetic data media; magnets; magnifying glasses [optics]; measures; measuring 
apparatus; measuring devices, electric; measuring glassware; measuring instruments; microphones; microprocessors; 
microscopes; modems; monitoring apparatus, other than for medical purposes; monitors [computer hardware]; monitors 
[computer programs]; mouse [computer peripheral]; mouse pads; mouth guards for sports; navigation apparatus for 
vehicles [on-board computers]; notebook computers; observation instruments; optical condensers; optical data media; 
optical glass; optical lenses; personal stereos; pipettes; portable media players; precision balances; precision measuring 
apparatus; processors [central processing units]; projection apparatus; projection screens; protection devices for 
personal use against accidents; protective films adapted for computer screens; protective films adapted for smartphones; 
protective helmets for sports; protective helmets; protective masks; radar apparatus; radios; record players; reflective 
articles for wear, for the prevention of accidents; regulating apparatus, electric; remote control apparatus; respirators for 
filtering air; respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching apparatus]; 
resuscitation training simulators; satellite navigational apparatus; scales; security tokens [encryption devices]; selfie 
lenses; shoes for protection against accidents, irradiation and fire; sleeves for laptops; smartglasses; smartphones; 
smartwatches; sound recording apparatus; sound reproduction apparatus; sound transmitting apparatus; spectacle 
lenses; sports whistles; stills for laboratory experiments; sunglasses; surveyors" levels; tablet computers; teaching 
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apparatus; teaching robots; teeth protectors; telecommunication apparatus in the form of jewellery; telephone apparatus; 
telephone receivers; telephone transmitters; television apparatus; temperature indicator labels, not for medical purposes; 
thermometers, not for medical purposes; thermostats; thin client computers; time recording apparatus; transmitters 
[telecommunication]; transmitters of electronic signals; transmitting sets [telecommunication]; USB flash drives; vehicle 
breakdown warning triangles; vehicle radios; video baby monitors; video cassettes; video recorders; video screens; 
video telephones; viewfinders, photographic; virtual reality headsets; wearable activity trackers; wearable computers; 
wrist rests for use with computers.

Cl.11;Air deodorizing apparatus; air dryers; air filtering installations; air fryers; air purifying apparatus and machines; 
air reheaters; air-conditioning apparatus; air-conditioning installations; bakers" ovens; barbecues; bath fittings; bath 
installations; bath tubs for sitz baths; bath tubs; bed warmers; beverage cooling apparatus; blankets, electric, not for 
medical purposes; bread baking machines; bread toasters; bread-making machines; burners; chandeliers; chocolate 
fountains, electric; clean chambers [sanitary installations]; coffee machines, electric; coffee percolators, electric; coffee 
roasters; cookers; cooking apparatus and installations; cooking rings; cooking utensils, electric; cool boxes, electric; 
coolers for furnaces; cooling appliances and installations; cooling installations and machines; cooling installations for 
liquids; deep fryers, electric; desiccating apparatus; disinfectant apparatus for medical purposes; disinfectant apparatus; 
disinfectant dispensers for toilets; distillation apparatus; drying apparatus and installations; drying apparatus; electric 
appliances for making yogurt; electric cooktops; electric fans for personal use; electric lamps; electric lights for 
Christmas trees; electrically heated carpets; electrically heated clothing; evaporators; expansion tanks for central heating 
installations; extractor hoods for kitchens; fabric steamers; fairy lights for festive decoration; fans [air-conditioning]; 
filters for air conditioning; filters for drinking water; fireplaces, domestic; footmuffs, electrically heated; footwarmers, 
electric or non-electric; fountains; freezers; fruit roasters; fumigation apparatus, not for medical purposes; gas boilers; 
gas lighters; germicidal lamps for purifying air; grills [cooking appliances]; hair dryers; hand drying apparatus for 
washrooms; hearths; heat accumulators; heated display cabinets; heaters for baths; heaters, electric, for feeding bottles; 
heating and cooling apparatus for dispensing hot and cold beverages; heating apparatus, electric; heating apparatus; 
heating cushions, electric, not for medical purposes; heating elements; heating installations; heating plates; hot air 
apparatus; hot air bath fittings; hot plates; hot water bottles; hydromassage bath apparatus; ice machines and apparatus; 
ice-cream making machines; ionization apparatus for the treatment of air or water; kettles, electric; kitchen ranges 
[ovens]; laboratory lamps; lamps; lanterns for lighting; laundry dryers, electric; lighters; lighting apparatus and 
installations; microbubble generators for baths; microwave ovens [cooking apparatus]; multicookers; nail lamps; 
pasteurisers; plate warmers; pocket warmers; pounded rice cake making machines, electric, for household purposes; 
pressure cookers, electric; refrigerating apparatus and machines; refrigerating appliances and installations; refrigerating 
cabinets; refrigerating chambers; refrigerating containers; refrigerating display cabinets; refrigerators; roasters; roasting 
jacks; roasting spits; rotisseries; sanitary apparatus and installations; sauna bath installations; shower enclosures; 
showers; sinks; socks, electrically heated; solar thermal collectors [heating]; spa baths [vessels]; Steam accumulators; 
steam facial apparatus [saunas]; steam generating installations; sterilizers; stills; stoves [heating apparatus]; tanning 
apparatus [sun beds]; taps; vegetable steamers, electric; ventilation [air-conditioning] installations and apparatus; waffle 
irons, electric; water filtering apparatus; water heaters [apparatus]; water heaters; water purification installations; water 
purifying apparatus and machines; water softening apparatus and installations; watering machines for agricultural 
purposes.

Cl.14;Amulets [jewelry]; badges of precious metal; boxes of precious metal; bracelets [jewelry]; brooches [jewelry]; 
chains [jewelry]; chronographs [watches]; chronometers; chronometric instruments; clocks; cuff links; earrings; hat 
jewelry; jewellery charms; jewelry boxes; jewelry; key rings [split rings with trinket or decorative fob]; lockets [jewelry]; 
medals; ornamental pins; paste jewelry [costume jewelry]; pearls [jewelry]; pins [jewelry]; precious stones; rings 
[jewelry]; rosaries; semi-precious stones; spun silver [silver wire]; threads of precious metal [jewelry]; tie clips; tie pins; 
watch bands; watch chains; watches; works of art of precious metal.

Cl.16;Adhesive bands for stationery or household purposes; adhesives [glues] for stationery or household purposes; 
albums; almanacs; bags [envelopes, pouches] of paper or plastics, for packaging; bags for microwave cooking; bibs of 
paper; bibs, sleeved, of paper; bookends; booklets; bookmarkers; books; bottle wrappers of paper or cardboard; boxes of 
paper or cardboard; bunting of paper; calendars; cardboard; catalogues; clipboards; comic books; conical paper bags; 
correcting tapes [office requisites]; covers [stationery]; covers of paper for flower pots; cream containers of paper; desk 
mats; drawing materials; envelopes [stationery]; erasing products; etchings; face towels of paper; figurines [statuettes] of 
papier mâché; finger-stalls [office requisites]; flags of paper; flyers; glue for stationery or household purposes; graphic 
representations; graphic reproductions; greeting cards; handkerchiefs of paper; indexes; labels of paper or cardboard; 
lithographic works of art; magazines [periodicals]; manuals [handbooks]; money clips; name badge holders [office 
requisites]; newsletters; newspapers; note books; office requisites, except furniture; pamphlets; paper bags for use in the 
sterilization of medical instruments; paper coffee filters; paper; passport holders; periodicals; photo-engravings; 
photograph stands; photographs [printed]; pictures; place mats of paper; plastic film for wrapping; plastics for modelling; 
portraits; postcards; printed coupons; printed matter; printed publications; prospectuses; school supplies [stationery]; 
self-adhesive tapes for stationery or household purposes; shields [paper seals]; signboards of paper or cardboard; 
stands for pens and pencils; stationery; stickers [stationery]; table linen of paper; tablecloths of paper; tablemats of 
paper; teaching materials [except apparatus]; tissues of paper for removing make-up; towels of paper; tracing paper; 
transfers [decalcomanias]; writing cases [sets]; writing cases [stationery]; writing instruments; writing materials; writing 
or drawing books.

Cl.20;Air beds, not for medical purposes; air cushions, not for medical purposes; air mattresses, not for medical 
purposes; air pillows, not for medical purposes; animal claws; animal hooves; animal horns; anti-roll cushions for babies; 
armchairs; baby changing mats; bag hangers, not of metal; bamboo curtains; bamboo; barrels, not of metal; baskets, not 
of metal; bathtub grab bars, not of metal; bed bases; bedding, except linen; beds for household pets; beds; bedsteads of 
wood; benches [furniture]; bolsters; bookcases; bottle caps, not of metal; bottle closures, not of metal; bumper guards for
cots, other than bed linen; busts of wood, wax, plaster or plastic; cabinet work; camping mattresses; carts for computers 
[furniture]; casks of wood for decanting wine; chairs [seats]; chaise longues; chests for toys; chests of drawers; chests, 
not of metal; coatstands; console tables; coral; corozo; cots for babies; counters [tables]; covers for clothing [wardrobe]; 
cradles; cupboards; curtain holders, not of textile material; curtain hooks; curtain rails; curtain rings; curtain rods; curtain
tie-backs; cushions; deck chairs; desks; divans; door bells, not of metal, non-electric; door bolts, not of metal; door 
fittings, not of metal; door handles, not of metal; door stops, not of metal or rubber; doors for furniture; drafting tables; 
dressing tables; embroidery frames; fans for personal use, non-electric; figurines [statuettes] of wood, wax, plaster or 
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plastic; filing cabinets; flower-pot pedestals; flower-stands [furniture]; footstools; freestanding partitions [furniture]; 
furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture shelves; garment covers [storage]; 
hampers [baskets] for the transport of items; hand-held mirrors [toilet mirrors]; hat stands; head positioning pillows for 
babies; head support cushions for babies; head-rests [furniture]; high chairs for babies; hinges, not of metal; hooks, not 
of metal, for clothes rails; horn, unworked or semi-worked; hydrostatic beds, not for medical purposes; identification 
bracelets, not of metal; index cabinets [furniture]; indoor window blinds [shades] [furniture]; infant walkers; inflatable 
furniture; inflatable publicity objects; interior textile window blinds; ivory, unworked or semi-worked; kennels for 
household pets; knobs, not of metal; ladders of wood or plastics; latches, not of metal; legs for furniture; library shelves; 
lockers; locks, other than electric, not of metal; mannequins; massage tables; mats for infant playpens; mattresses; meat 
safes; medicine cabinets; meerschaum; mirrors [looking glasses]; mobiles [decoration]; moses baskets; nesting boxes 
for household pets; office furniture; packaging containers of plastic; paper blinds; picture frame brackets; picture frames; 
pillows; plaited straw, except matting; plastic key cards, not encoded and not magnetic; plastic keys; plate racks; 
playpens for babies; pulleys of plastics for blinds; racks [furniture]; rattan; reels of wood for yarn, silk, cord; removable 
mats or covers for sinks; school furniture; screens [furniture]; screens for fireplaces [furniture]; seats of metal; settees; 
shells; shelves for file cabinets; shelves for storage; shelving units; shoe dowels, not of metal; showcases [furniture]; 
shower chairs; sideboards; slatted indoor blinds; sleeping mats; sofas; split rings, not of metal, for keys; stag antlers; 
stakes, not of metal, for plants or trees; statues of wood, wax, plaster or plastic; step stools, not of metal; steps [ladders], 
not of metal; stools; straw mattresses; table tops; tables of metal; tables; tea carts; tool chests, not of metal, empty; 
tortoiseshell; towel dispensers, fixed, not of metal; trays, not of metal; trestles [furniture]; trolleys [furniture]; umbrella 
stands; valet stands; wardrobes; washstands [furniture]; whalebone, unworked or semi-worked; wickerwork; wind chimes 
[decoration]; window fittings, not of metal; window stops, not of metal or rubber; works of art of wood, wax, plaster or 
plastic; woven timber blinds [furniture]; writing desks.

Cl.21;Abrasive pads for kitchen purposes; abrasive sponges for scrubbing the skin; aerosol dispensers, not for 
medical purposes; apparatus for wax-polishing, non-electric; baby baths, portable; baking mats; basins [receptacles]; 
baskets for household purposes; basting spoons [cooking utensils]; beaters, non-electric; beer mugs; blenders, non-
electric, for household purposes; bottle openers, electric and non-electric; bottles; bowls [basins]; boxes for dispensing 
paper towels; boxes of glass; bread bins; broom handles; brooms; brush goods; brushes for cleaning tanks and 
containers; brushes for footwear; brushes; buckets made of woven fabrics; bulb basters; busts of porcelain, ceramic, 
earthenware, terra-cotta or glass; butter dishes; cake decorating tips and tubes; cake moulds; candelabra [candlesticks]; 
candle rings; carpet sweepers; cauldrons; ceramics for household purposes; chamber pots; chamois leather for cleaning; 
chopsticks; cleaning instruments, hand-operated; cleaning tow; cloth for washing floors; clothes-pegs; clothing 
stretchers; cloths for cleaning; coasters, not of paper or textile; cocktail shakers; cocktail stirrers; coffee filters, non-
electric; coffee grinders, hand-operated; coffee percolators, non-electric; coffeepots, non-electric; coin banks; cold packs 
for chilling food and beverages; comb cases; combs; confectioners" decorating bags [pastry bags]; cookery moulds; 
cookie [biscuit] cutters; cookie jars; cooking mesh bags, other than for microwaves; cooking pot sets; cooking pots; 
cooking skewers of metal; cooking utensils, non-electric; coolers [ice pails]; corkscrews, electric and non-electric; 
cosmetic utensils; cotton waste for cleaning; covers, not of paper, for flower pots; cruet sets for oil and vinegar; cruets; 
crumb trays; crushers for kitchen use, non-electric; crystal [glassware]; cups of paper or plastic; cups; currycombs; 
cutting boards for the kitchen; decanters; deodorizing apparatus for personal use; dish covers; dishes; dishwashing 
brushes; disposable table plates; drinking bottles for sports; drinking glasses; drinking horns; drinking straws; drinking 
vessels; dripping pans; drying racks for laundry; dustbins; dusting apparatus, non-electric; dusting cloths [rags]; 
earthenware saucepans; earthenware; egg cups; egg separators, non-electric, for household purposes; electric brushes, 
except parts of machines; electric combs; eyebrow brushes; eyelash brushes; feather-dusters; fitted picnic baskets, 
including dishes; flasks; flat-iron stands; floss for dental purposes; flower pots; foam toe separators for use in pedicures; 
food steamers, non-electric; fruit presses, non-electric, for household purposes; frying pans; funnels; gardening gloves; 
garlic presses [kitchen utensils]; glasses [receptacles]; gloves for household purposes; glue-pots; graters for kitchen 
use; grill supports; grills [cooking utensils]; heads for electric toothbrushes; heaters for feeding bottles, non-electric; 
heat-insulated containers; hip flasks; holders for flowers and plants [flower arranging]; ice cream scoops; ice cube 
molds; ice tongs; indoor aquaria; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; inflatable bath tubs 
for babies; insulating flasks; ironing board covers, shaped; ironing boards; isothermic bags; kettles, non-electric; kitchen 
containers; kitchen grinders, non-electric; kitchen utensils; knife rests for the table; large-toothed combs for the hair; lint 
removers, electric or non-electric; lunch boxes; make-up brushes; make-up sponges; mess-tins; mills for household 
purposes, hand-operated; mixing spoons [kitchen utensils]; molds [kitchen utensils]; mop wringer buckets; mops; 
mortars for kitchen use; mugs; nail brushes; napkin rings; noodle machines, hand-operated; nozzles for watering cans; 
nutcrackers; oven mitts; pastry cutters; pepper pots; perfume burners; perfume vaporizers; pestles for kitchen use; pie 
servers; pitchers; place mats, not of paper or textile; plates to prevent milk boiling over; plug-in diffusers for mosquito 
repellents; polishing apparatus and machines, for household purposes, non-electric; polishing cloths; polishing gloves; 
polishing leather; polishing materials for making shiny, except preparations, paper and stone; porcelain ware; portable 
cool boxes, non-electric; pots; pottery; pouring spouts; powder compacts; powder puffs; pressure cookers, non-electric; 
refrigerating bottles; reusable ice cubes; rolling pins, domestic; salad bowls; salad tongs; salt cellars; saucepan scourers 
of metal; saucers; scoops for household purposes; scouring pads; scrubbing brushes; services [dishes]; serving ladles; 
shaving brush stands; shaving brushes; shoe horns; sieves [household utensils]; sifters [household utensils]; siphon 
bottles for carbonated water; ski wax brushes; smoke absorbers for household purposes; soap boxes; soap dispensers; 
soap holders; soup bowls; spatulas for kitchen use; spice sets; sponge holders; sponges for household purposes; 
sprinklers; stands for portable baby baths; steel wool for cleaning; stew-pans; strainers for household purposes; sugar 
bowls; sugar tongs; table napkin holders; table plates; tablemats, not of paper or textile; tableware, other than knives, 
forks and spoons; tar-brushes, long handled; tea bag rests; tea caddies; tea cosies; tea infusers; tea strainers; teapots; 
tie presses; toilet brushes; toilet cases; toilet paper dispensers; toilet paper holders; toilet sponges; toilet utensils; 
toothbrushes, electric; toothbrushes; toothpick holders; toothpicks; tortilla presses, non-electric [kitchen utensils]; towel 
rails and rings; trays for household purposes; trivets [table utensils]; trouser presses; utensils for household purposes; 
vases; vessels of metal for making ices and iced drinks; waffle irons, non-electric; washing boards; washtubs; water 
apparatus for cleaning teeth and gums; watering cans; watering devices; wax-polishing appliances, non-electric, for 
shoes; whisks, non-electric, for household purposes; window-boxes; wool waste for cleaning; works of art of porcelain, 
ceramic, earthenware, terra-cotta or glass.

Cl.24;Adhesive fabric for application by heat; baby buntings; banners of textile or plastic; bath linen, except clothing; 
bath mitts; bed blankets; bed covers of paper; bed covers; bed linen; bed valances; bolting cloth; buckram; bunting of 
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textile or plastic; canvas for tapestry or embroidery; cheese cloth; cloth; cloths for removing make-up; coasters of textile; 
cot bumpers [bed linen]; cotton fabrics; covers [loose] for furniture; covers for cushions; curtain holders of textile 
material; curtains of textile or plastic; diapered linen; door curtains; eiderdowns [down coverlets]; elastic woven material; 
fabric for footwear; fabric, impervious to gases, for aeronautical balloons; fabric; fabrics for textile use; face towels of 
textile; fiberglass fabrics for textile use; filtering materials of textile; fitted toilet lid covers of fabric; flags of textile or 
plastic; furniture coverings of plastic; furniture coverings of textile; fustian; glass cloths [towels]; handkerchiefs of textile;
household linen; jute fabric; knitted fabric; labels of textile; lingerie fabric; lining fabric for footwear; mattress covers; 
mosquito nets; net curtains; non-woven textile fabrics; oilcloth for use as tablecloths; pillow shams; pillowcases; plastic 
material [substitute for fabrics]; ramie fabric; sheets [textile]; shower curtains of textile or plastic; sleeping bag liners; 
sleeping bags for babies; sleeping bags; table linen, not of paper; table napkins of textile; table runners, not of paper; 
tablecloths, not of paper; tablemats of textile; textile material; towels of textile; traced cloth for embroidery; travelling rugs
[lap robes]; tulle; upholstery fabrics; wall hangings of textile; woollen cloth.

Cl.28;Apparatus for games; appliances for gymnastics; archery implements; baby gyms; bags especially designed for 
skis and surfboards; balls for games; bar-bells; batting gloves [accessories for games]; billiard cue tips; board games; 
bodyboards; body-building apparatus; bowling apparatus and machinery; bows for archery; building blocks [toys]; 
building games; camouflage screens [sports articles]; checkerboards; checkers [games]; chess games; chessboards; 
chest expanders [exercisers]; Christmas trees of synthetic material; climbers" harness; counters [discs] for games; darts; 
discuses for sports; dolls; drones [toys]; dumb-bells; elbow guards [sports articles]; electronic targets; fencing gauntlets; 
fencing masks; fencing weapons; fishing tackle; flippers for swimming; flying discs [toys]; games; gloves for games; golf 
bag carts; harness for sailboards; ice skates; jigsaw puzzles; kaleidoscopes; kites; knee guards [sports articles]; 
machines for physical exercises; mah-jong; marbles for games; masks [playthings]; masts for sailboards; matryoshka 
dolls; nets for sports; novelty toys for parties; pachinkos; paddleboards; paintball guns [sports apparatus]; paper party 
hats; paragliders; parlor games; party poppers [party novelties]; play balloons; playing balls; portable games and toys 
incorporating telecommunication functions; protective paddings [parts of sports suits]; puppets; remote-controlled toy 
vehicles; rhythmic gymnastics ribbons; roller skates; sailboards; scale model kits [toys]; scooters [toys]; scratch cards 
for playing lottery games; shin guards [sports articles]; shuttlecocks; skateboards; ski bindings; skis; skittles [games]; 
sleds [sports articles]; snowboards; soap bubbles [toys]; sole coverings for skis; spinning tops [toys]; spring boards 
[sports articles]; stationary exercise bicycles; stuffed toys; surf skis; surfboard leashes; surfboards; swimming belts; 
swimming jackets; swimming kick boards; swimming pool air floats; swimming pools [play articles]; swings; tables for 
table tennis; targets; toy dough; toy figures; toy models; toy pistols; toy putty; toy robots; toy vehicles; toys for pets; 
toys; trampolines; tricycles for infants [toys]; water wings; waterskis; weight lifting belts [sports articles].

Cl.29;Ajvar [preserved peppers]; albumen for culinary purposes; alginates for culinary purposes; almond milk; almond 
milk-based beverages; aloe vera prepared for human consumption; apple purée; arrangements of processed fruit; 
artichokes, preserved; bacon; beans, preserved; berries, preserved; black pudding; bouillon concentrates; bouillon; 
butter; buttercream; caviar; charcuterie; cheese; coconut milk; coconut milk-based beverages; compotes; condensed 
milk; corn dogs; cottage cheese fritters; cranberry compote; crayfish, not live; cream [dairy products]; croquettes; 
crustaceans, not live; crystallized fruits; dates; edible fats; eggplant paste; eggs; falafel; fat-containing mixtures for bread 
slices; fatty substances for the manufacture of edible fats; fish fillets; fish meal for human consumption; fish mousses; 
fish roe, prepared; fish, not live; fish, preserved; fish, tinned; fish-based foodstuffs; freeze-dried meat; freeze-dried 
vegetables; frozen fruits; fruit chips; fruit jellies; fruit peel; fruit pulp; fruit salads; fruit, preserved; fruit, stewed; fruit-
based snack food; fruits, tinned; game, not live; gelatine; gherkins; ginger jam; ham; hazelnuts, prepared; hummus 
[chickpea paste]; isinglass for food; jams; jellies for food; kephir [milk beverage]; kimchi [fermented vegetable dish]; 
kumys [milk beverage]; laver, preserved; lecithin for culinary purposes; liver pâté; liver; margarine; marmalade; meat 
extracts; meat jellies; meat, preserved; meat, tinned; meat; milk beverages, milk predominating; milk ferments for culinary 
purposes; milk products; milk shakes; milk substitutes; milk; mushrooms, preserved; mussels, not live; non-alcoholic 
eggnog; nut-based spreads; nuts, prepared; oat milk; oils for food; olives, preserved; onion rings; peanut milk; peanut 
milk-based beverages; peanuts, prepared; peas, preserved; pectin for culinary purposes; pickles; pollen prepared as 
foodstuff; potato chips; potato flakes; potato fritters; potato-based dumplings; poultry, not live; powdered eggs; 
powdered milk; prawns, not live; preparations for making bouillon; preparations for making soup; pressed fruit paste; 
prostokvasha [soured milk]; raisins; rennet; rice milk; salted fish; salted meats; sauerkraut; sausages; sea-cucumbers, 
not live; seaweed extracts for food; seeds, prepared; shrimps, not live; silkworm chrysalis for human consumption; 
smetana [sour cream]; soups; soya beans, preserved, for food; soya milk; soya patties; suet for food; sweet corn, 
processed; tahini [sesame seed paste]; tofu patties; tofu; tomato purée; tripe; vegetable juices for cooking; vegetable 
marrow paste; vegetable mousses; vegetable salads; vegetable-based cream; vegetables, cooked; vegetables, dried; 
vegetables, preserved; vegetables, tinned; whey; white of eggs; yogurt; yolk of eggs; yuba [tofu skin].

Cl.30;Almond confectionery; aniseed; artificial coffee; baking powder; baking soda [bicarbonate of soda for cooking 
purposes]; beer vinegar; binding agents for ice cream; bread rolls; bread; breadcrumbs; buckwheat, processed; buns; 
burritos; cake powder; cakes; candy decorations for cakes; candy; capers; caramels [candy]; celery salt; cereal bars; 
cereal preparations; cereal-based snack food; chamomile-based beverages; cheeseburgers [sandwiches]; chewing gum 
for breath freshening; chewing gum; chicory [coffee substitute]; chips [cereal products]; chocolate beverages with milk; 
chocolate decorations for cakes; chocolate spreads containing nuts; chocolate; chocolate-based beverages; chocolate-
based spreads; chocolate-coated nuts; cloves [spice]; cocoa beverages with milk; cocoa; cocoa-based beverages; coffee 
beverages with milk; coffee; coffee-based beverages; condiments; confectionery; cookies; cooking salt; corn, milled; 
couscous [semolina]; crackers; cream of tartar for culinary purposes; croûtons; custard; dessert mousses 
[confectionery]; dough; dressings for salad; edible ices; edible paper; essences for foodstuffs, except etheric essences 
and essential oils; ferments for pastes; flour; flour-based dumplings; flowers or leaves for use as tea substitutes; 
fondants [confectionery]; Food flavorings, other than essential oils; freeze-dried dishes with the main ingredient being 
pasta; freeze-dried dishes with the main ingredient being rice; frozen yogurt [confectionery ices]; fruit coulis [sauces]; 
fruit jellies [confectionery]; garden herbs, preserved [seasonings]; ginger [spice]; gingerbread; glucose for culinary 
purposes; gluten additives for culinary purposes; golden syrup; groats for human food; halvah; high-protein cereal bars; 
hominy; honey; hot dog sandwiches; husked barley; ice cream; iced tea; infusions, not medicinal; instant rice; ketchup 
[sauce]; leaven; macaroni; macaroons [pastry]; malt biscuits; malt extract for food; malt for human consumption; 
maltose; marinades; marzipan; mayonnaise; meat gravies; meat pies; mint for confectionery; mirror icing [mirror glaze]; 
molasses for food; muesli; mustard meal; mustard; natural sweeteners; noodle-based prepared meals; noodles; nutmegs; 
oat-based food; palm sugar; pancakes; pasta sauce; pasta; pastila [confectionery]; pastilles [confectionery]; pastries; 
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peanut confectionery; pepper; petits fours [cakes]; pies; pizzas; popcorn; powders for making ice cream; pralines; 
preparations for stiffening whipped cream; processed seeds for use as a seasoning; propolis; puddings; ramen 
[Japanese noodle-based dish]; ravioli; rice cakes; rice; rice-based snack food; royal jelly; rusks; sago; salt for preserving 
foodstuffs; sandwiches; sauces [condiments]; sausage binding materials; sea water for cooking; seasonings; seaweed 
[condiment]; sherbets [ices]; soya bean paste [condiment]; soya sauce; spaghetti; spices; spring rolls; starch for food; 
stick liquorice [confectionery]; sugar; sushi; sweetmeats [candy]; tabbouleh; tacos; tapioca; tarts; tea; tea-based 
beverages; thickening agents for cooking foodstuffs; tomato sauce; tortillas; turmeric; udon noodles; unleavened bread; 
unroasted coffee; vanillin [vanilla substitute]; vareniki [stuffed dumplings]; vegetal preparations for use as coffee 
substitutes; vermicelli [noodles]; vinegar; waffles; wheat germ for human consumption; yeast; zephyr [confectionery].

Cl.31;Algae, unprocessed, for human or animal consumption; animal fattening preparations; animal foodstuffs; 
aromatic sand [litter] for pets; arrangements of fresh fruit; artichokes, fresh; beans, fresh; berries, fresh; beverages for 
pets; bird food; buckwheat, unprocessed; by-products of the processing of cereals, for animal consumption; cereal 
seeds, unprocessed; citrus fruit, fresh; crustaceans, live; dog biscuits; edible sesame, unprocessed; fish spawn; fish, 
live; flower bulbs; flowers, dried, for decoration; flowers, natural; fruit, fresh; garden herbs, fresh; grains [cereals]; grains 
for animal consumption; grapes, fresh; groats for poultry; maize; meal for animals; mushrooms, fresh; mussels, live; nuts 
[fruits]; oil cake; onions, fresh; peanuts, fresh; pet food; plants; poultry, live; preparations for egg laying poultry; quinoa, 
unprocessed; roots for animal consumption; sanded paper [litter] for pets; seed germ for botanical purposes; seedlings; 
seeds for planting; spinach, fresh; strengthening animal forage; trees; vegetables, fresh; wreaths of natural flowers; yeast 
for animal consumption.

Cl.32;Aerated water; aloe vera drinks, non-alcoholic; aperitifs, non-alcoholic; beer-based cocktails; cocktails, non-
alcoholic; energy drinks; essences for making beverages; extracts of hops for making beer; fruit juices; fruit nectars, non-
alcoholic; isotonic beverages; kvass [non-alcoholic beverage]; lemonades; mineral water [beverages]; non-alcoholic 
beverages flavored with coffee; non-alcoholic beverages flavored with tea; non-alcoholic beverages; non-alcoholic fruit 
extracts; non-alcoholic fruit juice beverages; non-alcoholic honey-based beverages; powders for effervescing beverages; 
preparations for making aerated water; preparations for making beverages; protein-enriched sports beverages; rice-based
beverages, other than milk substitutes; sherbets [beverages]; smoothies; soft drinks; soya-based beverages, other than 
milk substitutes; syrups for beverages; table waters; vegetable juices [beverages]; waters [beverages]; whey beverages.

Cl.35;Administration of consumer loyalty programs; administrative processing of purchase orders; advisory services 
for business management; business information; business management and organization consultancy; business 
management assistance; business management consultancy; business management of reimbursement programs for 
others; business organization consultancy; commercial administration of the licensing of the goods and services of 
others; commercial information and advice for consumers in the choice of products and services; commercial 
intermediation services; commercial or industrial management assistance; demonstration of goods; market studies; 
marketing; negotiation of business contracts for others; on-line advertising on a computer network; organization of 
exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; 
outsourcing services [business assistance]; personnel management consultancy; presentation of goods on 
communication media, for retail purposes; procurement services for others [purchasing goods and services for other 
businesses]; professional business consultancy; promotion of goods and services through sponsorship of sports events;
retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies; sales promotion for others; 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.41;Academies [education]; arranging and conducting of colloquiums; arranging and conducting of concerts; 
arranging and conducting of conferences; arranging and conducting of congresses; arranging and conducting of in-
person educational forums; arranging and conducting of seminars; arranging and conducting of symposiums; arranging 
and conducting of workshops [training]; club services [entertainment or education]; coaching [training]; conducting 
fitness classes; conducting guided climbing tours; conducting guided tours; correspondence courses; education 
information; educational examination; electronic desktop publishing; entertainer services; entertainment information; 
entertainment services; game services provided on-line from a computer network; games equipment rental; gymnastic 
instruction; health club services [health and fitness training]; holiday camp services [entertainment]; language interpreter 
services; layout services, other than for advertising purposes; nightclub services [entertainment]; on-line publication of 
electronic books and journals; organization of balls; organization of competitions [education or entertainment]; 
organization of exhibitions for cultural or educational purposes; organization of sports competitions; personal trainer 
services [fitness training]; physical education; practical training [demonstration]; production of radio and television 
programmes; production of shows; providing amusement arcade services; providing films, not downloadable, via video-
on-demand services; providing on-line electronic publications, not downloadable; providing on-line music, not 
downloadable; providing on-line videos, not downloadable; providing recreation facilities; providing sports facilities; 
providing television programs, not downloadable, via video-on-demand services; publication of books; publication of 
texts, other than publicity texts; radio entertainment; recording studio services; recreation information; rental of skin 
diving equipment; rental of sports equipment, except vehicles; rental of sports grounds; sport camp services; teaching; 
ticket agency services [entertainment]; training services provided via simulators; tutoring; vocational guidance 
[education or training advice]; vocational retraining.

Cl.44;Alternative medicine services; aromatherapy services; beauty salon services; chiropractic; convalescent home 
services; health center services; health counselling; health spa services; manicuring; massage; medical advice for 
individuals with disabilities; medical assistance; medical clinic services; medical equipment rental; nursing, medical; 
opticians" services; pharmacy advice; physical therapy; preparation of prescriptions by pharmacists; rest home services; 
sauna services; services of a psychologist; solarium services; speech therapy; telemedicine services; therapy services.

Cl.45;Alternative dispute resolution services; arbitration services; babysitting; copyright management; dating services; 
escorting in society [chaperoning]; inspection of factories for safety purposes; intellectual property consultancy; leasing 
of internet domain names; legal administration of licences; legal advice in responding to requests for proposals [RFPs]; 
legal document preparation services; legal research; legal services in relation to the negotiation of contracts for others; 
legal watching services; licensing [legal services] in the framework of software publishing; licensing of computer 
software [legal services]; licensing of intellectual property; litigation services; mediation; monitoring intellectual property 
rights for legal advisory purposes; monitoring of burglar and security alarms; on-line social networking services; 
personal background investigations; personal body guarding; personal wardrobe styling consultancy; planning and 
arranging of wedding ceremonies; registration of domain names [legal services]; rental of safes. 
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 17/10/2016; Application No. : 2016738528 ;Russian Federation 

4004433    10/10/2018
[International Registration No. : 1350438]
LIMITED LIABILITY COMPANY «MOBIL TELECOM»

ul. Sverdlova, 102, Kurganskaya obl. RU-641884 g. Shadrinsk Russian Federation

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Programs for computers, namely programs for coordinating transport services, including programs for ordering 
vehicles, programs for automating the work of drivers and providing access to databases of orders and programs for 
contact centers.

Cl.38;Electronic bulletin board services [telecommunications services]; information about telecommunication; 
providing access to databases; providing telecommunications connections to a global computer network; message 
sending; computer aided transmission of messages and images; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; radio broadcasting; communications by computer 
terminals; paging services [radio, telephone or other means of electronic communication]; voice mail services; providing 
internet chatrooms; transmission of electronic mail; telecommunications routing and junction services.

Cl.39;Motor coach rental; transport reservation; transportation information; transportation logistics; armored-car 
transport; hauling; removal services; transport of travellers; guarded transport of valuables; bus transport; car transport; 
passenger transport; porterage; transport brokerage; car rental; vehicle rental; car parking; chauffeur services; transport; 
taxi transport; physical storage of electronically stored data or documents; freight forwarding.
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THE MARK TO BE USED AS A WHOLE.

Cl.3;Beauty care preparations; body care products (non-medicated); body deodorants; cosmetic goods for care of the 
skin; cosmetic preparations for skin care; cosmetic skin care products; deodorants; antiperspirant deodorants; personal 
deodorants; distilled oils for beauty care; essences for skin care; facial care products (cosmetic); non-medicated 
preparations for the care of the body; non-medicated preparations for the care of the skin; non-medicated products for 
skin care; non-medicated skin care beauty products; non-medicated skin care lotions (cosmetic); non-medicated skin 
care products; products for beauty care; skin care creams (cosmetic); skin care oils (cosmetic); skin care preparations 
(cosmetic); skin care products (cosmetic); sun skin care products (cosmetics); body creams (cosmetics); cosmetic milks; 
cosmetic moisturisers; cosmetic oils; cosmetic preparations; cosmetic preparations for cleansing the skin; cosmetic 
preparations for tanning the skin; cosmetic preparations for use in suntanning; cosmetic preparations for use on the face;
cosmetic preparations for use on the skin; cosmetic products for protection against the sun; cosmetic soaps; cosmetics 
for personal use; cosmetics for skin tanning; cosmetics for suntanning; cosmetics for the treatment of dry skin; 
cosmetics for use on the skin; cosmetics in the form of creams; cosmetics in the form of non-medicated lotions; 
cosmetics in the form of oils; cosmetics preparations; dermatological cosmetic preparations; essential oils for cosmetic 
purposes; essential oils for use in cosmetics; eye lotions for cosmetic use; eye moisturisers for cosmetic use; facial 
creams (cosmetic); facial packs for cosmetic purposes; facial preparations (cosmetic); facial scrubs (cosmetic); facial 
toners (cosmetic); lotions for cosmetic purposes; milks (cosmetics); moisturisers (cosmetics); moisturising body lotion 
(cosmetic); moisturising creams (cosmetic); moisturising lotions (cosmetic); moisturising preparations (cosmetic); 
moisturising skin creams (cosmetic); moisturising skin lotions (cosmetic); night creams (cosmetics); non-medicated 
cosmetic preparations; non-medicated cosmetics; non-medicated facial lotions (cosmetic); nourishing creams (non-
medicated cosmetics); oils for cosmetic purposes; oils for the body (cosmetics); preparations for the skin (cosmetic); self 
tanning creams (cosmetic); self tanning lotions (cosmetic); self tanning mists (cosmetic); self tanning preparations 
(cosmetic); serum (cosmetic preparations); skin cleaners (cosmetic); skin cleansing cream (cosmetic); skin cleansing 
preparations (cosmetic); skin creams (cosmetic); skincare cosmetics; skincare preparations (cosmetic); sun blocking 
cream (cosmetics); sun blocking preparations (cosmetics); sun creams (cosmetics); sun lotions (cosmetics); sun 
protecting creams (cosmetics); sun protection oils (cosmetics); sun protection products (cosmetics); sun screen 
preparations (cosmetics); sun screening preparations (cosmetics); suntan lotion (cosmetics); suntan milk (cosmetics); 
suntan preparations (cosmetics); tan lotions (cosmetic); tanning compositions (cosmetics); tanning creams (cosmetics); 
toning creams (cosmetic).

Cl.5;Chemical products for pharmaceutical use; chemicals for pharmaceutical use; lotions for pharmaceutical 
purposes; moisturisers (pharmaceuticals); moisturising body lotion (pharmaceutical); moisturising concentrates 
(pharmaceutical); moisturising creams (pharmaceutical); moisturising gels (pharmaceutical); moisturising lotions 
(pharmaceutical); moisturising lotions for the body (pharmaceutical); moisturising preparations for use on the skin 
(pharmaceutical); moisturising skin creams (pharmaceutical); moisturising skin lotions (pharmaceutical); moisturizers 
(pharmaceutical); moisturizing creams (pharmaceutical); oils adapted for pharmaceutical purposes; oils for 
pharmaceutical purposes; pharmaceutical compositions; pharmaceutical creams; pharmaceutical preparations; 
pharmaceutical preparations for application to the skin; pharmaceutical preparations for personal use; pharmaceutical 
preparations for skin care; pharmaceutical preparations for the treatment of blackheads; pharmaceutical preparations for 
the treatment of pimples; pharmaceutical preparations for the treatment of the eyes; pharmaceutical preparations for use 
in the treatment of pimples; pharmaceutical preparations for use in the treatment of skin blemishes; pharmaceutical 
products; pharmaceutical substances; plant extracts for pharmaceutical purposes; preparations for application to the 
body (pharmaceuticals); preparations for application to the skin (pharmaceuticals); preparations for body care 
(pharmaceuticals); preparations for sun protection (pharmaceutical); skincare preparations (pharmaceutical); protein 
dietary supplements; beverages containing added minerals (for medical purposes); beverages containing added trace 
elements (for medical purposes); beverages containing added vitamins (for medical purposes); dermatological creams 
(medicated); dermatological preparations (medicated); dermatological substances in the form of ointments; dietary food 
supplements; dietary nutritional supplements; dietary preparations for slimming purposes (medical); dietary protein 
supplements; external dermatological preparations; herbal dietary supplements; herbal remedies; mineral dietary 
supplements for humans; multivitamins; plant extracts (dietary supplements); preparations for the protection of the skin 
from the sun (medicated); preparations for the treatment of the skin; preparations of vitamins; vitamins; protein 
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supplements for humans; serums; vitamin c preparations; vitamin drinks; vitamin preparations; vitamin preparations for 
human consumption; vitamin supplements; vitamin supplements for foodstuffs for human consumption; dietetic food and 
substances adapted for medical use; dietary supplements; protein-based food preparations being dietetic supplements or 
nutritional additives (not for medical purposes); animal fat or oil-based food preparations being dietetic supplements or 
nutritional additives; carbohydrate-based or sugar-based food preparations being dietetic supplements or nutritional 
additives (not for medical purposes).

Cl.44;Consultancy relating to cosmetics; consultancy services relating to personal appearance (hair, beauty, 
cosmetics); cosmetic electrolysis; cosmetic surgery; cosmetic treatment services; electrolysis for cosmetic purposes; 
advisory services relating to medical services; arranging of medical treatment; medical advisory services; medical care 
services; medical services for treatment of the skin; medical spa services; personal care services (medical nursing, 
health, hygiene and beauty care); provision of medical assistance; provision of medical facilities; provision of medical 
information; provision of medical treatment; consultancy relating to skin care; beauty treatment services; services for the 
care of the skin; advisory services relating to beauty treatment; beauty care services; beauty consultancy; hygienic and 
beauty care for human beings; plastic surgery; personal hair removal services; therapy services; advisory services 
relating to health, diet and wellbeing; advisory services relating to fitness testing; meditation services.
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Priority claimed from 28/03/2018; Application No. : 017881211 ;European Union 

4009637    27/09/2018
[International Registration No. : 1435867]
RITTAL GMBH & CO. KG

Auf dem Stützelberg 35745 Herborn Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.35;Computerised file management; business management; business administration; collection, systemisation, 
compilation and business analysis of data and information in computer databases; business organisation consultancy, 
organisational project management in the field of information technology, systemisation of information in computer 
databases.

Cl.38;Telecommunications, in particular providing access to databases; providing user access to computer 
programmes in data networks, providing telecommunications connections to a global computer network, providing 
access to platforms on the Internet, providing access to telecommunication channels; transmission of electronic mail, 
electronic mail services, telecommunications routing and junction services, computer-aided transmission of messages 
and images, message sending, forwarding messages of all kinds to internet addresses [web messaging]; rental of 
telecommunication equipment; rental of access time to global computer networks.

Cl.39;Rental of parking places in data centres.
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4009651    23/02/2018
[International Registration No. : 1436009]
RATIONAL AKTIENGESELLSCHAFT

Siegfried-Meister-Straße 1 86899 Landsberg am Lech DE

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software.

Cl.11;Cooking and/or steam generating apparatus for preparing meals in industrial kitchens; accessories and parts for 
the aforesaid goods, included in this class.

Cl.38;Telecommunication services; communication services, namely, providing push notifications and message 
notifications to mobile phone devices, portable media players, computers and handheld computers; providing of remote 
access to computer and communications networks; interconnection services of cooking and/or steam generating 
apparatus for preparing meals in industrial kitchens; providing access to and between networks, broadband, ethernets, 
WAN"s and/or LAN"s for interconnection services of cooking and/or steam generating apparatus for preparing meals in 
industrial kitchens with smartphone or personal computer.

Cl.41;Education, providing training, entertainment and sports; recipe library services; instruction [providing of 
training], also by video, for operation of cooking and/or steam generating apparatus for preparing meals in industrial 
kitchens; arranging and conducting of training courses and tutorials (providing of training).

Cl.42;IT services, namely updating of memory banks of computer systems, data migration services, updating of 
websites, for others, monitoring of computer systems by remote access; Software as a service (SaaS) services, namely 
the provision of online non-downloadable software for the use of real time messaging via Short Message Service (SMS) 
and push notification; computer services, namely providing temporary use of non-downloadable software for use with 
mobile telephones and other communication devices to facilitate group conversation, IP-based messaging, media 
sharing, online access, instant messaging, messaging platform, location messaging, messaging search, messaging 
advertising, cloud based messaging, messaging based loyalty programs, multimedia messaging, cross media messaging, 
and push messaging; software as a service (SaaS) services, namely the provision of software, enabling owners and users 
to connect remotely with their cooking and/or steam generating apparatus for preparing meals in industrial kitchens to 
access setting information and control functions; remote programming of machine controls, installation of software 
updates for machine controls; development, maintenance, installation and updating of software and consultancy with 
regard thereto for cooking and/or steam generating apparatus for preparing meals in industrial kitchens; monitoring, 
operation control, computer systems maintenance of cooking and/or steam generating apparatus for preparing meals in 
industrial kitchens via data cables (teleservices), including via the Internet, in particular remote control, remote fault 
diagnosis, fault elimination, including remote programming of machine controls for fault elimination, maintenance and 
installation of machine control software, installation of software updates for machine controls for fault elimination; 
computer services relating to the synchronisation of computers and mobile devices with cooking and/or steam generating
apparatus for preparing meals in industrial kitchens; services relating to the installation, updating and maintenance of 
computer software enabling wireless communications between a variety of electronic apparatus, and software for 
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receiving, recording, synchronisation, processing, storage, reproduction and transmission of information, data, sound 
and images; providing and hosting an interface for IP and cellular enabled devices that allows users to remotely store, 
manage, administer, synchronize, access, share, modify, and control cooking and/or steam generating apparatus for 
preparing meals in industrial kitchens over a global and wireless computer network, and smartphones; development and 
operation of software for recording, documenting and managing data of cooking and/or steam generating apparatus for 
preparing meals in industrial kitchens; quality checking of measuring devices, evaluation of measurements, 
documentation of measurement results, determination and collecting of HACCP data of all connected cooking and/or 
steam generating apparatus for preparing meals in industrial kitchens; electronic data storage and backup-services, 
cloud-based back-up services, online-backup services relating to customized installations of cooking and/or steam 
generating apparatus for preparing meals in industrial kitchens.
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4009701    22/12/2017
[International Registration No. : 1436026]
GET WEIRD, LLC

P.O. Box 1070 Long Beach CA 90801-1070 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cellphone cases; carrying cases for cell phones; carrying cases for mobile computers; cases for eyeglasses and 
sunglasses; cases for mobile phones backpacks especially adapted for holding laptops and notebook computers; 
computer bags; bags adapted for laptops; cases especially made for photographic apparatus and instruments; cases for 
smartphones; covers for personal digital assistants; covers for tablet computers; covers for smartphones; compact disc 
cases; downloadable music files; downloadable image files; downloadable ring tones for mobile phones; prerecorded 
digital video disks featuring music; directional compasses; thermometers, not for medical purposes; binoculars; 
magnets; protective helmets; goggles for sports; clothing for protection against accidents, irradiation and fire; eyeglass 
cases; spectacles; sunglasses; eyeglass chains; spectacle cords; digital music downloadable from the Internet; 
downloadable music files; downloadable musical sound recordings; downloadable photographs in the field of fashion, 
lifestyle, travel; downloadable video recordings featuring fashion, lifestyle, musical performances.

Cl.18;All purpose sport bags; all-purpose athletic bags; all-purpose carrying bags; backpacks; beach bags; carryalls; 
duffel bags; fanny packs; handbags; luggage; shoulder bags; sports bags; sports packs; tote bags; waist bags; waist 
packs.

Cl.25;Belts; blouses; coats; dresses; gloves; hosiery; jackets; jerseys; lingerie; night gowns; night shirts; pajamas; 
pants; shirts; shorts; skirts; socks; sweat pants; sweat shirts; sweaters; swim wear; swim suits; t-shirts; tank tops; tights;
underwear; vests; wind resistant jackets; wristbands; beanies; caps being headwear; hats; scarves; visors; footwear; 
boots; sandals; shoes; slippers.

Cl.35;Retail store and online retail store services featuring accessories for cellphones and computers, audio disks, 
audio-visual disks, bags, bedding, books, cigarette lighters, clothing, decals, downloadable music files, downloadable 
audio-visual files, footwear, headgear, housewares, jewelry, sporting goods, stickers, sunglasses, towels, toys, watches.
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Priority claimed from 05/04/2018; Application No. : 87864629 ;United States of America 

4010074    24/09/2018
[International Registration No. : 1434926]
CVS PHARMACY, INC.

One CVS Drive Woonsocket RI 02895 US

Address for service in India/Attorney address:
ASM LAW OFFICES

M-19A, SOUTH EXTENSION-II, NEW DELHI-110049

Proposed to be Used
IR DIVISION
Cl.42;Analysis and evaluation of the photographs of individuals depicted in advertising and marketing materials in 
order to determine conformity with certification standards.

Cl.44;Information services in the fields of beauty, body image and body positivity.
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Priority claimed from 28/02/2018; Application No. : 720186 ;Switzerland 

4017535    23/08/2018
[International Registration No. : 1436445]
KISTLER HOLDING AG

Eulachstrasse 22 CH-8408 Winterthur Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments for measuring, recording, transmitting, transforming, monitoring, 
documenting, evaluating and reproduction of electric, electronic, optical and acoustic signals; optoelectronic sensors, 
namely light barriers, light scanners, light curtains and optical distance sensors; cameras; computer software for image 
processing; computer software for measuring, recording, transmitting, transforming, monitoring, documenting, evaluating
and reproduction of electric, electronic, optical and acoustic signals; computer hardware, namely interfaces for operating 
scientific apparatus and instruments for measuring, recording, transmitting, transforming, monitoring, documenting, 
evaluating and reproduction of electric, electronic, optical and acoustic signals; computer hardware, namely interfaces for
operating optoelectronic sensors, namely light barriers, light scanners, light curtains and optical distance sensors; 
computer hardware, namely interfaces for operating cameras; monitors, the aforesaid goods not for use in the security 
industry.

Cl.42;Engineering services for scientific apparatus and instruments for measuring, recording, transmitting, 
transforming, monitoring, documenting, evaluating and reproduction of electric, electronic, optical and acoustic signals; 
engineering services for optoelectronic sensors, namely light barriers, light scanners, light curtains and optical distance 
sensors; engineering services for cameras; engineering services for software for image processing; engineering services 
for software for measuring, recording, transmitting, transforming, monitoring, documenting, evaluating and reproduction 
of electric, electronic, optical and acoustic signals; engineering services for computer hardware, namely interfaces for 
operating scientific apparatus and instruments for measuring, recording, transmitting, transforming, monitoring, 
documenting, evaluating and reproduction of electric, electronic, optical and acoustic signals; engineering services for 
computer hardware, namely interfaces for operating optoelectronic sensors, namely light barriers, light scanners, light 
curtains and optical distance sensors; engineering services for computer hardware, namely interfaces for operating 
cameras; design and development of the above-mentioned apparatus, instruments, sensors, cameras, image processing 
systems and computer equipment; design and development of the above-mentioned computer software; consultancy and 
information services regarding application and use of scientific apparatus and instruments for measuring, transforming, 
monitoring, documenting, evaluating and reproduction of electric, electronic, optical and acoustic signals; consultancy 
and information services regarding application and use of optoelectronic sensors, namely light barriers, light scanners, 
light curtains and optical distance sensors; consultancy and information services regarding application, use, 
maintenance, installation and integration of software for image processing; consultancy and information services 
regarding application, use, maintenance, installation and integration of software for measuring, recording, transmitting, 
transforming, monitoring, documenting, evaluating and reproduction of electric, electronic, optical and acoustic signals, 
the aforesaid services being not for the security industry. 
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Priority claimed from 18/04/2018; Application No. : 017889413 ;European Union 

4021986    24/09/2018
[International Registration No. : 1438411]
RITTAL GMBH & CO. KG

Auf dem Stützelberg 35745 Herborn Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Safes and vaults, in particular safes and vaults for information technology; containers of metal for burglar-proof 
and fire-proof storage and protection, in particular of computer hardware components; buildings of metal, in particular 
security rooms, in particular fire-proof areas; metallic divisions [partitions]; components of metal for furniture; space 
systems consisting of cabinet and housing modules, wall modules, in particular modular security spaces, linings of sheet 
metal, namely doors, walls; door locks of metal; positioning and movement devices of metal, namely bases and rollers; 
fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, swivel frames for mounting, 
mounting shelves of metal, namely mounting brackets; common metals and their alloys; fastening devices, namely 
fasteners of metal, fixing plates of metal, metallic mountings, lock washers of metal, fixing bolts of metal, holding devices 
(fastenings), snap rings [fasteners] of metal, hinges of metal for the fastening of electrical cables; metal building 
materials; transportable buildings of metal; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; pipes and tubes of metal; safes.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; (electric) cable carrying bracket systems of metal and/or plastic, consisting of load bearing profiles and 
wall fixings and/or floor fixings and/or housing fixings and/or wall, connection and/or intermediate joints and/or couplings 
and/or tilting and/or connecting adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal 
and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; current distribution 
components, included in this class, in particular adaptors for connectors and devices, and load-breakers; modules and 
system components for energy sub-distribution, power supplies, namely power supply units, power-supplying apparatus, 
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including uninterruptible power-supplying apparatus, including in modular form; power converters; power inverters; 
overload protection devices for sensitive electronic apparatus and computers, namely fuses and monitoring units; alarm 
installations, in particular fire alarms, extinguishing apparatus and systems constructed therefrom; water warning 
apparatus and installations constructed thereof; computer control stations; electronic control stations; electric power 
units; electric and/or electronic access control apparatus and installations constructed therefrom, access control 
apparatus and installations constructed therefrom; electric and electronic control apparatus and installations constructed 
thereof, electric and electronic apparatus and instruments (included in this class), namely for control stations, control 
rooms, console workstations, cad workstations; electric apparatus for cupboard and system monitoring, control and 
regulation, monitoring, including in connection with building monitoring; configuration and monitoring software for 
security areas for information technology; auxiliary cabling devices for electrical purposes, of metal or plastic, namely 
cable management modules consisting of cable guide channels, cable rerouting channels and/or cable fasteners, namely 
cable support rails, cable entries; cable bushings for housings for electric fittings; rubber clamping sections, inscription 
panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, casettes, 
pin and socket connectors; mains supply circuit, namely power supply units; electronic devices for monitoring gas 
pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; data processing apparatus and computers; fire-
extinguishing apparatus; data processing equipment; computers; computer software; components for electric switch 
cabinets, namely rack frames, profiles, support bases, guide rails, support rails, shelves, cable glands of metal; 
components of metal for computer control stations; housings of metal for electric apparatus; casings for CPUs.
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4023066    04/09/2018
[International Registration No. : 1437819]
ZHEJIANG SEMIR GARMENT CO., LTD.

No. 98 Nanhui Road, Louqiao Industrial Park, Ouhai District, Wenzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; pelts; leather laces; school bags; pocket wallets; travelling trunks; leather trimmings for furniture; 
umbrellas; walking sticks; clothing for pets.

Cl.24;Cloth; wall hangings of textile; textile material; loose covers for furniture; door curtains; non-woven textile 
fabrics; banners; felt; quilts; fitted toilet lid covers of fabric.

Cl.25;Layettes [clothing]; raincoats; shoes; girdles; hosiery; shower caps; sleep masks; wedding dress; scarfs; 
clothing; swimsuits; hats; gloves [clothing].
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Priority claimed from 16/05/2018; Application No. : 30 2018 012 319 ;Germany 

4025411    27/08/2018
[International Registration No. : 1437915]
SEW-EURODRIVE GMBH & CO KG

Ernst-Blickle-Str. 42 76646 Bruchsal Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Unmanned transportation conveyors being cargo handling machines; unmanned transportation conveyors being 
machines for the intra-corporate material flow; unmanned transportation conveyors being factory automation machines; 
electric motors for use in unmanned transportation conveyors; parts of all aforesaid goods, as far as contained in class 
07 (other than for land vehicles).

Cl.9;Computer systems for automated vehicle control; electronic controls for use in intra-logistics vehicles; electronic 
controls for use in driverless transporter vehicles; electronic controls for use in electric vehicles; remote control 
apparatus; electronic positioning controls; devices for inductively contactless supplying and/or charging of electric 
drives, electric storages, and electric vehicles with electric energy, namely line conductors, pick-up coils, current 
converters, antennas, receiver, transceiver; charging mat; electric charging devices for charging of electric drives, 
electric storages and electric vehicles; energy storage aggregates; batteries; accumulators; capacitors; capacitor 
modules consisting of capacitor, housing and circuit board; charging cables; charging plugs; loading stations; electric 
charging stations for electric vehicles supplied from the general electricity network and/or from renewable energy 
sources (and parts and accessories thereof); power rails; parts of all aforesaid goods, as far as contained in class 09.

Cl.12;Electric vehicles; driverless vehicles; driverless transporter vehicles; intra-logistics vehicles; parts of all 
aforesaid goods, as far as contained in class 12.
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4025509    06/09/2018
[International Registration No. : 1438110]
SENATOR INTERNATIONAL HOLDINGS LLC

10201 NW 112th Avenue, Suite 10 Miami FL 33178 United States of America

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business management and administration services relating to arrangement of pickup, delivery, storage and 
transportation of documents, packages, freight and parcels via ground and air carriers; business management and 
administration services relating to freight information, shipment processing, preparing shipping documents and invoices, 
tracking documents, packages and freight over computer networks, intranets and internets; business management and 
administration services relating to freight logistics.

Cl.36;Customs brokerage.

Cl.39;Air freight shipping services; freight and transport brokerage; freight brokerage; freight forwarding; freight 
forwarding services; freight train transport; freight transport by ship; freight transportation brokerage; freight 
transportation consultation in the field of freight transportation by truck, rail, air and ocean; global transportation of 
freight for others by all available means; postal, freight and courier services; supply chain logistics and reverse logistics 
services, namely, storage, transportation and delivery of documents, packages, raw materials, and other freight for others 
by air, rail, ship or truck; warehousing services, namely, storage, distribution, pick-up, and packing for shipment of 
documents, packages, raw materials, and other freight for others.
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Priority claimed from 24/10/2017; Application No. : 017381237 ;European Union 

4028697    23/04/2018
[International Registration No. : 1438579]
GIORGIO ARMANI S.P.A.

Via Borgonuovo, 11 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, lenses and frames therefor, contact lenses, cases for glasses and spectacles, chains and 
cords for glasses and spectacles, parts and fittings for all the aforesaid goods; covers for portable multimedia players; 
covers for mobile phones; covers for DVDs; covers for CDs; covers for computer cables; covers for audio reproduction 
devices; covers for palmtops; covers for electronic agendas; covers for photographic cameras and covers for film 
cameras; cellular phones; smartphones; wireless communication devices featuring telecommunication functionality to 
allow the transmission of text, data, audio, image and video files; electronic monitoring devices comprised of 
microprocessors and accelerometers, for identifying, storing, reporting, monitoring, uploading and downloading data and 
information for personal physical fitness and training purposes; downloadable applications and software for smart 
watches and mobile devices, for processing, reviewing and editing data, to enable users to control the presentation and 
information available from the devices; wearable sensors for personal physical fitness and training purposes to gather 
biometric data and also including monitors and displays sold as a unit; smartwatches; wearable activity trackers; 
pedometers; wearable sensors for wellness purposes to gather biometric data and also including monitors and displays 
sold as a unit.

Cl.10;Wearable sensors for medical purposes to gather biometric data and also including monitors and displays sold 
as a unit; heart rate monitoring apparatus.

Cl.14;Watches and clocks; chronographs and chronometers; earrings; rings; necklaces; bracelets; ornamental pins 
made of precious metal; shoe ornaments of precious metal; boxes of precious metal; pins; tie clips; cuff links; watch 
straps; watch bands; jewelry; timepieces comprised primarily of wristwatches featuring software for sending and 
receiving data or to be used to monitor personal fitness activity; bracelets, rings or necklaces featuring software for 
sending and receiving data or to be used to monitor personal fitness activity.

Cl.18;Handbags; traveling bags; briefcases; leather briefcases; leather credit card holders; wallets; leather document 
briefcases; leather key cases; purses; suit cases; cosmetic bags sold empty; sports bags; evening and shoulder bags for 
ladies; leather shopping bags; school bags; garment bags for travel; suit carriers for travel; shoe bags for travel; beach 
bags; diaper bags; backpacks; Boston bags; traveling trunks; duffel bags; overnight bags; carry-on bags; satchels; opera 
bags; vanity cases (not fitted); hides; cases and boxes made of leather; bags made of leather for packaging; leather 
straps; umbrellas; leather leashes; saddlery.

Cl.25;Coats; jackets; trousers; skirts; tops; raincoats; overcoats; belts; braces for clothing; suits; stuff jackets; 
jumpers; jeans; dresses; cloaks; parkas; shirts; T-shirts; sweaters; underwear; baby-dolls being nightwear; bathrobes; 
bathing costumes; négligée; swim suits; dressing gowns; shawls; neckerchiefs; scarves; ties; neckties; sweat shirts; 
under shirts; polo shirts; body suits; shorts; combinations [clothing]; wedding dresses; stockings; socks; shoes; 
slippers; overshoes; galoshes; wooden clog; soles for footwear; footwear upper; boots; ski boots; snow boots; half 
boots; esparto shoes or sandals; sandals; bath sandals; gloves; mittens; hats and caps; visors (headwear).
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Priority claimed from 16/10/2017; Application No. : 4396771 ;France 

4055515    16/04/2018
[International Registration No. : 1444311]
OVH

2 rue Kellermann F-59100 Roubaix France

Proposed to be Used
IR DIVISION
Cl.9;Processors [central processing units]; electric and electronic apparatus and instruments, all for processing, 
recording, storage, transmission, retrieval or reception of data; apparatus and instruments for recording, transmitting, 
amplifying or reproducing sound, images, information or encoded data; communication servers; computer servers; 
operating hardware for VPN [virtual private networks]; operating hardware for WAN [wide area network]; operating 
hardware for LAN [local network]; computer hardware; hardware for computer networks; computer hardware for the 
provision of secure remote access to computer and communication networks; Ethernet hardware; computers; computer 
peripheral devices; electronic circuits containing programmed data; apparatus for the input, storage, conversion and 
processing of telecommunication signals; telephone equipment; equipment for fixed, portable, mobile, hands-free or 
voice-activated telephones; multimedia terminals; interactive terminals for presentation and ordering of goods and 
services; messaging apparatus and instruments; telephones, mobile telephones and telephone handsets; terminals for 
connection to a telephone network; computer programs; software; computer software for operating virtual private 
networks [VPNs]; operating software for WAN [wide area network]; LAN operating software [local network]; USB 
(universal serial bus) operating software; software provided over the Internet; software for synchronizing data between 
computers, processors, recorders, electronic devices and monitors and host computers; software for cloud computing; 
network operating system programs; operating system programs; computer hardware for the provision of secure remote 
access to computer and communication networks; downloadable electronic publications; scanners [computer 
equipment].

Cl.35;Dissemination of advertisements; communications (transcription of -); collection of data in a central file; 
systematization of data in a central file; online advertising on a computer network; data search in computer files; 
organization of exhibitions for commercial or advertising purposes, public relations, distribution of advertisements and 
advertising material (leaflets, prospectuses, printed matter, samples); distribution of advertising, promotional and 
marketing material; organization and conducting of promotional events; data search in computer files for others; 
organization and management of commercial incentive and loyalty programs; organization and conducting of trade fairs 
for commercial or advertising purposes.

Cl.36;Financial affairs; electronic transfer of funds; financial operations; insurance services; funds (electronic transfer 
of -); electronic cash services [payment services]; automated payment services; electronic banking transactions via a 
global computer network (Internet banking transactions); electronic processing of payments via a global computer 
network; electronic transfer of funds via telecommunication networks; payment services provided via wireless 
telecommunication apparatus and devices.

Cl.38;Transmission, broadcasting and reception of sounds, data, images, music and information; electronic 
messaging; on-line information services relating to telecommunications; computer data exchange services; transfer of 
data by telecommunication; transmission of digital files; satellite communication services; providing telecommunication 
connections for telephone lines and call centers; telephone communication services provided for telephone lines and call 
centers; Internet access provider services; providing telecommunication connections on the Internet or databases; 
telecommunication access services; computer-aided transmission of messages and images; access to global computer 
networks (rental of time of -); communications by computer terminals; communications by fiber-optic networks; provision 
of access to a global computer network; rental of telecommunication apparatus; telephone (- communications); telephone 
services.

Cl.39;Physical storage of electronically-stored data or documents; freight forwarding services; courier services.

Cl.41;Competitions (organization of-) (education or entertainment); entertainment; electronic publication of books and 
journals online; organization and conducting of conferences, colloquiums, seminars; organization and distribution of 
prizes, awards, organization and conducting of training workshops, colloquiums, conferences, forums, congresses, 
seminars or symposiums, exhibitions or events; education, training, coaching (training), mentoring; organization and 
conducting of training courses and workshops.

Cl.42;Research, design and development relating to computers, computer programs, computer systems, computer 
software application solutions; design and development of operating software for computer networks and servers; design 
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and development of operating software for cloud computer networks; information technology services; cloud computing 
services; design and updating of computer hardware; -maintenance, updating and design of computer firmware, software 
and computer programs; computer programming; technical advice services in the field of information technology and 
telecommunications; advice relating to networks and cloud computing services; technical advice for the application and 
use of software; design and development of computer systems and telecommunication systems and equipment; 
computer management services; operational support services relating to computer networks, telecommunication 
networks and data transmission networks; online computer services; rental of computers and software; creating, 
maintaining and hosting of web sites of others; hosting of databases, Internet blogs, portals on the Internet; hosting of 
platforms on the Internet; hosting of software applications for others; hosting memory space on the Internet; hosting and 
rental of memory spaces for web pages; hosting of e-commerce platforms on the Internet; hosting of multimedia and 
interactive applications; hosting of online Internet services for others; hosting of computerized data, files, applications 
and information; hosting of servers; installation and maintenance of software; providing temporary use of online 
applications, software tools and non-downloadable online software for the operation of computer networks and servers; 
rental of operating software for the use of a cloud computing network and access thereto; rental of operating software for 
computer networks and servers; rental of web servers; provision of temporary use of non-downloadable online operating 
software to access and use a cloud network; providing temporary use of Internet security programs; rental of memory 
space on servers for hosting electronic bulletin boards; compilation, creation and maintenance of a register of domain 
names; creation, operation and maintenance of web sites, web pages and portals for logging texts, images and music 
provided via computers or mobile telephones; information and advice online via a computer database or the Internet; 
computer security services for protection against illegal network access; management of projects relating to information 
technology; configuration of computer networks through software; computer systems integration services; computer 
project management in the field of electronic data processing [edp]; conversion of computer programs and data, other 
than physical conversion; provision of Internet search engines; computer programs (duplication of-); research and 
development of new products for others; design, installation, updating and maintenance of computer software.
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4055550    24/08/2018
[International Registration No. : 1444120]
Brendel Holding GmbH & Co. KG

Haller Str. 45-53 74564 Crailsheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Signaling and controlling apparatuses and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electronic instruments, in particular remote controls, 
remote systems, remote transmitters and remote receivers; batteries; accumulators; hardware for data processing; 
software, in particular operating software for remote controls and devices for data acquisition, data display, data 
transmission with industrial machines; electronic, mechanical and electromechanical modules for remote control 
systems, namely computer operating systems, display and output elements, remote modules, data storage devices, logic 
circuits, control modules, sensors, controllers, optical signaling devices, acoustic signaling devices, haptic signaling 
devices, antennas, antenna coupling modules, wiring modules, cable harnesses; parts of the aforementioned goods.

Cl.37;Repair and maintenance services, installation and servicing of remote control systems; repair and maintenance 
services, installation and servicing of electronic devices for data acquisition, data display, data transmission with 
industrial machines.

Cl.41;Training; educational services provided to industry, in particular in terms of high frequency technology, 
functional security, serial interfaces and bus systems as well as use of remote control devices and devices for data 
acquisition, data display, data transmission with industrial machines.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of customized 
solutions, in particular customized software adaptation and customized draft and design of machine control concepts, 
remote control devices, of electronic devices for data acquisition, data display, data transmission with industrial 
machines.
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4055728    13/11/2018
[International Registration No. : 1444219]
BANK OF AMERICA CORPORATION

100 North Tryon Street Charlotte NC 28255 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for financial research, financial information, financial analysis, financial planning, financial 
management, investment management, banking services, trading of foreign exchange, providing electronic processing of 
electronic funds transfer, ACH, electronic check and electronic payments, financial transactions, electronic funds 
transfers; downloadable computer software for financial research, financial information, financial analysis, financial 
planning, financial management, investment management, banking services, trading of foreign exchange, providing 
electronic processing of electronic funds transfer, ACH, electronic check and electronic payments, financial transactions, 
electronic funds transfers; downloadable software in the nature of a mobile application for financial research, financial 
information, financial analysis, financial planning, financial management, investment management, banking services, 
trading of foreign exchange, providing electronic processing of electronic funds transfer, ACH, electronic check and 
electronic payments, financial transactions, electronic funds transfers.

Cl.42;Computer programming; computer software consultancy; computer systems analysis; provision of online 
computer software; providing online non-downloadable software for financial research, financial information, financial 
analysis, financial planning, financial management, investment management, banking services, trading of foreign 
exchange, providing electronic processing of electronic funds transfer, ACH, electronic check and electronic payments, 
financial transactions, electronic funds transfers; design, maintenance, development and updating of computer software 
for financial research, financial information, financial analysis, financial planning, financial management, investment 
management, banking services, trading of foreign exchange, providing electronic processing of electronic funds transfer, 
ACH, electronic check and electronic payments, financial transactions, electronic funds transfers.
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Priority claimed from 07/02/2018; Application No. : 4426532 ;France 

4055811    23/05/2018
[International Registration No. : 1444181]
BEARINGPOINT FRANCE SAS

Immeuble Le Galilée 51 Esplanade du Général de Gaulle F-92800 PUTEAUX France

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs): computer programs; downloadable electronic publications; electronic databases; 
software for publishing company dashboards, computer software for analysis of business costs, margins and 
profitability; price analysis software; cost management software; software for analysis of commercial and/or industrial 
raw data; Software for analysis of commercial and/or industrial raw data using artificial intelligence.

Cl.35;Commercial and/or industrial business consultancy; services provided by professional consultants regarding 
commercial and/or industrial matters; assistance in the management of industrial and/or commercial companies; services 
provided by consultants regarding commercial and/or industrial company management and organization; consultancy 
relating to management of information systems for companies, namely consultancy relating to compilation of 
mathematical or statistical data on computer media; consultancy relating to information technology management, namely 
consultancy relating to recording, transcription, compilation of mathematical or statistical data in connection with 
information technology; advice regarding pricing strategy and optimization of the purchasing function; market study, 
analysis and research; study, analysis of prices; study, analysis of costs; commercial investigations and research; 
development of business strategies for companies; research services; studies and expert appraisals relating to price 
estimation; cost-price analyses; price comparison services; business consultancy and forecasting services; commercial 
and/or industrial efficiency expert reports; efficiency expert services provided by computer technicians or engineers; 
assistance and advice for the organization, administration and management of commercial businesses; compilation of 
information into computer databases; advice on company policy and organizational effectiveness (advice relating to 
company and business organization and management); advice on performance research for industrial and/or commercial 
companies (advice relating to business and company organization and management); performance research advice 
relating to pricing strategy and purchasing function; market studies; organization of commercial competitions; 
organization and conducting of trade fairs for commercial and advertising purposes.

Cl.41;Education; academies [education]; training; practical training [demonstration]; tutoring; training services in 
connection with software; sporting and cultural activities; education and training activities; vocational retraining; 
provision of training, including the conducting of classes, seminars, workshops and lessons relating to the development 
and use of computer software, business, management and business activities; organization and conducting of exhibitions
for cultural or educational purposes; organization and conducting of conferences, congresses, seminars, training 
workshops relating to business, business management, management and development and use of computer software; 
development of educational materials for others relating to the development and implementation of computer software, 
use of computer software and entrepreneurial activities; publication of books; book lending; videotape editing; 
organization of competitions (education or entertainment); electronic publication of books and journals online; electronic 
desktop publishing.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; design 
and development of computers and software for price and cost price analysis; technical project studies; technical project 
studies in the field of pricing strategy and purchase function optimization; development (design), installation, 
maintenance, updating or rental of software; computer programming; conversion of computer programs and data (other 
than physical conversion); computer engineering; design and development of plans for restructuring computer systems; 
development of methods for testing software; technical advice and expert appraisals [engineering services]; quality 
control and technical support for interventions on computer systems; technical project studies in the field of publishing 
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of company dashboards; expert appraisals and research on the computer systems of commercial, industrial companies; 
research, studies and expert appraisals relating to computer resource estimates; studies and expertise relating to 
computer system development; studies and expert appraisals relating to price analysis and pricing strategy; studies and 
expert appraisals relating to purchasing function optimization; technical support in connection with information 
technology; advice on installation, improvement, modification, migration and use of computer configurations; analysis 
and consulting regarding computer systems, namely management, follow-up and finalization of computer systems; 
advice on creativity; advice on computer services, computer software, computer networks; management of IT 
infrastructure on behalf of industrial and/or commercial companies (facilities management); assistance relating to 
management, follow-up and finalization of computer systems; research and development of new products for third parties 
in the field of price analysis.
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Priority claimed from 01/05/2018; Application No. : UK00003307959 ;United Kingdom 

4057829    30/10/2018
[International Registration No. : 1443490]
Barclays Plc

1 Churchill Place London E14 5HP United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Human resources management and recruitment services; personnel management and consultancy; employment 
consultancy and counselling; testing to determine employment skills; writing of curriculum vitae for others; job 
placement; internship placement services; placement of staff; efficiency expert services; evaluation of business 
opportunities; loyalty, incentive and bonus program services; market assessment consultancy; market research and 
analysis; data processing services; computerised record keeping, accounting and database management services; 
compilation of data relating to employee records; business services relating to the making and compilation of surveys 
and indexes of employee satisfaction, diversity and employability; organising of draws and competitions for promotional 
and advertising purposes; advertising, marketing and promotion services; business strategy and planning services; 
business assistance and management services; business administration services; business networking services; office 
functions; strategic business analysis; business data analysis; advice relating to business efficiency and organisation; 
assistance and advisory services relating to the corporate structure of businesses; business strategy and planning 
services; business research and advice; preparing and writing business reports; business mentoring; advisory services 
relating to business growth, company accounts, company performance, advertising, marketing; business development 
services, namely, providing start-up support for businesses of others; advice and assistance relating to business 
innovation and business opportunities; appraisal and evaluation of business opportunities; organisation of exhibitions 
and trade fairs for commercial or advertising purposes; consultancy and advice relating to the creation of new 
commercial opportunities by bringing together businesses; business networking services; arranging business 
introductions; membership club services, namely, providing on-line information to members in the fields of branding, 
business development, administration and advertisement of rewards and loyalty programs for businesses; providing co-
working facilities; information, advisory and consultancy services relating to the aforementioned services.

Cl.36;Financial affairs; financial services relating to the transfer of funds and purchase of products and services; 
private banking services; provision of finance, money exchange and money transmission services; financial data 
services; credit card and debit card services; issuance of tokens of value for use in loyalty schemes; online banking 
services; providing educational scholarships; consultancy relating to educational financial assistance; financial grant 
services; providing monetary grants and bursaries for education; loan services; charitable fund raising; charitable 
collections; investment of funds for charitable purposes; information, advisory and consultancy services relating to the 
aforementioned services.

Cl.41;Education; business educational services; education information; providing of training; vocational guidance; 
coaching [training]; arranging and conducting of courses and workshops; conducting of educational courses relating to 
business, business management and business leadership; planning of seminars, lectures and conferences for 
educational purposes; provision of online tutorials; tutoring; organisation of quizzes, games and competitions 
[education]; providing on-line electronic publications, not downloadable; providing on-line videos, not downloadable; 
online research and reference library services; employment training; academic and business mentoring; diversity and 
inclusion training, education and events; business skills training; efficiency skills training; information, advisory and 
consultancy services relating to the aforementioned services.
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4058921    22/10/2018
[International Registration No. : 1443755]
AUTOMOBILES CITROËN

7 rue Henri Sainte-Claire Déville F-92500 RUEIL-MALMAISON France

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Optical goods, spectacles (optics), sunglasses, spectacle cases; bags designed for laptop computers; cases 
designed for electronic tablets and smartphones; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording media.

Cl.12;Vehicles, apparatus for locomotion by land, motor vehicles, component parts thereof, namely suspension shock 
absorbers for vehicles; shock absorbers (springs) for vehicles; motors and engines for land vehicles; gear boxes for land 
vehicles; vehicle chassis; vehicle bodies; transmission shafts for land vehicles; hydraulic circuits for vehicles; torque 
converters for land vehicles; clutches for land vehicles; axles; brakes for vehicles; vehicle wheels; vehicle wheel rims; 
hub caps for wheels; hubs for vehicle wheels; solid tires for vehicle wheels; steering wheels; vehicle seats; headrests for 
vehicle seats; security devices for vehicles such as safety belts and air bags; rearview mirrors; windshield wipers; torsion 
bars; bumpers; scratch protection devices for automobile door handles; spoilers; spoilers; windshields; sunroofs; 
windows for vehicles; caps for vehicle fuel tanks; luggage racks for vehicles; vehicles, apparatus for locomotion by land, 
motor vehicles, particularly trucks; vans; vans (vehicles); motorcycles; mopeds; cycles; electric power-assisted bicycles; 
components of the aforesaid goods, namely suspension shock absorbers for vehicles; luggage racks; saddles for cycles, 
bicycles and motorcycles; kickstands for cycles, bicycles and motorcycles; frames for cycles, bicycles and motorcycles; 
anti-theft devices.
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Cl.14;Jewelry; timepieces and chronometric instruments; jewelry cases [caskets]; watch cases, watch bands; watch 
chains, watch springs; key rings (trinkets or fobs); cases for timepieces; medals.

Cl.16;Stationery and office requisites, excluding furniture; artists" material and drawing material; printing products 
(printed matter); films and bags of plastic materials for wrapping and packaging; bookbinding material; photographs.

Cl.18;Umbrellas and parasols; wallets; purses (coin purses); bags; trunks and suitcases; leather and imitations of 
leather.

Cl.21;Tableware; kitchen utensils; containers for household use; kitchen containers; glassware, porcelain and 
earthenware.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; video game apparatus; gymnastic and sporting articles.
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Priority claimed from 19/03/2018; Application No. : 303889 ;Israel 
4066067    17/09/2018
[International Registration No. : 1444773]
FLUENCE CORPORATION LLC

10 Bank Street, Suite 830 White Plains NY 10606 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.11;Apparatus, installations, bio-reactors and tanks, for water and wastewater treatment, purification and recycling, 
and for restoration of water bodies and clean water supplies.

Cl.37;Construction, installation, maintenance and repair of systems and plants for water and wastewater treatment, 
purification and recycling; construction, installation, maintenance and repair of systems and plants for restoration of 
water bodies and clean water supplies.

Cl.40;Water and wastewater treatment, purification and recycling; restoration of water bodies and clean water supplies.

Cl.42;Engineering services and engineering consultation in the fields of water and wastewater treatment, purification 
and recycling, restoration of water bodies and clean water supplies; engineering services and engineering consultation in 
the field of construction of systems and plants for water and wastewater treatment, purification and recycling, and for 
restoration of water bodies and clean water supplies.
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Priority claimed from 21/11/2017; Application No. : 2017-1008 ;Leichtenstein 

4069377    01/05/2018
[International Registration No. : 1445565]
COMITÉ INTERNATIONAL OLYMPIQUE

Château de Vidy CH-1007 Lausanne Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; fire extinguishing and fire prevention compositions; tempering and 
soldering preparations; substances for tanning animal skins and hides; adhesives for use in industry; putties and other 
paste fillers; compost, manures, fertilizers; biological preparations for use in industry and science; unexposed sensitized 
films; synthetic resins; thermoplastic and thermosetting synthetic resins and organic compounds for molding, for general 
use in the industrial arts; chemical intermediates; organosilicon compounds, namely polysiloxanes and silanes in the 
form of resins, pastes, fluids, elastomers, vulcanization and acceleration products; anti-foaming agents; catalysts for 
paints; chemicals for development and setting of x-ray films and other chemicals in connection with the development of 
said films; phosphorescent substances; chemical substances used as nuclear fission materials; fuel for nuclear reactors; 
adhesive substances for industrial purposes; polycrystalline alumina ceramic for general use in the industrial arts; 
brazing and soldering fluxes and products; thermoplastic and thermosetting adhesives; chemicals, biochemicals and 
reagents for use in industry, science and research; chemical products for cell separation and culture; chemical products 
for cell separation and culture, chemical products for the purification of nucleic acid, nucleotides, florescent nucleotides, 
oligonucleotides, peptides, proteins, amino acids, organic molecules and markers for DNA/RNA synthesis; reagents for 
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luminescence; reagents for gene expression quantification; reagents for polymerase chain reaction processes; reagents 
for rolling circle amplification processes; reagents for DNA cloning and vectors, enzymes for modification and restriction; 
reagents for labeling, sequencing and fragment analysis of nucleic acids and proteins and customized synthesis; 
reagents for recombinant protein expression and purification; chromatography media; reagents for electrophoresis, 
biocomputing, spectrophotometry and fluorometry; radiochemical products for scientific research; reagents for 
scintillation proximity assay; test kits and products for high data rate analysis for producing medicines; reagents for high-
resolution laser microscopy, fluoroscopic microscopy and confocal microscopy; specialized chemicals for use in 
industry, science and research; gases and gas mixtures for use in industry, research and science; chemical products and 
substances for the manufacture of pharmaceutical products, diagnostic products and substances; chemical testing 
reagents, saline solution and paper coated with reagents, all for scientific use and for use in laboratories; fissile 
chemicals for scientific research; radioactive elements and isotopes for use in industry, science and research; radioactive 
norms and sources for radiographic technology; radioactive sources for non-destructive sterilization, purification and 
testing, technology; radionuclides for scientific research; chemical compounds and chemicals for use in the treatment of 
water supply systems; chemical compounds and chemicals for use in the treatment of wastewater treatment systems; 
chemical compounds and chemicals for use in the treatment of cooling water circuits; chemical compounds and 
chemicals for use in the treatment of boiler water and steam generating systems; chemical compounds and chemicals for 
use in the treatment of boiler condensate systems; chemical compounds and chemicals for use in the treatment of liquid 
separation systems; chemical compounds and chemicals for use in the treatment of systems for water purification and 
dehydration in aqueous systems; chemical compounds and chemicals for use in the treatment of conditioning systems; 
chemical compounds and chemicals for use in the treatment of gas purification systems; chemical compounds and 
chemicals for use in the treatment of industrial process systems; chemical compounds and chemicals for use in the 
treatment of fuel treatment systems; chemical compounds and chemicals for use in the treatment of hydrocarbon and gas 
treatment systems; chemical compounds and chemicals for use in the treatment of petrochemical systems and oil and 
gas treatment systems; chemical compounds and chemicals for use in the treatment of paper and pulp making systems; 
chemical compounds and chemicals for use in the treatment of plastic and metal coating systems; chemical compounds 
and chemicals for use in the treatment of metal processing systems; chemicals, namely chemical additives for gasoline, 
additives for heating oil and additives for improving the efficiency of turbine engine fuel; chemically-treated bagged 
water-absorbing granular materials for placement into fuel tanks; testing kit comprising reagents for determining the 
presence of algae and active organic organisms in diesel fuel; bacterial cultures and nutrients for sludge and wastewater 
treatment; polymeric chemicals for dispersing particles in steam generating equipment; chemicals and chemical 
compounds used as anti-fouling and demulsifying agents in operations for producing coke by-product operations of steel 
industries; chemicals, catalysts, plastic semi-processed goods used as materials, filtering materials for removing acid 
gases, unprocessed plastics, crystal whiskers and zinc oxide; radio-pharmaceuticals for scientific use and for research; 
polymeric membrane materials for liquid separation.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for 
printing, marking and engraving; raw natural resins; metals in foil and powder form for painting, decoration, printing and 
works of art; corrosion inhibitors in the form of coatings for use in the metal finishing industry, namely acid aqueous 
products for final rinsing; corrosion inhibitors in the form of coatings for cooling water circuits; corrosion inhibitors in the
form of coatings, namely resinous coatings for metal and masonry surfaces; coating materials, etching fluids; toner 
cartridges for printers; ink cartridges for printers; toners; toners for copiers; toners for facsimile machines.

Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery products, essential oils; 
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; 
cleaning preparations containing chemicals and chemical compounds for cleaning steel, aluminum, galvanized and mixed 
metal surfaces for general industrial use in the manufacture of metal products; cleaning agents containing chemicals and 
chemical compounds for industrial use for removing contaminants in industrial process systems; paint stripping 
preparations containing chemicals and chemical compounds for removing paint from equipment surfaces in spray-
painting booth operations.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact disks, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; protective helmets for sports; glasses, sunglasses, sports goggles; 
computer game software; fuel distribution equipment, namely electric fuel-level gauges, control valves for regulating gas 
flow and fuel lines; operating software for calibrated fuel pumps for refueling of land vehicles, marine vehicles and 
aircraft; operating software for flow control panels for refueling of land vehicles, marine vehicles and aircraft; operating 
software for fuel lines and pump nozzles for refueling of land vehicles, marine vehicles and aircraft; gas meters; on-board 
and roadside signaling and communication systems, train inspection systems, crossing notification systems, apparatus 
for electric control of switching; GPS tracking and monitoring systems for the transit and railway industries; capacitors; 
circuit breakers; circuit-breaker patch boards; circuit closers; contact breakers; commutators; contactors; current 
rectifiers; current limiters; electric contacts; electric collectors; electric conductors; electric connectors; electric 
controllers; electric inductors; electric power supply systems; distribution boards [electricity]; branch boxes [electricity]; 
electrical distribution consoles; electrical switchboards and switchboxes; software for troubleshooting and maintenance 
of programmable controllers; software for cardiac vessel analysis, including heart vessel analysis, also with calculation 
functions with regard to blood vessels; software for medical patient-monitoring equipment; software for receiving, 
processing, transmitting and displaying data; software for developing customized programs for asset allocation; software 
for use on line enabling vendors of office equipment to place orders, to manage portfolios and communicate with the 
company; software for accessing mortgage and insurance information; software for collecting data concerning vital 
signs; software for analyzing electrical systems and electronic instruction manuals sold as a unit therewith; software for 
employees of financial institutions used for assessing customers" financial investments and processing the sale of the 
identified investments; software for obtaining information on the risk of flooding with regard to real property; software for 
developing graphic user interfaces and displaying data; software for calculating mortgage payments; software for 
controlling and managing vehicle fleet maintenance services; software for using and accessing commercial computer 
services; software used by clients to obtain information regarding lease portfolios; software for a radiology information 
system for radiologists and radiology departments; software for managing databases containing information on 
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employees and patients for archiving purposes and patient monitoring; software installed on and used with PCs and 
medical monitoring equipment for graphic user interfaces; software for sending encrypted and compressed data to radio-
paging (transport) systems; software for providing access to web sites so that buyers and sellers can carry out business 
transactions by electronic means; software for subterranean navigation, namely navigation of the assembly of a depth 
probe for oil drilling and drilling assemblies so as to route subterranean installations; electronic, nuclear, industrial and 
laboratory, testing, measuring, calculating and monitoring instruments and apparatus; electrical products, electricity 
production and distribution products and voltage surge protection products, namely lightning conductors, armored rods; 
switches for lighting; input/output controls and devices; fuses; controls for lighting; switch boxes; LEDs, namely light-
emitting diodes; voltage regulators for electric power; voltage surge protectors; voltage surge limiters; voltmeters; 
electrical circuit boards; relays and timers; solenoids and limit switches; manual full-voltage starters; reduced-voltage 
starters; electric switches and disconnecting switches; splitters for circuit boards and pumping panels; circuit breakers 
and disconnecting switches; transformers; electric circuit and electric lighting boards; electric wires; cables; cords and 
conductors; electric wiring; lightning conductors; electricity meters; wattmeters; grounding resistances; humidity and 
temperature sensors; industrial calibration sensors, push buttons, engine and motor control centers and their electric 
controls and voltage regulators included in this class; computer programs and software for medical use, industrial use 
and for research; electrophoresis apparatus; chromatography columns and pumps; apparatus for particle or laser ray 
microfabrication; apparatus for bio-informatics systems; scintillation apparatus; imaging apparatus for radioactive and 
luminescent emissions; integrated synthesis and purification systems; oligonucleotide-producing apparatus; optical laser
systems for digital imaging; glassware for laboratories; vials and micro-vials; microtiter plates; software for managing 
hospital operating rooms; software for intensive care information management; software for industrial operation control; 
software and manuals therefor sold as unit for factory management; graphic interface computer programs for controlling 
machines in industrial automation applications; software for creating graphic presentations and editing dynamic data 
interfaces for real-time graphic applications for industrial and commercial use; communication software for connecting 
computer network users; software for plastic injection molding; software for controlling, monitoring, simulating, 
communicating, recording and collecting data and for factory automation; software for integration of manufacturing 
machine operations, process control, supply of data for displaying, problem monitoring and production report generation;
software packages for operating and programming grinders in the manufacturing industry; computer hardware for 
monitoring industrial processes, namely computer monitors; portable computers, Ethernet cards and cables; computer 
networking hardware, memory cards; microchips; microprocessors; computer network hubs, switches and routers, 
computer accessories, displaying devices and terminals; computer whiteboards; processors and system cards; call 
controllers, operator interfaces, reference interfaces and data collectors; applications for manufacture and control, 
namely for statistical process control, data collection, direct digital control; document management systems; digital 
signal processing products and systems, namely, industrial automation controls and programmable logic controllers; 
adaptive control product in the form of an external controller for optimizing rough and semi-rough cutting performance of 
machine tools; wired and remote input/output electric equipment; input/output modules; interface modules; electricity 
supplies; assembly equipment; anti-theft and burglar alarm systems; logic programming computers for security systems; 
control panels for security systems; electronic burglar detectors; electronic glass-breakage detectors; electronic 
vibration detectors; magnetic contacts for security systems; electronic switch plates for security systems; electronic 
motion detectors for alarm systems; electronic motion-sensitive switches; fixed connection sirens for security systems; 
audio loudspeakers for security systems; electronic navigation systems for security systems; access control and alarm 
monitoring systems; fire, heat and smoke alarms and detectors; computer card access control systems; card readers, 
card encoders and encoded cards for card-operated access control systems; video cameras; video devices for object 
recognition; video devices for object tracking; video devices for reading license plates; video devices for checking 
alarms; video devices for facial recognition; video devices for vehicle recognition; video devices for traffic detection; 
video devices for access door control; video devices for burglar detection; processing hardware or software used for 
analyzing digital video images for automatically extracting, recording and reporting information automatically, and remote 
video monitoring systems for security and surveillance applications; central video monitors; video recorders; apparatus 
for shooting and filming; closed-circuit video systems; closed-circuit video systems consisting of one or several cameras 
and camera housings; wireless, short-range and radio-frequency transceivers; transceivers for electrical lines; 
communication monitoring equipment for operating closed-circuit cameras; communication monitoring equipment, 
namely numeric-pad controls, matrix switching devices, multiplexers, digital video recorders, integrated swinging 
panoramic zoom dome cameras, remote video controllers, receivers, electronic alarms, video transmission devices; 
personal digital assistants (PDAs) configured for use by real estate professionals; communication interfacing devices for 
personal digital assistants (PDAs); fiber-optic transmission systems, namely fiber-optic transmitters, receivers and 
transceivers for transmission of video signals, audio signals and data via optical fibers; electric switches; 
electromechanical locking devices; magnetic cards for locks, access control, presence control, alarms and security 
systems; portable electronic hardware for reception, control, storage, handling, display and transmission of data and for 
actuating electronic locks; electronic access cards and readers and encoders thereof; magnetic access cards and readers 
and encoders thereof; memory access cards and readers and encoders thereof; proximity cards; proximity card readers; 
proximity card encoders; electronic keys and readers and encoders thereof; barcode access cards and readers, encoders 
and laminators thereof; access keypads; radio-frequency tracking tags; tracking and control systems consisting of one or 
several radio-frequency beacons, detectors and transceivers for determining and checking the location and movements 
of tangible assets, stocks and individuals; infrared sensors; control boards; access card readers; video imaging 
equipment and systems; video surveillance equipment and systems; digital hard disk recording equipment and systems; 
network transmission equipment and systems; remote access equipment and systems; networked digital video storage 
servers; applications for surveillance and access control; applications for alarm and security monitoring; computer 
software and hardware for monitoring and operating access and security systems comprising locking systems, doors, 
access and identification devices and security cases in the form of boxes for securing keys; surveillance systems sold 
separately or as components or in the form of sets comprising one or several surveillance cameras, hidden cameras, 
closed-circuit television cameras, camera housings, camera stands, lenses, video monitors, video recorders, digital 
recorders, video recording media, video switches; surveillance systems sold separately or as components or in the form 
of sets comprising control panels, numerical pad controls, joysticks; surveillance systems sold separately or as 
components or in the form of sets comprising interface apparatus for alarms and access control equipment, transceivers, 
receivers, transmitters, signal processors, multiplexers, matrix switches, controls, control panel casings, switch 
housings, transformers, switches, splitters, coaxial cables, connectors, motion detectors, microphones and 
loudspeakers; user interface software and control software for management of access, security and fire-extinguishing 
systems; electric locks; portable electronic communication and computer equipment for data reception, control, storage, 
handling, display and transmission for operating electronic locking devices; electronic key holders, readers and 
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encoders; data processing computer software and hardware; electric power supplies, namely batteries, 
rectifiers/regulators of current/voltage and transformers; control panels, namely electronic apparatus designed for 
electronically monitoring a predefined activity and for activating an anti-theft alarm; loudspeakers for sirens and 
electronic siren controls, namely ringer tone generators and amplifiers for sirens; software for controlling communication 
equipment for operating and controlling closed-circuit cameras; switching devices integrating magnetically triggered 
blade switches for anti-theft alarm systems and fire alarm systems, integrated into industrial tracking apparatus, 
revolution counters, security lock systems for equipment cabinets, industrial position-monitoring apparatus, electric 
cables and pump and valve monitoring apparatus and home security alarm systems; electric and electronic checking 
apparatus for detecting the presence of certain substances on individuals, in luggage and freight; electric and electronic 
checking apparatus for detecting the presence of explosives and/or narcotics on individuals, in luggage and freight; 
apparatus for detecting the presence of explosives and other contraband; timers or sensitive apparatus for detecting 
changes in conditions for launching and monitoring regeneration or washing cycles for water treatment equipment; 
control valves for water treatment and filtering equipment; bioreactors for cell culture; portable analysis instruments, 
namely a probe with a recorder for data conversion equipped with microprocessors for measuring organic and inorganic 
products in water; filters and filter housings for laboratories; membrane filters for laboratories; silt density measuring 
devices; deionization devices for laboratories, filters and filter housings for laboratories; liquid separating apparatus for 
laboratories; membranes for laboratories; liquid flow control devices, namely pumps, valves, flowmeters and regulators 
for laboratories; ozone monitoring instruments; laboratory equipment, namely porous titration microplates for cellular 
biology and other applications in life sciences; electronic controls for treatment of industrial and commercial water 
supply systems; electronic controls for treatment of boiler water systems; electronic controls for treatment of water 
cooling systems; electronic controls for treatment of cooling water systems; electronic controls for treatment of closed 
water-supply systems; electronic controls for treatment of systems for paper and pulp treatment; electronic controls for 
fuel treatment systems; electronic controls for metal treatment systems for analyzing the chemistry of the system, 
determining the proper treatment program, applying the desired treatment and monitoring the effectiveness of the 
treatment; data management software in the field of paper, pulp and water treatment; electronic controls for data 
processing in the field of paper, pulp and water treatment; apparatus for industrial water-supply systems for measuring 
and checking pH and conductivity; apparatus for supplying an industrial, commercial or municipal water supply system 
with measured quantities of chemicals; electronic testing apparatus for water treatment; laboratory testing equipment, 
namely apparatus for testing deposit levels and corrosion speed; equipment and instruments for mobile laboratory 
equipped for measuring and monitoring pH, conductivity and concentration of chromate in domestic and industrial 
waters; equipment and instruments for mobile laboratory equipped for carrying out inorganic and microbiological water 
testing; electronic and electrochemical products, namely fuel cells; apparatus for converting photo-electric radiation to 
electrical energy, namely, photovoltaic solar modules, hybrid photovoltaic solar modules, electronic sensors for 
measuring solar radiation, photo-cells; apparatus for converting electronic radiation to electric energy, namely 
photovoltaic solar modules, systems and components and all related system components; printers, laser printers, ink-jet 
printers, multi-function and multi-purpose printers, parts of all the aforesaid goods; portable electronic devices for 
wireless reception and/or transmission of audio and video data with integrated memory; software for synchronization of 
data between a remote unit or station and a fixed unit or station, and software providing a one-way and/or two-way 
wireless connection to data; portable digital electronic apparatus and software related thereto; portable electronic devices
for wireless data reception and/or transmission; software for re-orientation of messages, electronic mail and/or other data 
from a personal computer or a server towards one or several portable electronic devices; computer software and 
programs for wireless device operation and management; telecommunication devices; software for accessing, searching, 
indexing and retrieving information and data from global computer networks and global communication networks, and for 
navigation on the aforesaid network websites; software for sending and receiving short messages and electronic mail and 
for filtering non-text information from data; portable electronic devices for voice, video, data and image communications; 
computer game software for mobile telephone receivers; electronic game software for mobile telephone receivers; 
software packages; batteries, dry cells and batteries, rechargeable batteries, battery chargers, storage batteries, solar 
cells and batteries, fuel cells; carbon electrodes for dry batteries; wiring apparatus; electric cables; electric ducts; floor 
ducts specially designed for housing electric cables; ballast (for discharge lamps); under carpet wiring systems; code 
lighting-switches; magnetic contactors and starter switches; circuit protectors; switching devices; electric connecting 
boxes; device switches; output jacks; plugs (electric); electric timers; other wiring devices; signaling apparatus and 
instruments, video intercoms, intercom systems, electric door chimes, intercoms, fire alarms, gas-leak alarms, anti-theft 
alarms, portable emergency intercoms; acoustic machines and apparatus; radios; tape recorders/players; radio cassette 
recorders; portable tape players; compact disc recorders/players; minidisc recorders/players; minidisc deck consoles; 
DVD (digital versatile disc) audio recorders/players; secured digital recorders/players; secured digital cards; 
loudspeakers; tuners; amplifiers; stereo component systems; disc readers; graphic equalizers; radio alarm clocks; 
integrated circuit recorders; digital audio processing devices; earphones; headphones; microphones; cassette 
recorders/players; software for compact discs (prerecorded); electric megaphones; language laboratories; audio systems 
for cars; public address systems; audio mixers; audio equipment cleaning equipment, namely magnetic head cleaning 
equipment; audio cables, video cables, other audio machines; audiovisual machines and apparatus; television sets; 
cathode ray tube display devices; cathode ray tubes; image pick-up tubes; plasma television sets; plasma displays; LCD 
(liquid crystal display) television sets; liquid crystal display monitors; television sets combined with video tape recorders; 
television sets combined with disc players; antennas; tuners for satellite broadcasting; television tuners; Internet 
terminals; video projectors; video cassette recorders; camcorders; video printers; laser disc players; video CD (compact 
disc) players; software for video CD (compact disc); video recorders/players for DVDs; color video systems for large-
scale display; cable television systems; hard disk units; video imaging devices; electric optical display boards; multi-
purpose electric display systems; closed-circuit video equipment systems; software for DVDs; television cameras; video 
switches; non-linear editing systems; editing controllers; DVD creation systems; light emitting diodes (LED) displays; 
optical disc machines and apparatus; optical disc units, optical disc recorders, optical disc players, optical disc changers,
optical disc cartridges, optical disc recording systems; communication apparatus and machines; facsimile transceivers; 
transceivers; telephones; cellular mobile telephones; cases for cellular mobile telephones; telephone answering 
machines; private auto-switch systems; global positioning system receivers; radiotelephones; marine radars; radio 
paging receivers; mobile communication systems; multi-channel access radio systems; electric panels for traffic 
information; videoconferencing systems; private portable telephone systems; local network systems; AV codecs (coder-
decoders); navigation systems for cars (road guidance systems); electronic systems for road toll collection; GPS (global 
positioning system) antennas; checking (supervision) apparatus and instruments; communication and surveillance 
systems for apartment buildings; intruder detection systems; automated systems for surveillance and control of 
functions within buildings; electric multi-layer security apparatus; checking (supervision) apparatus and instruments, 
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communication and surveillance systems for apartment buildings, intruder detection systems, automated systems for 
surveillance and control of functions within buildings, electric multi-layer security apparatus; automatic control machines 
and instruments; electric distribution boards; road signal control apparatus; bus location systems; ultrasound vehicle 
detectors; information and telecommunication networks for road traffic management; light dimmers; light switches; 
inverters; programmable control systems; electrical enclosures; domestic electricity production systems; power 
capacitors; data processing equipment; computers and computer peripherals; word processors; software (recorded); 
image scanners for personal computers; PC (personal computer) cards; computer keyboards; mouse (data processing 
equipment); CD-ROM (compact disc-read only memory) units; diskette units; card reading/writing systems; barcode 
readers; time recorders; portable data terminals; point-of-sale systems; data collection terminals; personal digital 
assistants (PDAs); DVD-RAM/ROM (digital versatile disc-random access memory / read only memory) units; CAD/CAM 
(computer-aided design/computer-aided manufacturing) systems; electronic calculators; uninterrupted power supplies for
computers / communication / broadcasting; external storage devices; video cassettes; cleaning heads; D-VHS (video data 
home systems); other computer peripherals; videotapes; audio cassettes; diskettes; optical discs; mini-discs; DVDs 
(digital versatile discs); integrated circuit memory cards; weighing and measuring apparatus and instruments; 
thermoluminescent dosimetry systems; portable x-ray dosimeters; electronic meters; ammeters; electricity consumption 
meters; grip measuring devices; electric apparatus for measuring leakance; electric insulation meters; thermometers; 
measuring system processors; electric multi-circuit sector voltage monitors; micro-precision measuring devices; pacers; 
audio/video analyzers; oscilloscopes; modulators; distortion meters; sensors, light-sensitive sensors, thermometric 
sensors, position sensors, angular velocity sensors, rotation sensors, angle sensors, dew point sensors, other sensors; 
electrical components; light emitting diodes; liquid crystals; liquid crystal display modules; magnetrons; transistors; 
semi-conductor storage devices; one chip micro-computers; cartridges for electric condenser microphones; thermostats; 
integrated circuits; gray-scale image processors; thermal printing heads; magnetic heads; permanent magnets; relays; 
display components; semi-conductor lasers; charge coupling devices (CCD device); image detectors; film capacitors; 
over-oxygenation membrane units; electric tuner units; high-frequency units; coin validation units; note validation units; 
magnetic card reading/writing devices; voltage-controlled oscillators; phase-locking circuit synthesizing modules; 
wireless communication module units; optical transmission components; printed wiring boards; loudspeaker 
components; electricity supplies; AC (alternating current) adaptors; focusing magnets; inductors (coils); capacitors for 
electric apparatus; electric signal filters; deflection coils; thermistors; varistors; piezoelectric ceramic components; 
acoustic-optical components; resistances; potentiometers; printing units; hybrid integrated circuits; switching 
components; heat-welding wiring boards; transparent touch panels; electroluminescent components; remote control 
units; magnetic resistance elements; thermal disconnects; data processing equipment, in particular for financial 
applications; operating system programs; computer hardware and software, in particular for local and wide-range 
computer networks development, maintenance and use; systems for reading memory cards and systems for reading 
stored data including integrated circuit memories and bank card memories; automatic ticket dispensers; accounting 
machines; encoded cards, including magnetic cards and integrated circuit cards, in particular for financial applications; 
card readers, printing apparatus, including printing apparatus for data processing systems and financial transaction 
systems; machines for banking institutions; encoders and decoders; modems; encoded magnetic cards; electronic data 
carrier cards; encoded magnetic card readers; electronic data card readers; electronic encryption systems; computer 
hardware; computer terminals; software used in financial services, in the banking and telecommunication industries; 
electric and electronic products, namely calculating machines, pocket planners, alarms; bank cards, including printed 
bank cards and bank cards with magnetic memory and with integrated circuit memory; bank cards, credit cards, debit 
cards, including such cards equipped with integrated circuits and microprocessors; memory cards (smart cards); 
automated teller machines (ATMs); data processing equipment and computers including cards equipped with 
microprocessors and integrated circuits; computer hardware in the form of integrated circuit cards and card readers 
containing transponders and other proximity payment devices; mouse pads; machines and machine systems, including 
parts and accessories for transmission, distribution and control of electricity; induction devices; electrical displacement 
devices; electricity control and regulation devices; electricity measuring instruments; electrical protection devices; 
switchboards; switchboard apparatus; wiring devices; liquid control devices, namely, flowmeters, manostats, sequential 
timers, electric switches and controls; audio amplifiers for keyboards; external memories for musical instruments; 
systems for managing data and preserving archives in the field of anesthesia; gradient coils, namely magnetic gradient 
coils for magnetic resonance imaging; alarm devices for tire pressure; pressure gauges for vehicle tires; rubber testing 
machines; electronic apparatus for practicing golf.

Cl.14;Coins, ingots and medals in precious metals or in their alloys, commemorative or not; jewelry, precious and semi-
precious stones; pins; horological and chronometric instruments; key rings.

Cl.25;Clothing, footwear, headgear.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and dairy products; edible oils and fats.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; dissemination of advertising matter via all media, in particular in the form of thematic messages 
centered on human values; advertising by sponsoring; online advertising and marketing services; business management; 
business administration; office functions; promoting the goods and services of others, by means of contractual 
agreements, in particular sponsoring and licensing agreements, enabling them to gain additional notoriety and/or 
enhanced image and/or a surge of sympathy derived from cultural and sporting events, in particular international events; 
promoting the goods and services of others by means of what is referred to as the initial interest factor leading the public 
to consider goods or services presented to the public bearing signs, emblems or messages able to capture its attention; 
promoting the goods and services of others by means of the so-called image transfer; rental of advertising space of all 
type and on all media, whether digital or not; business administration of the participation of national teams to an 
international athletic competition, and promoting the support to said teams with the public and the concerned circles; 
inventory management services; consultation relating to stock monitoring services; advertising by means of direct 
marketing for others consisting in marketing of databases; consultation for advertising by means of direct marketing for 
others consisting in marketing of databases; consultation services in connection with business reorganization; truck and 
automobile fleet management services, namely billing and consulting in connection with the administrative management 
of truck and automobile fleets; business administration consultancy services; administrative management of power 

6758



plants of others; business consultation in connection with the management of power plants; commercial administration 
of contracts for repair and servicing; supply chain commercial management services; business consulting services 
relating to the purchase and supply of chemical services and products; commercial supply management of products; 
establishing product inventory; consulting, marketing, analysis of prices and costs concerning devices for 
electrochemical purification of liquids for industrial use; administrative, commercial and technical management of 
computer files; data input and processing services; department store retail services connected with the sale of beauty 
products, toiletries, machines for household use, hand tools, optical goods, domestic electrical and electronic equipment; 
information services concerning the sale of raw materials; commercial information services; commercial information 
agency services; photocopier rental services; promoting the sale of goods and services of others by means of 
advertisements, promotional competitions, awarding of prizes and bonuses in the form of promotional lotteries, 
discounts, reduction tokens and value-added offers in connection with the use of payment cards; promoting sporting 
competitions and events for use by others; promoting concerts and cultural events for others, organization of exhibitions 
for commercial or advertising purposes; provision of documentation, namely direct mail advertising, distribution of 
advertising material, distribution of samples, reproduction of documents; advertising concerning the promotion of 
commercial sales of goods and services for retail sale purposes; provision of information in connection with e-commerce 
and electronic retail sale; provision of information concerning the purchase of goods and services on line via the Internet 
and other computer networks; advertising concerning transport, travel, hotels, accommodation, food and meals, sports, 
entertainment and sightseeing tours provided through tourist agencies; maintenance of computerized databases; digital 
file management comprising a portfolio of images and video sequences intended for use under license in traditional 
advertising and in the promotion of behaviour [moral advertising]; providing an online market for the buyer and seller of 
goods and services; retail services or wholesale services for tires; retail services or wholesale services for clothing, 
footwear, headgear; retail services or wholesale services for sports goods; retail services or wholesale services for 
bicycles and parts and fittings for bicycles; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations as well as for medical supplies; presentation of goods on all communication media, for retail purposes; 
procurement services for others [purchasing goods and services for other businesses]; retail services or wholesale 
services for jewellery, horological instruments, fashion accessories, bags, memorabilia.

Cl.36;Insurance; financial affairs; banking affairs; monetary affairs; real estate affairs; credit card services; financing of 
sporting and cultural activities; rental of buildings and outbuildings designed for hosting corporate entertainment events; 
equity and private mark financing services; financial analyses and consultation; financial services in connection with 
credit cards; credit card services, namely granting credit to others; financial asset management for others; insurance and 
reinsurance services, namely underwriting of all types of insurance; equity capital investment services; insurance 
underwriting services in the field of bonds; financial security underwriting services; personal loan financing; lending 
against collateral; acquisition financing services; commercial financing services; commercial real-estate agency services; 
mutual funds; loan and private capital investments; services for providing information in the field of the aforesaid 
services; services of assistance and consultancy in the field of the aforesaid services; lease-purchasing of mobile and 
modular structures; insurance brokerage services; credit agency services in the field of commercial and consumer credit; 
financing of real estate loans and financial and banking services; monetary operations in particular by means of bank 
cards or customer loyalty cards; financial clearing services; issuance of checks and letters of credit; financial services; 
insurance services; financial operations; bill payment services; debit card services; payment card services; pre-paid card 
services; electronic transactions by credit and debit card; electronic transfer of funds; smart card and electronic money 
services; provision of liquidities; credit card and payment services replacing cash payments; electronic transfer of 
capital; check verification; check cashing services; automated teller and safe deposit system services; payment 
processing services; transaction authentication and verification services; provision of financial information via a global 
computer network; financial sponsoring of festivals and concerts; financial services for purchasing goods and services 
sold in retail at points-of-sale for promotion purposes; provision of information services in the field of tourism, namely 
providing financial information; financial services for tourist assistance purposes; lease-purchasing of telephones, 
facsimile machines and other telecommunication equipment; lease-purchasing of transport containers; financial 
sponsorship of sporting activities. Insurance services; financial affairs; banking affairs; monetary affairs; real estate 
affairs; credit card services; financing of sporting and cultural activities; rental of buildings and outbuildings designed for 
hosting corporate entertainment events; equity and private mark financing services; financial analyses and consultation; 
financial services in connection with credit cards; credit card services, namely granting credit to others; financial asset 
management for others; insurance and reinsurance services, namely underwriting of all types of insurance; equity capital 
investment services; insurance underwriting services in the field of bonds; financial security underwriting services; 
personal loan financing; lending against collateral; acquisition financing services; commercial financing services; 
commercial real-estate agency services; mutual funds; loan and private capital investments; services for providing 
information in the field of the aforesaid services, services of assistance and consultancy in the field of the aforesaid 
services; lease-purchasing of mobile and modular structures; insurance brokerage services; credit agency services in the 
field of commercial and consumer credit; financing of real estate loans and financial and banking services; monetary 
operations in particular by means of bank cards or customer loyalty cards; financial clearing services; issuance of checks 
and letters of credit; financial services; insurance services; financial operations; bill payment services; debit card 
services; payment card services; pre-paid card services; electronic transactions by credit and debit card; electronic 
transfer of funds; smart card and electronic money services; provision of liquidities; credit card and payment services 
replacing cash payments; electronic transfer of capital; check verification; check cashing services; automated teller and 
safe deposit system services; payment processing services; transaction authentication and verification services; 
provision of financial information via a global computer network; financial sponsoring of festivals and concerts; financial 
services for purchasing goods and services sold in retail at points-of-sale for promotion purposes; provision of 
information services in the field of tourism, namely providing financial information; financial services for tourist 
assistance purposes; lease-purchasing of telephones, facsimile machines and other telecommunication equipment; 
lease-purchasing of transport containers; financial sponsorship of sporting activities.

Cl.38;Telecommunications; television program broadcasting, broadcasting of televised programs (live or recorded); 
cellular telephone communication; communications by electronic computer terminals, by databases and by 
telecommunication networks connected to the Internet; communications by telegrams; communications by telephone; 
communications by facsimile machines; radio paging; teleconferencing communications; television broadcasting; cable 
television broadcasting; radio broadcasting; news agency services; other message transmission services; provision of 
access to a commercial site on the Internet; radio and television broadcasting provided via the Internet; electronic 
messaging; providing access to computer information newsletters and to discussion forums on line; transmission of 
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messages and images via computers; providing access to home and office shopping services via computer and/or 
interactive communication technologies; telecommunication of information (including web pages), of computer programs 
and of all other data; electronic messaging services; providing user access to the Internet; telecommunication 
connections to the Internet or to databases; providing access to digital music web sites on the Internet; rental of access 
time to a central database (telecommunications); provision of access to search engines; providing discussion forums on 
the Internet; rental of access time to a central server database; rental of access time to a computer database 
(telecommunication services); simultaneous broadcasting, in particular by means of electronic interconnections, of films 
and of video and sound recordings; wireless data messaging services, in particular services enabling a user to send 
and/or receive messages via a wireless data network; one-way and two-way messaging services; electronic transmission 
of data, images, documents, mails, messages and audio and video data, via local or global computer and communication 
networks; electronic transmission of data, images, documents, mails, messages and audio and video data via the Internet,
intranets, extranets, television; electronic transmission of data, images, documents, mails, messages and audio and video
data via mobile communication networks, cellular networks and satellite networks; electronic transmission of software via
local or global communication networks, including the Internet, intranets, extranets, television, mobile communication 
networks, cellular networks and satellite networks; providing access to databases and to local or global communication 
networks, including the Internet, intranets, extranets, television, mobile communication, cellular and satellite networks; 
transmission and relay of messages, namely electronic transmission of messages; telecommunication services for the 
dissemination of information by mobile telephone, namely, transmission of data to mobile telephones; communication by 
mobile telephone; voice communication transmission and reception services; transmission and reception on a value-
added network; telecommunication services by telematic means and by multimedia networks; rental of access time to a 
database server center; operating networks for transmission of value-added data (multimedia systems, interactive 
videography, global computer telecommunication networks).

Cl.41;Education; providing of training; entertainment; sporting and cultural activities, televised sporting and cultural 
entertainment; organization of exhibitions for cultural and educational purposes; organization of lotteries and 
competitions; betting and gambling services in connection with or relating to sports; entertainment services provided 
during sporting events or concerning sporting events; organization of sporting and cultural events and activities; 
organization of real or virtual sporting competitions; providing sports facilities; entertainment in the nature of television 
news shows; entertainment services in the nature of creation, development and production of television programming; 
entertainment services in the nature of ongoing reality-based television programs; entertainment in the nature of ongoing 
television programs in the field of sport; rental of audio and video equipment; production of films, other than advertising 
films; production of sound and video recordings; presentation and distribution of films and of sound and video 
recordings; rental of films and of sound and video recordings; rental and/or provision via a computer network of 
interactive education and entertainment products, namely interactive compact discs, CD-ROMs, computer games; 
entertainment, namely presentation of interactive education and entertainment products, namely interactive compact 
discs, CD-ROMs, computer games; radio and television coverage of sporting events; production of television and radio 
programs and of videotapes; production of cartoons; production of animated programs for television; reservation of 
tickets for sporting events and shows; timing of sports events; organization of beauty contests; interactive entertainment; 
on-line betting services; provision of games on the Internet; provision of raffle services; provision of information 
concerning entertainment or education, provided online from a data bank or the Internet; electronic game services 
provided by means of the Internet; providing on line electronic publications; publication of books, magazines, texts (other 
than advertising texts) and periodicals; online publication of electronic books, magazines, texts (other than advertising 
texts) and periodicals; provision of digital music from the Internet; provision of sporting results; provision of information 
concerning sports and sporting events; rental of recorded sounds and images; audio production services; provision of 
information concerning sports events provided online from a computer database or the Internet; editing and publishing 
services; provision of digital music (non-downloadable); offering digital music by means of telecommunications; 
publication of statistics regarding sporting results and audience ratings for sporting competitions; training in the use and 
operation of systems for signaling and notification of crossings for the railway and transit industries; conducting of 
seminars, conferences, symposiums or workshops in the field of medical imaging and diagnosis intended for medical 
practitioners and employees of pharmaceutical companies; education services, namely conducting of seminars, 
conferences, symposiums or workshops in the field of life sciences and biotechnology for scientists and researchers; 
conducting of seminars on problems in connection with industrial water treatment; training services in all the aforesaid 
fields; training services in the field of management and medicine by means of the use of instructions and demonstrations 
provided on line, via the Internet, intranets and extranets; education services, namely conducting of practical training 
workshops, courses and seminars including demonstrations in the field of medicine and management; design, 
conducting and hosting of courses, seminars and all training activities in the field of information technology; organization 
and performance of concerts; booking of seats for shows; movie presentations; provision of information relating to 
entertainment; film production; show production; theater production services; operation of golf facilities; health club 
services (fitness training); sports camp services; presentation of live performances; film projection; organization of 
shows (impresario services); holiday camp services [entertainment]; movie studios; news reporter services; provision of 
on-line electronic publications, not downloadable; music hall services; education services, namely conducting of 
courses, seminars, presentations, video presentations; provision of educational material, namely dissemination of 
material in the field of financial knowledge; education services in the field of tourism; services of provision of information 
in the field of tourism, namely services of provision of information regarding reservation of tickets for recreational events; 
services of provision of information in the field of tourism, namely services of provision of information regarding 
entertainment; services of provision of information in the field of tourism, namely services of provision of information 
regarding planned sporting, cultural and recreational activities; services in connection with entertainment for tourist 
assistance; tourist reservation services, namely activity and entertainment reservation services; assistance services for 
tourists concerning reservation of tickets for recreational events; assistance services for tourists concerning planned 
sporting, cultural and recreational activities; presenting of prizes rewarding the authors of exceptional acts or 
performances; arranging and conducting ceremonies relating to the presentation of prizes and awards.

Cl.43;Services for providing food and drink; temporary accommodation; cafeteria and restaurant services; welcoming 
and hospitality services, namely providing food and drink; food and drink catering; reservation of hotels and temporary 
accommodation; bar services; cafés; rental of meeting rooms; tourist homes; services of provision of information in the 
field of tourism, namely providing accommodation information; services of provision of information in the field of tourism,
namely providing information on provision of food and meals; accommodation services for tourist assistance; services in 
connection with providing food and meals for tourist assistance; reservation services for tourism, namely reservation of 
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hotel rooms and of food and meals; services of provision of information in the field of tourism, namely services of 
provision of information concerning the reservation of hotel rooms, accommodation, food and meals; assistance 
provided to tourists concerning the reservation of hotel rooms, accommodation, food and meals; tourist reservation 
services, namely reservation of hotel rooms, accommodation, food and meals; rental of mobile and modular structures.
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Proposed to be Used
IR DIVISION
Cl.5;Insecticides.

Cl.22;Tents; integrated parts of tents in the form of interior lining and curtains treated with insecticides; tarpaulins; 
tarpaulins treated with insecticides; hammocks; hammocks treated with insecticides; cordage; ropes, not of metal; cords 
made of textile fibres; hammocks treated with insect repellents and insecticides.

Cl.24;Mosquito nets, including mosquito nets impregnated with insect repellents and insecticides; mosquito nets of 
polyethylene and polyester; fabrics of cotton, wool, silk cloth, polyethylene, polyester, rayon and nylon; fabrics of cotton, 
wool, silk cloth, polyethylene, polyester, rayon and nylon, all treated with insecticides; fabrics for textile use; non-woven 
textile fabrics; textile fabrics for making up into household textile articles; textiles treated with insecticides; textile fabrics 
for the manufacture of clothing; face towels [made of textile materials]; towels of textile; bed linen; bed sheets; mattress 
covers; bed throws; eiderdowns [down coverlets]; duvet covers; pillowcases; comforters; sleeping bags; bed covers; 
throws; throws; table linen; table linen, not of paper; textile napkins; place mats of textile; textile tissues; linen 
(household-); curtains; curtains treated with insecticides; curtains for doors; net curtains; net curtains treated with 
insecticides; curtains; wall hangings of textile; curtain holders of textile material.
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4073015    04/10/2018
[International Registration No. : 1445312]
NOREL, S.A.

Jesú Aprendiz, 19 E-28007 MADRID Spain

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.5;Food supplements for animals; protein supplements for animals; mineral food supplements for animals; fats for 
veterinary use; nutritional and food supplements for animals; feeding stimulants for animals; enzymes for veterinary use.

Cl.31;Animal foodstuffs; strengthening animal forage; animal fattening products; salt for livestock and meal for 
animals.
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4079799    11/12/2018
[International Registration No. : 1447351]
SHANGHAI JIESHI TECHNOLOGY CO., LTD.

ROOM 201-102, NO. 528 XIAOMUQIAO RD., 201805 XUHUI DISTRICT, SHANGHAI, China

Proposed to be Used
IR DIVISION
Cl.10;Esthetic massage apparatus; massage apparatus; medical apparatus and instruments; electric acupuncture 
instruments; physical exercise apparatus for medical purposes; bed vibrators; vibromassage apparatus; corsets for 
medical purposes; hot air vibrators for medical purposes; soporific pillows for insomnia.

Cl.20;Beds; rattan products (exclusive of shoes, caps, mats and pads); casks, not of metal; cushions; pillows; rocking 
chairs; mattresses; bolsters; furniture; picture frames.

Cl.28;Body-training apparatus; stationary exercise bicycles; dumb-bells; body-building apparatus; chest exercisers; 
machines for physical exercises; fitness swing machine; playing balls; fitness machines and apparatus; exercise pulleys.
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4079836    18/12/2018
[International Registration No. : 1200914]
LIMFA TECHNOLOGIES S.R.L.

Strada del Bargello, 80 47891 DOGANA San Marino

Proposed to be Used
IR DIVISION
Cl.10;Electromedical and biomedical apparatuses for physiotherapy and orthopedics.

Cl.42;Scientific research services; software development services.

Cl.44;Medical and paramedical services.
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4080194    14/12/2018
[International Registration No. : 1329869]
Optibiotix Health Plc

Innovation Centre, Innovation Way Heslington, York YO10 5DG United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements; dietary supplements; vitamin supplements; pharmaceutical preparations, dietary 
supplements and formulations to promote weight loss; dietary supplements in the form of dairy products; dietary 
supplements in the form of yogurts; dietary supplements in the form of beverages; food supplements for dietetic use; 
herbal extracts for medical purposes; meal replacement powders; carbohydrate supplements; nutritional powdered 
supplements; dietetic preparations; food supplements and health care preparations; dietary supplements; nutritional 
supplements; vitamin and mineral supplements; metabolism modifying dietary supplements; proteinaceous preparations 
for human consumption for dietetic use; dietetic beverages; beverages containing nutritional supplements and 
preparations for making the same; protein-based nutritional drink mixes for use as a meal replacement for medical 
purposes.

Cl.29;Meat and vegetable based vitamin, protein and mineral enriched foods and foodstuffs; meat and vegetable based 
nutritional foodstuffs; dried milk-based products for meal replacements; milk based beverages; edible oils and fats; dairy 
products; yogurt; meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; 
jellies, jams, compotes; eggs.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice.

Cl.32;Drinks with added vitamin, mineral, protein and/or sugar concentrates; protein drinks; powders and other 
preparations for making such drinks; vitamin- and mineral-enriched drinks; isotonic beverages; non-alcoholic beverages; 
preparations for making non-alcoholic beverages.

6766



Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

 

4080207    14/12/2018
[International Registration No. : 1306473]
Shedinvest S.A.

Zone Industrielle L-6468 Echternach Luxembourg

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.
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4080900    12/12/2018
[International Registration No. : 1440269]
SYBO ApS

Jorcks Passage 1 A, 4. DK-1162 Copenhagen K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and 
other digital recording media; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment, computers; computer software; games software; software programs for games, including computer games, 
video games and electronic games for use on mobile phones and tablet computers, wireless communication devices and 
handheld electronic devices; computer game software, including recorded and interactive computer game programs and 
computer game programs downloaded via the internet [software]; application software (downloadable) with games for 
computers, tablet computers and mobile phones; USB flash drives [not pre-recorded]; USB chargers; power units and 
packs [batteries]; selfie sticks used as smartphone accessories; films, exposed, including motion pictures, tv-films and 
animated cartoons; downloadable films, including motion pictures, tv-films and animated cartoons; tablet covers; covers 
for mobile phones; bags adapted for laptops; mouse pads; computer mouses, including wireless computer mouses; 3D 
glasses; smart glasses; cameras (photography); webcams; stereophonic apparatus; loudspeakers; digital video 
recorders; joysticks; spectacles [optics]; sunglasses; cases for spectacles and sunglasses.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; books; computer
game hint books; comics; drawings; posters; calendars; notebooks; diaries, including pocket diaries; photo albums and 
collectors' albums; colouring books; pen and pencil cases; pencils; ball pens; india ink pens; pencil sharpeners; rubber 
erasers; rulers; pads [stationery]; bookbindings; gift wrap paper; instruction sheets; manuals for instructional purposes; 
stickers [stationery]; decalcomania; notepaper; cards and envelopes [stationery].

Cl.25;Clothing, footwear, headgear; sportswear; sports shoes; bathwraps (clothing); masquerade costumes; costumes 
for use in children's dress up play.

Cl.28;Games and playthings; gymnastic and sporting articles; video game apparatus; handheld computer games; 
arcade video game machines; electronic games; amusement game machines; slot machines [gaming machines]; battery-
powered computer games with LCD screen; controllers for game consoles; video game joysticks; hand-held units for 
playing electronic games and video games; games relating to fictional characters; toy action figurines; playsets for action 
figures; action toys; toy figures; clothing for toy figures; miniatures for use in games; remote control toys; electronic 
toys; skateboards, roller skates and in-line roller skates; bags specially adapted for sports equipment; bags for 
skateboards; costume masks being children's playthings; athletic protective pads and guards for skateboarding in the 
form of knee pads, elbow pads, wrist pads and arm pads.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision of on-line computer 
games; providing, arranging and organization of games; game services provided on-line from a computer network; 
electronic games services, including provision of computer games on-line or by means of a global computer network; 
providing interactive multi-player computer games via the internet and electronic communication networks; provision of 
instruction relating to computer software; training services concerned with the use of computer software; providing on-
line information in the field of computer gaming entertainment; providing information on-line relating to computer games 
and computer enhancements for games; providing information to game players about the ranking of their scores of 
games through the web sites; rental of electronic game equipment; entertainment by film; services for the production, 
presentation and rental of films, including motion pictures, tv-films and animated cartoons; organisation of games and 
competitions, including via the internet; fan club services (entertainment).

Cl.42;Design and development of computer hardware and software; computer programming of computer games; 
design, development, testing, implementation, maintenance, adaption, upgrading and repair of computer game software; 
hosting services and software as a service and rental of software, including software for computer games; computer 
games software consultancy; providing temporary use of web-based software; providing temporary use of web-based 
applications; providing temporary use of non-downloadable software applications accessible via a website.
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4080903    13/12/2018
[International Registration No. : 1447623]
HUAWEI TECHNOLOGIES CO., LTD.

HUAWEI ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT, SHENZHEN 518129 GUANGDONG, China

Proposed to be Used
IR DIVISION
Cl.9;Cameras [photography]; electric monitoring apparatus, other than for medical purposes; wide area network (WAN) 
routers; computer programs, recorded; network routers; computer hardware; modems; smartphones; computer network 
switches; computer software for administration of computer networks; computer operating programs, recorded; 
computer programs [downloadable software]; computer software applications, downloadable; video monitors; computer 
servers; software for ensuring the security of electronic mail; data processing apparatus; network communication 
equipment; camcorders.

Cl.42;Information technology [IT] consultancy; updating of computer software; telecommunications technology 
consultancy; computer technology consultancy; computer software design; consultancy in the design and development 
of computer hardware; electronic data storage; computer security consultancy; cloud computing; software as a service 
[SaaS].
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Priority claimed from 08/06/2018; Application No. : UK00003316608 ;United Kingdom 

4082250    10/12/2018
[International Registration No. : 1446278]
Tristel Plc

Unit 4C, Lynx Business Park, Fordham Road, Snailwell Newmarket CB8 7NY United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, waxing, scouring and abrasive preparations; detergents; cleaning preparations in the nature of 
liquids; bleaching preparations; substances for laundry use; fabric softener; car cleaning preparations; chemicals for 
household cleaning purposes; preparations for cleaning sinks, baths, showers, plugholes, toilets, washing machines, 
dishwashers, waste pipes, bins, drains and waste outlets; cleaning preparations for domestic appliances; preparations for
unblocking plugholes, showers, waste pipes, drains and waste outlets; degreasing and descaling preparations for 
household purposes; glass cleaning preparations; stainless steel cleaning preparations; granite cleaning preparations; 
upholstery cleaning preparations.

Cl.5;Sterilizing and sanitary preparations; sanitary preparations for medical purposes; disinfectants; detergents for 
medical use; disinfectants for medical use; bactericides; fungicides; germicides; sporicides; virucides; antiseptics; 
sporicidal wipes; sanitizing wipes; sterilizing wipes; impregnated antiseptic wipes; impregnated medicated wipes; 
disposable sanitizing wipes; wipes for medical use.
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4082395    10/12/2018
[International Registration No. : 1447036]
ZHEJIANG STAR UNION BICYCLE COMPONENTS CO.,LTD.

GUJIA INDUSTRIAL ZONE, MEICHENG TOWN, JIANDE CITY 311604 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Signal lanterns; electro-dynamic apparatus for the remote control of signals; theft prevention installations, electric; 
batteries, electric, for vehicles; steering apparatus, automatic, for vehicles; milage recorders for vehicles; integrated 
circuit cards; electronic chip; horns for loudspeakers; speed indicators.

Cl.11;Bicycle lights; lights for vehicles; vehicle reflectors; lighting apparatus for vehicles; water purification 
installations; lighting apparatus and installations; solar water heaters; light bulbs for directional signals for vehicles; 
refrigerators; air conditioning apparatus.

Cl.12;Anti-theft devices for vehicles; direction signals for vehicles; turn signals for vehicles; bicycles; direction 
indicators for bicycles; handle bars for bicycles; brakes for bicycles; horns for bicycles; mopeds; electric vehicles; 
vehicles for locomotion by land, air, water or rail.
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Priority claimed from 16/10/2017; Application No. : 4396800 ;France 

4087083    16/04/2018
[International Registration No. : 1448653]
OVH

2 rue Kellermann F-59100 Roubaix France

Proposed to be Used
IR DIVISION
Cl.9;Processors [central processing units]; electric and electronic apparatus and instruments, all for processing, 
recording, storage, transmission, retrieval or reception of data; apparatus and instruments for recording, transmitting, 
amplifying or reproducing sound, images, information or encoded data; communication servers; computer servers; 
operating hardware for VPN [virtual private networks]; operating hardware for WAN [wide area network]; operating 
hardware for LAN [local network]; computer hardware; hardware for computer networks; computer hardware for the 
provision of secure remote access to computer and communication networks; Ethernet hardware; computers; computer 
peripheral devices; electronic circuits containing programmed data; apparatus for the input, storage, conversion and 
processing of telecommunication signals; telephone equipment; equipment for fixed, portable, mobile, hands-free or 
voice-activated telephones; multimedia terminals; interactive terminals for presentation and ordering of goods and 
services; messaging apparatus and instruments; telephones, mobile telephones and telephone handsets; terminals for 
connection to a telephone network; computer programs; software; computer software for operating virtual private 
networks [VPNs]; operating software for WAN [wide area network]; LAN operating software [local network]; USB 
(universal serial bus) operating software; software provided over the Internet; software for synchronizing data between 
computers, processors, recorders, electronic devices and monitors and host computers; software for cloud computing; 
network operating system programs; operating system programs; computer hardware for the provision of secure remote 
access to computer and communication networks; downloadable electronic publications; scanners [computer 
equipment].

Cl.35;Dissemination of advertisements; communications (transcription of -); collection of data in a central file; 
systematization of data in a central file; online advertising on a computer network; data search in computer files; 
organization of exhibitions for commercial or advertising purposes, public relations, distribution of advertisements and 
advertising material (leaflets, prospectuses, printed matter, samples); distribution of advertising, promotional and 
marketing material; organization and conducting of business promotion events; data search in computer files for others; 
organization and management of commercial incentive and loyalty programs; organization and conducting of trade fairs 
for commercial or advertising purposes.

Cl.36;Financial affairs; electronic transfer of funds; financial operations; insurance services; funds (electronic transfer 
of -); electronic cash services [payment services]; automated payment services; electronic banking transactions via a 
global computer network (Internet banking transactions); electronic processing of payments via a global computer 
network; electronic transfer of funds via telecommunication networks; payment services provided via wireless 
telecommunication apparatus and devices.

Cl.38;Transmission, broadcasting and reception of sounds, data, images, music and information; electronic 
messaging; on-line information services relating to telecommunications; computer data exchange services; transfer of 
data by telecommunication; transmission of digital files; satellite communication services; providing telecommunication 
connections for telephone lines and call centers; telephone communication services provided for telephone lines and call 
centers; Internet access provider services; providing telecommunication connections on the Internet or databases; 
telecommunication access services; computer-aided transmission of messages and images; access to global computer 
networks (rental of time of -); communications by computer terminals; communications by fiber-optic networks; provision 
of access to a global computer network; rental of telecommunication apparatus; telephone (- communications); telephone 
services.

Cl.39;Physical storage of electronically-stored data or documents; freight forwarding services; courier services.

Cl.41;Organization of competitions [education or entertainment]; entertainment; electronic publication of books and 
journals online; organization and conducting of conferences, colloquiums, seminars; organization and distribution of 
prizes, rewards, organization and conducting of workshops and training courses, colloquiums, conferences, forums, 
congresses, seminars or symposiums, exhibitions or events; education, training, coaching (training), mentoring.
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Cl.42;Research, design and development relating to computers, computer programs, computer systems, computer 
software application solutions; design and development of operating software for computer networks and servers; design 
and development of operating software for cloud computer networks; information technology services; cloud computing 
services; design and updating of computer hardware; -maintenance, updating and design of computer firmware, software 
and computer programs; computer programming; technical advice services in the field of information technology and 
telecommunications; advice relating to networks and cloud computing services; technical advice for the application and 
use of software; design and development of computer systems and telecommunication systems and equipment; 
computer management services; operational support services relating to computer networks, telecommunication 
networks and data transmission networks; online computer services; rental of computers and software; creating, 
maintaining and hosting of web sites of others; hosting of databases, Internet blogs, portals on the Internet; hosting of 
platforms on the Internet; hosting of software applications for others; hosting memory space on the Internet; hosting and 
rental of memory spaces for web pages; hosting of e-commerce platforms on the Internet; hosting of multimedia and 
interactive applications; hosting of online Internet services for others; hosting of computerized data, files, applications 
and information; hosting of servers; installation and maintenance of software; providing temporary use of online 
applications, software tools and non-downloadable online software for the operation of computer networks and servers; 
rental of operating software for the use of a cloud computing network and access thereto; rental of operating software for 
computer networks and servers; rental of web servers; provision of temporary use of non-downloadable online operating 
software to access and use a cloud network; providing temporary use of Internet security programs; rental of memory 
space on servers for hosting electronic bulletin boards; compilation, creation and maintenance of a register of domain 
names; creation, operation and maintenance of web sites, web pages and portals for logging texts, images and music 
provided via computers or mobile telephones; information and advice online via a computer database or the Internet; 
computer security services for protection against illegal network access; management of projects relating to information 
technology; configuration of computer networks through software; computer systems integration services; computer 
project management in the field of electronic data processing [edp]; conversion of computer programs and data, other 
than physical conversion; provision of Internet search engines; computer programs (duplication of-); research and 
development of new products for others; design, installation, updating and maintenance of computer software.
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Priority claimed from 12/06/2018; Application No. : 87958132 ;United States of America 

4090996    12/12/2018
[International Registration No. : 1450306]
Medwand Solutions, Inc.

851 South Rampart Boulevard, Suite 110 Las Vegas NV 89145 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software, for use with medical patient monitoring equipment, for receiving, processing, 
transmitting and displaying data; computer hardware and software for medical imaging apparatus; software for 
controlling and managing patient medical information; computer hardware for communicating audio, video and data 
between computers via a global computer network, wide-area computer networks, and peer-to-peer computer networks; 
integrated circuits incorporation algorithms for use in processing data.

Cl.10;Medical apparatus and instruments for diagnostic use.
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Priority claimed from 23/01/2018; Application No. : 017725078 ;European Union 

4091486    06/04/2018
[International Registration No. : 1450209]
GESTRA AG

Münchener Str. 77 28215 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use; water treatment chemicals; fusible powders for measuring surface 
temperature.

Cl.6;Valves of metal other than parts of machines; regulating valves of metal other than parts of machines; pipes, tubes 
and hoses, and fittings therefor, of metal; products made of common metals, namely flap and stop valves, check valves 
and check valves and swinging check valves (excluding machine parts), dirt collectors for piping systems, couplings for 
fixed containers; condensate storage tanks of metal; tubular and hose couplings with latching elements; machined or 
hand-worked metal shapes, rolled and cast components; valves for empty tank wagons, of metal; parts, fittings and 
accessories for all the aforesaid goods.

Cl.7;Steam traps; valves, filters and pumps; strainers being machines or part of machines; separators and air 
compressors, all being machines or parts of machines; lubricators and regulators all being parts and fittings for 
machines; steam producing apparatus (parts of machines); emptying and filling mechanical apparatus for tanks; parts of 
machines, namely drain and blow-off valves, deconcentration valves, butterfly valves, stop valves, pressure regulators, 
pressure regulating accessories, pneumatic, hydraulic and electric servomotors, deaerators for liquid and gaseous 
environments; parts of machines, namely blow-off valves for liquids, level and conductibility regulators, regulating 
butterfly valves, flow-control globe valves, swinging check valves, check valves, quick action stop valves, thermosiphon 
bypass valves, safety faucets, temperature regulators, temperature control valves; parts, fittings and accessories for all 
the aforesaid goods.

Cl.9;Control, metering, monitoring, regulating apparatus and instruments; sight glasses and check valves fitted with 
sight glasses; valves (operated automatically by electric or electronic control by solenoid or by temperature or other 
changes in physical conditions); gauges; apparatus, equipment and instruments for remotely controlling, metering, 
monitoring, communicating with and measuring and reporting the efficiency, performance and energy consumption of 
industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, valves, filters, 
strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, heat exchangers, 
heating installations, steam heaters, and steam producing apparatus; computer software for remotely controlling, 
metering, monitoring, communicating with and measuring and reporting the efficiency, performance and energy 
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consumption of industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, 
valves, filters, strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, 
heat exchangers, heating installations, steam heaters, and steam producing apparatus; wireless communication 
apparatus; programmable control apparatus; remote control apparatus; multiple control signal transmission units; 
electrical installations for regular remote control of bleeding valves and of control elements for thermic installations; 
measuring, signaling and monitoring equipment, in particular for liquids, gaseous environments, liquid cleansers, 
condensation purgers, flow bleeders, bleeders for pressure, conductibility, level, temperature and for other physical 
measures; parts of monitoring, signaling and measuring equipment, in particular indicating devices, alarms, selector 
switches and amplifier selector switches; detectors, particularly for pressure, conductibility, level, temperature and other 
physical measures; water level indicators, water level gauges; data processing equipment and accessories; screens, 
computers, printers, keyboards; data media with recorded computer programs (information in machine code); parts, 
fittings and accessories for all the aforesaid goods.

Cl.11;Heating, steam generating, cooling, ventilating, drying, air conditioning and compressed air ventilation 
installations and apparatus; level controlling valves; filters (parts of industrial installations); regulating accessories for 
pipelines; boiler pipes; humidification apparatus; steam production facilities; parts of thermic installations, in particular 
steam-drying and gas-drying apparatus, apparatus for steam and gas purification, plumbing for steam boilers, 
desuperheaters, flash drums (distillation apparatus) and cleansing drums, heat exchangers; thermostatic valves equipped 
with thermostatic controls; safety valves being safety accessories for thermal energy, water, steam and gas installations; 
shut-off valves being safety accessories for thermal energy, water, steam and gas installations; desalination and sludge 
valves; equipment for removing, discharging and collecting condensate; installations and equipment for the 
condensation of tsteam and other gases; equipments for removing, preheating and feeding boiler water (parts of heating 
installations); reduction valves being safety and regulating accessories for water, steam, thermal energy and gas 
installations; steam and water purifiers; installations and equipment for steam recycling in heating and cooking 
appliances, to exploit the heat contained therein; parts, fittings and accessories for all the aforesaid goods.

Cl.37;Custom repair, installation, commissioning and maintenance of engineering systems, fluid or steam control 
systems, or components thereof; custom assembly services relating to the installation of engineering systems, fluid or 
steam control systems or components thereof; technical consultancy and technical advisory services relating to custom 
assembly, repair, installation and maintenance of engineering systems, fluid or steam control systems or components 
thereof; consultation services and preparation of reports relating to the aforesaid.

Cl.42;Professional consultations and advice relating to engineering in the field of fluid and steam control; feasibility 
studies relating to engineering, and fluid and steam control; technological and research services relating to engineering, 
and fluid and steam control and consultation services relating thereto; construction drafting, engineering, industrial 
design and mechanical research; technical consultancy and technical advisory services relating to custom 
commissioning (testing and inspection) of engineering systems, fluid or steam control systems or components thereof; 
inspection and audit of engineering systems, fluid or steam control systems or components thereof; remotely monitoring, 
measuring and reporting the condition, efficiency, performance and energy consumption of industrial systems, industrial 
apparatus, steam systems, components of steam systems, steam traps, valves, filters, strainers, pumps, separators, air 
compressors, lubricators, regulators, gauges, boilers, boiler systems, heat exchangers, heating installations, steam 
heaters, and steam producing apparatus, including by means of a secure online portal accessible through a global 
computer network; providing online non-downloadable software for remotely controlling, metering, monitoring, 
communicating with and measuring and reporting the efficiency, performance and energy consumption of industrial 
systems, industrial apparatus, steam systems, components of steam systems, steam traps, valves, filters, strainers, 
pumps and separators, including by means of a secure online portal accessible through a global computer network; 
providing online non-downloadable software for remotely controlling, metering, monitoring, communicating with and 
measuring and reporting the efficiency, performance and energy consumption of air compressors, lubricators, regulators, 
gauges, boilers, boiler systems, heat exchangers, heating installations, steam heaters, and steam producing apparatus, 
including by means of a secure online portal accessible through a global computer network; installation, updating, 
maintenance and repair of computer software, computer programs and computer systems; professional consultations 
and advice relating to the remote monitoring and control of industrial systems, steam systems, boiler systems and fluid 
and steam control equipment; conducting surveys of industrial premises; preparation of technical reports; information, 
advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 15/06/2018; Application No. : 88002884 ;United States of America 

4092025    14/12/2018
[International Registration No. : 1448772]
IAC Search and Media Technologies Ltd.

Ugland House, P.O. Box 309 Grand Cayman KY1-1104

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for personal and business productivity, privacy and security, health and well-
being, entertainment, music, photography, device customization, and weather and travel information.

Cl.42;Mobile application service provider, namely, hosting, managing, developing, and maintaining applications and 
software, in the fields of personal and business productivity, privacy and security, health and well-being, entertainment, 
music, photography, device customization, and weather and travel information.
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Priority claimed from 22/08/2018; Application No. : 722777 ;Switzerland 

4092074    22/10/2018
[International Registration No. : 1450361]
BrickMark Holding AG

Seestrasse 5 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.16;Paper and cardboard; printing products (printed matter); bookbinding material; photographs; stationery and 
office requisites, excluding furniture; adhesives for stationery or household purposes; drawing material and material for 
artists; paintbrushes; instructional or teaching material; sheets, films and bags of plastic materials for wrapping and 
packaging; printing type, printing blocks.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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Priority claimed from 29/08/2018; Application No. : 33187356 ;China 

4092537    13/12/2018
[International Registration No. : 1449549]
SHANDONG JIEJINGDIANCHE NEW ENERGY TECHNOLOGY CO.LTD.

BLOCK 1, NO.10689 TAIXIANG STREET, ECONOMIC DEVELOPMENT ZONE, WEIFANG CITY 261057 SHANDONG 
PROVINCE China

Proposed to be Used
IR DIVISION
Cl.12;Caravans; electric vehicles; rickshaws; dining cars; trailers [vehicles]; motor homes; motor tricycle; vehicles for 
locomotion by land, air, water or rail; dining carriages; camping car.

Cl.35;Advertising; advertising agency services; systemization of information into computer databases; rental of 
vending machines; organization of exhibitions for commercial or advertising purposes; sales promotion for others; 
personnel management consultancy; business management and organization consultancy; marketing; book-keeping.
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Priority claimed from 14/06/2018; Application No. : UK00003317772 ;United Kingdom 

4092698    11/12/2018
[International Registration No. : 1449336]
Highview Enterprises Limited

Suite A, 6 Honduras Street London EC1Y 0TH United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Electricity; electrical energy; energy (electrical).

Cl.7;Electricity generating sets; generators of electricity; engines for the generation of electricity; engines and motors 
for the generation of electricity.

Cl.9;Electricity storage apparatus; apparatus and instruments for accumulating electricity; training manuals in 
electronic format.

Cl.37;Maintenance and repair of electricity storage installations.

Cl.39;Electricity storage; storage of electricity.

Cl.40;Electricity generating; electricity generation; generation of electricity; generating of electricity.

Cl.41;Publication of educational and training guides; provision of online training.

Cl.42;Engineering design; engineering design services; engineering design and consultancy; technical design services 
relating to electricity plants; scientific and industrial research in particular in the field of electricity.
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Priority claimed from 26/02/2018; Application No. : 30 2018 004 686 ;Germany 

4092894    23/08/2018
[International Registration No. : 1449885]
ARVOS GmbH

Ellenbacherstr.10 34123 Kassel Germany

Proposed to be Used
IR DIVISION
Cl.9;Alarms; testing apparatus not for medical purposes; chemistry apparatus and instruments; data processing 
apparatus; data collection apparatus; detectors; diagnostic apparatus not for medical purposes; densimeters; pressure 
measuring apparatus; flowmeters; electric installations for the remote control of industrial operations; regulating 
apparatus, electric; measuring devices, electric; electronic notice boards; apparatus for analysing gases; infrared 
detectors; boiler control instruments; measuring apparatus and instruments; measuring devices; measuring sensors; 
apparatus and instruments for physics; temperature indicators; pressure indicator plugs for valves; heat regulating 
apparatus; all of the aforementioned goods for use in the field of measuring and control systems for industrial apparatus, 
particularly heat exchangers.

Cl.11;Industrial heating apparatus for industrial treatment installations; cooling and heating installations for the 
processing of chemical products; industrial heat regenerators; industrial chemical processing equipment; industrial 
installations for burning off of gases; industrial installations for evaporating; industrial treatment installations; vapor 
producing installations; heat regenerators; heat recuperators; heat exchangers; cooling and heating installations for the 
processing of chemical products; heat exchangers for removal of flue gases.

Cl.42;Science and technology services; engineering services; technical consultancy, namely advisory relating to 
science, technology and engineering; all of the aforementioned services for use in the field of data collection, data 
storage, data visualization with respect to industrial apparatus, particularly heat exchangers, and with respect to 
compilation of status reports and action recommendations for industrial apparatus, particularly heat exchangers.
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Priority claimed from 20/08/2018; Application No. : 1949220 ;Australia 

4093563    13/12/2018
[International Registration No. : 1449728]
ORBILIFT PTY LTD

U25 347 Victoria Pl DRUMMOYNE NSW 2047 Australia

Proposed to be Used
IR DIVISION
Cl.7;Transport machines; transportation robots.

Cl.12;Apparatus for transport by land; land vehicles for the transportation of goods; land vehicles for the transportation
of passengers; land vehicles incorporating mechanisms for transporting goods; load carrying (transporting) apparatus; 
load carrying (transporting) apparatus for use in factories; load transporting apparatus for use on land; military vehicles 
for transport; transport apparatus; transporting vehicles; trolleys for the transportation of machines; apparatus in the 
nature of trolleys for the transportation of children; unmanned transportation robots; unmanned transportation robots 
being cargo handling machines; vehicles for use in the transport of goods; wheelchairs for transporting invalids; wheeled 
apparatus for transporting goods; wheeled transport for children; wheeled transport for infants; wheeled transporters for 
babies; apparatus in the nature of trolleys for transporting goods; conveying apparatus (for transportation); driverless 
field transport apparatus; driverless floor transport apparatus; driverless transporter vehicles; ground transportation 
vehicles for transporting goods; industrial robots for use in the transport of work pieces to be machined.
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Priority claimed from 26/07/2018; Application No. : 017935006 ;European Union 

4093842    11/12/2018
[International Registration No. : 1449681]
F.I.L.A. - FABBRICA ITALIANA LAPIS ED AFFINI S.P.A.

Via XXV Aprile, 5 PERO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; make-up foundations; make-up removing preparations; lipstick; eyelash mascara; hair mascara; nail 
polish; polish for removing nail polish; cosmetic rouges; make-up powder; eyelid shadow; eye pencils; eyebrow pencils; 
cheek pencils; hair dye; adhesives and decorative transfers for cosmetic purposes; temporary tattoos for cosmetic 
purposes; perfume; toilet water; cologne; potpourris [fragrances]; incense; skincare cosmetics; nail care preparations; 
lotions for cosmetic purposes; liquids for the face (cosmetics); skin care creams [cosmetic]; cosmetic creams; cosmetic 
fluids; tissues impregnated with cosmetic lotions; hand lotions; cosmetic masks; cosmetic hand creams, skin-whitening 
creams (cosmetics); cosmetic preparations for lip care; hair care creams (cosmetics); skin and hair conditioners; hair 
straightening preparations; hair lotion; dentifrices; cosmetic soaps; shampoo; shower gels, not for medical purposes; 
bath gels, not for medical purposes; foam bath preparations; bath beads; talcum powder, for toilet use.

Cl.21;Make-up brushes, compacts, cosmetic sponges, powder puffs; applicators for cosmetics; combs and sponges; 
brushes (except paintbrushes).
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Priority claimed from 18/06/2018; Application No. : 4462399 ;France 

4093847    17/12/2018
[International Registration No. : 1449667]
BOSTIK SA

253 avenue du Président Wilson F-93210 La Plaine Saint-Denis France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the manufacture of sealing joints; putties for glazing; waterproof sealants for use in industry; hot 
melt adhesives, other than for stationery or household use.

Cl.17;Caulking gaskets not of metal for windows; putty-based products for waterproofing and sealing; gaskets not of 
metal for windows; insulating putties; adhesive caulking sealants.

Cl.42;Scientific, technological, analytical and industrial research services, namely, research in chemistry, research and 
development of new products for the construction industry and the insulating glass industry; technical project studies in 
the field of chemistry for the construction industry and for the insulating glazing industry.
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4095160    10/12/2018
[International Registration No. : 1449254]
QOS ENERGY

16 rue de Bretagne F-44240 LA CHAPELLE SUR ERDRE France

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; weighing apparatus and instruments; measuring apparatus and instruments; 
signaling apparatus and instruments; checking (supervision) apparatus and instruments; data processing equipment; 
computers; electronic tablets; smartphones; software (recorded programs); computer peripheral devices; detectors; 
smartwatches; electric batteries; charging stations for electric vehicles; diagnostic apparatus not for medical use.

Cl.38;Information relating to telecommunications; provision of user access to global computer networks; provision of 
on-line forums; provision of access to databases; electronic bulletin board services (telecommunication services); 
connection by telecommunications to a global computer network.

Cl.40;Production of energy.

Cl.42;Software design; software development; research and development of new products for others; conducting of 
technical project studies; software development (design); software installation; maintenance of software; updating of 
software; software rental; programming for computers; computer system analysis; computer system design; services 
provided by consultants relating to computer hardware design and development; digitization of documents; software as a 
service (SaaS); cloud computing; information technology (IT) consultancy; hosting of servers; energy auditing; electronic 
data storage.
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Priority claimed from 26/06/2018; Application No. : 723873 ;Switzerland 

4095162    14/12/2018
[International Registration No. : 1449300]
Roivant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biological preparations for medical or therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical, biomedical and 
biological therapeutic research services; research in the fields of pharmaceutical and biological therapeutic preparations, 
clinical trials and examinations carried out after the introduction of medicines on the market; pharmaceutical research 
and development; providing scientific research information in the fields of pharmaceuticals, biomedicine, clinical trials 
and examinations carried out after the introduction of medicines on the market.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biological preparations for the prevention and treatment of 
diseases, disorders and conditions.
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4095330    13/12/2018
[International Registration No. : 1449649]
Herbert Fasching

Otto-Hahn-Straße 8a 86368 Gersthofen Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, in particular television, Internet and radio advertising; arranging of advertising; advertising agency 
services; publication of publicity texts; arranging contracts, for others, for the sale of goods or the providing of services 
via a virtual marketplace for goods and services on local, regional, national and international computer networks, in 
particular the Internet; arranging and concluding commercial transactions, for others, including in the context of e-
commerce; electronic commerce processor services, namely, presentation of goods and services; electronic order 
processing, including order acceptance and preparing invoices; arranging contracts, for others, for the sale of goods and 
the use of services and their billing using an electronic marketplace; negotiation of contracts relating to the purchase of 
goods and billing of services via a global computer network; personnel placement and recruitment; arranging and 
conducting of trade fairs and exhibitions for commercial and advertising purposes; auctioneering, including on the 
Internet; presentation of goods and services via an Internet portal; production of cinema, Internet, television and radio 
commercials; commercial and business affairs information services provided via an Internet portal; collecting data, 
images and information in computer databases, in particular via new media, on the Internet, in digital networks, in 
electronic media, in online services and in local, regional, national and international computer networks; all the aforesaid 
services, included in this class; collection of data for later transmission over a digital network; electronic mediation of 
advertising; gathering of information; business management of performing artists and models.

Cl.38;Providing access to a virtual marketplace for goods and services on local, regional, national and international 
computer networks, in particular the Internet and providing appropriate telecommunications channels; providing access 
to a global computer network, computer programs on data networks and information on the Internet; providing 
telecommunications links to a global computer network; provision of Internet chat rooms; providing telecommunications 
channels for teleshopping services; telecommunications, in particular electronic messaging and exchange of messages 
by means of chat lines, chat rooms and Internet forums; communication by computer terminals and telephone; 
telecommunications routing and connections services; telephone services; message and image transmission by 
computer; voice messaging services and voice messaging services; fax and telephone services; providing access to 
databases; broadcasting of Internet pages; broadcasting of television and / or radio programs via the Internet; providing 
telecommunications channels on the Internet for operating a television and / or radio station; broadcasting films, 
television and radio programs, videos and music in digital form; broadcasting services and provision of 
telecommunication access to motion pictures, videos and films provided via a video-on-demand service on local, 
regional, national and international computer networks; delivering news (press agencies); transmission of messages; 
online services, namely, transmission of data, information and news of all kinds; transmission of information of all kinds 
via an Internet portal, in particular in the form of electronic periodicals and newspapers, in particular Internet guides, 
business directories, program guides, website directories; online services, namely, provision of access to an Internet 
portal featuring information, data and images about goods and services; online services, namely electronic transmission 
of information, data and images about goods and services via an Internet portal; online services, namely providing access
to databases, information and business news portals (press agencies); transmission of information via an Internet portal; 
providing access to an Internet portal; news agency services, namely electronic transmission of news, images and 
information, in particular via new media, Internet, digital networks, electronic media, in the context of online services, and 
via local, regional, national and international computer networks; e-mail services; all the aforesaid services included in 
this class; transmission of messages via computer, in particular via new media, Internet, digital networks, electronic 
media, in the context of online services and via local, regional, national and international computer networks; 
broadcasting of cinema, Internet, television and radio commercials.

Cl.41;Entertainment services provided by performing artists and models; publishing of electronic publications via an 
Internet portal, in particular publishing of electronic periodicals and newspapers, in particular Internet guides, business 
directories, program guides, website directories.
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Priority claimed from 19/07/2018; Application No. : 88044205 ;United States of America 

4096390    12/12/2018
[International Registration No. : 1450615]
Menard, Inc.

5101 Menard Drive Eau Claire WI 54703 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Cabinetry drawer box kits consisting primarily of metal hardware for cabinet drawers and drawer boxes; cabinetry 
door conversion kits consisting primarily of metal hardware and drawer fronts for converting cabinet doors to a drawer 
front configuration; cabinetry drawer rail kits consisting primarily of metal hardware for cabinet drawer rails; cabinetry 
fittings of metal, namely, drawer glides, rails, and sides; hinges of metal; metal screws; metal hardware, namely, brackets 
for cabinetry.

Cl.20;Hinges, not of metal; non-metal hardware, namely, adhesive pad bumpers and brackets for cabinetry; non-metal 
cabinetry fittings, namely, drawer rail adapters and hinge hole caps.
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4096427    12/12/2018
[International Registration No. : 1274032]
Drury Precision Engineering Limited

Beechings Way Alford, Lincolnshire LN13 9JE United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Decorative articles manufactured from metal; small items of metal hardware; goods of common metal not included 
in other classes; ramps of metal for parking or positioning vehicles; spacers of metal; metal sliders.

Cl.7;Bobbins (parts of machines); engine case protectors (vehicle parts).

Cl.12;Motorcycle parts and fittings; accessories, apparatus and decorative articles for motorcycles; brackets, adaptors, 
frames, mounts, holders, hangers and extenders, all for fixing and mounting mirrors, lights, lamps, cameras, mobile 
telephones, satellite navigation systems, licence/number plates, road tax discs and other parts, fittings and accessories 
onto motorcycles; exhaust hangers and mountings for motorcycles; stands for motorcycles; clutch covers for 
motorcycles; motorcycle handlebar end weights; radiator grills, guards, braces and surrounds of metal for vehicles; 
protective guards for motorcycle exhausts and exhaust headers; protective heel and toe plates for motorcycles; brake 
guards for motorcycles; calliper guards for motorcycles; cylinder guards for motorcycles; bobbins for motorcycle crash 
protection; brake, clutch and control levers for vehicles; brake discs for vehicles; sprocket covers for motorcycles; sump 
guards for motorcycles; tail pipes for motorcycles; front spacers (parts of motorcycles); wheel spacers; mounting 
spacers; fuel tank mounting spacers for motorcycles; engine case guards (vehicle parts).

Cl.35;Retail services connected with the sale of a variety of motorcycle parts, fittings, apparatus and accessories, 
enabling customers to conveniently view and purchase those goods on-line, in store, via a catalogue, or other means.
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Priority claimed from 22/06/2018; Application No. : 017921610 ;European Union 

4098184    13/12/2018
[International Registration No. : 1451808]
Gregor Anton Piech

Föhrenwald 17a A-6352 Ellmau Austria

Proposed to be Used
IR DIVISION
Cl.12;Automotive vehicles; automobiles and structural parts therefor.

Cl.35;Retail services in relation to car accessories; advertising and marketing; retail services in relation to vehicles; 
advertising services relating to the sale of motor vehicles.

Cl.36;Financing relating to automobiles; automobile lease-purchase financing; insurance services relating to motor 
vehicles; financial affairs.

Cl.37;Vehicle repair, maintenance and refuelling; vehicle tuning; roadside repair of automobiles.

Cl.38;Telecommunications; telecommunication services provided via internet platforms and portals.

Cl.39;Motor car transport services; motor car transport services; storage of vehicles; arranging of passenger transport; 
vehicle parking; railway transport; commercial vehicle breakdown recovery; car sharing services; arrangement of 
transportation; propeller airplane transport; motor vehicle rental; helicopter transport; transport; storage of parts for 
motor vehicles; boat transport.

Cl.40;Customisation of motor vehicles.
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Priority claimed from 13/06/2018; Application No. : 4461029 ;France 

4098213    12/12/2018
[International Registration No. : 1451795]
ETABLISSEMENT D'ENSEIGNEMENT SUPERIEUR CONSULAIRE HAUTES ETUDES COMMERCIALES DE PARIS

8 avenue de la Porte de Champerret F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Teaching apparatus and instruments; digital recording media; data processing equipment; computers; electronic 
tablets; smartphones; electronic book readers; game software; software (recorded programs); smartwatches.

Cl.16;Printing products (printed matter); office requisites (except furniture); instructional or teaching material (except 
apparatus); paper; cardboard; boxes made of cardboard or paper; posters; cards; books; newspapers; prospectuses; 
pamphlets; bags (envelopes, pouches) of paper or plastics, for packaging.

Cl.35;Advertising; commercial business management; commercial administration; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); business management and organization consultancy; online 
advertising on a computer network; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; advice regarding communication (advertising); public 
relations; advice regarding communication (public relations).

Cl.41;Education; training; sporting and cultural activities; information relating to education; vocational retraining; 
publication of books; book lending; provision of non-downloadable films via video-on-demand services; motion picture 
production; organization of competitions (education or entertainment); organization and conducting of colloquiums; 
organization and conducting of conferences; organization and conducting of congresses; organization of exhibitions for 
cultural or educational purposes; electronic publication of books and journals online.
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Priority claimed from 22/06/2018; Application No. : 4463685 ;France 

4098244    11/12/2018
[International Registration No. : 1451824]
VITAGERMINE

Parc d'Activité du Courneau - Rue du Pré Meunier - CS 60003 - Lieu dit Canéjan F-33612 CESTAS Cedex France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; essential oils; cosmetics; soaps; hair lotions; all these goods produced by organic farming or made 
from goods produced by organic farming.

Cl.5;Food for babies; food preparations for infants; prepared cereals for consumption by babies; lacteal flour for 
babies; milk ferments for pharmaceutical use; milk for children; powdered milk for babies; beverages for babies; vitamin 
beverages; all these goods produced by organic farming or made from goods produced by organic farming.

Cl.28;Games; toys; plush toys made of cotton obtained by organic farming.

Cl.29;Milk; powdered milk; milk beverages, milk predominating; flavored milk beverages; dairy products; milk-based 
breakfast preparations; cheeses; preserved, dried and cooked fruit and vegetables; jams; compotes; vegetable purées; 
potages (soups); precooked soups; bouillons; cooked dishes and culinary preparations (excluding cooked dishes and 
culinary preparations for animals) based on fish, meat, ham, poultry, vegetables, rice and/or pasta; all these goods 
produced by organic farming or made from goods produced by organic farming.

Cl.30;Coffee; tea; cocoa; artificial coffee; flour and preparations made from cereals; bread; pastry and confectionery; 
biscuits, cookies; cakes; cereal-based breakfast preparations; edible ices; sauces (condiments); all these goods obtained 
from organic farming or made from goods obtained from organic farming.
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Priority claimed from 31/10/2018; Application No. : 017978587 ;European Union 

4098640    10/12/2018
[International Registration No. : 1451586]
Polski Bank Komórek Macierzystych S.A.

Al. Jana Pawla II 29 PL-00-867 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.42;Biological research; research and development in the field of medical sciences and pharmacy; research and 
development in the field of technical and natural science.

Cl.44;Operation and services of blood banks, semen banks, organ banks and tissue transplants banks; human health 
protection services.
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Priority claimed from 15/06/2018; Application No. : 017918368 ;European Union 

4099577    06/12/2018
[International Registration No. : 1451133]
Laboratorio Paravicini S.r.l.

Viale Regina Giovanna, 9 I-20129 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.21;Works of art made of earthenware; tableware, cookware and containers; ceramic hollowware; ceramics for 
household purposes; ceramics for kitchen use; works of art of porcelain, ceramic, earthenware, terra-cotta or glass; 
statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the 
class; planters of earthenware; plaques of pottery; ceramic tableware; cups made of pottery; drinking glasses; vases; 
pillar candle plates; candy boxes; dishes; collector plates; dessert plates; decorative plates; table plates; fruit cups; tea 
services [tableware]; services [dishes]; coffee services [tableware]; decanters; enamelled jars; jugs, not of precious 
metal; coasters (tableware).

Cl.40;Ceramic processing; pottery firing; providing information relating to ceramic processing; treatment of materials 
for the manufacture of ceramic goods; custom assembling of materials for others; custom manufacture of tools for 
others; custom color compounding of paint.
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Priority claimed from 07/12/2018; Application No. : 1973142 ;Australia 

4099603    13/12/2018
[International Registration No. : 1450951]
MOOSE CREATIVE MANAGEMENT PTY LTD

29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.14;Beads for making jewellery; jewellery articles; jewellery cases, namely, caskets and boxes; jewellery chain; 
jewellery coated with precious metal alloys; jewellery coated with precious metals; jewellery made of plastics; jewellery 
made of precious metals; jewellery made of precious stones; jewellery made of semi-precious materials; jewellery, 
namely, necklaces; jewellery, namely, bracelets; jewellery, namely, rings; charity bracelets and jewellery; watches; 
horological instruments; chronometric instruments; clocks; precious stones; semi-precious stones; key rings with fobs 
or trinkets attached; charms for jewellery; costume jewellery; craft kits for jewellery construction; decorative articles, 
namely, trinkets or jewellery for personal use; imitation jewellery; imitation jewellery ornaments; jewellery.

Cl.28;Craft kits for games and playthings; figurines being toys; kits of parts sold complete for constructing toy models; 
kits of parts sold complete for making toy model cars; kits of parts sold complete for making toy models; miniature toy 
parts sold in kit form; model figures, namely, toys or playthings; model figures, namely, toys or playthings for sale in kit 
form; model toys; models, namely, toys or playthings; plush toys; craft toys sold complete; toy dolls; toy figures; toy 
furniture; toy jewellery; toy model kits; toy playsets; toys, namely, playthings; toys, namely, playthings being for sale in 
kit form; toys, namely, playthings sold in kit form; toys adapted for educational purposes; craft toys sold in kit form; 
dolls; dolls' furniture; dolls' houses; furniture for dolls' houses; plush dolls; board games; card games; games; games 
adapted for use with an external display screen or monitor; games adapted for use with dot matrix liquid crystal displays; 
action figures, namely, toys or playthings; games for children; hand held computer games; hand held electronic games; 
miniatures for use in games; models for use with hobby games; tactile educational games, namely, playthings; trading 
cards, namely, card games; playthings; toy action figures; children's toys; construction toys; educational toys; electronic 
toys, namely, playthings.

6795



Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 10/07/2018; Application No. : 1938363 ;Australia 

4100842    13/12/2018
[International Registration No. : 1451478]
ORBILIFT PTY LTD

U25 347 Victoria Pl DRUMMOYNE NSW 2047 Australia

Proposed to be Used
IR DIVISION
Cl.7;Transport machines; transportation robots.

Cl.12;Apparatus for transport by land; land vehicles for the transportation of goods; land vehicles for the transportation
of passengers; land vehicles incorporating mechanisms for transporting goods; load carrying (transporting) apparatus; 
load carrying (transporting) apparatus for use in factories; load transporting apparatus for use on land; military vehicles 
for transport; transport apparatus; transporting vehicles; trolleys for the transportation of machines; apparatus in the 
nature of trolleys for the transportation of children; unmanned transportation robots; unmanned transportation robots 
being cargo handling machines; vehicles for use in the transport of goods; wheelchairs for transporting invalids; wheeled 
apparatus for transporting goods; wheeled transport for children; wheeled transport for infants; wheeled transporters for 
babies; apparatus in the nature of trolleys for transporting goods; conveying apparatus (for transportation); driverless 
field transport apparatus; driverless floor transport apparatus; driverless transporter vehicles; ground transportation 
vehicles for transporting goods; industrial robots for use in the transport of work pieces to be machined.
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4101039    12/12/2018
[International Registration No. : 1450689]
Atotech Deutschland GmbH

Erasmusstraße 20 10553 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the electroplating industry, especially for the production of electronic articles as printed 
circuit boards or integrated circuit substrates.

Cl.2;Corrosion inhibiting products, especially basing on organic solderability preservative; organic protective coatings, 
especially basing on organic solderability preservative, for electronic articles as printed circuit boards or integrated 
circuit substrates; organic protective coatings for metals, especially basing on organic solderability preservative.
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4102145    17/12/2018
[International Registration No. : 1451600]
IDG Finance S.à r.l.

121, avenue de la Faïencerie L-1511 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, excluding titanium metals and titanium alloys, ores, excluding titanium ores; 
metal materials for building and construction; transportable buildings of metal; non-electric cables and wires of common 
metal; small items of metal hardware; metal containers for storage or transport; safes; doors, gates, windows and window 
coverings of metal; pipes (of metal); building castings of metal; shelters of metal; refuse skips of metal, all of the 
aforesaid goods excluding such made of titanium or titanium alloys.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; mobile [portable] sanitary installations; luminaires; valves for air conditioners; air impellers for 
ventilation; filters for air conditioning.

Cl.37;Building construction; building maintenance and repair; maintenance and repair of utilities in buildings; 
maintenance and repair of parts and fittings for buildings; plumbing installation, maintenance and repair; installation of 
fixtures and fittings for buildings; HVAC (heating, ventilation and air conditioning) installation, maintenance and repair; 
installation of sanitary apparatus; consultancy services relating to the construction and repair of buildings.
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Priority claimed from 19/06/2018; Application No. : UK00003318998 ;United Kingdom 

4102153    17/12/2018
[International Registration No. : 1451293]
Springer Nature Holdings Limited

The Campus, 4 Crinan Street London N1 9XW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software applications; computer software applications, downloadable; application 
software for mobile phones, smart phones and tablet devices; teaching apparatus; downloadable educational materials; 
downloadable electronic publications; downloadable journals; downloadable dictionaries; downloadable reference books; 
downloadable educational worksheets; education software; computer software to enable searching of data; multimedia 
publications; publications in machine readable form and/or in electronically readable form; electronic books; electronic 
publications, texts, newsletters, information sheets, education and training material and learning modules; films; 
podcasts; webcasts; multimedia publications including publications available on-line, on CD-ROM and via PDA and 
mobile platforms; databases; downloadable image files; downloadable audio files; computer software for purchasing and 
subscribing to digital media content; computer software for authoring, downloading, transmitting, sharing, streaming, 
receiving, editing, extracting, encoding, decoding, displaying, manipulating, and transferring content, text, visual works, 
audio works, audio visual works, data, files, documents and electronic works, graphics, images, via portable electronic 
devices and computers and global computer and communications networks; educational mobile and computer 
applications; educational computer software; computer software for document management; computer software for 
wireless content delivery; computer software in the field of electronic publishing; computer software to enable the 
provision of electronic media via communications networks; desktop publishing software; electronic instructional and 
teaching apparatus and instruments; e-books; audio books; downloadable e-books; digital books downloadable from the 
Internet; pre-recorded discs, CDs, DVDs, videos, software and motion picture films.

Cl.16;Printed matter and books; photographs; stationery; stickers and adhesives for stationery or household purposes; 
typewriters and office requisites; instructional and teaching material; printed publications; books; magazines; 
newsletters; periodicals; brochures; booklets; pamphlets; manuals; journals; leaflets; greeting cards; advertising and 
promotional material; catalogues; fiction and non-fiction books on a variety of topics; promotional publications; 
educational publications; periodical publications; printed publications; printed publications in the fields of business, 
economics, humanities, politics, international studies, social science and sociology; catalogues relating to educational, 
instructional and teaching materials; pens; pencils; posters; writing stationery; office stationery.

Cl.35;Advertising; business management; business administration; office functions; advertising services, namely, 
promoting the goods and services of others; organisation of exhibitions and trade fairs for commercial, business or 
advertising purposes; market analysis; marketing research; market research and information services; opinion polling; 
public relations; public relations services; publication of publicity texts; publicity agencies; publicity texts (writing of -); 
providing an on-line commercial information directory; research for sponsorship; compilation and systemisation of data 
into computer databases; compilation of business information into a searchable databases available via a global 
computer network; compilation of computer databases for transmitting, displaying and storing transaction, identification 
and financial information; compiling of information into computer databases; computerised data management; 
computerised database management services; database management services; providing an on-line commercial 
information directory; sorting and editing of information in computer databases; arranging newspaper subscriptions (for 
others); arranging telecommunications subscriptions, for others; arranging media subscriptions, for others; marketing in 
the framework of software publishing; compilation of directories for publishing on the Internet; retail services and online 
retail services in connection with sale of downloadable electronic publications, teaching apparatus, e-books, audio books,
pre-recorded discs, CDs, DVDs, videos, printed matter, books, instructional and teaching material, printed publications, 
magazines, newsletters, periodicals, brochures, booklets, pamphlets, manuals, journals, leaflets, greeting cards, 
catalogues, fiction and non-fiction books on a variety of topics, promotional publications, educational publications, 
periodical publications, pens, pencils, posters, writing stationery, office stationery; updating and maintenance of data in 
computer databases; updating and maintenance of information in registries; provision of an on-line marketplace for 
buyers and sellers of goods and services; market intelligence services; the bringing together for the benefit of others, of a 
variety of goods, enabling customers to conveniently view and purchase those goods in a book store; the bringing 
together for the benefit of others, of a variety of goods, enabling customers to conveniently view and purchase those 
goods from a publications catalogue by mail order or by means of telecommunications; information retrieval services; 
compiling data for research purposes in the field of science and medicine.

Cl.41;Education; providing of training; publishing services; electronic publishing services; online digital publishing 
services; multimedia publishing; adult education; online publishing; providing electronic publications; providing non-
downloadable electronic publications from a global computer network or the Internet; online electronic publishing of 
books and periodicals; publishing journals, papers and books; educational examination; educational testing; conducting 
of educational courses; providing online training seminars; conducting of workshops and seminars; writing of texts, 
other than publicity texts; provision of tuition, correspondence courses, learning modules, and on-line educational 
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materials; arranging and conducting of educational conferences, seminars, workshops and symposia; arranging and 
conducting exhibitions; library and archive services; mobile library services; production and publication of texts, books, 
magazines, journals, printed matter, on-line information and educational resources in machine or computer readable, 
audio and/or word format; production and publishing of course material, video and audio material for education and 
training purposes; online news and bulletin services; providing educational, teaching and instructional information about 
business, economics, humanities, politics, international studies, social science and sociology; television and radio 
entertainment services; online research library services; library services provided by means of a computerised database; 
publishing of audio books; publishing of electronic books; providing online audio books (not downloadable); providing 
online electronic books (not downloadable); providing online interactive stories; providing online magazines (not 
downloadable); providing online newspapers (not downloadable); providing online periodicals (not downloadable); 
providing information, reviews, and recommendations regarding books, audio books, electronic books, interactive 
stories, magazines, newspapers and periodicals; providing information, news, articles and commentary in the field of 
education and educational institutions; providing opportunities for exchange of information and conversation regarding a 
wide variety of topics by means of live events and mailed information.

Cl.42;Scientific and technological services and research and design relating thereto; Industrial analysis and research 
services; design and development of computer software; hosting of websites; hosting of digital content on the internet; 
hosting of digital content, namely on-line journals and blogs; design, creation, hosting and maintenance of internet sites 
for third parties; application service provider [ASP], namely, hosting computer software applications of others; design 
and development of software for processing and distribution of multimedia contents; design and development of software 
for compression and decompression of multimedia contents; design and development of software for processing and 
distribution of multimedia contents; providing electronic verification of online orders of digital content and generating 
electronic permission codes which then allow users to access said digital content; development of software for data and 
multimedia content conversion from and to different protocols; computerised analysis of data; technical data analysis 
services; monitoring online content; design services relating to books and periodicals; computer programming in the 
fields of multi-media and electronic publishing; hosting platforms on the Internet for educational purposes; hosting web 
portals for educational purposes; software as a service [SaaS]; development of databases; maintenance of databases; 
monitoring online content and references relating to educational and academic articles and publications; providing online 
searchable databases containing information on scientific, technological and medicine research and development; 
hosting online web facilities for others for sharing online content; information, advisory and consultancy services relating 
to the aforesaid; provision of an internet platform for scholarly, educational, instructional and teaching materials 
including interactive versions and information relating thereto; provision of information relating to scientific, 
technological, medical, pharmacological, biotechnology research and development; providing on-line information in the 
fields of scientific, technological, medical, pharmacological, biotechnology research; graphic arts design; conversion of 
data or documents from physical to electronic media; software development in the framework of software publishing; 
providing temporary use of on-line, non-downloadable software for use in publishing and printing; providing on-line 
computer databases and on-line searchable databases in the field of social networking; providing searchable databases 
in the field of social networking.

Cl.45;On-line social networking services; Internet-based social networking services; licensing of intellectual property.
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Priority claimed from 24/05/2018; Application No. : 4455529 ;France 

4109233    07/11/2018
[International Registration No. : 1452758]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus for recording, transmission, reproduction of 
sound or images, magnetic recording media, sound recording disks; bags and cases for video cameras or photographic 
apparatus; compact disks, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers and computer equipment; mouse pads; software; USB flash drives, PDAs, game software, recorded computer 
programs, computer and mobile telephone programs (downloadable software) and electronic publications downloadable 
online or from the Internet; optical goods, spectacles, sunglasses, goggles for sports; spectacle frames; spectacle lenses,
contact lenses; cases for spectacles or for contact lenses; binoculars; sleeves for laptops; bags designed for laptop 
computers; photographic apparatus; signaling buoys, positioning buoys; telephones, mobile telephones, smartphones, 
tablets, personal electronic assistants and MP3 players; accessories for telephones, mobile telephones, smartphones, 
tablets, PDAs and MP3 players, namely: hands-free kits for telephones, batteries, covers, casings, facings, chargers, 
straps or lanyards, earphones; bags and cases for mobile telephones and telephone equipment; smartwatches.

Cl.14;Jewelry and jewelry products (including fashion jewelry); precious or semi-precious stones; pearls; jewelry cases 
[caskets]; finger rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, pendants, key rings (trinkets 
or fobs), tie pins, medallions, medals, jewelry for bags; jewelry boxes; trophies of precious metal; timepiece products and 
chronometric instruments, watches, wristwatches, watch bands, alarm clocks, chronometers, wall clocks, cases or 
presentation cases for timepieces; clocks (timepieces).

Cl.18;Leather and imitations of leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attache cases and 
document cases, attache cases for documents, briefcases (leather goods); purses, wallets, card holders (wallets), coin 
purses not of precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leatherware); 
vanity cases; pouches of leather, clutch bags (evening handbags); parasols; umbrellas; clothing for animals, bags for 
carrying animals.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, nightgowns and nightshirts, dressing gowns; hats, caps of all kinds, gloves 
(clothing), neckties, belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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Priority claimed from 08/06/2018; Application No. : 2018-076350 ;Japan 

4109235    07/12/2018
[International Registration No. : 1452765]
Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Video game programs; downloadable video game programs; video game cartridges; downloadable music files; 
batteries, electric.

Cl.28;Games; toys; portable games with liquid crystal displays; protective films adapted for screens for portable 
games; video game machines; controllers for game consoles; joysticks for video games; apparatus for games; arcade 
video game machines.
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4109242    09/11/2018
[International Registration No. : 1452848]
CENTRE OF HOMEOPATHIC MEDICINE SOCIETE ANONYME

11 Fokeas street GR-104 34 Athens Greece

Proposed to be Used
IR DIVISION
Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services; research and design services; industrial analysis and research services; 
design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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4109244    09/11/2018
[International Registration No. : 1453531]
Deutsches Institut für Bautechnik

Kolonnenstraße 30 B 10829 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.41;Writing and publication of technical texts, verification documents, permits and approvals as well as their 
translations in printed form or electronically, especially technical building regulations taking the form of administrative 
provisions, lists of testing, inspection and certification bodies, European Technical Assessments, general technical 
approvals, construction technique approvals or permits, structural design type approvals and permits, building research 
reports, European Technical Assessment Documents, reports on market surveillance of construction products, 
evaluations of construction products, evaluations of compliance with regulatory requirements for physical structures 
[buildings], verifications for wastewater treatment plants in accordance with the German waste water regulations, lists of 
construction products for which no certificate of suitability is required, technical books and journals; arranging and 
conducting information sessions, arranging and conducting technical conferences; arranging and conducting seminars.

Cl.42;Scientific and technological services as well as research, especially research on assessments, studies and 
evaluations in the scientific and technological fields, in particular technical research on construction products and 
construction techniques as well as research concerning the environmental impact and sustainability of construction 
products; research and development of new products for others; provision of scientific information; development of 
technical manuals containing guidelines and rules at a national, European and international level; technical consultancy 
and information in the field of construction engineering, especially with regard to construction products and techniques; 
conducting engineering feasibility studies for national, European and supranational authorities and institutions with 
regard to technical rules; conducting technical project studies for construction products, also in the framework of market 
surveillance; preparation of technological research reports of buildings and construction research contracts; engineering 
services, especially development and research services for new construction products; providing search engines for the 
internet for construction products and construction techniques; quality control and certification of testing, inspection and 
certification bodies and of notified bodies in accordance with the Building Codes of the German federal states, the 
Ordinance on Boilers and Other Devices under the Construction Products Act in conjunction with the Ordinance on the 
Recognition of Testing, Inspection and Certification Bodies under the Construction Products Act and Regulation (EU) No. 
305/2011 (Construction Products Regulation); consultancy in the field of energy-saving; random inspection of energy 
certificates in accordance with the German Energy Saving Ordinance; preparation of technical assessments, especially 
the technical verification of construction products, especially for European Technical Assessments, general building 
approvals, general construction technique approvals or permits, project-related approvals for construction products and 
construction techniques as well as structural design type approvals, concerning quality control and environmental impact 
assessment for construction products and techniques, concerning material testing, structural design type verifications 
based on technical building examinations, building research contracts and reports, concerning the technical verification 
and assessment of construction products and techniques in the framework of market surveillance and for the purpose of 
development of technical guidelines and guiding principles.
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Priority claimed from 22/03/2018; Application No. : 017878473 ;European Union 

4109245    20/09/2018
[International Registration No. : 1453480]
MOBAIL SISTEMS LTD.

Danail Dechev Str. 6 BG-1407 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Computer databases; media content; data storage devices; software; computer software; multimedia software 
recorded on CD-ROM; education software; interfaces for computers; application software; mobile software; 
telecommunications software; interactive computer software; community software; recorded computer software; editing 
software; software for mobile phones; data communications software; data compression software; file synchronization 
software; file sharing software; computer software for mobile phones; entertainment software; software for mobile device 
management; science software; application software for mobile phones; computer software for document management; 
software for the analysis of business data; instant messaging software; data processing software for word processing; 
software for processing images, graphics and text; games software; games software; electronic game software for 
handheld electronic devices; electronic game software for wireless devices; electronic game software for mobile phones; 
downloadable electronic game programs; communications processing computer software; interactive computer software 
enabling exchange of information; electrostatic copying machines; audio/visual and photographic devices; 
communications equipment; data processing equipment and accessories (electrical and mechanical); computer 
networking and data communications equipment; point-to-point communication equipment; image capturing and 
developing devices; electronic dictionaries; hand-held electronic dictionaries; electronic agendas; digital organizers; 
digital books downloadable from the internet; software related to handheld digital electronic devices; computer software 
for processing digital images; computer software for organizing and viewing digital images and photographs; computer 
software for use on handheld mobile digital electronic devices and other consumer electronics; computer software for 
scanning images and documents; computer software for scanning images and documents; computer software for 
converting document images into electronic formats; personal computers incorporating dietary aid computer software; 
computer application software for mobile telephones; computer software enabling users to receive and modify 
documents on wireless communications devices, namely mobile telephones, portable computers, personal digital 
assistants, electronic personal organisers and portable devices for playing electronic games; computer software for 
controlling and managing access server applications; communications servers [computer hardware]; cloud servers; 
computer servers; network servers; computer database servers; computers and computer hardware; data 
communications hardware; computer shareware; computer groupware; computer application software for mobile 
telephones, namely software for writing, editing and sharing text, electronic tables and presentation documents; 
computer software providing dictionaries, encyclopaedias, travel phrases, tools for inputting text, diet information, health 
information and nutrition information on wireless communications devices, namely mobile telephones, portable 
computers and personal digital assistant.

Cl.38;Automatic transfer of digital data using telecommunications channels; wireless communication services; delivery 
of messages by electronic media; communication services for the electronic transmission of data; electronic 
transmission of messages and data; electronic transmission of instant messages and data; electronic transmission and 
retransmission of sounds, images, documents, messages and data; message sending; computer communication and 
internet access; interactive communication services; communication services for the electronic transmission of images; 
communication services for the electronic transmission of data; communications services for the exchange of data in 
electronic form; network transmission of sounds, images, signals and data; transmission of data, messages and 
information; virtual chatrooms established via text messaging; transmission of short messages [SMS], images, speech, 
sound, music and text communications between mobile telecommunications devices; telecommunications services for 
the distribution of data; telecommunications services, namely, personal communication services; information about 
telecommunication; electronic transmission of information (services for the -); message sending and receiving services; 
digital transmission of data; digital transmission of data via the internet; digital communication services; wireless 
telephony; transmission of data through the use of electronic image processing by telephone link; wireless transfer of 
data via digital mobile telephony; wireless transfer of data via wireless application protocols; wireless transfer of data via 
the internet; wireless electronic transmission of data; electronic data interchange services; delivery of messages and data 
by electronic transmission; transmission of electronic mail; electronic transmission of data; electronic transmission of 
data and documents via computer terminals and electronic devices; electronic transmission of images, photographs, 
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graphic images and illustrations over a global computer network; international data transmission; transferring and 
disseminating information and data via computer networks and the internet; transmission of data, audio, video and 
multimedia files; transmission of data, audio, video and multimedia files, including downloadable files and files streamed 
over a global computer network; transmission of interactive entertainment software; transmission of information on-line; 
provision of access to content, websites and portals; streaming of data; transfer of information and data via online 
services and the internet; electronic data interchange services; electronic data interchange services.

Cl.42;It project management; computer system analysis; analytical services relating to computers; server 
administration; preparation of computer programs for data processing; monitoring of computer systems by remote 
access; updating of software for communication systems; updating of computer software; preparation of data processing 
programmes; research in the field of computer programs and software; installation and maintenance of computer 
programs; installation, maintenance, updating and upgrading of computer software; computer programming; computer 
software design; advisory services relating to computer programming; writing of programs for data processing; design 
and writing of computer software; programming of computer software for electronic language translation dictionaries and 
databases; programming of computer software for reading, transmitting and organising data; programming of computer 
software for evaluation and calculation of data; programming of software for importing and managing data; design and 
development of word processing software; design and development of data processing software; design and 
development of software in the field of mobile applications; design and development of software for importing and 
managing data; design of software for processing and distribution of multimedia contents; development of application 
software for delivery of multimedia content; creating of computer programs; creating programmes for data processing; 
video game development services; software engineering services for data processing programs; design of computer 
hardware; research and development services relating to computer hardware; development of hardware for processing 
and distribution of multimedia contents; computer services concerning electronic data storage; online data storage; 
platform as a service [PaaS]; providing online non-downloadable software for word processing; providing temporary use 
of on-line non-downloadable software; providing temporary use of online, non-downloadable computer software for 
language translation; providing temporary use of on-line non-downloadable software for importing and managing data; 
providing temporary use of on-line non-downloadable software for the transmission of information; providing temporary 
use of on-line non-downloadable software for the management of data; providing software on a global computer network; 
providing temporary use of non-downloadable software to enable sharing of multimedia content and comments among 
users; providing temporary use of web-based applications; software as a service [SaaS]; hosting of mobile applications; 
application service provider services; data security services; computer software support services; technical consultancy 
relating to the application and use of computer software; computer system monitoring services; data security services 
[firewalls]; document data transfer from one computer format to another; conversion of computer programs and data, 
other than physical conversion; data conversion of electronic information; conversion of data or documents from 
physical to electronic media; conversion of computer programs and data, other than physical conversion; conversion of 
texts to digital format; data encryption and decoding services; digitization of documents [scanning]; engineering 
services; scientific research; graphic design; scientific and technological services; research relating to technology; 
scientific services and design relating thereto; technological services and design relating thereto; industrial analysis 
services; industrial research; software design and development; design and development of computer hardware.
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Priority claimed from 22/06/2018; Application No. : 30 2018 015 355 ;Germany 

4109249    29/11/2018
[International Registration No. : 1453347]
BASF SE

Carl-Bosch-Strasse 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science, especially hydraulic fluids, transmission fluids, brake fluids, clutch 
fluids, quenching fluids, chemical fluids for metal working, heat transfer fluids for industrial use, fluids for use in the oil 
industry, chemical additives for hydraulic fluids, chemical additives for lubricants, emulsifiers, surfactants for industrial 
purposes, foam inhibitors.

Cl.4;Industrial oils and greases, especially base oils, gear oils; wax; lubricants, especially drilling lubricants, automotive
lubricants, lubricants for machines, lubricants for aircraft engines, lubricants for metal working, solid lubricants for 
industrial purposes; additives (Non-chemical-) for lubricants.
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Priority claimed from 11/05/2018; Application No. : 302018000016119 ;Italy 

4109251    28/09/2018
[International Registration No. : 1453430]
Francesco NICASTRI

Via Giovanni XXIII, 100/H2 I-70023 GIOIA DEL COLLE (BA) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather; imitation leather; bags; handbags; purses; travelling bags; backpacks; trunks and suitcases; duffle 
bags; key cases of leather or imitation leather; key cases of leather and skins; coin holders in the nature of wallets; coin 
purses, not of precious metal; leather wallets; credit card cases [wallets]; card cases [notecases]; folding briefcases; 
attaché cases; vanity cases, not fitted; all-purpose sports bags; shoulder bags; garment bags for travel; beach bags; 
umbrellas; parasols.

Cl.20;Benches; furniture of metal; standing desks; index cabinets; furniture, namely, showcases; wardrobes; bedside 
tables; sofas; extendible sofas; armchairs; chair beds; reclining chairs; office chairs; hairdressers' chairs; lounge chairs 
for cosmetic treatments; sideboards; cupboards; bins, not of metal; dining tables; computer furniture; table leaves; trestle
tables; beds; looking glasses; stools; storage racks; work surfaces; display stands; bathroom furniture; sofa beds; 
chairs; brackets, not of metal, for furniture; bookcases; picture frames, not of precious metal; picture frames; mouldings 
for picture frames.

Cl.25;Clothing, namely tee-shirts; polo shirts; tank tops; shorts; sweaters; cardigans; pullovers; sweat shirts; shirts; 
sport shirts; trousers; skirts; jeans; overcoats; dresses; leather jackets; heavy jackets; coats; rain coats; pelerines; waist 
belts; shawls; scarves; neckties; bathing suits; underwear; headgear for wear; hats; footwear.
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Priority claimed from 23/05/2017; Application No. : 87460089 ;United States of America 

4109259    17/11/2017
[International Registration No. : 1453337]
ARTHUR J. GALLAGHER & CO.

2580 Golf Road Rolling Meadows IL 60008 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, namely, newsletters, pamphlets, white papers, and brochures in the field of 
insurance; computer programs for use in database management of insurance claims and insurance risk evaluation data in 
the field of insurance risk management; software, namely, computer software for use in processing, filing and managing 
insurance claims; downloadable computer application software for mobile phones, portable media players and handheld 
computers for use in accessing insurance claims information via the Internet through a portal interface.

Cl.16;Printed materials, namely, written articles in the field of insurance coverage.

Cl.35;Insurance claims auditing services; medical claims management services, namely, receiving, data entering, and 
re-pricing of transactions that are originated by physicians, hospitals, and ancillary medical care providers; business 
advisory services in the fields of international human resources and employee benefits; human resources management 
services; providing on-line business information regarding human resources management; customized business 
consultation regarding selection of workers compensation specialty provider networks and workers compensation 
specialty provider claims administration to employers in accordance with state worker's compensation laws and 
administrative rules for the treatment, diagnostic testing and specialist care of workers; business research, namely, 
providing data analysis of workers compensation medical providers and treatment plans; prepare business for others 
relating to workers compensation insurance claims from information obtained over a global communications network; 
business risk management consultation regarding business risk assessment evaluation, conducting business hazard 
surveys, business data analysis of insurance losses, business auditing and insurance claims auditing services for 
compliance with federal and state occupational safety and health administration regulations, property and liability 
business risk and cost assessment services; disaster recovery services, namely, business continuity consulting and 
planning; business investigations; crisis management in the nature of business risk management services; business and 
human reputation investigations and business and human reputation restoration in the nature of business risk 
management services and business risk consulting services; business risk management consultation services relating to 
cyber security and non-cyber security breaches and oversight of alternative business risk management strategies; 
financial record keeping for insurance risk management and regulatory compliance purposes related to evaluating and 
administering costs of crisis management, security breaches, institutional response costs, and targeted communications 
costs (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); business risk 
assessment services, namely, ergonomic risk evaluations relating to commercial matters and ergonomic risk statistical 
evaluations of insurance claims performance measures for others; business evaluation of worker safety programs and 
developing business risk management programs for others; preparing business reports for others relating to insurance 
claims; business consultation services, namely, financial accounting for regulatory compliance by management officers; 
business risk management consultation, namely, critical incident and loss prevention, international risk management, and 
risk management consulting; managed care services, namely, health care cost containment, health care utilization review 
and pre-certification services, health care cost review, computerized database management and electronic processing of 
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health care information; business consulting services, namely, assisting evangelical organizations in the creation and 
oversight of alternative business risk strategies and conducting business audits for evangelical organizations with 
respect to their insurance alternative risk management vehicles; business administration of programs for corporate 
clients intended to lower health care costs and increase business productivity through employee health, wellness, and 
nutritional changes; healthcare analytics, namely, collection and analysis of quality metric data for a network of 
healthcare providers and employee health professionals for business purposes; providing an insurance exchange in the 
nature of a marketplace that offers purchasers of insurance and other benefits products a variety of plans and products 
from multiple providers; operating an online marketplace for sellers and buyers of insurance products and services; 
promoting the services of others by means of an online exchange featuring insurance plans, products and services; 
charitable services featuring the collection and charitable distribution of stuffed bears (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); charitable services, namely, organizing and conducting 
volunteer programs and community service projects; insurance claims administration and processing; insurance claims 
administration; administering self-insurance programs for others; insurance administration services in the field of health 
insurance, general liability, accident insurance, dental insurance, vision insurance, life insurance, long term disability 
insurance, long term care insurance, critical illness insurance, insurance annuities, terrorism insurance, workers 
compensation insurance, real and personal property insurance, automobile insurance, professional liability and medical 
malpractice insurance appraisals of alternative risk and captives insurance pools, property, casualty, cyber liability, fine 
arts, management liability, terrorism, environmental liability, and trade credit and political risk.

Cl.36;Appraisals for insurance claims of real estate; providing a website featuring information in the field of 
management of employee insurance benefits (terms considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); worker's compensation assessment evaluation, namely, claims administration in the field of 
workers' compensation (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); insurance brokerage, and administration of self-insurance programs for others, namely, alternative financial 
risk transfer and captive management insurance and reinsurance, and property, casualty professional lines and workers' 
compensation insurance (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); insurance brokerage, namely, arrangements for fronting and reinsurance placement; insurance consulting; 
insurance services, namely, managing and processing claims for workman's compensation and OSHA injuries and 
liability insurance claims; appraisal of various types of insurance risks, namely, health insurance, general liability, 
accident insurance, dental insurance, vision insurance, life insurance, long term disability insurance, long term care 
insurance, critical illness insurance, insurance annuities, terrorism insurance, workers compensation insurance, real and 
personal property insurance, automobile insurance, professional liability and medical malpractice insurance appraisals of 
alternative risk and captives insurance pools, property, casualty, cyber liability, fine arts, management liability, terrorism, 
environmental liability, and trade credit and political risk; insurance agency services, insurance brokerage services and 
insurance administration services, namely, providing wrap-up or owner-controlled insurance programs for the 
construction industry via online computer software (terms considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); financial planning consultation; insurance brokerage services, insurance agency 
services, and investment advisory services; investment brokerage; employee benefit advisory services for benefit plans 
concerning insurance and finance; consulting services in the field of employee financial benefit plans concerning 
insurance and finance; employee benefits insurance brokerage in the field of life, health and accident insurance; 
employee benefits consulting services, namely, management of employee financial benefits programs and insurance 
coverage; providing information in the field of employee insurance benefit plans via a website for the purpose of 
managing employee insurance benefit plans; medical insurance brokerage services for international travelers, namely, 
underwriting medical insurance; international financial risk management; management of international employee benefits 
insurance programs and insurance coverage actuarial services; providing insurance brokerage services in the field of 
business crisis management and related costs, namely, provision of insurance to restore the reputation of persons and 
businesses; providing insurance actuarial services for costs of restoring business reputation; insurance brokerage 
services, namely, providing insurance for the cost of managing business reputation damaged by cyber security and non-
cyber security breaches, remediation response costs and targeted communications response costs; management of 
international employee benefits insurance programs and insurance coverage; reporting service in the nature of providing 
information in the field of international pensions and other employee financial benefit plans; providing financial research 
services in the field of international pensions and other employee benefits; insurance underwriting for aviation, inland 
marine, automobile and ocean cargo insurance programs; claims adjustment in the field of insurance using insurance 
adjuster analytics; charitable fundraising services, by means of organizing and conducting fundraising events; insurance 
administration for travelers, namely, provision of insurance for medical expenses, emergency evacuation and repatriation,
pre-departure trip cancellation, post-departure trip interruption, travel delay, loss, delay or damage to baggage and 
personal effects and accidental death and dismemberment while on trip; prepare financial reports for others relating to 
workers compensation insurance claims from information obtained over a global communications network; preparing 
financial reports for others relating to insurance claims.

Cl.41;Providing non-downloadable on-line electronic newsletters in the field of insurance; publication of books, 
magazines and reference texts; educational services, namely, organization of conferences and seminars in the field of 
health insurance, general liability, accident insurance, dental insurance, vision insurance, life insurance, long term 
disability insurance, long term care insurance, critical illness insurance, insurance annuities, terrorism insurance, 
workers compensation insurance, real and personal property insurance, automobile insurance, professional liability and 
medical malpractice insurance appraisals of alternative risk and captives insurance pools, property, casualty, cyber 
liability, fine arts, management liability, terrorism, environmental liability, and trade credit and political risk; electronic 
publication of reference materials, namely, publishing of e.g., electronic magazines, newsletters, white papers, and 
brochures in the field of international pensions and other employee benefits; organizing and providing educational 
conferences and seminars in the field of international pensions and other employee benefits, insurance risk management 
for evangelical organizations; educational services, namely, providing non-downloadable webinars in the field of 
insurance risk management and insurance coverage for evangelical organizations; educational services, namely, 
providing online, customizable, training programs that teach best practices for reducing the risk of employee injury and 
illness caused by accidents, natural hazards, mechanical hazards, hazardous substances, and personal interactions; 
providing online guidelines in the field of risk management for human resources departments.

Cl.42;Safety engineering; occupational safety health act compliance inspection, namely, inspection of escape 
structure, disability accommodation structures, and building safety structures; building inspection services; providing 
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temporary use of on-line non-downloadable computer software for processing, filing and managing insurance claims 
information data analytics relating to insurance; providing a website featuring computer applications and non- 
downloadable software and information storage and retrieval services for managing insurance claims information in the 
fields of business and financial insurance risk management (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); providing temporary use of on-line non-downloadable computer software for 
decision intervention and analytics for processing, filing and managing insurance claims; design and provision of 
computer applications and online non-downloadable computer software for information storage and retrieval services in 
the field of insurance risk management; design and provide a website featuring online non-downloadable software for the 
administration of insurance claims (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations).

Cl.44;Health care services, namely, wellness programs; providing wellness services, namely, personal assessments, 
personalized routines, maintenance schedules, and counseling, all related to health and wellness; providing assistance, 
fitness evaluation and consultation to corporate clients to help their employees make health, wellness and nutritional 
changes in their daily living to improve health; consultation services in the field of wellness programs; providing on-line 
information in the fields of all of the foregoing services.

Cl.45;Consultancy on regulations on safety at work; patient advocacy services, namely, advocating in the field of long 
term care and health insurance for employees of third parties in the process of obtaining health care in medical facilities; 
providing patient advocate services to hospital patients and patients in long-term care facilities in the field of health 
management; occupational safety and health compliance inspection, namely, inspection of factories for safety purposes; 
providing on-line information in the fields of all of the foregoing services.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

4109276    12/10/2018
[International Registration No. : 1453412]
Autobahn Tank & Rast GmbH

Andreas-Hermes Str. 7-9 53175 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.3;Washing, cleaning, polishing and scouring preparations; soaps; disinfecting soaps.

Cl.5;Disinfectants.

Cl.9;Data readers for reading data carriers; visually readable and/or machine-readable data carriers, for entering 
transactions, in particular magnetic cards and chip cards; output apparatus for visually readable and/or machine-readable 
data carriers; data processing equipment.

Cl.16;Toilet paper, paper towels.

Cl.21;Household utensils and containers, included in class 21; brushes, except paint brushes; articles for cleaning 
purposes.

Cl.35;Preparation of business management concepts for sanitary facilities; administration of sanitary facilities by 
means of visually and/or machine readable data carrier for sanitary facilities.

Cl.37;Maintenance and cleaning of sanitary facilities, in particular toilets; equipping and refilling of sanitary facilities 
with articles of consumption.

Cl.42;Technical business consultancy for customer loyalty systems, in particular in the field of programs for the issue 
and rental of data carriers.
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4109278    28/11/2018
[International Registration No. : 1452816]
Zoyo Capital Limited

Thomas House, 84 Eccleston Square London SW1V 1PX United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Provision of pricing information about equities; asset and portfolio management; automated securities trade 
execution services; banking services in relation to the electronic transfer of funds; banking services relating to the 
transfer of funds from accounts; brokerage; brokerage (financial -); brokerage of share subscriptions; brokerage of 
shares or stocks and other securities; brokerage services for stocks and bonds; brokerage services in financial markets; 
brokerage services on the financial markets; clearing house financial services; clearing services for payment 
transactions; collection of financial information; computerised financial information services; computerised financial 
services; computerised information services for stocks; computerised information services relating to shares; conducting
of financial transactions; conducting of financial transactions on-line; securities and commodities trading services; 
securities brokerage; securities brokerage account services; securities brokerage and trading services; securities 
investment services for personal investors; securities trading services; share portfolio management; share price 
information services; share registration services; share services; stock brokerage; stock brokerage services; stock 
broking services; stock exchange information provided on-line from a computer database or the internet; stock exchange 
information services; stock exchange price quotations; stock exchange quotation and listing services; stock exchange 
quotation services; stock exchange quotations; stock exchange services; stock exchanges for dealing in shares and 
other financial securities; stock investment management; stock market services; stock price quotation services; stock 
trading; stockbrokerage; stockbroking; stockbroking agency services; stocks and bonds brokerage; stocks and bonds 
brokerage services; stocks and shares information services; administration of shares; administrative services relating to 
investments; advice relating to investments; advisory services relating to corporate finance; advisory services relating to 
financial asset management; advisory services relating to financial investment; advisory services relating to financial 
investments; advisory services relating to international securities; advisory services relating to investments; agencies in 
the field of bonds and other securities; arranging of investments; automated securities brokerage; automated securities 
trade execution services.

Cl.42;Advice and consultancy in relation to computer networking applications; advice and development services 
relating to computer software; advice relating to the development of computer systems; advisory and information 
services relating to computer software; advisory services in the field of product development and quality improvement of 
software; advisory services relating to architecture; advisory services relating to computer based information systems; 
advisory services relating to computer programming; advisory services relating to computer software; advisory services 
relating to computer systems analysis; advisory services relating to computer systems design; advisory services relating 
to man-machine interfaces for computer software; advisory services relating to the use of computer software; analysis 
(computer systems -); analytic services relating to computers; analytical services relating to computers; application 
service provider (asp); application service provider [asp] services; application service provider (asp) services, namely, 
hosting computer software applications of others; application service provider services; commissioned writing of 
computer programs, software and code for the creation of web pages on the internet; compilation of computer programs; 
compilation of data-processing programs; compilation of information relating to information systems; compilation of 
information relating to information technology; compilation of web pages for the internet; computer advisory services; 
computer and computer software rental; computer and information technology consultancy services; computer and 
software consultancy services; computer consultancy; computer consultancy and advisory services; computer 
consultancy services; computer consultation; computer consultation services; computer consulting services; computer 
programming for data processing; computer programming for data processing and communication systems; computer 
programming for the internet; computer programming services for commercial analysis and reporting; computer software 
advisory services; computer software consultancy services; computer software consulting services; computer software 
design; computer software design and development; computer software design and updating; software design and 
development; software engineering services for data processing programs.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 02/08/2018; Application No. : 1379461 ;Benelux 

4109284    13/12/2018
[International Registration No. : 1453276]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmitting and reproducing 
of sound or images; magnetic data carriers, compact discs, dvds and other digital storage media; apparatus for storing 
data; digital storage for recording sound, video, data, images, games, text, programs or information; data processing 
equipment; computers; computer software programs; mobile apps; software and applications for mobile phones and 
other handheld mobile digital electronic devices; application software for mobile devices; computer programs for 
providing access, browsing and searching online databases; computer software and firmware, namely, operating system 
programs, programs for synchronizing data and application software for personal and handheld computers; monitors 
(hardware); electrical monitoring apparatus; electronic sensing and monitoring devices; dect monitors; electronic baby 
monitoring devices; digital video monitors; central processing units for baby monitors; electronic publications, provided 
on digital data carriers or via the internet, online or via other (electronic) channel; software for use in the field of 
healthcare; cloud-based digital healthcare computer software platform, all aforesaid products for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare delivered data and self- 
generated health data); control apparatus and software programs for controlling light and light therapy devices; charging 
apparatus including chargers for light therapy devices and chargers for batteries; alarms; scales for babies; digital photo 
frames; thermometers and electronic thermometers, other than for medical purposes; electronic publications, provided 
online from databases or on the internet; batteries; stress meters; smart watches.

Cl.35;Database management (computerized-); compilation of data into computer databases; systemization of data into 
computer databases; updating and maintenance of data in computer databases; collating of data in computer databases; 
computerized data processing; database management services in the field of healthcare; all aforesaid services for 
facilitating the capturing, combining and connecting of personal health data (both professional healthcare- delivered data 
and self-generated health data); advisory and consultancy services regarding the aforesaid services whether or not via 
the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer software in the field of healthcare; platform as a service [PaaS] including 
cloud- based digital healthcare platform as a service; software as a service [SaaS] including healthcare software as a 
service; cloud computing; hosting services including hosting of databases, web portals, websites, platforms, digital 
content; all aforesaid services also for facilitating the capturing, combining and connecting of personal health data (both 
professional healthcare- delivered data and self- generated health data); data security services; design and development 
of electronic data security systems; electronic and computerized data storage; information technology support for the 
analysis of healthcare data.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 20/04/2018; Application No. : 017890223 ;European Union 

4109298    11/10/2018
[International Registration No. : 1453270]
Binder+CO Aktiengesellschaft

Grazerstr. 19-25 A-8200 Gleisdorf Austria

Proposed to be Used
IR DIVISION
Cl.7;Screening machines, in particular flip flow screening machines; clamping ledges being spare parts of screening 
machines, in particular flip flow screening machines; clamping strips, edge strips of plastic being spare parts of 
screening machines, in particular flip flow screening machines; screen panels, sieve mats being spare parts of screening 
machines, in particular flip flow screening machines; screen panels of plastic being spare parts of screening machines, in 
particular flip flow screening machines; bearings, in particular spring elements or rubber blocks being spare parts of 
screening machines, in particular flip flow screening machines; clamping pieces being spare parts of screening 
machines, in particular flip flow screening machines.

Cl.37;Maintenance and repair of screening machines, in particular flip flow screening machines.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 26/06/2018; Application No. : VA 2018 01412 ;Denmark 

4109299    15/11/2018
[International Registration No. : 1453209]
Genmab B.V.

Uppsalalaan 15 NL-3584 CT Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical, biological, and biotechnological preparations, especially antibodies, and bi- and 
multispecific antibodies as well as fragments, including monovalent antibodies, derivatives or conjugates of any of these 
for in vitro and in vivo scientific and industrial research and development with regard to diseases; active chemical 
ingredients for use in the manufacture of pharmaceuticals.

Cl.5;Pharmaceutical and veterinary preparations, including pharmaceutical preparations based on antibodies, and bi- 
and multispecific antibodies as well as fragments, including monovalent antibodies, derivatives or conjugates of any of 
these for use with regard to diseases.

Cl.42;Medical, scientific and biological research, especially research into antibodies and bi- and multispecific 
antibodies or fragments, including monovalent antibodies, derivatives or conjugates of any of these and development of 
pharmaceutical products based on antibodies and bi- and multispecific antibodies or fragments, including monovalent 
antibodies, derivatives or conjugates of any of these; chemical analysis; computer programming, namely programming of 
computers for the collection and processing of medical data in medical scientific research, development and therapy, 
including scientific research, development and therapy with antibodies and bi- and multispecific antibodies or fragments, 
including monovalent antibodies, derivatives or conjugates of any of these.

Cl.45;Patent exploitation and licensing of intellectual property in the field of medicine.
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Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

4109308    31/10/2018
[International Registration No. : 1453193]
Xi'an Muyi Household Products Co., Ltd.

Room B1702-B1706, No. 9 Harbour Road, Xi'an International Port Area, Xi'an Shaanxi Province China

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery; fittings of metal for furniture; hooks of metal for clothes rails; works of art of common metal; towel 
dispensers, fixed, of metal; trellis of metal; ladders of metal; staircases of metal; clothes hooks of metal.

Cl.21;Blenders, non-electric, for household purposes; cutting boards for the kitchen; graters for kitchen use; 
containers for household or kitchen use; kitchen utensils; noodle machines, hand-operated; iron ladle for kitchen; 
household enamel and plastic utensils (including plates, dishes, bowls, pots and cups); porcelain ware; pottery for daily 
use (including pots, bowls, plates, jars, jars, jars, casseroles, pots, crockery); drinking bottles for sports; boxes for 
dispensing paper towels; soap boxes; dustbins; towel rails and rings; toilet paper holders; toothbrushes; toothbrush 
cases; toilet cases; abrasive sponges for scrubbing the skin; ice cube molds; steel wool for cleaning; brooms; chamois 
leather for cleaning; sponges for household purposes; dusting cloths [rags]; gloves for household purposes; carpet 
sweepers; mouse traps; mosquito eradicator; brushes; pottery with tri-colored glaze of tang dynasty; beer mugs; mops; 
clothes rack; rags for cleaning; glass bowls; soap holders; fly swatters; basins [bowls]; dustbins of metal.

Cl.24;Loose covers for furniture; coverings for furniture; bath mitts; tablecloths, not of paper; bath towel; shower 
curtains in the shape of tent; wall hangings of textile; fitted toilet lid covers of fabric; upholstery fabrics; table mats (not of 
paper).

Cl.27;Carpets; reed mat; bath mats; gymnasium mats; door mats; non-slip mats; floor mats; rubber mats; car mats; 
gym mats.
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Priority claimed from 07/09/2018; Application No. : 88108650 ;United States of America 

4109409    13/09/2018
[International Registration No. : 1452947]
Complete Genomics, Inc.

2904 Orchard Parkway San Jose CA 95134 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Analysers for genome information; nucleic acid sequencer for scientific purposes; gene amplification instrument; 
protein sequence analysis equipment (laboratory apparatus); DNA chips; diagnostic apparatus for the detection of 
pathogens for laboratory or research use; automatic chromatographic apparatus for laboratory use; computer programs 
for biological data mining; computer programs for developing bioinformatics database for others; data processing 
apparatus; bio-chips for research or scientific purposes.

Cl.10;Medical apparatus and instruments for detecting tumor cancer and genetic diseases; testing apparatus for 
samples of body fluid, tissue and organ; diagnostic apparatus for the detection of periodontal disease; diagnostic 
apparatus for the detection of cancer; medical apparatus and instrument for diagnostic use, namely, apparatus for 
medical diagnostic testing in the fields of cancer or other tissue-based diagnostic testing, cytology and cell-based 
testing; medical apparatus and instruments for detecting and treating tumor and cancer; radiological apparatus for 
medical purposes; blood testing apparatus; nucleic acid purification reagent kits for medical purposes; genome machine 
for medical purposes.

Cl.42;Biotechnology research and development services for others, namely, genome sequencing, genome mapping, 
genome and nucleic acid analysis, genome scanning, and data analysis associated with genome sequencing; research 
services for others, namely, providing online, non-downloadable cloud-based software applications for use in 
assembling, storing, visualizing, filtering, assessing and analyzing nucleic acid sequence data, and that allow members of 
an online community to provide, exchange and share information, news and commentary in the fields of genomics and 
genomic analysis; biotechnology research and development services for others, namely, cloud computing featuring 
software for use in assembling, storing, visualizing, filtering, assessing and analyzing nucleic acid sequence data in the 
field of genomics; biotechnology research and development services for others, namely, providing online searchable 
databases and non-searchable databases featuring scientific information in the fields of genomic information, genomic 
data and genomic sequence analysis; biotechnology research and development services for others, namely, providing 
online non-downloadable computer software via the cloud for use in storing, visualizing, filtering, assessing and 
analyzing genomes and their variants, for storing, assessing and analyzing genomic research data, for use in genome 
sequence analysis and assembly, and for base reading of genomes and their variants; medical testing services for others, 
namely, providing online, non-downloadable cloud-based software applications for use in assembling, storing, 
visualizing, filtering, assessing and analyzing nucleic acid sequence data, and that allow members of an online 
community to provide, exchange and share information, news and commentary in the fields of genomics and genomic 
analysis; medical testing services for others, namely, cloud computing featuring software for use in assembling, storing, 
visualizing, filtering, assessing and analyzing nucleic acid sequence data in the field of genomics; medical testing 
services for others, namely, providing online searchable databases and non-searchable databases featuring scientific 
information in the fields of genomic information, genomic data and genomic sequence analysis; medical testing services 
for others, namely, providing online non-downloadable computer software via the cloud for use in storing, visualizing, 
filtering, assessing and analyzing genomes and their variants, for storing, assessing and analyzing genomic research 
data, for use in genome sequence analysis and assembly, and for base reading of genomes and their variants.

Cl.44;Medical testing services for others, namely, genome sequencing, genome mapping, genome and nucleic acid 
analysis, genome scanning, and data analysis associated with genome sequencing.
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4109410    30/10/2018
[International Registration No. : 1452996]
PMS Handelskontor GmbH

Abteistraße 1 20149 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; machines and installations for mechanical, electric and/or magnetic separation, sorting and/or 
processing of parts from granular material; machines and installations, namely for the comminution of aggregate 
material, refuse, building rubble and bulk materials, for separating and mixing refuse, for filtering and separating mining 
waste; truck mills [for mining purposes]; mechanical equipment for use in mining extraction; machines for separating 
metals from mining waste and ores; machines for separating minerals of value from mining waste and ores; non-ferrous 
metal separators; sifters; long-part separators; air separators; overbelt magnetic separators; magnetic belt rollers 
(conveying devices); magnetic drums; induction sorting machines; eddy-current separators; fe-separators; crushing 
units; apparatus for grinding; breaking installations; conveying devices for granular material, in particular for bulk 
materials, aggregate material, refuse, building rubble and mining waste; machines and installations for the comminution 
and processing of ores and metals; belts for conveyors; flat conveyors; trough conveyors; belt and chain conveyors; belt 
conveyors; steel plate conveyors; troughed chain conveyors; belt conveyors with corrugated sidewalls, box feeders; 
vibratory conveyors; elevators [lifts]; elevators; pneumatic transporters.

Cl.37;Mining extraction; mining extraction.

Cl.40;Waste treatment [transformation]; recycling of waste and trash; metal treating; recycling of metals; reclamation of 
material from waste; treatment [reclamation] of industrial waste.
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Priority claimed from 04/06/2018; Application No. : 017911266 ;European Union 

4109415    04/12/2018
[International Registration No. : 1453322]
Uwe-Bernd Rose

Parkstr. 19 d 61462 Königstein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, in particular bases, raw materials, auxiliaries and active ingredients, in particular 
based on natural substance concentrates and/or high-concentration natural substances for manufacturing medicines, 
medical and cosmetic preparations and toiletry preparations.

Cl.3;Cosmetics, essential oils, soaps, dentifrices.

Cl.5;Medicines (prescriptions and formulations), in particular for the fields of application/indications of anti-
inflammatory, anti-tumoural, antiangiogenic, and antimetastic-antiangiogenic; pharmaceutical and sanitary preparations; 
dietetic food adapted for medical purposes, dietary supplements.
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4109431    23/11/2018
[International Registration No. : 1453157]
Beijing Kangbeier Food Co., Ltd.

Zhaofeng Industrial Park, Zhaoquanying Town, Shunyi Beijing China

Proposed to be Used
IR DIVISION
Cl.29;Liver; liver pastes; poultry, not live; ham; silkworm chrysalis for human consumption; meat jellies; charcuterie; 
salted meats; bacon; sausages; meat; tripe; sea-cucumbers, not live; fish-based foodstuffs; shrimps, not live; fish fillets; 
peanut butter; jams; tahini [sesame seed paste]; potato crisps; fruit chips; crystallized fruits; raisins; milk; hazelnuts, 
prepared.

Cl.30;Peppermint sweets; candy; chocolate; caramels [candy]; fondants [confectionery]; maltose; peanut 
confectionery; fruit jellies [confectionery]; puddings; sugar confectionery; sugar; biscuits; rice cakes; cereal-based snack 
food.
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Priority claimed from 23/11/2018; Application No. : 1970354 ;Australia 

4109432    05/12/2018
[International Registration No. : 1453045]
Beyond Blue Limited

Level 2, 290 Burwood Road Hawthorn VIC 3122 Australia

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and publications; educational materials in printed form; educational materials in written form; 
printed matter relating to health education and mental health (including depression and anxiety, related substance misuse 
disorders and the prevention of these conditions); training materials (other than apparatus).

Cl.38;Transmission of information on a wide range of topics, including online and over a global computer network, in 
relation to topics including depression and anxiety, related substance misuse disorders and the prevention of these 
conditions; providing an online forum (including message boards and chat rooms) that allows individuals to 
communicate and network with each other, including in relation to topics including depression and anxiety, related 
substance misuse disorders and the prevention of these conditions.

Cl.41;Electronic publication of information on a wide range of topics, including online and over a global computer 
network; providing information, including online, about education and training; providing online electronic publications 
(not downloadable); publication of multimedia material online; publication (including electronic publication) and 
dissemination of educational information and educational materials relating to mental health (including depression and 
anxiety, related substance misuse disorders and the prevention of these conditions); health education in relation to 
mental health (including depression and anxiety, related substance misuse disorders and the prevention of these 
conditions); computer based training; provision of training; vocational training services.

Cl.42;Research in relation to mental health (including depression and anxiety, related substance misuse disorders and 
the prevention of these conditions).

Cl.44;Providing information (including via the internet) in relation to mental health (including depression and anxiety, 
related substance misuse disorders and the prevention of these conditions); developing prevention and intervention 
programs in relation to mental health (including depression and anxiety and related substance misuse disorders).
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Priority claimed from 24/05/2018; Application No. : 017906974 ;European Union 

4109803    23/11/2018
[International Registration No. : 1453190]
CycloTech GmbH

Franzosenhausweg 53a A-4030 Linz Austria

Proposed to be Used
IR DIVISION
Cl.7;Drive units, other than for land vehicles; drive units for air and water vehicles; driving devices for machines; 
turbines, other than for land vehicles; turbines for generating energy; wind and water turbines; wind power and 
hydropower generators; machines for the generation of energy; parts, replacement parts and additional parts for the 
aforesaid goods.

Cl.12;Drive units for land vehicles; vehicles for locomotion by land, air, water or rail; driverless cars [autonomous 
cars]; unmanned air and sea vehicles; remote-control vehicles (except toys); apparatus, machines and devices for 
aviation and navigation for land, air and water vehicles; drones.

Cl.40;Custom construction of machines; customised manufacture of water and air vehicles for others; customised 
manufacture of drive units for others; customised manufacture of vehicle drive units for others; customised manufacture 
of air and water vehicle drive units for others.

Cl.42;Technical project planning; technical research in the field of aviation and navigation; development of new 
technology for others; research and development services in the field of engineering; industrial development services; 
design of drive units for vehicles; design of drive units for air and water vehicles; development of drive units for vehicles; 
development of drive units for air and water vehicles; construction of drive units for vehicles; construction of drive units 
for air and water vehicles; design of vehicles; design of air and water vehicles; development of vehicles; development of 
air and water vehicles; construction of vehicles; construction of air and water vehicles; design, development and 
construction of installations for energy production; design, development and construction of installations for producing 
renewable energy; technical design and planning of power stations; design, development and construction of power 
generators.

Cl.45;Licensing of technology; licensing of patents.

6823



Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

Priority claimed from 29/05/2018; Application No. : 4020180072531 ;Republic of Korea 

4109824    26/11/2018
[International Registration No. : 1453085]
NEOWIZ CORPORATION

NEOWIZ PANGYO TOWER, 14, Daewangpangyo-ro 645 beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do 13487 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer game programs; computer programs for pre-recorded games; recorded computer operating 
programs; downloadable music file; downloadable game software; downloadable electronic publications; downloadable 
computer software applications; downloadable computer programs; downloadable coupon; computer software for 
wireless content delivery; smart phone application (software); software for processing images, graphics and text; 
computer programs for editing images, sound and video; electronic coupons; video games software; software programs 
for video games; disc featuring video game software; video game cartridges; computer software for arcade apparatus and 
games; programmed video games contained on cartridges [software].

Cl.41;Game software distribution; provision of information relating to electronic games services; production of 
cartoons; distribution of cartoons; providing amusement arcade services; game services provided by means of 
downloadable mobile application; providing of digital music via mobile device; electronic games services through mobile 
game applications (app); online game services provided via a mobile applications; mobile game services; providing of 
game contents via online; on-line game service; electronic games services provided by means of the internet; providing 
on-line electronic publications, not downloadable; providing online videos through home video game consoles; providing 
of game image and voice using a home video game console communication; arranging and conducting of game events; 
production of animations; production of audio recordings.
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Chromaway AB

Fritidsvägen 5 SE-168 41 Bromma Sweden

Proposed to be Used
IR DIVISION
Cl.9;Data storage programs in the field of blockchain technology; programs for computers in the field of blockchain 
technology.

Cl.36;Real estate services; finance services; financial payment services; financial management; computerised financial 
services.

Cl.41;Game services provided on-line from a computer network.

Cl.42;Cloud computing; electronic data storage; data security services; data security consultancy; maintenance of 
computer software; computer programming services for electronic data security; IT consultancy, advisory and 
information services; all the aforementioned services in the field of blockchain technology.
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MOBAIL SISTEMS LTD.

Danail Dechev Str. 6 BG-1407 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Computer databases; media content; data storage devices; software; computer software; multimedia software 
recorded on CD-ROM; education software; interfaces for computers; application software; mobile software; 
telecommunications software; interactive computer software; community software; recorded computer software; editing 
software; software for mobile phones; data communications software; data compression software; file synchronization 
software; file sharing software; computer software for mobile phones; entertainment software; software for mobile device 
management; science software; application software for mobile phones; computer software for document management; 
software for the analysis of business data; instant messaging software; data processing software for word processing; 
software for processing images, graphics and text; games software; games software; electronic game software for 
handheld electronic devices; electronic game software for wireless devices; electronic game software for mobile phones; 
downloadable electronic game programs; communications processing computer software; interactive computer software 
enabling exchange of information; electrostatic copying machines; audio/visual and photographic devices; 
communications equipment; data processing equipment and accessories (electrical and mechanical); computer 
networking and data communications equipment; point-to-point communication equipment; image capturing and 
developing devices; electronic dictionaries; hand-held electronic dictionaries; electronic agendas; digital organizers; 
digital books downloadable from the internet; software related to handheld digital electronic devices; computer software 
for processing digital images; computer software for organizing and viewing digital images and photographs; computer 
software for use on handheld mobile digital electronic devices and other consumer electronics; computer software for 
scanning images and documents; computer software for scanning images and documents; computer software for 
converting document images into electronic formats; personal computers incorporating dietary aid computer software; 
computer application software for mobile telephones; computer software enabling users to receive and modify 
documents on wireless communications devices, namely mobile telephones, portable computers, personal digital 
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assistants, electronic personal organisers and portable devices for playing electronic games; computer software for 
controlling and managing access server applications; communications servers [computer hardware]; cloud servers; 
computer servers; network servers; computer database servers; computers and computer hardware; data 
communications hardware; computer shareware; computer groupware; computer application software for mobile 
telephones, namely software for writing, editing and sharing text, electronic tables and presentation documents; 
computer software providing dictionaries, encyclopaedias, travel phrases, tools for inputting text, diet information, health 
information and nutrition information on wireless communications devices, namely mobile telephones, portable 
computers and personal digital assistant.

Cl.38;Automatic transfer of digital data using telecommunications channels; wireless communication services; delivery 
of messages by electronic media; communication services for the electronic transmission of data; electronic 
transmission of messages and data; electronic transmission of instant messages and data; electronic transmission and 
retransmission of sounds, images, documents, messages and data; message sending; computer communication and 
internet access; interactive communication services; communication services for the electronic transmission of images; 
communication services for the electronic transmission of data; communications services for the exchange of data in 
electronic form; network transmission of sounds, images, signals and data; transmission of data, messages and 
information; virtual chatrooms established via text messaging; transmission of short messages [SMS], images, speech, 
sound, music and text communications between mobile telecommunications devices; telecommunications services for 
the distribution of data; telecommunications services, namely, personal communication services; information about 
telecommunication; electronic transmission of information (services for the -); message sending and receiving services; 
digital transmission of data; digital transmission of data via the internet; digital communication services; wireless 
telephony; transmission of data through the use of electronic image processing by telephone link; wireless transfer of 
data via digital mobile telephony; wireless transfer of data via wireless application protocols; wireless transfer of data via 
the internet; wireless electronic transmission of data; electronic data interchange services; delivery of messages and data 
by electronic transmission; transmission of electronic mail; electronic transmission of data; electronic transmission of 
data and documents via computer terminals and electronic devices; electronic transmission of images, photographs, 
graphic images and illustrations over a global computer network; international data transmission; transferring and 
disseminating information and data via computer networks and the internet; transmission of data, audio, video and 
multimedia files; transmission of data, audio, video and multimedia files, including downloadable files and files streamed 
over a global computer network; transmission of interactive entertainment software; transmission of information on-line; 
provision of access to content, websites and portals; streaming of data; transfer of information and data via online 
services and the internet; electronic data interchange services; electronic data interchange services.

Cl.42;It project management; computer system analysis; analytical services relating to computers; server 
administration; preparation of computer programs for data processing; monitoring of computer systems by remote 
access; updating of software for communication systems; updating of computer software; preparation of data processing 
programmes; research in the field of computer programs and software; installation and maintenance of computer 
programs; installation, maintenance, updating and upgrading of computer software; computer programming; computer 
software design; advisory services relating to computer programming; writing of programs for data processing; design 
and writing of computer software; programming of computer software for electronic language translation dictionaries and 
databases; programming of computer software for reading, transmitting and organising data; programming of computer 
software for evaluation and calculation of data; programming of software for importing and managing data; design and 
development of word processing software; design and development of data processing software; design and 
development of software in the field of mobile applications; design and development of software for importing and 
managing data; design of software for processing and distribution of multimedia contents; development of application 
software for delivery of multimedia content; creating of computer programs; creating programmes for data processing; 
video game development services; software engineering services for data processing programs; design of computer 
hardware; research and development services relating to computer hardware; development of hardware for processing 
and distribution of multimedia contents; computer services concerning electronic data storage; online data storage; 
platform as a service [PaaS]; providing online non-downloadable software for word processing; providing temporary use 
of on-line non-downloadable software; providing temporary use of online, non-downloadable computer software for 
language translation; providing temporary use of on-line non-downloadable software for importing and managing data; 
providing temporary use of on-line non-downloadable software for the transmission of information; providing temporary 
use of on-line non-downloadable software for the management of data; providing software on a global computer network; 
providing temporary use of non-downloadable software to enable sharing of multimedia content and comments among 
users; providing temporary use of web-based applications; software as a service [SaaS]; hosting of mobile applications; 
application service provider services; data security services; computer software support services; technical consultancy 
relating to the application and use of computer software; computer system monitoring services; data security services 
[firewalls]; document data transfer from one computer format to another; conversion of computer programs and data, 
other than physical conversion; data conversion of electronic information; conversion of data or documents from 
physical to electronic media; conversion of computer programs and data, other than physical conversion; conversion of 
texts to digital format; data encryption and decoding services; digitization of documents [scanning]; engineering 
services; scientific research; graphic design; scientific and technological services; research relating to technology; 
scientific services and design relating thereto; technological services and design relating thereto; industrial analysis 
services; industrial research; software design and development; design and development of computer hardware.
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Proposed to be Used
IR DIVISION
Cl.6;Alloys of common metal; aluminium; aluminium foil; aluminium wire; bails of steel; boxes of common metal; 
brackets of metal for building; brass, unwrought or semi-wrought; brazing alloys; rods of metal for brazing; building 
boards of metal; buildings of metal; cast iron, unwrought or semi-wrought; cast steel; common metals, unwrought or 
semi-wrought; containers of metal for storage; copper, unwrought or semi-wrought; crash barriers of metal for roads; 
fittings of metal for building; flanges of metal (collars); foundry moulds of metal; framework of metal for building; gold 
solder; indium; ingots of common metal; iron ores; iron, unwrought or semi-wrought; iron wire; joists of metal; lead, 
unwrought or semi-wrought; linings of metal (building); manhole covers of metal; manifolds of metal for pipelines; 
materials of metal for funicular railway permanent ways; metals in powder form; nickel; niobium; pillars of metal for 
buildings; pipe muffs of metal; poles of metal; posts of metal; props of metal; railroad ties of metal; rails of metal; railway 
material of metal; railway sleepers of metal; reinforcing materials of metal for building; sheet piles of metal; sheets and 
plates of metal; silver plated tin alloy; silver solder; sleeves (metal hardware); soldering wire of metal; steel alloys; steel 
pipes; steel sheets; steel strip; steel, unwrought or semi-wrought; steel wire; strap-hinges of metal; tantalum (metal); tin; 
tinfoil; tinplate; tinplate packings; titanium; titanium iron; tombac; trellis of metal; tubes of metal; tungsten; vanadium; 
rods of metal for welding; wire of common metal; wire of common metal alloys, except fuse wire; wire rope; zirconium; 
steel bars; cask, stands of steel; steel cables; steel forgings; wire of metal for welding; heavy steel plates; hot-rolled steel 
sheets and coils; cold-rolled steel sheets and coils; tin free steel sheets and coils; electrical steel sheets; galvanized steel 
sheets and coils; bars and plates of copper; bars and plates of zinc; copper sheets; steel bands; advertisement columns 
of metal; alloy rolls; alloy steel for construction and steel brackets; metal alloys for battery electrodes; alloys of 
nonferrous metals; alloys, heat-resistant, acid-resistant and corrosion-resistant; aluminium pipes; aluminum and its 
alloys; anchor plates; angle irons; angle valves (of metal, not machine elements); anti-friction metal; anti-friction metal for 
iron alloys; armour plate; artificial fish reefs of metal; automatic control valves (of metal, not machine elements); ball 
valves (of metal, not machine elements); bands of metal for tying-up purposes; metal bars; bars for metal railings; billets; 
bindings of metal; bins of metal; blooms (metallurgy); bolts of metal; bottles (metal containers) for compressed gas or 
liquid air; branching pipes of metal; brass and its alloys; brass sheets, strips, bars; bronzes (works of art); building 
materials of metal; building materials, pipes and tubes of metal (none being boiler tubes or parts or machines), all 
included in this class; building panels of metal; buildings, transportable, of metal; butterfly valves (of metal, not machine 
elements); cable joints of metal, non-electric; cables and wires (non-electric); cans of metal; casings of metal for oil wells; 
cast iron vessels (not included in other classes); casters of metal; castings; castings, foils, powder, and rolled, drawn or 
extruded semi-finished articles of titanium or its alloys; ceilings of metal; chains of metal (except driving chains for 
vehicles); chimneys of metal; chromium; clad steel plates and sheets; cladding of metal for construction and building; 
clips of metal for cables and pipes; closures of metal for containers; collars of metal for fastening pipes; collecting pipes 
of metal; columns of metal; common metal works of art; common metals and their alloys; common metals, unwrought or 
semi-wrought, not included in other classes; packing containers of metal; containers of metal for compressed gas or 
liquid air; containers of metal for liquid fuel; containers of metal for storing acids; containers of metal for transport; 
copper and its alloys; copper sheet, strip, bar; couplings of metal; drain pipes of metal; duckboards of metal; ductile cast 
iron rolls; ducts and pipes of metal for central heating installations; elbows of metal for pipes; extruded steels; fishplates 
(rails); fittings of metal for furniture; fittings of metal for windows; fittings of metal for pipe work; flanges of metal; 
flashing of metal, for building; floor tiles of metal; foundry molds made of steel; frame work of metal for prefabrication; 
frames of metal for building; free cutting steel plates and sheets; full metallic buildings; cylinders of metal for 
compressed gas; girders of metal; gratings of metal; grilles of metal; guard rails of metal for city streets; guard rails of 
metal; gutter pipes of metal; gutters of metal; handcuffs; hardware of metal, small; hardware of metal; hollow steel bars; 
hoop iron; hoop steel; industrial packaging containers of metal; ingots of metals, not of precious metals; iron; iron 
sheets; iron slabs; iron strip; iron and steel; junctions of metal for pipes; keys; locks; locks of metal, other than electric; 
locks of metal; lubricating nipples; machine belt fasteners of metal; magnesium; materials of metal for railway tracks; 
metal cylinders for compressed gas, semi-wrought; metal flanges; metal foundation plates for buildings; metal joinery 
fittings; metal junctions for pipes; metal latches of gates; metal lids and caps (for industrial packaging containers}; metal 
materials for building construction or for structure; metal materials for skeletons or frames for building or construction; 
metal moulds for forming cement products not being parts of machines; metal pipes and tubes; semi-finished steel pipes 
and tubes for use with boilers; metal pulleys; metal pulleys, springs and valves (not-including machine elements); metal 
sheets for building use; metal stoppers (for industrial packaging containers); metal wires; metal wires rods, non-electric; 
metallic alloy pipes; metallic barrels; metallic bins; metallic caps for containers; metallic capsules for compressed gas; 
metallic non-luminous nor mechanical road signals; metallic pipes; swimming pools {metal structures); metallic winding 
keys; metals and their alloys; ores of metal; miscellaneous hardware of metal; miscellaneous pilings of metal; 
miscellaneous steel pipes; molybdenum; nails and screws of metal; non-electric cables and wires of common metal; 
nonferrous metals and their alloys; nozzles of metal; nuts (of metal); nuts and screws made of metal; metal pipes for oils; 
ores; ores of common metal; ores of metal, except sodium, potassium and calcium, not included in fuel; packaging 
containers of metal; partitions of metal for office use; partitions of metals; pegs of metal; penstock pipes of metal; 
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petroleum and casing pipes of metal; pilings of metal; pipe fittings of metal; pipe joints of metal; pipelines of metal; pipes 
of metal (not being parts of machines and/or of boilers); pipes and tubes of metal; pipes and tubes of metal and their 
alloys, not being parts of machines or parts of cooling, warming and distilling installations; pipes of metal; pipes of metal, 
for central heating installations; pipe work of metal; pipe work of metal, not included in metal materials for building or 
construction; plugs of metal; posts of metal for electric lines; prebuilt metallic houses and other buildings; prebuilt 
metallic sections and panels therefor; props of metal for bridges; rails and other metallic materials for railway tracks; rare-
earth alloys for magnets; refractory construction materials of metal; reinforcing materials of metal for machine belts; 
reinforcing materials of metal for pipes; reinforcing materials, of metal, for concrete; reservoirs of metal; road signs of 
metal (not luminous nor mechanical); rolled and cast building materials; rolled steels; roof coverings of metal; roof 
flashing of metal; roofing of metal; ropes of metal; safety boxes; safety cashboxes; screws of metal; sealing caps of 
metal; semi-finished steel; semi-wrought steel; shaped objects made of steel (not included in other classes); sheet, bars 
of metal; sheet irons; shuttering of metal for concrete; signboards of metal; metal slabs; springs (metal hardware); 
springs and valves of metal (not being parts of machines); springs for furniture (metal hardware); stainless steel coils; 
steel; steel (roiled) for rolling operations; steel angles; steel balls, not included in other classes; steel blooms; steel 
buildings; steel framework for pre-fabrication; steel joists for use in building; steel material; steel or metallic water and 
gas pipes; loading and unloading steel pallets; steel panels for flooring; steel tubes; steel plates; steel poles; steel rails; 
steel tapered poles; steel for use in manufacturing tires; steel tubes for boilers, semi-wrought; steels for automobiles; 
steels for bearings; steels for boilers; steels for machine structural use; steels for pressure vessels; steels for ship 
structural use; steels, heat-resistant, acid-resistant and corrosion-resistant; stopper-shaped or lid-shaped metallic shield 
for protecting screw parts of pipes; strips of metal; tanks of metal; thread of metal for tying-up purposes; metal foil for 
cooking; titanium alloys; titanium bars; transportable buildings of metal; tree protectors of metal; tubes and pipes of 
steel; unwrought and partially wrought common metals and alloys; valves of metal, other than parts of machines; wall 
cladding of metal for building; wall linings of metal for building; wall plugs of metal; water-pipes of metal; sculptures of 
metal; wrapping or binding; bands of metal; zinc and its alloys; zinc-coated steel sheets; brass sheets; containers of 
metal for compressed gas; cocks (of metal, not machine elements); beacons of metal, non-luminous.

Cl.7;Air suction machines; bending machines; compressed air machines; compressed air pumps; compressors 
(machines); condensing installations for chemical processing; control mechanisms for metalworking machines, 
construction machines and loading-unloading machines; converters for steel, works; crushing machines for 
metalworking, construction loading-unloading and chemical processing; cutting machines for metalworking and 
construction; drainage machines for construction; apparatus for dressing for metalworking; finishing machines for 
metalworking; gasifiers; AC generators of electricity; DC generators of electricity; grinding machines; guides for 
metalworking machines; hand-held tools, other than hand-operated; heat exchangers for chemical processing machines; 
hemming machines; holding devices for metalworking machine tools; apparatus for metalworking machining; metal 
drawing machines; metalworking machines; moulding machines for metalworking; moulds (parts of machines); paring 
machines for metalworking; pneumatic transporters; electric machines and apparatus for polishing metal surface; 
presses for metalworking; presses (machines for chemical processing purposes); rams (machines); rolling mill cylinders; 
rolling mills; sewage pulverizers; slide rests (parts of machines); trimming machines for metalworking; vibrators 
(machines) for industrial use; industrial waste disposers (machines); welding apparatus, gas-operated; welding machines,
electric; robots for metal working; continuous casting machines; apparatus for the treatment of metal giving a pickling 
effect on the surface; apparatus for tin-plating on the surface of metal; annealing machines for metalworking; piston 
rings; AC generators (alternators); AC motors and DC motors (not including those for land vehicles but including parts for
any AC motors and DC motors); actuators for air vehicles; aeronautical engines; aeronautical motors; anti-pollution 
devices for motors and engines; asphalt finishers; automobile crank shafts and camshafts; axles for machines; back-hoe 
dragline and hydro excavators; bearings (machine elements not for land vehicles); bearings for transmission shafts; 
speed reducers or variators; belts for conveyors; belts for machines; belts for motors and engines; blow moulding 
machines; boiler tubes (parts of machines); brakes (machine elements not for land vehicles); bucket wheel reclaimers; 
butane carburettors; carburettor feeders; carburettors; casting machines, for non-ferrous metals; centrifuges (machines); 
centrifuges being centrifugal separators; chain feeders for bail mills; chemical processing machines and apparatus; 
classifier for classifying solids suspended in liquids, being machines; coal and ore dressing machines; cold strip mills for 
non-ferrous metals; construction machines and apparatus; mechanical control apparatus for machines, engines and 
motors; conveyors and auxiliary machines for them; couplings other than for land vehicles; cranes and their parts and 
accessories; crank shafts; cranks (parts of machines); crawler-shovel-cranes; crushers for metalworking and plastic 
processing; crushers for mines; crushing rolls and roll housings; gears, other than for land vehicles; dc generators; die-
cutting and tapping machines; diggers (machines); dragline excavators; drilling rigs, floating or non-floating; drilling 
towers; electric circuit board processing machines; electrical wire and cable manufacturing machines; electronic motors; 
excavating machines and parts thereof; exhaust manifold for engines; exhausts for motors and engines; extruders; 
machines for fanning and blowing; feeding apparatus for engine boilers; plastic film laminators; filters for chemical 
processing machines or non-electric prime movers; flotation machines; industrial machine presses and shearing 
machines for metal fabrication; forging presses; machine parts being gear and pinion couplers and draft gear and spare 
parts not included in other classes; gear boxes; heat exchangers for plants (parts of machines); high pressure washers; 
hydraulic controllers for machines, motors and engines; hydraulic door openers and closers (parts of machines); 
hydraulic presses for metal working or chemical processing machines; hydraulic pumps; hydraulic pumps for industrial 
machines; hydraulic valves; impeller shafts for compressors; variable gears and other parts and accessories for power 
engines included in this class; blow molding machines; injection blow- moulding machines; bucket-ladder excavators; 
levellers (earth moving machines); link-belt truck cranes; liquid crystal panel etching equipment; LNG carburettors; 
loading-unloading machines and apparatus; LPG carburettors; machine coupling and transmission components (except 
for land vehicles); machine couplings and belting (except for vehicles); machine elements (not for land vehicles); 
mechanical presses; metalworking machine tools; milling machines; plant mineral dressing machines; mixers in the field 
of construction and chemical processing; motor-driven machines for the chemical industry; motors and engines (except 
for land vehicles); motors, electric, other than for land vehicles; mufflers for motors and engines; nautical engines; non-
electric prime movers, not for land vehicles (other than water mills and wind mills); nozzles and blades of turbines; oil 
coolers for aeronautical engines; oil refining machines; other metal-processing machines; parts for non-electric prime 
movers for land vehicles; parts for power engine and related equipment; pipe mills; pump diaphragms; pumps (parts of 
machines, engines or motors); radiators (cooling) for motors and engines; reduction gears other than for land vehicles; 
roll and roll housing (parts of machines); roll and roll-housings; rolling mills and their parts and fittings; rolls for rolling 
mills; semiconductor manufacturing machines and systems; separating machines for chemical processing; shaft 
couplings or connectors (machine elements not for land vehicles); shaft units; shafts, axles or spindles (not for land 
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vehicles); power shears; ships' gears and pinions; shock absorbers (machine elements not for land vehicles); shovel 
parts for machines; silencers for motors and engines; sintering machines for chemical processing; springs (parts of 
machines); stackers; stacker-reclaimers; starters for aeronautical engines; starters for motors and engines; steam engine 
boilers; steel making converters; steel mill cranes; steel sheet processing lines; body-straighteners (for metalworking 
machines); superchargers; threading machines; machine tools for metal fabrication and parts thereof; transmission gears 
for machines; transmission shafts, other than for land vehicles; transmissions for machines; transmissions, other than 
for land vehicles; unloaders, loaders, and their related equipment; valves (machine elements not for land vehicles); waste 
compacting machines and apparatus for industrial purposes; waste crushing machines for industrial purposes; wheeled 
cranes; wire rod mills; automobile engine crankshafts; non-electric prime movers for land vehicles (not including "their 
parts"); electric arc welding apparatus; galvanizing apparatus; metal surface galvanizing apparatus; electrodes for 
welding; lifting magnets; fuel economizers.

Cl.11;Air conditioning apparatus for industrial purpose; air conditioning installations for industrial purpose; air 
deodorising apparatus for industrial purposes; air filtering installations for industrial purposes; air-purifying apparatus 
and machines for industrial purposes; air sterilizers for industrial purposes; ash pits for industrial furnaces; boilers, other 
than parts of machines; coolers for industrial furnaces; desalination plants; distillation apparatus; drying apparatus for 
chemical processing; evaporators; filters for air conditioning for industrial purposes; filters for industrial furnaces; filters 
for industrial boilers; filters for air-conditioning apparatus for industrial purposes; filters for garbage incinerators; filters 
for water purifying apparatus for industrial purpose; firebars for industrial furnaces and boilers; industrial furnace ash 
boxes; furnace grates for industrial furnace and nuclear reactors; furnace grates for industrial boilers; industrial furnaces;
cooling vats for industrial furnaces; heat exchangers for chemical processing, not parts of machines; heating elements 
for industrial purposes; loading apparatus for furnaces; purification installations for sewage; water filtering apparatus for 
industrial purposes; water purification installations for industrial, purpose; water purifying apparatus and machines for 
industrial purpose; waste melting furnace; air-conditioning installations for air planes.

Cl.12;Aerial conveyors; aeronautical apparatus; aeroplanes; air bags (safety devices for automobiles); aircraft and their 
parts and fittings; air-cushion vehicles; railway rolling stocks; aircrafts, automobiles, bicycles, motorcycles, rolling stocks
for railways and ships and their parts; automobiles and their parts and fittings; axle boxes for locomotives; axle journals; 
axles; axles (railway rolling stock parts and accessories); axles for land vehicle wheels; axles for vehicles; bicycles and 
their parts and fittings; bodies (of railway cars); bogie trucks (railway rolling stock parts and accessories); bogies; bogies 
for railway cars; brake linings for vehicles; brake segments for vehicles; brake shoes for vehicles; brakes (for land 
vehicles); brakes for vehicles; buffers for railway rolling stock; cable cars; car truck couplers; car trucks; railway 
carriages and parts and accessories thereof; chassis (of railway cars); command gear units (railway roiling stock parts 
and accessories); connecting rods for land, vehicles, other than parts of motors and engines; coupler and draft gears for 
use as parts of vessels, aircrafts, railway rolling stocks, automobiles and two-wheeled motor vehicles; coupler for 
automobiles; coupling chains for railway rolling stock; couplings for land, vehicles; draft gears all included in this class 
being parts and fittings of railway rolling stock; driveshafts for use as parts of vessels, aircrafts, railway rolling stocks, 
automobiles, two-wheeled motor vehicles and bicycles; driving gear units for land vehicles; driving gears for land 
vehicles; engagement apparatus (railway rolling stock parts and accessories); flanges for railway wheel tires (tyres); fork 
lift trucks; gear and pinion, coupler and draft gear for use as parts of vessels, aircrafts, railway rolling stocks, 
automobiles, two-wheeled motor vehicles and bicycles; gear boxes for land vehicles; gear units for use as parts of 
vessels, aircrafts, railway rolling stocks, automobiles, two-wheeled motor vehicles and bicycles; gearing for land 
vehicles; gears and pinions for land vehicles; hand cars; hand straps (of railway cars); hydraulic circuits for vehicles; 
inner tubes for tires; leaf-springs for use as parts of vessels, aircrafts, railway roiling stocks, automobiles, two-wheeled 
motor vehicles and bicycles; transmission components for land vehicles; metal wheels for railway rolling stock and steel 
tyres for use therewith; motor coaches; motorcycles; parts and accessories for railway freight and passenger cars 
namely, railway trucks, wheels, axles, and wheel-axle units; parts and fittings for automobiles; pedicabs; propeller shafts 
for use as parts of vessels, aircrafts, railway rolling stocks, automobiles and two-wheeled motor vehicles; puller cars for 
mining; pusher cars for mining; railway couplings; railway freight cars; railway rolling stock and their parts and fittings; 
reduction gears for land vehicles; road vehicles and parts thereof; railway rolling stock and parts and fittings therefor; 
rolling stock for railways; ropeways for cargo or freight handling; rotative power transmission belts connecting engines 
and radiator cooling fans (for land vehicles); rotor discs for vehicle braking systems; seat covers for vehicles; shafts, 
axles or spindles, bearings, shaft, couplings or connectors, power transmissions and gearings (for land vehicles); ships; 
ships' steering gears; ships' hulls and parts thereof included in this class; shock absorbers and shock absorbing springs 
(for land vehicles); shock absorbers for railway cars and motorcars; shock absorbing springs for vehicles; solid rolled 
wheels (railway rolling stock parts and accessories); spindle assemblies with rotors for land vehicles; suspension springs
for automobiles; springs for railway rolling stocks; springs for vehicles; stabilizer bars for land vehicles; steel rims for 
railway rolling stock wheels; steel tires (railway rolling stock parts and accessories); suspension shock absorbers for 
vehicles; suspension springs; suspension systems and accessories therefor; tires of automobiles; traction engines; 
traction or hitching apparatus (railway rolling stock parts and accessories); tractors; trains and parts and fittings therefor; 
transmission shafts for land vehicles; trucks; two-wheeled motor vehicles and their parts and fittings; undercarriages for 
railway cars; undercarriages for vehicles; unloading tipplers (for tilting railway freight cars); valve stems for vehicle tires; 
couplers for use as parts of vessels, aircrafts, railway rolling stocks, automobiles and two-wheeled motor vehicles; 
vehicle suspension springs; vehicle wheels; vehicles, namely, vessels, aircraft, railway cars, automobiles, two-wheeled 
motor vehicles and bicycles, ships and parts thereof; vehicles, namely, vessels, aircraft, railway cars, automobiles, two-
wheeled motor vehicles and bicycles, structural and component parts thereof; vessels and their parts and fittings; water 
bikes (personal watercrafts); wheels; wheel centers (railway rolling stock parts and accessories); wheel rims; wheel-axle 
units; wheels for railway cars; non-electric prime movers for land vehicles, not including their parts; AC motors or DC 
motors for land vehicles, not including their parts.

Cl.37;Building construction; building insulating; building sealing; damp-proofing (building); demolition of buildings; 
construction of airports; construction of aquatic facilities; construction of telecommunication towers; harbour 
construction; pier construction; residential and commercial building construction; road construction; earthworks or 
concrete construction; construction of base-isolation and vibration-control device for building; steel structure 
construction; warehouse construction; construction of artificial islands; construction of tunnels; construction of 
stadiums; construction of storage tanks; drilling of wells; factory construction; industrial furnace installation and repair; 
machinery installation; pipeline construction and maintenance; plumbing; riveting; underwater construction; underwater 
repair; construction of natural oil drilling platforms; construction of natural gas drilling platforms; bridge construction; 
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construction of offshore structures; construction of coastal structures; construction; construction information; building 
construction supervision; installation in the field of electrical power plants; installation, maintenance and repair-in the 
field of chemical plants; installation, maintenance and repair in the field of steel plants; installation in the field of waste 
treatment plants; installation in the field of polychlorinated biphenyl treatment plants; installation in the field of recycling 
plants; installation in the field of energy plants; installation in the field of liquefied natural gas plants; air conditioning 
apparatus installation and repair; installation, maintenance and repair of computer hardware; telephone installation and 
repair; electric appliance installation; boiler cleaning and repair; burner maintenance and repair; pump repair; general 
building construction works; general civil engineering works (construction); dredging; road paving; plastering; carpentry; 
tile laying, bricklaying or block laying; joinery; building reinforcing; painting; scaffolding, upholstering; roofing services; 
electricalinstallation services; telecommunication wiring; water network construction; foundation pile construction; pile 
construction; repair or maintenance of construction machines and apparatus; repair or maintenance of civil engineering 
machines and apparatus; construction consultancy; civil engineering construction consultancy; supervision of works 
concerning construction; installation, repair or maintenance of building equipment; repair or maintenance of power 
distribution or control machines and apparatus; repair or maintenance of power-generators; repair or maintenance of 
electric motors; repair or maintenance of waste compacting machines and apparatus; repair or maintenance of waste 
crushing machines and apparatus; consultancy regarding repair on maintenance of computer hardware; repair or 
maintenance of air-conditioning apparatus (for industrial purposes); maintenance of boilers; maintenance of pumps; 
repair or maintenance of freezing machines and apparatus; repair or maintenance of electronic machines and apparatus; 
repair or maintenance of industrial furnaces; repair or maintenance of nuclear power plants; repair or maintenance of 
chemical plants; repair or maintenance of computers (including central processing units, electronic circuit, magnetic disc 
and magnetic tapes recorded with computer programs and other peripheral devices); vermin exterminating (other than for 
agriculture, aquaculture, horticulture and forestry); repair or maintenance of water treatment equipment; installation of 
heat exchangers, vaporizer and condenser; aircraft maintenance or repair; repair or maintenance of automobiles; repair or
maintenance of railway rolling stock; repair or maintenance of two-wheeled motor vehicles; maintenance and inspection, 
prior to repair of aircraft air-conditioning system; maintenance and inspection prior to repair of aircraft part; repair or 
maintenance of manufacturing equipment of liquid, crystal panels; repair or maintenance of aircraft tires; sheet metal 
work; repair or maintenance of MEMS (microelectromechanical system) manufacturing equipment.

Cl.42;Architectural consultation; architecture; construction drafting; urban planning; architectural analysis; 
engineering services in the field of electrical power plant; engineering services in the field of chemical plant; engineering 
services in the field of steel plant; engineering services in the field of waste treatment plant; engineering services in the 
field of polychlorinated biphenyl treatment plant; engineering services in the field of liquefied natural gas plants; 
engineering services in the field of recycling plant; engineering services in the field of energy plants; engineering 
services in the field of receiving and storage plants; engineering services in the field of floating structures; engineering 
services in the field of offshore steel structures; designing of base-isolation and vibration-control devices; technical 
consultation in the field of engineering services in the field of electrical power plants; technical consultation in the field of 
engineering services in the field of chemical plants; technical consultation in the field of engineering services in the field 
of steel plants; technical consultation in the field of engineering services in the field of waste treatment, plants; technical 
consultation in the field of engineering services in the field of polychlorinated biphenyl treatment plants; technical 
consultation in the field of engineering services in the field of liquefied natural gas plants; technical consultation in the 
field of engineering services in the field of recycling plants; technical consultation in the field of engineering services in 
the field of energy plants; technical consultation in the field of engineering services in the field of receiving and storage 
plants; technical consultation in the field of engineering services in the field of floating structures; technical consultation 
in the field of engineering services in the field of offshore steel structures; technical consultancy service for steel making; 
technical consultancy service for operation and maintenance of steel making plants; consultancy in the design and 
development of computer hardware; computer programming; cloud computing; software as a service [SaaS]; platform as 
a service [PaaS]; providing on-line non-downloadable software for database management; providing temporary use of 
non-downloadable business software; providing temporary use of online non-downloadable operating software for 
accessing and using a cloud computing network; providing temporary use of on-line non-downloadable software for 
website development; computer software design; computer system design; computer system analysis; computer virus 
protection services; maintenance of computer software; updating of computer software; conversion of data or documents 
from physical to electronic media; creating and maintaining Web sites for others; data conversion of computer programs 
and data (not physical conversion); duplication of computer programs; installation of computer software; providing 
search engines for the Internet; recovery of computer data; computer software consultancy; mechanical research; 
research on building construction or city planning; testing or research on prevention of pollution; testing or research on 
electricity; testing or research on civil engineering; testing, inspection or research on agriculture, livestock breeding or 
fisheries; testing or research on machines, apparatus and instruments; material testing; research in the field of 
environmental protection; underwater exploration; rental of computer software; rental of Web servers; hosting computer 
sites (Web sites); calibration (measuring); architectural design; surveying; geological surveys or research; designing, 
other than for advertising purposes; testing, inspection or research of pharmaceuticals, cosmetics or foodstuff; testing, 
inspection or research on metals and their alloys; testing, inspection or research on steel plates and sheets; plant design 
and providing information on plant design; designing of machines, apparatus, instruments (including their parts) or 
systems composed of such machines, apparatus and instruments; rental of computers (including central processing 
units, electronic circuits, magnetic discs and magnetic tapes recorded with computer programs and other peripheral 
devices); design of pile driving and other building construction works; providing information on design of pile driving and 
other building construction works; research and development for others; quality control; exploration of water; chemical 
analysis; bacteriological research.
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Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; foodstuffs and 
dietetic substances for medical or veterinary purposes; dietary supplements for humans and animals; plasters, materials 
for dressings; tooth filling material and dental impression materials; disinfectants; fungicides, herbicides; dietary 
supplements and dietetic preparations; dental preparations and articles; hygienic preparations and articles; medical and 
veterinary substances, preparations and articles; chemical substances for medical, veterinary or pharmaceutical 
purposes; chemical substances for diagnostic purposes; chemical substances for medical laboratory analysis, chemical 
reagents for medical, veterinary or pharmaceutical purposes; chemical reagents for diagnostic purposes; chemical 
reagents for medical laboratory analysis; chemical preparations for medicinal, pharmaceutical or veterinary purposes; 
chemical diagnostic preparations for medical, veterinary pharmaceutical purposes; chemical preparations for medical 
laboratory analysis, serums; diagnostic preparations; diagnostic preparations for veterinary purposes; diagnostic agents 
for pharmaceutical use; clinical diagnostic reagents; medical diagnostic test strips; disinfectants; preparations for dental 
purposes (included in this class).

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, compact discs, DVDs and other digital recording media; cash registers, 
calculating machines, data processing equipment, computers; computer software; recorded content; information 
technology and audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, instruments and cables for 
electricity; optical devices, enhancers and correctors; safety, security, protection and signalling devices; navigation, 
guidance, tracking, targeting and map making devices; scientific research and laboratory apparatus, educational 
apparatus and simulators; parts and accessories for all the aforesaid goods, included in this class; apparatus for 
navigation; aerials and aerial installations; radar apparatus; short-wave transmitter and receiver stations; selector radio 
apparatus; aeronautical radio apparatus; microwave radios; satellite radio equipment; encoding apparatus; thermal 
imaging equipment; laser distance-measuring apparatus; equipment for receiving, locating and classifying 
electromagnetic signals; temperature probes; cable harnesses; on-board electrical systems; motor and engine control 
devices; ignition, control and switching equipment; apparatus for electronic transmission, drive, differential, braking, 
damping, level regulation and clutch control, acoustic and optical signalling devices and signalling boards; 
electroacoustic apparatus, for conferences, for sound and video studios; sound and video sending and control 
installations; apparatus and equipment for cable television, and devices constructed therefrom; photographic and 
cinematographic apparatus, including video cameras; loudspeakers; speaker enclosures; microphones; headphones; 
electronic amplifiers; wafers for the manufacture of electronic components; apparatus for digital image recording for 
contrast medium studies with real-time imaging; apparatus and equipment for the recording, processing, storage and 
reproduction of radiological information; vibrotactile communication equipment; current collectors; apparatus, devices 
and instruments for scientific research and laboratories, teaching apparatus and simulators; scientific apparatus, 
equipment and instruments for performing analyses in laboratories; laboratory apparatus, laboratory filters, laboratory 
trays; recorded content; apparatus for treatment by means of electricity; information technology and audiovisual devices; 
magnets, magnetizers and demagnetizers; measuring, sensing and monitoring instruments, equipment, devices and 
regulators; optical devices, enhancers and correctors; safety, security, protection and signalling devices; optical 
apparatus and instruments (included in this class); electrical adapters; batteries, electric; alarm bells, electric; electric 
installations for the remote control of industrial operations; electrical connecting parts; batteries, electric; contacts, 
electric; electric couplings; electrical conductors; ducts [electricity]; relays, electric; electronic locks; coils, electric; 
electricity transformers; monitoring apparatus, electric; resistances, electric; electric signalling, measuring, checking 
(supervision), counting, registering, monitoring, control, regulating and switching apparatus; electrical devices for input, 
processing, transmission, storage and output of data; data processing apparatus and computers, including peripheral 
devices therefor; including the aforesaid goods for data communications over wired and wireless telecommunications 
networks for remote data transmission and data transmission on local networks; electricity transformers; parts and 
fittings for the aforesaid apparatus, devices and instruments; computer programmes for data processing; software for 
medical devices; data processing programs; monitors; X-ray tubes not for medical purposes; detectors; sensors; devices 
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and screens for protecting against X-rays, not for medical purposes; cyclotrons; synchrotrons; cloud computers; cloud 
computers for recording, processing, storing and reproducing radiological, biological and physiological information for 
medical use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial eyes, limbs and teeth; orthopedic 
articles; suture materials; physical therapy equipment; hearing protection devices; medical and veterinary apparatus and 
instruments; medical furniture and bedding, equipment for moving patients; medical clothing; prosthetics and artificial 
implants; orthopedic and mobility aids; parts and accessories for all the aforesaid goods, included in this class; medical, 
surgical, therapeutic, dental and veterinary apparatus, equipment and instruments; apparatus and equipment for 
recording, processing, storing and reproducing medical images; medical apparatus and equipment and installations 
consisting thereof and parts therefor, for X-ray diagnostics and therapy; apparatus and equipment for angiography, 
cardiography, neuroradiology and subtraction angiography (DSA); devices for digital image recording for contrast 
medium studies with real-time imaging; instruments and apparatus for endourulogical radiology, functional diagnostics 
and instrumental urology and for extracorporeal destruction of urinary and biliary calculus; devices for treating bone, 
muscle and tendon diseases; apparatus and equipment for recording, processing, storing and reproducing radiological, 
biological and physiological information; cloud computers for recording, processing, storing and reproducing 
radiological, biological and physiological information; telemedicine apparatus and devices; medical and electromedical 
apparatus and devices for computed tomography, nuclear magnetic resonance, magnetic resonance imaging, ultrasound 
diagnostics, nuclear medicine, radiation therapy, positron emission tomography (PET), single photon emission computed 
tomography (SPECT), and installations consisting thereof and parts therefor; cyclotrons for the production and 
processing of positron-emitting radionuclides for medical use; apparatus for ECG long-term storage and computerised 
ECG evaluation, electroencephalographs; devices, apparatus and instruments for high-frequency heat therapy, 
electrosurgery, electrodiagnostics and electrotherapy; measuring apparatus for cardiac catheterisation; apparatus for 
patient monitoring and arrhythmia analysis; devices for polygraphy and electrophysiological studies; measuring stations 
for medical functional analyses; cardiac pacemakers and defibrillators; telemetry apparatus for medical use; equipment 
for respiratory technology; lasers for medical purposes; catheters; linear accelerators for tumour radiotherapy; 
equipment for the localisation of tumours; apparatus for dosage planning and the documentation of tumour radiotherapy; 
dental treatment apparatus and lights for work areas; drilling apparatus for use in preparation technology; dental 
turbines; ultrasonic equipment for removing tartar; diagnostic equipment for analysis of the paradontium; apparatus for 
the computer-aided manufacture of ceramic fillings; equipment for the hard of hearing, for diagnosis, therapy and 
teaching purposes; medical hearing aids, hearing aid spectacles, audiometers and hearing testing cubicles; hearing and 
speaking equipment and special equipment for hearing-impaired children; furniture for medical purposes, including 
patient-positioning tables, examining and operating tables; earwax screens for medical hearing devices; electric 
apparatus for cosmetic purposes, namely massage apparatus, radiation apparatus, electrically operated apparatus for 
diffusing inhalants; light screens for medical purposes; radiography apparatus for imaging plate technology; X-ray tubes 
for medical purposes; sources of electromagnetic fields for use in medical diagnosis; tools for medical diagnostics; 
medical apparatus, instruments and equipment for diagnostics; point-of-care diagnostic apparatus, equipment and 
instruments; tools for veterinary diagnostics; furniture adapted for medical use; furniture especially made for medical 
examinations and treatments; tables for medical use; beds for medical use; seats for medical purposes; beds adapted for 
medical use; blood testing apparatus; urine analysis apparatus; protective devices and protective screens for protecting 
against exposure to X-rays, for medical purposes; clothing especially for operating rooms; cases and bags especially for 
medical apparatus, equipment and instruments; doctors' cases; laboratory robots for medical purposes; medical 
functional and work clothing; devices for medical treatment using electricity.

Cl.35;Advertising; business management, business administration; office functions; advertising, marketing and 
promotional services; commercial services and consumer information, namely auctioneering, business intermediary 
services, organisation of business contacts, collective buying, commercial evaluation, preparation of competitions, 
agency business, import and export, negotiation and conclusion of commercial transactions for others, ordering, price 
comparison, procurement services for others, arranging subscriptions to Internet services for others, especially via a 
global online network; retailing and wholesaling services; business assistance, management and administrative services; 
business analysis, research and information services; rental of advertising material in connection with the providing of 
the aforesaid services; consultancy and information in relation to the aforesaid services, included in this class; business 
consultancy and advisory services; business management; business planning services; business management, business 
planning and strategic business services, for others; business consultancy for medical facilities and clinics; management 
of health care clinics for others; provision of business statistical information relating to medical matters; medical billing; 
compilation of medical examination reports; capturing, collection, compilation and statistical evaluation of medical data; 
advertising for others in the field of electrical engineering, electronics, information technology and medical technology; 
office machines and equipment rental.

Cl.37;Building construction; repair, installation of medical equipment; construction of medical establishments; 
maintenance, servicing, repair and installation of medical instruments, apparatus and equipment; maintenance, servicing, 
repair and installation of diagnostic instruments, apparatus and equipment; providing of information in relation to the 
repair or maintenance of medical installations and devices; repair, installation and maintenance of computers; rental of 
objects in connection with the providing of the aforesaid services, included in this class; advisory, consultancy and 
information services relating to all the aforesaid services, included in this class.

Cl.42;Scientific and technological services, and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; IT services, namely development, programming 
and implementation of software, development of computer hardware, hosting, software as a service (SaaS) and rental of 
software, rental of computer hardware and installations, IT consultancy and information, IT security, protection and repair,
data duplication and conversion, data encoding, computer analysis and diagnostics, research and development, and 
implementation of computers and computer systems, computer project management, data mining, cloud computing 
services; digital watermarking, computer programming services, technological services in connection with computers, 
computer networking, updating of memory banks in computer systems, data migration, updating of websites, for others, 
monitoring of computer systems through remote access; scientific and technological services; testing, authentication 
and quality control; design services; rental of objects in connection with the providing of the aforesaid services, included 
in this class; consultancy and information in relation to the aforesaid services, included in this class; research and 
development, for others, in the field of electrical engineering, electronics, information technology, medical technology, 
physics, chemistry and machine manufacture, and planning, consultancy, engineering and technical monitoring in the 
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aforesaid fields; construction and design planning and consultancy; computer programming; rental of electrical 
engineering, electronics and information technology products and installations; material testing; computer programming 
in the medical field; writing of computer programs for medical applications; medical research; technical consultancy for 
medical facilities and clinics; planning for medical facilities and clinics; medical cloud services, namely storage and 
processing of data and software of all kinds for medical purposes.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; animal healthcare 
services; animal grooming; human healthcare services; human hygiene and beauty care; medical services; hygienic and 
beauty care; medical diagnostics; nursing home services; medical clinic services; medical examinations and tests; 
medical imaging services; medical care; medical equipment rental; medical counseling; medical treatments; medical 
information services provided via the Internet; telemedicine services; medical services provided via the Internet; therapy 
services; medical services provided via the Internet; disease diagnostics services; therapy; leasing of medical technology 
installations, products and facilities; leasing and rental of medical facilities; leasing and rental of medical apparatus, 
devices and instruments; rental of medical technology products, equipment and installations; preparation of reports 
relating to medical matters; rental and leasing of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.
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Cl.16;Educational materials for use in teaching; teaching manuals; teaching materials; instructional materials; 
periodical publications; printed material; printed publications; magazines; printed programs; prospectuses; stationery; 
stationery materials; school stationery supplies; pencil cases; writing and drawing instruments; books; bookmarks; 
calendars; diaries; pictures; photographs; printed examination certificates; printed educational certificates; printed award 
certificates; bookbinding material; jotters; pads; notepads; notebooks; folders; folios; binders; envelopes; writing paper; 
writing pads; albums; artists' materials; drawing materials; arithmetic and calculating tables; printed maps; printed 
atlases; blackboards; pictures and paintings framed or unframed; postcards; posters; portraits; school supplies; 
inkstands; inkwells; paperweights; souvenir plastic bags for packaging.

Cl.25;Clothing; footwear; headgear for wear; blazers; coats; jackets; suits; shirts; ties; trousers; skirts; jumpers; 
pullovers; sweaters; cardigans; waistcoats; scarves; school uniform; school sportswear; sportswear; sports jerseys; 
shorts; articles of clothing for team sports; gymwear; swimwear; t-shirts; waterproof clothing; ties; socks; gloves; belts.

Cl.41;Education; education services; school services; day school services; tuition; arranging of courses of instruction; 
conducting educational courses; educational examination services; provision of educational examination facilities; 
providing facilities for educational purposes; arranging of award ceremonies; arranging of award ceremonies to 
recognise achievement; arranging for students to participate in educational courses; arranging for students to participate 
in educational activities; vocational guidance; publication of educational teaching materials; publication of books; 
publication of magazines; publication of texts; arranging musical and theatrical events; theatre productions; provision of 
facilities for musical and theatrical events; photography; arranging for students to participate in recreational activities; 
arranging for students to participate in recreational courses; arranging group recreational activities; organising of 
recreational events; organising events for cultural purposes; organisation of exhibitions for cultural or educational 
purposes; arranging and conducting conferences, seminars and exhibitions; arrangement of conferences for recreational 
purposes; recreation and training purposes; arranging and conducting entertainment events; arranging and conducting 
entertainment activities; arranging and conducting of entertainment events for charitable purposes; information about 
entertainment and entertainment events provided via online networks and the internet; providing facilities for 
entertainment; school alumni club services; arranging educational events for school alumni; physical education 
instruction; sporting education services; provision of sports and recreational facilities; sports club services; providing 
sports tuition, coaching and instruction; sports entertainment services; sports camp services; provision of sports and 
recreational facilities; provision of sports and recreational services; provision of information relating to sports; 
organising of sports and sports events; organising of sports competitions; organising of sports tournaments; 
information, advisory and consultancy services in relation to all of the aforementioned services.
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Cl.35;Collecting, systemisation, updating of economic data and economic information and/or business data and 
business information; providing of information relating to economic data and economic information and/or business data 
and business information; advertising; advertising services provided via the internet; dissemination of advertising for 
others via the internet; marketing services; marketing the goods and services of others; marketing assistance; sales 
promotion; marketing consultancy for business people and businesses; advertising and marketing consultancy; 
promoting the goods and services of others over the internet; search engine marketing services; search engine 
optimization; search engine optimization for sales promotion; planning of marketing strategies; planning of marketing 
activities; mediation of trade business for third parties; arranging contracts for the buying and selling of goods for others; 
advertising, for others, via online electronic communications networks; arranging and rental of advertising space, in 
particular on the internet and other new media; updating and maintenance of data in computer databases via global 
computer networks (the internet); systemisation and compilation of data relating to the supply and demand for company 
data, goods and services in computer databases; collating and systematic ordering of data in a computer database; 
business information on the internet relating to economic data and economic information; dissemination of advertising 
matter, including via the internet; presentation of companies on the internet, on the companies' websites and in other 
media/on the websites of others; provision of an online marketplace for buyers and sellers of goods and services; 
organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; arranging 
of trading and economical contacts, also over the internet; services relating to advertising space; business consultancy 
and advisory services; business management consultancy via the internet; consultancy relating to marketing, in 
particular to search engine marketing; marketing consultancy for companies in relation to improved discoverability of the 
companies on the internet; compilation of directories for publication on the internet; search engine optimization for sales 
promotion; website traffic optimization.

Cl.38;Telecommunications services, in particular data, image and speech transmission services; network 
telecommunication; providing access to data and information on computer networks; computer transmission of data and 
images; data transmission via the internet; computer-aided transmission of messages and images; dissemination of data 
or images via a global computer network; transmission of information and user-generated content via the internet; 
internet services, namely the providing of access to information on the internet; providing access to databases on 
computer networks; data transmission; leasing of access time to a computer database for downloading information via 
electronic media (the internet); providing access to software on data networks for internet access; providing access to 
information on the internet; providing user access to computer programmes in data networks; telecommunication 
services provided via internet platforms and portals; providing access to databases; provision of online forums; 
electronic bulletin board services [telecommunications services]; installing webpages on the internet, for others.

Cl.42;Electronic storage of economic and/or business data and information; updating of database software; rental of 
software for data monitoring, updating, control; providing search engines for the internet; providing (programming) of 
webspace for advertising goods and services; development, maintenance and updating of search engines for 
telecommunications networks; programming of websites and consultancy relating thereto; website development and 
maintenance; hosting computer sites; hosting of digital content on the internet; hosting web portals; hosting platforms on
the internet; consultancy relating to the creation of homepages and internet pages; consultancy relating to the design of 
homepages and internet pages; providing electronic memory space on the internet; providing internet search engines 
with specific search options; providing search engines for obtaining data via communications networks.
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Cl.9;Computer software for remote monitoring and remote maintenance of laboratory apparatus and instruments; 
computer software for remote monitoring and remote troubleshooting of laboratory apparatus and instruments; computer 
software for connecting intelligent devices to enterprise computing applications which allows remote access for 
controlling, servicing, managing and monitoring the intelligent devices via a global computer network and the exchange 
of information between such intelligent devices and enterprise computing applications; software downloadable from 
global computer networks for interactive publishing of real-time information to and from intelligent devices.

Cl.35;Providing business consultation services to manufacturers and distributors of intelligent devices and intelligent 
device service providers.

Cl.41;Education; providing of training; publication of periodicals and books; medical courses; training and tuition in 
connection with medical and medical technology instruments, apparatus, equipment and methods; arranging of 
conferences in the field of medicine; publishing of medical publications; publication of medical periodicals, books and 
manuals (handbooks); production, providing and reproduction of films for medical purposes.

Cl.42;Scientific and technological services; research and design of computer software; technical support services, 
namely remote monitoring of laboratory apparatus and instruments and remote maintenance of software integrated in 
laboratory apparatus and instruments; project and system integration services designed to assist clients with the 
management of intelligent devices.
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Cl.1;Chemical substances, chemical materials and chemical preparations sold as a set with natural elements for the 
expression, amplification, purification and analysis of biological samples, said kits consisting primarily of one or more of 
the following: proteins, nucleic acids, cells, gels, probes, buffers, stains and associated reagents and measuring 
containers for carrying out said purposes; biochemical reagents, namely cell culture media components, supplements, 
and additives; biochemicals for scientific and research use, namely monoclonal antibodies, polyclonal antibodies, 
purified recombinant proteins, purified natural proteins and fetal bovine serum; cell growth supplements, namely, 
biochemicals for affinity purification, biochemicals for western immuno blotting, biochemicals for immunocyto chemistry; 
blood plasma products, namely blood-typing reagents and diagnostic test kit control materials and immune globulins, 
protein and protein products (raw material) used in the manufacturing process of biopharmaceuticals; cell culture media 
preparations, namely biological tissue cultures for non-medical or non-veterinary use; anorganic salts, namely carbonate, 
acetate, hydroxide, chloride and hydroxide carbonate; polyols, namely sorbitol, xylitol, mannitol, and lactitol, all for use in 
the pharmaceutical and food industry; fatty acids and glucose/sucrose used in the manufacture of pharmaceuticals; 
biochemical preparations derived from blood serum used as growth promoters in tissue cultures and microbiological 
media; blood serum fraction used in in-vitro biological research for modifying surfaces of red and white blood cells; 
chemicals for clinical or medical laboratory use, medical research use, and scientific research, namely, reagents for 
analysis, quality control, sample preparation, sample digestion and extraction; chemicals as raw materials and additives 
for the synthesis of organic compounds; chemical, biochemical and biological reagents and chemicals for industrial or 
scientific use; cells; proteins; peptides, nucleic acids and compositions containing cells, proteins, for scientific, 
laboratory or medical research; peptides and nucleic acids for use in gene expression technology, biological, genetic, 
chemical and scientific research and development; proteins for use as a supplement for nutritional purposes in the foods 
and pharmaceuticals industries. reagents. reagents.

Cl.3;Preparations for cleaning, polishing, washing and grinding, in so far as included in the class; detergents.

Cl.4;Fats used in the manufacture of pharmaceuticals.

Cl.5;Cell culture media, serum, antigens, antiserum, chemiluminescent substances for serological diagnostics; 
pharmaceutical products; pharmaceutical substances; biopharmaceuticals; proteins, protein reagents and protein based 
ingredients for medical, pharmaceutical and veterinary use; protein supplements for medical, pharmaceutical and 
veterinary use; cell culture media, namely biological tissue cultures adapted for medical use; excipients for 
pharmaceutical purposes; preparations derived from serum used as growth promoters in tissue culture and 
microbiological media; diagnostic preparations for medical purposes; pharmaceutical preparations for use in industry 
and science, namely medical diagnostic reagents for analysis, quality control and for sample preparation, sample 
digestion and extraction; peptides, nucleic acids and compositions containing cells, proteins, for pharmaceutical 
purposes; peptides and nucleic acids for medical and veterinary use.

Cl.6;Pressure-tight steel containers for the storage and extraction of laboratory chemicals, ultrapure solvents, volatile 
liquids and volatile air-sensitive liquids.

Cl.7;Mixers, namely, industrial mixer for mixing liquids in the pharmaceutical and chemical industries; filling machines 
and their disposable components and elbows for the filtration of liquids and systems composed of the same; power 
operated crimping tool for the sealing and cutting of tubing.

Cl.9;Disposable manufacturing apparatus and instruments, namely disposable industrial bioreactors for growing cells 
in the pharmaceutical and chemical industries; laboratory filters, namely tangential flow filter apparatus machines for 
preparation of biological samples; laboratory filters, namely liquid filtration, purification and concentration machines for, 
ultrapure solvent or water based pharmaceutical preparations; scientific, laboratory and measuring apparatus and 
instruments, namely laboratory filters for liquids, housing for laboratory filters for liquids, instruments for detection of 
filter integrity; analysis apparatus and instruments, namely sensors for detection of temperature, oxygen, pH levels, CO2 
and other parameters; laboratory filters, namely liquid and gas purification filters; filter holders and housings for liquid 
and gas purification filters for laboratory purposes; testing apparatus, namely liquid and gas purity testing apparatus; 
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downloadable publications in electronic format or on cd-roms, namely manuals and technical documentation featuring 
information on liquid and gas filtration; computer software for monitoring liquid and gas filtration; pressure sensors; ultra 
filtration filters, namely liquid filters for laboratory purposes; kits for analysis, determination and/or identification of 
biological and/or chemical molecules and/or species comprising reaction containers in the nature of beakers; sterility 
testing devices, namely electronic apparatus for testing the sterility of filtration equipment; ultrafiltration membranes, 
namely scientific apparatus in the nature of cellulose mixed ester membranes and thermoplastic membranes for use in 
the science and research industry; fluorescence, electro chemiluminescence and bioluminescence system comprising 
detectors for indicating the presence of one of fluorescence, electro chemiluminescence and bioluminescence signals, an 
image device in the nature of a camera or microscope to show the detected signal, a filter for capturing the contamination 
from the liquid to be detected and reagents to label the contamination for detection and imaging by the system for 
detecting contamination in liquids; apparatus for performing chromatographic separations and parts thereof, namely 
chromatography columns for laboratory use and control systems for liquid filtration machines for laboratory purposes; 
purification units, apparatus, instruments and cartridges for laboratory use, namely laboratory apparatus in the form of 
liquid and gas filters; adsorptive separation devices, namely laboratory filters having one or more chemical or charged 
entities for the absorption of impurities; computer software for management of biopharmaceutical purification processes; 
test units for determining the integrity and pore-size distribution of membrane filters, namely testing equipment for 
measuring the integrity, temperature, pressure, position and form of workpieces in a machine tool; temperature sensors 
and other sensors for temperature, oxygen, pH, carbon dioxide and other parameters; pH electrodes for laboratory 
research; membrane filters for laboratory or scientific use; laboratory filters, namely membranes used in dialysis, reverse 
osmosis and ultrafiltration for laboratory or scientific use; laboratory filters, namely liquid filtration, purification and 
concentration devices for laboratory use; bioreactors for cell culturing for industrial use; parts and fittings for all the 
aforesaid goods, namely liquid dispense nozzles in the nature of automatic liquid dispense nozzles, laboratory storage 
tubes, laboratory test tubes, liquid pumps in the nature of pumps for laboratory testing purposes, in so far as included in 
this class; polymerase chain reaction (PCR) kits; parts and fittings for all of the aforesaid goods, in so far as included in 
this class.

Cl.10;Filters for medical purposes, namely, filters for bacteriological and viral purposes in the nature of syringe filters.

Cl.11;Water filters and their filter components, in so far as included in this class; filter cartridges for water filters; 
filtering and purification systems for the removal of contaminants from liquids or water and disposable filtration and 
purification apparatus and instruments for this purpose [in so far as included in this class]; machines for purifying water; 
machine tools for purifying water; filter systems for purifying water; filter cartridges for water purification; apparatus for 
supply and return ventilation, water supply and for sanitary systems, namely apparatus for the removal of contaminants 
from water and air, namely water and air filters for domestic use; filter cartridges, apparatus, systems, devices and 
instruments for the purification of water, namely water filters; purification apparatus, namely water and air filters; 
purification units for industrial use, namely water and air purification units; purification units for industrial use for 
removing contaminants from water and air, namely water and air purification units; filters, namely water and air filters for 
domestic use; filter cartridges for water filters; housings and holders specially adapted for water filters; apparatus and 
instruments for filtration, namely water and air filters for domestic use; tangential flow fluid filtration system comprising 
water filters; liquid treatment equipment in the nature of liquid treatment apparatus, namely clarification machines for use 
in treatment of liquids in the nature of water and laboratory water; apparatus used in dialysis, reverse osmosis and 
ultrafiltration for industrial use, namely water treatment equipment in the nature of reverse osmosis units; warm water 
units; air-conditioning units; parts and fittings for all the aforesaid goods, namely water filtration equipment in the nature 
of cartridge filtration units [in so far as included in this class]; apparatus for purification and cleaning, namely water and 
air cleaning units; Anlagen, water and liquid purification units, systems, apparatus and instruments, namely water and air 
filters; water and air filters for domestic use, water and air filter cartridges, water and air filter housings, all for the 
filtration of goods by capture and adsorption of contamination particles from fluids; pretreatment packs, namely water 
filters and water treatment equipment in the nature of absorber devices in the nature of membrane based ion exchange 
devices for removal of large contaminants; membrane filter cartridges for the separation of biomolecules in 
biopharmaceutical production; filtration and purification devices, namely water and air filters; filters for removing 
contaminants from water and air for domestic use; purification elements for removing contaminants from water or liquids, 
namely water filters; parts and fittings for all the aforesaid goods, namely connectors for water purification devices, 
nozzles for water purification devices, tubes being parts of water purification devices and pumps, all of the foregoing 
connectors, nozzles, tubes, and pumps, being component parts of and sold as a unit with the water purification devices 
[in so far as included in this class]; apparatus and instruments for ion exchange, namely purification filters for liquids and 
gases for use in laboratories.

Cl.40;Individual antibody production; individual production of cell cultures and biological products.

Cl.41;Services in the sector of training, relating to the setting up and operation of pharmaceutical and bio-technology 
medical product production processes.

Cl.42;Pharmaceutical and biological research services namely, antisera services, including, immunogen preparation, 
immunization and production, antibody characterization, antibody purification, antibody packaging, hybridoma 
development and selection, custom tissue culture services, immunoassay development and testing, immunogenicity and 
vivarium services; research and development and process design in the fields of human and animal pharmaceutical and 
biotechnology drug development and manufacture; scientific and technological services, namely, research and design in 
the pharmaceutical, chemical and food industry; industrial analysis and research services for the pharmaceutical, 
chemical and food industry; technical services in the sectors of design, realisation and validation, relating to the setting 
up and operation of pharmaceutical and biotechnology medical product production processes.
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Priority claimed from 15/03/2018; Application No. : 87835621 ;United States of America 

4110566    30/08/2018
[International Registration No. : 1453275]
INSPR LLC

645 Shore Acres Drive Mamaroneck NY 10543 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Women's clothing, namely, shirts, dresses, skirts, blouses, pants, jackets, and active wear.

Cl.35;Retail store services, online retail store services, and mail order services, all featuring women's clothing.

Cl.45;Providing information on women's clothing, and fashion over a global computer network, via a website.
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4110568    18/09/2018
[International Registration No. : 1453417]
mgram inc.

28-1, Maruyama-cho, Shibuya-ku Tokyo 150-0044 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; electronic machines, apparatus and their parts; game programs for 
home video game machines; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid 
crystal displays; records; downloadable music files; downloadable image files; recorded video discs and video tapes; 
exposed cinematographic films; exposed slide films; slide film mounts; electronic publications; downloadable images 
and videos; downloadable game programs for home video game toys; computer software; computer game software; 
downloadable computer programs; computer programs for mobile phones; downloadable computer game programs; 
downloadable game programs for mobile phones; downloadable music; downloadable electronic publications.

Cl.35;Advertising and publicity services; Internet advertising; providing and rental of advertising space; business 
consulting, management, planning and supervision; business consulting and advisory services; job and work aptitude 
test; advisory, consulting or information services in the field of job and work aptitude; personnel assessment services; 
advisory, consulting or information services in the field of personnel assessment; personnel management services; 
advisory, consulting or information services in the field of personnel management; marketing research or analysis; 
marketing assistance; employment agencies; providing employment information; providing employment and job 
information; career advisory, consulting or information services for purposes of job change and job seeking; personnel 
management and consultancy, namely, psychological assessment services for the selection of personnel; information 
relating to personnel management and consultancy, namely, psychological assessment services for the selection of 
personnel.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; information services 
relating to schools; arranging, conducting and organization of seminars; arranging, conducting and organization of 
workshops in the field of employee hiring and recruiting; arranging, conducting and organization of exhibitions for 
cultural and educational purposes; providing electronic publications; services of reference libraries for literature and 
documentary records; services of reference libraries for literature, electronic publications and documentary records via 
computer terminals; book rental; movie theatre presentations or movie film production and distribution; providing images 
and videos online; presentation of live show performances; direction or presentation of plays; presentation of musical 
performances; providing music online; production of videotape film in the field of education, culture, entertainment or 
sports [not for movies or television programs and not for advertising or publicity]; organization of entertainment events 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; 
online entertainment services, namely, online psychological assessment services being provided for online users to 
check their own psychological states just for personal entertainment purposes; information relating to online 
entertainment services, namely, online psychological assessment services being provided for online users to check their 
own psychological states just for personal entertainment purposes.

Cl.42;Providing meteorological information; architectural design; surveying; designing of machines, apparatus, 
instruments [including their parts] or systems composed of such machines, apparatus and instruments; designing, 
computer program design, computer programming, or maintenance of computer program; providing search engines for 
the Internet; creation and updating of Internet electronic bulletin boards or websites; information services relating to 
creation of Internet electronic bulletin boards or websites; rental of access time to computer database; creation, design or 
maintenance of computer network websites; testing or research on machines, apparatus and instruments; rental and 
leasing of computers; providing computer programmes in data networks; providing computer programs online; rental of 
memory space on the Internet; rental of memory space on servers for hosting electronic bulletin boards; hosting of 
weblogs; hosting platforms on the Internet for social networking to enable internet users to communicate with each other.

Cl.45;Information relating to fashion coordination services for individuals; marriage partner introduction or dating 
services; information relating to marriage partner introduction or dating agency services; providing information in the 
field of dating agency services; information services in the nature of social networking services enabling Internet users to 
find their friends or introduce themselves to others; planning and arranging of wedding ceremonies; information relating 
to planning and arranging of wedding ceremonies; investigation or surveillance services for checking background 
profiles; online social networking services for individuals; providing individual information including but not limited to 
personal profiles and diaries, by Internet electronic bulletin boards; fortune-telling services, personality assessment 
services, destiny counseling services, personal chemistry assessment services, aptitude evaluation services, fortune-
telling services based on art of divination, mantic services, and other divinatory or fortune-telling services; information 
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relating to fortune-telling services, personality assessment services, destiny counseling services, personal chemistry 
assessment services, aptitude evaluation services, fortune-telling services based on art of divination, mantic services, 
and other divinatory or fortune-telling services; non-therapeutic counselling services rendered to meet the needs of 
individuals; map information services; map information services via the Internet; providing information on location of 
things, objects and animals by telecommunication terminals; GPS-based personal actual location information services by 
mobile phones.
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Priority claimed from 13/06/2018; Application No. : 017916556 ;European Union 

4110575    12/11/2018
[International Registration No. : 1452995]
Xbrane Biopharma AB

Banvaktsvägen 22 SE-171 48 SOLNA Sweden

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and medical preparations; pharmaceuticals; generic drugs; generic drugs for treating cancer, 
endometriosis, eye diseases, skin diseases, precocious puberty, cardiovascular diseases and disorders, oncological 
diseases and disorders, immune diseases and disorders, angiogenesis diseases and disorders, ocular diseases and 
disorders and inflammatory diseases and disorders; medical preparations; medical preparations for treating cancer, 
endometriosis, eye diseases, skin diseases, precocious puberty, cardiovascular diseases and disorders, oncological 
diseases and disorders, immune diseases and disorders, angiogenesis diseases and disorders, ocular diseases and 
disorders and inflammatory diseases and disorders; chemotherapeutic agents.

Cl.10;Surgical and medical apparatus and instruments; injection device for pharmaceuticals; injection syringes; 
injection needles; automatic medical apparatus for dosing humans by injection.

Cl.42;Scientific and medical research and development; research and development services; research and 
development services in the fields of generic drugs, biotechnology, diagnostics and pharmaceuticals; consultancy 
services relating to the discovery and evaluation of drugs and compounds having diagnostic properties; technical 
support services; diagnostic services in the field of biotechnology and pharmaceuticals for scientific research purposes; 
analytical services in the field of biotechnology and pharmaceuticals for scientific research purposes; biotechnological 
services; medical, pharmaceutical and biotechnological laboratory services; information, consultancy and advisory 
services relating to all of the aforesaid services.
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Priority claimed from 22/06/2018; Application No. : 4463699 ;France 

4110578    11/12/2018
[International Registration No. : 1453009]
VITAGERMINE

Parc d'Activité du Courneau - Rue du Pré Meunier - CS 60003 - Lieu dit Canéjan F-33612 CESTAS Cedex France

Proposed to be Used
IR DIVISION
Cl.29;Milk; powdered milk; milk beverages, milk predominating; flavored milk beverages; dairy products; milk-based 
breakfast preparations; cheeses; preserved, dried and cooked fruit and vegetables; jams; compotes; fruit and vegetable 
purees; potages (soups); precooked soups; bouillons; cooked dishes and culinary preparations (excluding cooked dishes
and culinary preparations for animals) based on fish, meat, ham, poultry, vegetables, rice, pasta and/or fruit; snack foods 
based on vegetables, meat and/or fruit; fruit pulps; fruit salads; compotes; fruit desserts; milk desserts; vegetable-milk-
based desserts; all these goods produced by organic farming or made from goods produced by organic farming.

Cl.30;Coffee; tea; cocoa; artificial coffee; flour and preparations made from cereals; bread; pastry and confectionery; 
biscuits, cookies; cakes; cereal-based breakfast preparations; cereal bars; cereal-based snacks; edible ices; sauces 
(condiments); all these goods obtained from organic farming or made from goods obtained from organic farming.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; all these goods obtained from organic farming or made from goods obtained from 
organic farming.
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Priority claimed from 22/03/2018; Application No. : 017878487 ;European Union 

4110610    20/09/2018
[International Registration No. : 1453170]
MOBAIL SISTEMS LTD.

Danail Dechev Str. 6 BG-1407 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Computer databases; media content; data storage devices; software; computer software; multimedia software 
recorded on CD-ROM; education software; interfaces for computers; application software; mobile software; 
telecommunications software; interactive computer software; community software; recorded computer software; editing 
software; software for mobile phones; data communications software; data compression software; file synchronization 
software; file sharing software; computer software for mobile phones; entertainment software; software for mobile device 
management; science software; application software for mobile phones; computer software for document management; 
software for the analysis of business data; instant messaging software; data processing software for word processing; 
software for processing images, graphics and text; games software; games software; electronic game software for 
handheld electronic devices; electronic game software for wireless devices; electronic game software for mobile phones; 
downloadable electronic game programs; communications processing computer software; interactive computer software 
enabling exchange of information; electrostatic copying machines; audio/visual and photographic devices; 
communications equipment; data processing equipment and accessories (electrical and mechanical); computer 
networking and data communications equipment; point-to-point communication equipment; image capturing and 
developing devices; electronic dictionaries; hand-held electronic dictionaries; electronic agendas; digital organizers; 
digital books downloadable from the internet; software related to handheld digital electronic devices; computer software 
for processing digital images; computer software for organizing and viewing digital images and photographs; computer 
software for use on handheld mobile digital electronic devices and other consumer electronics; computer software for 
scanning images and documents; computer software for scanning images and documents; computer software for 
converting document images into electronic formats; personal computers incorporating dietary aid computer software; 
computer application software for mobile telephones; computer software enabling users to receive and modify 
documents on wireless communications devices, namely mobile telephones, portable computers, personal digital 
assistants, electronic personal organisers and portable devices for playing electronic games; computer software for 
controlling and managing access server applications; communications servers [computer hardware]; cloud servers; 
computer servers; network servers; computer database servers; computers and computer hardware; data 
communications hardware; computer shareware; computer groupware; computer application software for mobile 
telephones, namely software for writing, editing and sharing text, electronic tables and presentation documents; 
computer software providing dictionaries, encyclopaedias, travel phrases, tools for inputting text, diet information, health 
information and nutrition information on wireless communications devices, namely mobile telephones, portable 
computers and personal digital assistant.

Cl.38;Automatic transfer of digital data using telecommunications channels; wireless communication services; delivery 
of messages by electronic media; communication services for the electronic transmission of data; electronic 
transmission of messages and data; electronic transmission of instant messages and data; electronic transmission and 
retransmission of sounds, images, documents, messages and data; message sending; computer communication and 
internet access; interactive communication services; communication services for the electronic transmission of images; 
communication services for the electronic transmission of data; communications services for the exchange of data in 
electronic form; network transmission of sounds, images, signals and data; transmission of data, messages and 
information; virtual chatrooms established via text messaging; transmission of short messages [SMS], images, speech, 
sound, music and text communications between mobile telecommunications devices; telecommunications services for 
the distribution of data; telecommunications services, namely, personal communication services; information about 
telecommunication; electronic transmission of information (services for the -); message sending and receiving services; 
digital transmission of data; digital transmission of data via the internet; digital communication services; wireless 
telephony; transmission of data through the use of electronic image processing by telephone link; wireless transfer of 
data via digital mobile telephony; wireless transfer of data via wireless application protocols; wireless transfer of data via 
the internet; wireless electronic transmission of data; electronic data interchange services; delivery of messages and data 
by electronic transmission; transmission of electronic mail; electronic transmission of data; electronic transmission of 
data and documents via computer terminals and electronic devices; electronic transmission of images, photographs, 
graphic images and illustrations over a global computer network; international data transmission; transferring and 
disseminating information and data via computer networks and the internet; transmission of data, audio, video and 
multimedia files; transmission of data, audio, video and multimedia files, including downloadable files and files streamed 
over a global computer network; transmission of interactive entertainment software; transmission of information on-line; 
provision of access to content, websites and portals; streaming of data; transfer of information and data via online 
services and the internet; electronic data interchange services; electronic data interchange services.

Cl.42;It project management; computer system analysis; analytical services relating to computers; server 
administration; preparation of computer programs for data processing; monitoring of computer systems by remote 
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access; updating of software for communication systems; updating of computer software; preparation of data processing 
programmes; research in the field of computer programs and software; installation and maintenance of computer 
programs; installation, maintenance, updating and upgrading of computer software; computer programming; computer 
software design; advisory services relating to computer programming; writing of programs for data processing; design 
and writing of computer software; programming of computer software for electronic language translation dictionaries and 
databases; programming of computer software for reading, transmitting and organising data; programming of computer 
software for evaluation and calculation of data; programming of software for importing and managing data; design and 
development of word processing software; design and development of data processing software; design and 
development of software in the field of mobile applications; design and development of software for importing and 
managing data; design of software for processing and distribution of multimedia contents; development of application 
software for delivery of multimedia content; creating of computer programs; creating programmes for data processing; 
video game development services; software engineering services for data processing programs; design of computer 
hardware; research and development services relating to computer hardware; development of hardware for processing 
and distribution of multimedia contents; computer services concerning electronic data storage; online data storage; 
platform as a service [PaaS]; providing online non-downloadable software for word processing; providing temporary use 
of on-line non-downloadable software; providing temporary use of online, non-downloadable computer software for 
language translation; providing temporary use of on-line non-downloadable software for importing and managing data; 
providing temporary use of on-line non-downloadable software for the transmission of information; providing temporary 
use of on-line non-downloadable software for the management of data; providing software on a global computer network; 
providing temporary use of non-downloadable software to enable sharing of multimedia content and comments among 
users; providing temporary use of web-based applications; software as a service [SaaS]; hosting of mobile applications; 
application service provider services; data security services; computer software support services; technical consultancy 
relating to the application and use of computer software; computer system monitoring services; data security services 
[firewalls]; document data transfer from one computer format to another; conversion of computer programs and data, 
other than physical conversion; data conversion of electronic information; conversion of data or documents from 
physical to electronic media; conversion of computer programs and data, other than physical conversion; conversion of 
texts to digital format; data encryption and decoding services; digitization of documents [scanning]; engineering 
services; scientific research; graphic design; scientific and technological services; research relating to technology; 
scientific services and design relating thereto; technological services and design relating thereto; industrial analysis 
services; industrial research; software design and development; design and development of computer hardware.
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Priority claimed from 26/06/2018; Application No. : VA 2018 01414 ;Denmark 

4110612    15/11/2018
[International Registration No. : 1453283]
Genmab B.V.

Uppsalalaan 15 NL-3584 CT Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical, biological, and biotechnological preparations, especially antibodies, and bi- and 
multispecific antibodies as well as fragments, including monovalent antibodies, derivatives or conjugates of any of these 
for in vitro and in vivo scientific and industrial research and development with regard to diseases; active chemical 
ingredients for use in the manufacture of pharmaceuticals.

Cl.5;Pharmaceutical and veterinary preparations, Including pharmaceutical preparations based on antibodies, and bi- 
and multispecific antibodies as well as fragments, including monovalent antibodies, derivatives or conjugates of any of 
these for use with regard to diseases.

Cl.42;Medical, scientific and biological research, especially research into antibodies and bi- and multispecific 
antibodies or fragments, including monovalent antibodies, derivatives or conjugates of any of these and development of 
pharmaceutical products based on antibodies and bi- and multispecific antibodies or fragments, including monovalent 
antibodies, derivatives or conjugates of any of these; chemical analysis; computer programming, namely programming of 
computers for the collection and processing of medical data in medical scientific research, development and therapy, 
including scientific research, development and therapy with antibodies and bi- and multispecific antibodies or fragments, 
including monovalent antibodies, derivatives or conjugates of any of these.

Cl.45;Patent exploitation and licensing of intellectual property in the field of medicine.
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Priority claimed from 02/08/2018; Application No. : 017938045 ;European Union 

4110622    14/12/2018
[International Registration No. : 1452897]
CREAZIONI ANTONELLA S.R.L.

Via Brigata Garibaldi, 28 I-61100 PESARO (PU) Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; non-medicated beauty preparations; cosmetics; hygiene and care preparations for the skin, hair and 
nails; face creams and lotions for cosmetic purposes; make-up preparations; make-up foundation; cosmetic rouges; 
powder for make-up; lipstick; eye pencils; mascara; eyelid shadow; nail polish; make-up removing preparations; 
aftershave products; soaps; perfume.

Cl.18;Casual bags; handbags; umbrellas; suitcases; trunks [luggage]; daypacks; wallets; bumbags; clutches [purses].

Cl.25;Denim jeans; hats; berets; jackets [clothing]; sashes for wear; shirts; topcoats; footwear; sandals; skirts; coats; 
trousers; sweaters; boots; foulards [clothing articles]; gowns; tops [clothing]; cagoules; waist belts; sweat shirts; 
neckties; swimming costumes; gloves [clothing]; undershirts; salopettes; flip-flops; pyjamas; headgear; bonnets 
[headwear]; shrugs; trousers shorts; mackintoshes; underwear; mantles; evening wear; knitwear [clothing]; womens' 
outerclothing.
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4110626    15/11/2018
[International Registration No. : 1453538]
SONER KARA

Sehit Osman Avci Man. Malazgirt 1071. Cad. No:48C/77 Etimesgut Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, 
television apparatus, video recorders; CD and DVD players and recorders; MP3 players, computers, desktop computers, 
tablet computers, wearable technological devices, namely smart watches, smart wristbands and head-mounted cameras, 
microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or 
images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, 
scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software and 
programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, 
movies, tv series and video music clips recorded on magnetic, optical and electronic media.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
Internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing; authenticating works of art.
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Priority claimed from 22/06/2018; Application No. : 4463711 ;France 

4110629    11/12/2018
[International Registration No. : 1453032]
VITAGERMINE

Parc d'Activité du Courneau - Rue du Pré Meunier - CS 60003 - Lieu dit Canéjan F-33612 CESTAS Cedex France

Proposed to be Used
IR DIVISION
Cl.29;Milk; powdered milk; milk beverages, milk predominating; flavored milk beverages; dairy products; milk-based 
breakfast preparations; cheeses; preserved, dried and cooked fruit and vegetables; jams; compotes; fruit and vegetable 
purees; potages (soups); precooked soups; bouillons; cooked dishes and culinary preparations (excluding cooked dishes
and culinary preparations for animals) based on fish, meat, ham, poultry, vegetables, rice, pasta and/or fruit; snack foods 
based on vegetables, meat and/or fruit; fruit pulps; fruit salads; compotes; fruit desserts; milk desserts; vegetable-milk-
based desserts; all these goods produced by organic farming or made from goods produced by organic farming.

Cl.30;Coffee; tea; cocoa; artificial coffee; flour and preparations made from cereals; bread; pastry and confectionery; 
biscuits, cookies; cakes; cereal-based breakfast preparations; cereal bars; cereal-based snacks; edible ices; sauces 
(condiments); all these goods obtained from organic farming or made from goods obtained from organic farming.

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; all these goods obtained from organic farming or made from goods obtained from 
organic farming.
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4110631    08/08/2018
[International Registration No. : 1353287]
METRON, SAS

102 Rue Réaumur F-72002 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Energy efficiency analysis software.

Cl.42;Design of systems for storage of data relating to energy consumption; energy engineering consulting services; 
design and development of apparatus for processing of data relating to energy consumption; development of methods, 
algorithms and computer software relating to energy consumption; design and development of computer databases 
relating to energy consumption and efficiency.
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4110639    09/11/2018
[International Registration No. : 1452935]
Dunamu Inc.

5th floor, Mirim Tower, 14, Teheran-ro 4-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuit electronic currency; electronic currency; downloadable virtual currency; electronic currency 
using blockchain; algorithmic calculation program for virtual currency acquisition; application software for smart phone; 
blockchain solution software; computer hardware for blockchain solutions; smartphone; wearable computers; apparatus 
for recording, transmission, processing and reproduction of sound, images or data; media content; downloadable 
multimedia file; computer software for use in distributed bookkeeping database technology for virtual currency; value-
added virtual currency; mobile coupons; tradable electronic currency using blockchain; computer software for 
distributing and monitoring content over the Internet; software; computer software for stocks, indexes, futures, options, 
swaps and financial trading in stocks, payments, verifications and financial trading risk management.

Cl.36;Virtual currency brokerage; consultancy relating to financial and monetary affairs; financial brokerage; providing 
information relating to bitcoin; issuance of cyber money; providing information in the field of electronic money via online 
website; banking and insurance services; securities trading and investing services for others via the internet; financial 
banking; currency trading; providing financial information relating to e-money; securities brokerage; issuing of tokens of 
value; electronic funds transfer using communications; online brokerage for currency and other financial commodity 
transactions; exchanging money; valuation of stock exchange quotations; stock index futures options trading services; 
providing information relating to stock and securities market; providing information relating to the trading of securities 
and securities index futures.

Cl.38;Providing access to Internet portal services via smart phone applications; data transmission and data 
broadcasting; providing user access to platforms on the internet relating to mobile communications; transmission of 
news via smartphone applications; transmission of information via applications for smart phones; electronic 
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communications services relating to credit card authorization; telematic sending of information; access to content, 
websites and portals; transmission and reception of search database information via cellular telephones and mobile 
devices; electronic transmission of audio, video and other data and documents via a peer-to-peer network; data 
transmission and telecommunication services; secured data, sound and image transmission services; transfer of 
information and data via on-line services; transmission of message and data content by computer, mobile, wireless or 
satellite communication network; transmission of stock market information with the help of telecommunication media; 
electronic transmission of data, information and document related to corporation, stock statistics, commercial 
information, stock trading, market price, index, pricing and market; providing access to global computer network for 
stocks and securities trading; electronic transmission of information, document and data about index calculating, 
composition, risk management and evaluation of financial investments and transactions; providing online access to 
computer databases and providing information therefor; providing access to stock related financial information database 
and lists.
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Priority claimed from 05/09/2018; Application No. : 4480398 ;France 

4110643    14/12/2018
[International Registration No. : 1453029]
ALI ZEHAR

13 HAMEAU DES 4 VENTS F-95380 PUISEUX EN FRANCE France

Proposed to be Used
IR DIVISION
Cl.9;Software applications for mobile telephones; software (recorded programs).

Cl.35;Commercial business management; commercial administration; dissemination of advertising material (leaflets, 
prospectuses, printed matter, samples); arranging subscriptions to telecommunication services for others; presentation 
of goods on all communication media, for retail purposes; business management and organization consultancy; 
accounting; document reproduction; employment agency services; business management for freelance service 
providers; computerized file management service; web site traffic optimization; organization of exhibitions for commercial
or advertising purposes; online advertising on a computer network; rental of advertising time on all communication 
media; publication of advertising texts; rental of advertising space; dissemination of advertisements; advice regarding 
communication (advertising); public relations; advice regarding communication (public relations); company audits 
(commercial analyses); commercial intermediation services; Creating business contacts between private individuals in 
the field of vehicle parking.

Cl.39;Transport; rental of garage spaces for parking.
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Priority claimed from 10/10/2018; Application No. : 40201820632P ;Singapore 

4110700    26/11/2018
[International Registration No. : 1452914]
HOYA MEDICAL SINGAPORE PTE. LTD.

455A, Jalan Ahmad Ibrahim Singapore 639939 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; materials for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; eye wash (for pharmaceutical purposes); 
chemical preparations for medical purposes; chemical compositions for medical purposes for use in cataract surgery, for 
use in intraocular surgical procedures, and for use in intraocular lens implant surgical procedures; solutions for contact 
lenses and for intraocular lenses.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; contact lenses; optical 
lenses.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth and artificial 
lenses for implantation in the eye; orthopedic articles; suture materials; intraocular lenses; intraocular lenses for surgical 
implantation; lenses [intraocular prostheses] for surgical implantation; prostheses (intraocular -) [lenses] for surgical 
implantation; suture needles; needles for medical purposes; intraocular injection devices and intraocular injection 
devices preloaded with intraocular lens; injection devices for medical purposes.
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Priority claimed from 14/08/2018; Application No. : 1379981 ;Benelux 

4110703    07/12/2018
[International Registration No. : 1452918]
PAUL WURTH S.A.

32, rue d'Alsace L-1122 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.7;Electric waste disposal units; trim waste sorting machines; waste compacting machines; waste crushing 
machines; waste disposal units; waste material conveying machines; waste sorting machines; food waste disposals 
[garbage disposals]; waste and trash conveying machines; waste and trash separating machines; machines for removing 
waste materials during industrial processes; machines for sorting recyclable materials; sorting machines for industry; 
perforated plates being parts of machines for sorting materials; pneumatic waste oil drainers.

Cl.11;Waste incinerators; apparatus for dehydrating food waste; waste disposal incinerators; waste incinerators for 
industrial purposes; furnace grates; heating furnaces; industrial furnaces; refractory furnaces; ash boxes for furnaces; 
heating furnaces for industrial purposes; loading apparatus for furnaces; furnaces, other than for laboratory use; 
incinerators; garbage incinerators; garbage incinerators for industrial purposes; kilns; calcining kilns for industrial 
purposes; kiln furniture [supports]; rotary kilns for industrial purposes; gas burners; gas boilers; apparatus for the 
purification of gas; gas condensers, other than parts of machines; oil burners.

Cl.37;Repair of industrial waste treatment machines; repair of machines for treating organic waste; repair or 
maintenance of waste compacting machines and apparatus; repair or maintenance of waste crushing machines and 
apparatus; providing information relating to the repair or maintenance of waste compacting machines and apparatus; 
providing information relating to the repair or maintenance of waste crushing machines and apparatus; provision of 
information relating to the repair or maintenance of waste compacting machines and apparatus; provision of information 
relating to the repair or maintenance of waste crushing machines and apparatus; repair or maintenance of waste 
compacting machines and apparatus and providing information relating thereto; repair or maintenance of waste 
compacting machines and apparatus and provision of information relating thereto; repair or maintenance of waste 
crushing machines and apparatus and providing information relating thereto; furnace installation and repair; furnace 
rebricking and rebuilding; installation of industrial furnaces; repair of industrial furnaces; repair or maintenance of 
industrial furnaces; installation and repair of furnaces and smelters; maintenance, repair and rebuilding of furnaces; 
providing information relating to the repair and maintenance of furnaces; providing information relating to the repair or 
maintenance of industrial furnaces; installation of energy-saving apparatus; repair of energy supply installations; 
installation, maintenance and repair of energy conversion apparatus, power plants, wave energy conversion apparatus 
and wave energy power plants; maintenance and repair of energy generating installations; installation, construction, 
maintenance, servicing and repair of energy and power generating apparatus, equipment and installations; installation, 
maintenance and repair of energy conversion apparatus and power plants; installation, repair and maintenance of energy 
conversion apparatus and power plants; repair of energy supply installations and of apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; construction of structures for 
the production of natural gas; installation of gas supply and distribution apparatus; installation, maintenance and repair 
of gas and electricity systems; installation, maintenance and repair of gas supply apparatus; construction of structures 
for the production of crude oil; installation, maintenance and repair of oil separators; installation of apparatus for the 
production of oil.

Cl.40;Waste incineration; destruction of waste; incineration of waste; recycling of waste; treatment of waste; treatment 
of waste materials; upcycling [waste recycling]; waste processing [transformation]; waste recycling services; waste 
treatment [transformation]; burning of refuse and waste; destruction of waste and trash; incineration and destruction of 
waste; incineration of waste and trash; leasing of waste compacting machines; leasing of waste crushing machines; 
recycling of refuse and waste; recycling of waste and trash; rental of waste compacting machines; rental of waste 
crushing machines; processing and recycling of waste and trash; providing information relating to the recycling of waste; 
rental of waste compacting machines and apparatus; rental of waste crushing machines and apparatus; sorting of waste 
and recyclable material [transformation]; consultancy relating to the destruction of waste and trash; consultancy relating 
to the incineration of waste and trash; consultancy relating to the recycling of waste and trash; conversion of waste 
energy into electricity [energy recycling services]; conversion of waste energy into steam [energy recycling services]; 
provision of information relating to the recycling of waste; recycling of waste and provision of information relating 
thereto; soil, waste or water treatment services [environmental remediation services]; treatment of waste materials in the 
field of environmental pollution control; information, advice and consultancy services relating to the recycling of waste 
and trash; provision of information relating to the rental of waste compacting machines and apparatus; trash incineration; 
incineration of trash; sorting of waste and recyclable materials [transformation]; energy generation; energy production; 
production of energy; leasing of energy generating equipment; processing and transforming of energy; production of 
energy by power plants; rental of energy generating equipment; consultancy in the field of energy generation; 
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consultancy in the field of energy production; consultancy services relating to the generation of electrical energy; 
consultancy services relating to the production of electrical energy; gas processing services; gas production services; 
processing of gas; processing of natural gas; processing of oil.

Cl.42;Scientific and technological services in the fields of energy, energy production and generation, biomass to 
energy, waste to energy, biogas plants, bio-oil plants, and energy cogeneration plants; industrial analysis and research 
services; energy auditing; computer programming for the energy industry; energy auditing services; technical 
consultancy in the field of energy saving and energy efficiency; programming of energy management software; 
consultancy in the field of energy efficiency; consultancy in the field of energy- saving; design and development of 
energy management software; development of energy and power management systems; engineering services in the field 
of energy technology; engineering services relating to energy supply systems; scientific research in the field of energy; 
design and development of regenerative energy generation systems; providing technical advice relating to energy-saving 
measures; technological consultancy in the fields of energy production and use; technological consulting services in the 
field of alternative energy generation; conducting research and technical project studies relating to the use of natural 
energy; consultancy relating to technological services in the field of power and energy supply; technological analysis 
services relating to energy and power needs of others; engineering services for the gas industry; technical design and 
planning of pipelines for gas, water and waste water; analysis for oil research.
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4110706    07/12/2018
[International Registration No. : 1453206]
Segway Inc.

14 Technology Drive Bedford NH 03110 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Pumps as parts of machines, motors and engines; electric generators; industrial robots.

Cl.9;Humanoid robots with artificial intelligence; robots for personal or hobby use, namely, communication apparatus, 
audio-visual apparatus, data processing apparatus, artificial intelligence apparatus, and humanoid and nonhumanoid 
robots; laboratory robots; electric batteries; electrical and electronic burglar alarms; protective helmets; gloves for 
protection against accidents; sunglasses; computer operating programs; downloadable computer game programs; 
protective clothing especially made for use for wear by motorists for protection against accident or injury; lamp housing, 
namely, electrical connector housings for lamps.

Cl.12;All-terrain vehicle; four-wheeled motor vehicle; motorcycles; motorized, electric-powered, self-propelled, self-
balancing, wheeled personal mobility, transportation device; bicycles; robotic transport vehicles; motors and engines for 
land vehicles; antitheft alarms for vehicles; security alarms for vehicles; motor scooters; self-balancing two-wheeled 
electric scooters; electric bicycle; tires.

Cl.18;Umbrella; luggage; tote bags; reusable shopping bags.

Cl.25;Clothing, namely, tops, shirts, T-shirts, tank tops, sweatshirts, hooded sweatshirts, knit shirts, jerseys, headwear, 
caps, hats, pants, accessories in the nature of gloves and socks, footwear, shoes, jackets, coats, and bottoms.

Cl.28;Knee pads for athletic use; toy scooters; roller skates; batting gloves; toy vehicles; toy robots; skateboards; kick 
scooter.
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Cl.37;Vehicle repair and maintenance; maintenance and repair of transportation devices and related equipment and 
accessories.

Cl.39;Vehicle rental; leasing and rental of transportation devices and vehicles; transportation services; leasing and 
rental of electric bicycles, motorized bicycles and motorized, self-propelled, wheeled personal mobility devices, namely, 
mobility scooters, utility carts, chariots, patrollers and related equipment and accessories; electric scooter rental.
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4110711    09/11/2018
[International Registration No. : 1452866]
Deutsches Institut für Bautechnik - Anstalt des öffentlichen Rechts,

Kolonnenstraße 30 B 10829 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.41;Writing and publication of technical texts, verification documents, permits and approvals as well as their 
translations in printed form or electronically, especially technical building regulations taking the form of administrative 
provisions, lists of testing, inspection and certification bodies, European Technical Assessments, general technical 
approvals, construction technique approvals or permits, structural design type approvals and permits, building research 
reports, European Technical Assessment Documents, reports on market surveillance of construction products, 
evaluations of construction products, evaluations of compliance with regulatory requirements for physical structures 
[buildings], verifications for wastewater treatment plants in accordance with the German waste water regulations, lists of 
construction products for which no certificate of suitability is required, technical books and journals; arranging and 
conducting information sessions, arranging and conducting technical conferences; arranging and conducting seminars.

Cl.42;Scientific and technological services as well as research, especially research on assessments, studies and 
evaluations in the scientific and technological fields, in particular technical research on construction products and 
construction techniques as well as research concerning the environmental impact and sustainability of construction 
products; research and development of new products for others; provision of scientific information; development of 
technical manuals containing guidelines and rules at a national, European and international level; technical consultancy 
and information in the field of construction engineering, especially with regard to construction products and techniques; 
conducting engineering feasibility studies for national, European and supranational authorities and institutions with 
regard to technical rules; conducting technical project studies for construction products, also in the framework of market 
surveillance; preparation of technological research reports of buildings and construction research contracts; engineering 
services, especially development and research services for new construction products; providing search engines for the 
internet for construction products and construction techniques; quality control and certification of testing, inspection and 
certification bodies and of notified bodies in accordance with the Building Codes of the German federal states, the 
Ordinance on Boilers and Other Devices under the Construction Products Act in conjunction with the Ordinance on the 
Recognition of Testing, Inspection and Certification Bodies under the Construction Products Act and Regulation (EU) No. 
305/2011 (Construction Products Regulation); consultancy in the field of energy-saving; random inspection of energy 
certificates in accordance with the German Energy Saving Ordinance; preparation of technical assessments, especially 
the technical verification of construction products, especially for European Technical Assessments, general building 
approvals, general construction technique approvals or permits, project-related approvals for construction products and 
construction techniques as well as structural design type approvals, concerning quality control and environmental impact 
assessment for construction products and techniques, concerning material testing, structural design type verifications 
based on technical building examinations, building research contracts and reports, concerning the technical verification 
and assessment of construction products and techniques in the framework of market surveillance and for the purpose of 
development of technical guidelines and guiding principles.
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4110712    16/10/2018
[International Registration No. : 1453262]
"GREEN PRODUCTS TRADE OF NATURAL PRODUCTS LIMITED LIABILITY COMPANY", distinctive title "GREEN 
PRODUCTS LIMITED"

4 Ermou Str. GR-105 63 Athens Greece

Proposed to be Used
IR DIVISION
Cl.14;Jewellery/jewelry; chains (jewellery)/chains (jewelry); bracelets (jewellery)/bracelets (jewelry); pins 
(jewellery)/pins (jewelry); precious stones; semi-precious stones; cuff links; pearls (jewellery)/pearls (jewelry); pendants; 
necklaces (jewellery)/necklaces (jewelry); earrings; wristwatches made out of precious metals and their alloys or 
encrusted with these materials not included in other classes.

Cl.18;Parasols; trunks (luggage); valises; suitcases; travelling bags; cases; business card cases; key cases; umbrellas;
pocket wallets; rucksacks/backpacks; bags; briefcases; all the aforesaid made out of leather imitations and other 
materials.

Cl.25;Clothing; footwear; headgear for wear.

Cl.26;Hair ornaments; hair pins; hairgrips/bobby pins; combs being hair accessories; hair bands; hair barrettes; 
ribbons for the hair; lace for edgings; lace trimming/passepentarie; chevrons being clothing accessories; buttons; 
buckles (clothing accessories); pins other than jewellery; needles; artificial flowers.
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4110731    05/10/2018
[International Registration No. : 1453172]
Hitachi Transport System, Ltd.

2-9-2, Kyobashi, Chuo-ku Tokyo 104-8350 Japan

Proposed to be Used
IR DIVISION
Cl.35;Management and consultancy of logistics business; business management; business management assistance; 
business appraisals; business efficiency expert services; information services relating to business matters; business 
investigations; business management consultancy; business organization consultancy; commercial and industrial 
management assistance; cost price analysis; business consultancy and advisory services; market studies; marketing 
research; outsourced administrative management for companies; procurement services for others [purchasing goods and
services for other businesses]; relocation services for businesses; compilation of information into computer databases; 
import-export agency services; computerized file management; invoicing; marketing; sales promotion for others; supply 
chain management services; business management service for operation of the computer systems and computer 
controlled instruments.

Cl.37;Joinery; scaffolding construction; construction services in the nature of earthworks; construction services using 
concrete; machinery installation; electrical installation services; telecommunication wiring; building of fair stalls and 
shops; construction information; plumbing; scaffolding; upholstering; warehouse construction and repair; elevator 
installation and repair.

Cl.39;Air transport; car transport; carting; collection of recyclable goods [transport]; transportation of cargo; delivery 
of goods; freight forwarding; hauling; porterage; barge transport; lighterage services; boat transport; shipping of freight; 
marine transport; river transport; freight brokerage; packaging of goods; wrapping of goods; railway transport; rental of 
warehouses; removal services; storage; storage information; storage of goods; transportation; transportation 
information; transport and storage of trash; transport brokerage; transport reservation; transportation logistics; 
unloading cargo; warehousing; supply chain logistics and reverse logistics services consisting of the storage, 
transportation and delivery of freight; providing information relating to vehicle operation management; providing 
information relating to vehicle moves and location; rental of loading-unloading machines and apparatus; rental of packing 
or wrapping machines and apparatus.

Cl.42;Design and development of logistics machines, apparatus and instruments and consultancy relating thereto; 
design and development of computer software for logistics; programming of software for inventory management; rental 
of computers; providing computer programs on data networks; rental of software for inventory management; provision of 
computer software relating logistics systems via communication networks; packaging design.
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Priority claimed from 27/10/2018; Application No. : 40201822391V ;Singapore 

4110738    23/11/2018
[International Registration No. : 1452912]
GYDE PTE. LTD.

9 Temasek Boulevard, 09-01 Suntec Tower Two Singapore 038989 Singapore

Proposed to be Used
IR DIVISION
Cl.12;Vehicles for transportation on land; parts and accessories for vehicles for transportation on land as far as 
included in this class; instrument panels, center consoles; tires, inner tubes for tires, wheels, wheel rims, treads for the 
retreading of tires, hub caps, rim strips, repair outfits for tires, treads; material for the repair of tires and inner tubes 
included in this class, also sold as part of kits; valves for vehicle tires; chassis and parts thereof included in this class; 
controlled and noncontrolled chasis and suspensions; parts and accessories for electronic, hydraulic, electromechanical, 
electrohydraulic and mechanical brakes for vehicles; brake cylinders, brake pads, brake calipers, brake disks, brake 
linings, brake hoses; mechanical and hydraulic controllers and regulators (parts of land vehicles) not included in other 
classes; regulated and unregulated electromechanical and electrohydraulic steering systems and their components; 
hydraulic power steering, steering columns, steering gear; electrical, electronic and mechanical actuators, drive shafts 
and electric motors (except for aerospace vehicles); safety equipment for motor vehicles as far as included in this class; 
airbags, belt tensioners and their parts and accessories as far as included in this class; shaft couplings and transmission 
mechanism, including shift clutches for land vehicles; active and passive, regulated and unregulated dampers and 
springs for vehicles, wheels and their parts, particularly air pressure springs and gas springs; air supply units as part of 
air suspension system for vehicles; shock absorbers and suspension struts for vehicles; shock absorber springs for 
vehicles, suspension springs for vehicles; vibration dampers and torsional vibration dampers (except as components of 
land vehicle engines) for vehicles; vehicle engines, steering apparatus; vehicle cabins and driver seats; hydromounts as 
vehicle components as far as included in this class; axles and axle modules, axle boots, diaphragms, drive belts, 
transmission belts not included in other classes; cooling, heating, brake, fuel, charge air, oil, hydraulic hoses being parts 
of and accessories for vehicles as far as included in this class; vehicle interiors lining; airbag covers; interior upholstery 
for vehicles; motor vehicle seats; cigarette lighters for automobiles; driver workplaces (consoles being parts of vehicle 
interior), driver cabins; air deflector elements and air lines; vehicle window cleaning apparatus (part of the vehicle) and 
headlight washers for motor vehicles; vehicle windshield cleaning apparatus (parts of the vehicle) and headlight cleaning 
apparatus specially adapted for automobiles; window opening and closing mechanisms for vehicles; transmission 
mechanisms for land vehicles in the form of electric or electronic drives, for purposes of controlling convertible soft tops, 
sliding roofs and sun protection devices; fuel lines; fuel tank systems for motor vehicles; electronic, hydraulic, 
electromechanical, electrohydraulic and mechanical brakes for vehicles; panelling for dashboards.

Cl.35;Advertising; business management; business administration; office functions; personnel recruitment; personnel 
management consultancy; business consultancy services; public relations; radio and television advertising; organisation 
of exhibitions and fairs for commercial and advertising purposes; marketing; sales research; market research; wholesale 
services (including online wholesale services) in relation to vehicles and vehicle accessories, tires, brakes, rubber and 
plastic goods, chemical products, fuels and propellants, machines, tools and metal goods, building articles, electrical and 
electronic goods, sound and data media, print shop products, stationery, office equipment, articles of clothing, shoes and 
textile goods, toys, sports equipment; retail (including online retail) services in relation to vehicles and vehicle 
accessories, tires, brakes, rubber end plastic goods, chemical products, fuels and propellants, machines, tools and metal 
goods, building articles, electrical and electronic goods, sound and data media, printed matter, stationery, office 
equipment, articles of clothing, shoes and textile goods, toys, sports equipment.

Cl.37;Building construction; installation services; motor vehicle workshop services, namely conversion, repair, 
maintenance, assembly (for purposes of repair, installation and maintenance), disassembly (for purposes of repair, 
installation and maintenance), servicing, cleaning and painting of vehicles (except for aerospace vehicles), engines 
(except for aerospace vehicles engines), brakes, tires and their parts; repair of vehicles (except for aerospace vehicles) as 
part of vehicle breakdown assistance; retreading of tires; installation, maintenance and repair of machines and machine 
components; installation, maintenance and repair of conveyor belts and systems; installation, maintenance and repaid of 
electronic data processing [EDP] hardware; maintenance, assembly, repair of evaluation instruments for diagram plates, 
tachographs, accident data recorder, electronic vehicle logs, test and diagnostic apparatus and instruments.
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Priority claimed from 12/10/2018; Application No. : 551094 ;Czech Republic 

4110741    12/10/2018
[International Registration No. : 1453391]
SWEET DELIGHT a.s.

Pekarská 598/1 CZ-155 00 Praha 5, Jinonice Czech Republic

Proposed to be Used
IR DIVISION
Cl.29;Dairy products and dairy substitutes; edible oils and fats; birds eggs and egg products included in this class; 
processed fruits, fungi and vegetables (including nuts and pulses); gelatine.

Cl.30;Bakery goods; confectionery; pastries; pies; tarts [sweet or savoury]; frozen cakes; chocolate; cakes; pastries, 
cakes, tarts and biscuits (cookies); biscuits; sugar, natural sweeteners, sweet coatings and fillings, bee products, namely 
honey and bee glue; coffee, tea and cocoa and substitutes therefor; ice, ice creams, frozen yogurts and sorbets; 
processed grains, starch for food, baking preparations and yeasts; salts, seasonings, flavourings and condiments.

Cl.40;Food and beverage treatment; food and drink preservation; freezing of foods; rental of machines and apparatus 
for processing foods; food processing.

Cl.43;Bar services; bistro services; delicatessens [restaurants]; café services; services for providing food and drink; 
food and drink catering; take-out restaurant services; restaurant services; decorating of food; food preparation services; 
cookery advice; custom cake decorating.
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Priority claimed from 28/02/2018; Application No. : 017867250 ;European Union 

4110754    27/08/2018
[International Registration No. : 1453320]
Dagcoin OÜ

Ranna tee 9, Maramaa küla EE-60517 Tartu vald Estonia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable applications for mobile devices; downloadable applications for use with mobile devices; 
downloadable mobile applications; downloadable mobile applications for the management of data; downloadable mobile 
applications for the management of information; downloadable mobile applications for the transmission of data; 
downloadable mobile applications for the transmission of information; software and applications for mobile devices; 
software applications for mobile devices; software applications for use with mobile devices; downloadable computer 
software for the management of data; downloadable computer software for the transmission of data; computer hardware 
and computer software for database management; computer buffers; computer software for data capture; interface cards 
for data processing apparatus; data carriers; data collection apparatus; data communications apparatus; data 
communications hardware; data communications software; data compression software; data loggers and recorders; data 
media magnetic; data media optical; data networks; data processing apparatus; data processing equipment; data 
processing programs; data processing programs recorded on machine-readable data carriers; data processing software; 
data processing systems; data processing terminals; data processors; data recorded electronically; data storage devices; 
data storage programs.

Cl.35;Compilation of information into computer databases; systemization of information into computer databases; 
provision of an on-line marketplace for buyers and sellers of goods and services; computerised business information 
services.

Cl.36;Financial services; currency trading; foreign currency services; swaps of currency rates; provision of foreign 
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currency; on-line real-time currency trading; exchange of currency (agencies for the -); computerised financial services 
relating to foreign currency dealings; financial transactions relating to currency swaps; currency exchange and advice; 
issuing of travellers cheques and currency vouchers; currency exchange rate quotations; currency dealing; foreign 
currency dealing; currency trading and exchange services; foreign currency exchange; currency exchange services; 
exchange services currency; trading in foreign currency; currency trading; brokerage of currency; brokerage of 
commodities; financial brokerage; brokerage services; financial consultancy services relating to investments; 
computerised information services relating to investments; arranging investments, in particular capital investments, 
financing services and insurance; administration of investments; management of financial investments for mutual clubs 
and societies; arranging of investments; administration of funds and investments; brokerage services for capital 
investments; management of investments; advice relating to investments; advisory services relating to investments; 
advisory services relating to financial investments; arranging of financial investments; providing information and analysis 
via the Internet in the field of financial investments; arranging of financial investments; financial analysis services relating 
to investments; advisory services relating to investments and finance; capital investments; virtual currency exchange; 
virtual currency trading services; financial services, namely, providing electronic transfer of a virtual currency; issuance 
of tokens of value; electronic funds transfer by telecommunications.
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Priority claimed from 23/03/2018; Application No. : 74675 ;Jamaica 

4110761    23/09/2018
[International Registration No. : 1452932]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing access to electronic databases relating to patient medical records.

Cl.42;Computer software consulting services; electronic data storage; cloud computing services; providing online non-
downloadable software in the field of health care, medicine, patient care, and medical records; data encryption services.

Cl.44;Providing health care information; providing health care information via a website.
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4110767    17/09/2018
[International Registration No. : 1452875]
SIMVALIN HOLDINGS LIMITED

Kritis, 32 PAPACHRISTOFOROU BUILD., 4th floor CY-3087 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.5;Dietary nutrition, including dietetic foods and dietetic beverages adapted for medical purposes; albuminous 
foodstuffs for medical purposes; food for babies; lacteal flour for babies; mineral food supplements; dietary supplements 
for animals; albumin dietary supplements; yeast dietary supplements; alginate dietary supplements; glucose dietary 
supplements; casein dietary supplements; lecithin dietary supplements; linseed oil dietary supplements; flaxseed oil 
dietary supplements; propolis dietary supplements; protein dietary supplements; protein supplements for animals; royal 
jelly dietary supplements; pollen dietary supplements; wheat germ dietary supplements; linseed dietary supplements; 
flaxseed dietary supplements; enzyme dietary supplements; vitamin preparations; medicinal tea; herbal teas for medicinal 
purposes.

Cl.29;Milk; albumin milk; protein milk; milk beverages, milk predominating; milk products.
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Priority claimed from 11/05/2018; Application No. : 017899037 ;European Union 

4110964    17/09/2018
[International Registration No. : 1452900]
Rightware Oy

Itämerenkatu 1 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Software; software and applications for mobile devices; downloadable applications for use with mobile devices; 
firmware; databases (electronic); electronic databases recorded on computer media; sensors and detectors; electric 
power controllers; monitoring control apparatus [electric]; measuring, detecting and monitoring instruments, indicators 
and controllers; speed measuring apparatus for vehicles; vehicle tracking systems; communications apparatus for 
vehicles; display panels for vehicles; navigation apparatus for vehicles [on-board computers]; displays for vehicles; 
vehicle automatic driving control devices; computer software to operate vehicles; steering apparatus, automatic, for 
vehicles; computer applications for automatic vehicle driving control; computer applications for vehicle navigation 
apparatus; computers for autonomous-driving vehicles; recorded computer software for safe vehicle driving; integrated 
electronic driver assistance systems for land vehicles; vehicle autonomous driving systems featuring interactive 
displays; on-board electronic systems in land vehicles for providing driving assistance; computer software for mobile 
applications that enable interaction and interface between vehicles and mobile devices.

Cl.35;Business consultancy and advisory services; advertising, marketing and promotional consultancy, advisory and 
assistance services; arranging of contracts for others for the buying and selling of goods; trade promotional services; 
arranging of displays for commercial purposes; business management services relating to electronic commerce; 
management and compilation of computerised databases; administrative data processing; retail services in relation to 
software; retail services in relation to software and applications for mobile devices; wholesale services in relation to 
software and applications for mobile devices; retail services in relation to downloadable applications for use with mobile 
devices; wholesale services in relation to downloadable applications for use with mobile devices; retail services in 
relation to firmware; wholesale services in relation to firmware; retail services in relation to databases (electronic); 
wholesale services in relation to databases (electronic); retail services in relation to electronic databases recorded on 
computer media; wholesale services in relation to electronic databases recorded on computer media; retail services in 
relation to sensors and detectors; wholesale services in relation to sensors and detectors; retail services in relation to 
electric power controllers; wholesale services in relation to electric power controllers; retail services in relation to 
monitoring control apparatus [electric]; wholesale services in relation to monitoring control apparatus [electric]; retail 
services in relation to measuring, detecting and monitoring instruments, indicators and controllers; wholesale services in 
relation to measuring, detecting and monitoring instruments, indicators and controllers; retail services in relation to 
speed measuring apparatus for vehicles; wholesale services in relation to speed measuring apparatus for vehicles; retail 
services in relation to vehicle tracking systems; wholesale services in relation to vehicle tracking systems; retail services 
in relation to communications apparatus for vehicles; wholesale services in relation to communications apparatus for 
vehicles; retail services in relation to display panels for vehicles; wholesale services in relation to display panels for 
vehicles; retail services in relation to navigation apparatus for vehicles [on-board computers]; wholesale services in 
relation to navigation apparatus for vehicles [on-board computers]; retail services in relation to displays for vehicles; 
wholesale services in relation to displays for vehicles; retail services in relation to vehicle automatic driving control 
devices; wholesale services in relation to vehicle automatic driving control devices; retail services in relation to computer 
software to operate vehicles; wholesale services in relation to computer software to operate vehicles; retail services in 
relation to steering apparatus, automatic, for vehicles; wholesale services in relation to steering apparatus, automatic, for 
vehicles; retail services in relation to computer applications for automatic vehicle driving control; wholesale services in 
relation to computer applications for automatic vehicle driving control; retail services in relation to computer applications 
for vehicle navigation apparatus; wholesale services in relation to computer applications for vehicle navigation 
apparatus; retail services in relation to computers for autonomous-driving vehicles; wholesale services in relation to 
computers for autonomous-driving vehicles; retail services in relation to recorded computer software for safe vehicle 
driving; wholesale services in relation to recorded computer software for safe vehicle driving; retail services in relation to 
integrated electronic driver assistance systems for land vehicles; wholesale services in relation to integrated electronic 
driver assistance systems for land vehicles; retail services in relation to vehicle autonomous driving systems featuring 
interactive displays; wholesale services in relation to vehicle autonomous driving systems featuring interactive displays; 
retail services in relation to on-board electronic systems in land vehicles for providing driving assistance; wholesale 
services in relation to on-board electronic systems in land vehicles for providing driving assistance; retail services in 
relation to computer software for mobile applications that enable interaction and interface between vehicles and mobile 
devices; wholesale services in relation to computer software for mobile applications that enable interaction and interface 
between vehicles and mobile devices; business project management.

Cl.38;Transmission of sound and vision via satellite or interactive multimedia networks; voice and data transmission 
services; transmission of data, audio, video and multimedia files; data broadcasting services; transmission of data, sound
and images via satellites; electronic transmission of data; data communication by electronic means; transmission of 
digital information; electronic bulletin board services; telecommunication services; electronic communications 
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consultancy; electronic message sending, receiving and forwarding; providing electronic telecommunication 
connections; transferring information and data via computer networks and the internet; data transmission; provision of 
access to content, websites and portals; providing access to online computer databases; providing access to data in 
computer networks; provision and rental of telecommunications facilities and equipment.

Cl.42;Design services; visual design; design of graphic software systems; design of information systems; design 
planning; technical design; engineering services relating to computers; design of vehicles and vehicle parts and 
components; graphic design; industrial and graphic art design; hosting services and software as a service and rental of 
software; software development, programming and implementation; information technology [IT] consultancy; computer 
system monitoring services; engineering consultancy services; computer engineering consultancy services; information 
technology consulting; product development consultation; technological consultancy; computer software consultancy; 
telecommunications technology consultancy; engineering services; scientific and technological services.
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4110968    29/06/2018
[International Registration No. : 1452898]
ASOCIACIÓN ANTEA, ALIANZA DE EMPRESAS INDEPENDIENTES

Mallorca, 260, ático E-08008 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.36;Financial planning and management; financial consultancy services; financial analyses; preparation of financial 
reports and analysis; financial research services; tax advice; expert fiscal reports; counseling services relating to 
pensions; consulting and advising services relating to financial and taxation matters; corporate finance services, 
including advice on financial affairs, financial evaluation and financial consultancy; financial risk management.

Cl.42;Quality control; technical project study; technical research; reports from expert engineers; technical advice, 
specifically, computer advice; software consulting; rental of web servers; preparation, custom development and 
maintenance of software, computer systems and web pages; professional, technical and consultancy services in the field 
of information systems and hardware, software, and integrated systems for computers; workplace risk prevention 
services.

Cl.45;Legal services; legal research services; litigation and legal proceeding management services; mediation; 
arbitration; industrial and intellectual property counseling; registration of domain names.

6871



Trade Marks Journal No: 1893 ,   18/03/2019           Class 99 
 

GOSTOL 

Priority claimed from 16/04/2018; Application No. : 201870447 ;Slovenia 

4112212    13/06/2018
[International Registration No. : 1452491]
GOSTOL-GOPAN d.o.o. Nova Gorica

Prvomajska ulica 37 SI-5000 Nova Gorica Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); industrial machines and devices for food industry, especially bakery industry, chemical, 
pharmaceutical, rubber industries, powder coatings industry and glass reinforced polyester pipes (GRP) industry; 
complete production lines for making bread, pastry and confectionery; machines for bakery industry; robotic machines 
for bakery industry; dough mixing, kneading, lifting, dividing, moulding, rounding machine; mixing machines; mixers 
(machines); kneading machines; dough rounding and moulding machines; elevating apparatus; loading ramps; lifting 
apparatus; handling apparatus for loading and unloading; conveyors (machines); mechanical discharging hoppers; 
dividing machines; forming and moulding machines; dividing and forming machines; rolling machines; intermediate 
proofers; cutters (machines); cutting machines; bread cutting machines; packing machines; machines and machinery for 
the surface treatment of materials; coating machines, glass reinforced polyester (GRP) pipe production machines; 
crushing machines, grinding machines; shredders (machines) for industrial use; electromechanical machines for 
chemical industry; control mechanisms for machines, engines or motors; mechanical reeling apparatus; agitators; mills 
(machines); feeders (parts of machines); hangers (parts of machines); housings (parts of machines); tools (parts of 
machines); sorting machines for industry; presses (machines for industrial purposes); washing apparatus; washing 
apparatus for cleaning bread tins and parts of devices and machines for bakery industry; dust removing installations for 
cleaning purposes; dust exhausting installations for cleaning purposes; installations for cleaning bakery industry 
machines and for exhausting and removing flour from these machine; parts and accessories of the aforementioned goods 
belonging to this class; loading and unloading apparatus of ovens, for industrial purposes.

Cl.9;Scientific, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments; data 
processing equipment and computers; electronic machines and electronic equipment for the automation of processes; 
electric installations for the remote control of industrial operations; electric installations for the remote control of 
industrial operations in bakery industry; dosage dispensers, dosimeters; electronic water dosing devices; distribution 
consoles (electricity); apparatus for measuring and regulation of industrial operations; electric monitoring apparatus, 
other than for medical purposes; programmable logic controller (PLC) computer hardware and software for control of 
industrial operation; computer hardware and software for operation of production lines in the bakery industry; computer 
software for industrial and factory automation; computer software; computer programs, recorded; computer programs 
recorded on magnetic media; programs for computer systems, recorded; computer programs (downloadable software); 
computer programs and software systems for providing data for bakery industry; computer programs for data analysis for
bakery industry for the needs of repair service and product development; computer software for providing data for bakery 
industry; computer programs for collecting data on operation of machines in the bakery industry; parts and accessories 
of the aforementioned goods belonging to this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating; bread baking 
machines; bread baking machines for industrial purposes; furnaces, hearths, ovens; bakers' ovens; industrial ovens for 
bakeries; multi-deck and rotating ovens for food and bakery industries; fermentation boxes, fermentation chambers, final 
proofers; cooling installations and machines; cooling chambers (cooling apparatus), cooling apparatus; refrigerating 
appliances and installations, cooling appliances and installations; refrigerating cabinets; refrigerating containers; 
refrigerating display cabinets (display cases); shaped fittings for furnaces, shaped fittings for ovens; ventilation devices; 
drying devices; ventilation hoods; parts and accessories of the aforementioned goods belonging to this class.

Cl.35;Advertising; business management; business administration; office functions; business intermediary and 
advisory services for third parties, business management services for third parties, business networking services for 
third parties, management of business project for third parties, negotiating of business contracts for third parties, 
provision of commercial and business contact information for third parties; business investigations; business research; 
business inquiries; business organization consultancy, professional business consultancy; business project 
management; business management assistance; commercial or industrial management assistance; advisory services for 
business management; business information; marketing research; sales promotion for others; organization of exhibitions 
and trade fairs for commercial or advertising purposes; procurement services for others (purchasing goods and services 
for other businesses); outsourcing services (business assistance); price comparison services; cost price analysis; 
publicity and business advertising services; on-line advertising via the Internet; marketing studies; marketing services 
and wholesale and retail sale services concerning goods, including sale via the Internet and on-line sale on a computer 
network (electronic commerce); compilation of statistics; systemization of information into computer databases; 
computerized file management; data search in computer files for others; data processing; administrative data processing 
on operation of machines in bakery industry; computerised data processing; business advisory services related to the 
sale of equipment for baking bread and for bakery industry; advisory services related to the aforementioned services 
belonging to this class.
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Cl.37;Maintenance and servicing of energy devices; installation, maintenance and repair of industrial machines and 
devices for food industry, especially bakery industry, chemical, pharmaceutical and rubber industries, powder coatings 
industry and glass reinforced polyester pipes (GRP) industry; installation and repair of machines and machinery for the 
surface treatment of materials; installation of kitchen equipment; installation and repair of ovens for bakery industry; 
rebuilding machines that have been worn or partially destroyed; advisory services related to the aforementioned services 
belonging to this class.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; industrial design; engineering; quality control; 
construction drafting; testing, analysis and research of industrial machines and equipment; packaging design; material 
testing; technical project studies; technical research; technical testing and quality control services; design and 
development of industrial equipment, machines and devices for food industry, especially bakery industry, chemical, 
pharmaceutical and rubber industries, powder coatings industry and glass reinforced polyester pipes (GRP) industry; 
industrial research in the field of industrial equipment, machines and devices for food industry, especially bakery 
industry, chemical, pharmaceutical, rubber industries, powder coatings industry and glass reinforced polyester pipes 
(GRP) industry; design and development of computer hardware and software for management of industrial operations in 
food industry, especially bakery industry, chemical, pharmaceutical, rubber industries, powder coatings industry and 
glass reinforced polyester pipes (GRP) industry; computer system design; computer system analysis; monitoring of 
computer systems by remote access; duplication of computer programs; rental of computer software; installation of 
computer software; maintenance of computer software; updating of computer software; conversion of computer 
programs and data, other than physical conversion; computer software consultancy; research relating to development in 
the field of computer automation of industrial operations; design and development of computer software for providing 
data for bakery industry; design and development of computer software for data analysis for bakery industry for the 
needs of repair service and product development; design and development of computer software for collecting data on 
operation of machines in the bakery industry; advisory services related to equipment and technology of baking bread and 
for bakery industry; advisory services related to the aforementioned services belonging to this class.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2049548 2049548 - (1877-0 
clerical errors corrected as per TM 1. 

2200785 2200785 - (1881-0) 
class 40 deleted . 

2358781 2358781 - (1882-0) 
clerical errors corrected. 

2402560 2402560 - (1891-0) 
clerical errors corrected. 

2463853 2463853 - (1882-0) 
clerical errors corrected. 

2497328 2497328 - (1880-0) 
legal status amended. 

2575124 2575124 - (1890-0) 
colour condition amended as per TM 1. 

2893595 2893595 - (1888-0)APPLICANT ADDRESS, TRADE DESCRIPTION, LEGAL STATUS & 
GOODS DESCRIPTION CORRECTED AS PER TM-1 

2900652 2900652 - (1889-0) 
clerical errors corrected. 

2908694 2908694 - (1889-0)PARTNERS NAME READ AS - S.SRIRAM GANAPATHY, 
VEKATACHALAM CHETTIAR SULOCHANA, VENKATACHALAM CHETTIAR ANAND 
RANGANATHAN, VENKATACHALAM CHETTIAR SUBRAMANIAM, VENKATACHALAM 
CHETTIAR SUBRAMANIAM PRABHURAMAN. 

2920491 2920491 - (1891-0) 
clerical errors corrected as per TM M dated 06/03/2019. 

2945289 2945289 - (1889-0) 
legal status amended as per TM 1. 

3026710 3026710 - (1881-0) Applicants name and address to be read as Mr. D.VISWESWARAN 
trading as M/s.ZESST FOODS, No:14, KRG Nagar Main Street, Ganapathy, Coimbatore-
641056, Tamil Nadu, India. 

3190204 3190204 - (1877-0) APPLICANT ADDRESS READ AS - NEW NO.11, OLD NO.6, 
PRAKASAM STREET, FLAT NO. 12, SRINIVASA APARTMENTS, T.NAGAR, CHENNAI - 
600 017 

3190205 3190205 - (1877-0) APPLICANT ADDRESS READ AS- NEW NO.11, OLD NO.6, 
PRAKASAM STREET, FLAT NO. 12, SRINIVASA APARTMENTS, T.NAGAR, CHENNAI - 
600 017 

3370840 3370840 - (1887-0) SERVICE DESCRIPTION READ AS - INDUSTRIAL DESIGN, 
MECHANICAL RESEARCH, TECHNICAL RESEARCH, TECHNICAL CONSULTANCY AND 
ASSISTANCE, ENGINEERING, DESIGN AND DEVELOPMENT AND TESTING IN THE 
FIELD OF ENERGY SAVING AND IN RELATION TO SOLAR POWERED MACHINES, 
SOLAR ENERGY CONVERTERS, SOLAR GENERATORS, SOLAR POWER PLANTS; 
EFFECTING PROJECTS RELATING TO ALL THE AFORESAID SERVICES 

3463568 3463568 - (1888-0) Applicants address to be read as "No. 114/14, 1st Main 
Road, P.P. Industrial Estate, Deepanjali Nagar, Mysore Road, Bangalore - 560026 

3566472 3566472 - (1889-0)PARTNERS NAME READ AS- MOHAMMED SALEEM SHEIK DAWOOD 
& SHEIK DAWOOD YASHMIN BEGAM. 

3830584 3830584 - (1879-0) Address for service to be read as M/s 
Khurana & Khurana, Advocates & IP Attorneys, E-13, UPSIDC, Site-IV, Behind 
Grand Venice, Kasna Road, Greater Noida 201310, UP, National Capital Region, India, 

3876164 3876164 - (1876-0) Address for service to be read as EXCELLA GLOBAL SOLUTIONS, 
IInd Floor, Souparnika,CIT Road, Melarannoor, Karamana.P.O, Trivandrum, Kerala-
695002 

4028794 4028794 - (1884-0) Applicants address to be read as 4/129, Mount Ponamalle 
Road, Manapakkam, Chennai - 600089 
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430191 458825 494683 565814 607450
607451 618390 625954 682219 753972
799729 827855 850487 862410 903336
935178 954322 974519 1046005 1134189
1160588 1245638 1255914 1292073 1378275
1620074 1620075 1669859 1695938 1695940
1695941 1695942 1729106 1763082 1767987
1822188 1822535 1822537 1838553 1846034
1856971 1867730 1897258 1897259 1898704
1968291 1968292 1975992 1987871 2055561
2056196 2074449 2087631 2100428 2102258
2121510 2170533 2189573 2215068 2224239
2230509 2242773 2244545 2244546 2245695
2248276 2249926 2252956 2264851 2269487
2274614 2286983 2297194 2300010 2300701
2305588 2306001 2316063 2316152 2316505
2324865 2331812 2331814 2335295 2337920
2342496 2345951 2351786 2356029 2361501
2363985 2366047 2366505 2366507 2378467
2387199 2389224 2390020 2393362 2395095
2395762 2400279 2404145 2418545 2433003
2437831 2445923 2448020 2451858 2463970
2466043 2469448 2469800 2476838 2481060
2482975 2483359 2491441 2498069 2498524
2499576 2500023 2500864 2500865 2500866
2501208 2501209 2501210 2501446 2502564
2503886 2505018 2506847 2510361 2511408
2513710 2518105 2521895 2522029 2522038
2524690 2525692 2529132 2531550 2531551
2531896 2532223 2532370 2532373 2532653
2532958 2533174 2533263 2534080 2534713
2534808 2536018 2537201 2537341 2538230
2538334 2538493 2538964 2539034 2539035
2539036 2539044 2539055 2539060 2540448
2541034 2542040 2542495 2543016 2543314
2543346 2543348 2543562 2544271 2544705
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2544706 2544978 2545274 2545277 2545282
2545285 2545472 2545473 2545475 2545541
2545669 2545670 2545671 2548779 2551150
2551743 2552448 2553250 2553251 2553886
2553890 2555333 2555345 2555348 2556047
2557566 2559470 2560263 2560594 2560811
2565523 2575126 2576256 2581433 2582675
2583758 2588590 2588592 2590793 2590951
2591677 2592651 2593163 2593652 2594770
2594979 2595939 2597884 2598211 2598908
2598914 2598915 2604051 2606939 2613913
2613914 2614872 2616215 2616700 2617987
2627526 2629372 2630619 2632759 2633369
2636729 2637740 2642528 2645478 2645711
2647177 2649391 2649393 2649394 2650934
2652373 2654524 2657839 2660277 2660855
2663823 2665320 2667246 2668038 2676211
2676213 2679042 2682528 2682693 2689208
2691178 2699372 2699373 2699375 2699376
2699692 2699753 2700788 2701040 2702289
2702381 2706861 2706909 2708196 2711251
2711622 2713223 2720765 2720766 2720922
2720925 2720928 2720933 2720941 2721308
2721315 2721594 2721811 2721973 2721979
2722561 2722568 2722688 2722689 2722690
2722691 2722777 2722865 2722866 2722867
2722868 2723126 2723127 2723128 2723241
2723782 2724005 2724120 2724192 2724256
2724278 2724317 2724424 2724426 2724538
2724539 2724540 2724696 2725047 2725562
2725564 2725567 2725665 2725669 2725754
2725756 2725757 2725760 2725816 2725838
2725857 2725858 2725859 2725860 2725863
2725938 2726043 2726048 2726688 2726909
2727078 2727488 2727503 2727683 2727804
2728016 2728018 2728306 2728645 2728851
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2729545 2729703 2729859 2729897 2729912
2730051 2730284 2730344 2730356 2730420
2730487 2731325 2731711 2731916 2731936
2732067 2732327 2732361 2732416 2732425
2732474 2732665 2732674 2732795 2732843
2733286 2733312 2733621 2733628 2733668
2733865 2733870 2734484 2734521 2734657
2734909 2735004 2735005 2735025 2735060
2735158 2735549 2735568 2735957 2736004
2736005 2736006 2736083 2736084 2736245
2736331 2736527 2736588 2736817 2736825
2736866 2736893 2736894 2736895 2736927
2737195 2737270 2737381 2737640 2737652
2737653 2737938 2737943 2737968 2737981
2737984 2738061 2738063 2738069 2738088
2738089 2738096 2738097 2738272 2738334
2738367 2738448 2738675 2738676 2738698
2738734 2738945 2738951 2739286 2739327
2739433 2739504 2739659 2739660 2739746
2739822 2740139 2740142 2740143 2740147
2740149 2740226 2740711 2741256 2741519
2741522 2741535 2742271 2742365 2742434
2742474 2742524 2742701 2743032 2743033
2743043 2743054 2743082 2743117 2743120
2743202 2743234 2743259 2743302 2743310
2743446 2743447 2743448 2743896 2743904
2743907 2744102 2744121 2744596 2744828
2744842 2744930 2744931 2744932 2744934
2744935 2744944 2745012 2745085 2745533
2745534 2745603 2745726 2746138 2746183
2746209 2746211 2746212 2746275 2746378
2746762 2747290 2747585 2747971 2748377
2748518 2748519 2748521 2748818 2748917
2749076 2749273 2749274 2749275 2749276
2749277 2749559 2749599 2749770 2750287
2750439 2750859 2751048 2751178 2751283
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2751284 2751285 2751752 2751843 2751858
2752057 2752476 2752699 2753916 2754312
2754380 2754406 2754460 2754886 2755188
2755192 2755197 2755199 2755200 2755322
2755461 2755480 2755657 2755766 2755767
2755768 2756113 2756875 2756879 2756880
2756968 2757221 2757225 2757654 2757880
2757994 2758050 2758053 2758366 2758367
2758368 2758488 2758512 2758518 2758631
2758881 2759205 2759453 2759527 2759647
2760026 2760105 2760240 2760324 2760394
2760457 2760540 2760685 2760786 2760953
2760954 2761397 2761440 2761475 2761886
2762291 2763109 2763110 2763420 2764565
2764736 2764739 2764780 2765021 2766084
2766096 2766154 2766426 2766865 2766901
2766927 2767625 2767798 2768137 2768138
2768160 2768446 2768714 2768799 2769359
2769568 2769817 2770186 2770260 2770262
2770285 2770399 2770428 2770470 2770474
2771160 2771542 2772365 2772429 2772547
2772620 2772845 2772856 2773020 2773023
2773137 2773421 2773488 2773632 2773659
2773752 2773848 2773862 2773865 2773868
2773871 2773874 2773876 2773878 2774143
2774208 2774210 2774220 2774221 2774224
2774226 2774476 2775427 2775452 2775467
2775468 2775484 2775485 2775486 2775488
2775497 2775581 2775842 2775942 2776256
2776512 2776789 2777010 2777011 2777324
2777867 2778047 2778048 2778050 2778051
2778542 2778589 2778723 2778753 2778928
2779107 2779240 2779547 2779949 2779997
2780124 2780167 2780196 2780205 2780206
2780275 2780435 2780467 2780468 2781244
2782131 2782132 2782133 2782195 2782296
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2782298 2782304 2782653 2782994 2783710
2783927 2784538 2784685 2784908 2785013
2786111 2786478 2786524 2786526 2786527
2786889 2786900 2787056 2787525 2787965
2788172 2788217 2788469 2788566 2788567
2788965 2789018 2789327 2789383 2789532
2789871 2789872 2789943 2790190 2790399
2790623 2790624 2790700 2790814 2791089
2791411 2791412 2791413 2791620 2791746
2791747 2791797 2791926 2792172 2792441
2792454 2792825 2792857 2792859 2792962
2793108 2793609 2793802 2793806 2794079
2794208 2794341 2794342 2794411 2794831
2794844 2795160 2795396 2795539 2795615
2795616 2796060 2796303 2796530 2796787
2796879 2796905 2797036 2797162 2797166
2797175 2797645 2797704 2798132 2798254
2798375 2798376 2798444 2798669 2798713
2798716 2798725 2798727 2798781 2798790
2798994 2799130 2799305 2799561 2799563
2799598 2799689 2799691 2799820 2799933
2800016 2800893 2801070 2801125 2803109
2803594 2804069 2804697 2805616 2808516
2809105 2809709 2809710 2811317 2811953
2813003 2813013 2813025 2813309 2814044
2814899 2817261 2819039 2819170 2819841
2821012 2821013 2821838 2821937 2822397
2822593 2823055 2823226 2824635 2824786
2824903 2825745 2825855 2826100 2828838
2828839 2828840 2830416 2830459 2831871
2832368 2832621 2832622 2833767 2833819
2834442 2834514 2834710 2834711 2834913
2834914 2834915 2834916 2834989 2835208
2835442 2835799 2835801 2835803 2836523
2836897 2836910 2838040 2838061 2838571
2838695 2839326 2839478 2839631 2839700
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2840592 2842122 2842124 2842905 2843084
2844078 2844302 2845058 2845215 2845406
2845899 2846130 2846154 2846922 2847057
2847830 2848296 2849177 2849306 2849530
2849549 2853904 2854012 2854385 2859674
2860372 2860552 2861353 2862081 2862699
2862733 2863015 2863416 2863598 2864074
2865184 2865583 2865946 2865947 2867021
2867026 2867048 2867425 2867716 2868111
2868112 2868815 2869033 2869345 2869591
2869793 2870549 2872134 2872646 2872653
2872702 2873319 2873360 2875320 2875400
2875690 2875691 2875692 2875693 2875695
2877695 2878366 2878432 2878434 2878977
2879238 2883192 2883453 2884042 2884104
2884876 2885202 2885204 2885206 2886296
2886873 2886877 2887566 2887768 2887772
2888358 2888359 2888489 2889002 2889432
2889433 2889434 2889435 2889436 2891186
2892388 2893017 2893702 2894587 2895080
2895333 2895405 2895406 2895414 2895903
2896500 2896584 2896588 2898110 2898250
2898270 2898273 2899163 2899165 2899577
2901060 2901510 2901919 2901929 2901930
2901931 2901968 2901999 2902309 2902960
2903185 2904092 2904096 2904101 2904337
2904868 2904869 2904870 2904878 2906307
2906506 2907651 2909227 2909600 2909670
2909671 2909672 2909690 2909774 2909776
2909787 2909789 2909790 2909795 2910085
2910186 2910507 2910509 2910510 2910511
2910846 2911093 2911285 2912172 2912182
2914245 2914252 2914444 2914862 2916735
2916851 2918733 2918918 2920034 2920143
2920146 2920376 2920377 2921227 2921302
2921494 2921590 2922367 2922369 2923945
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2923946 2923947 2923951 2924037 2924057
2924720 2926492 2931181 2933393 2933394
2935474 2935687 2936708 2937435 2939202
2939344 2939833 2940399 2940931 2942192
2942528 2942834 2942982 2946614 2947204
2947205 2947207 2950784 2951915 2952033
2952038 2952039 2952040 2952043 2952052
2952523 2956338 2956425 2956722 2957393
2957702 2957704 2958316 2958317 2958318
2958676 2958835 2958990 2959533 2959998
2960406 2960407 2960411 2966094 2966313
2966775 2967058 2968317 2969232 2969811
2970096 2970100 2970185 2972777 2973790
2974213 2975642 2975645 2975665 2975669
2975680 2975685 2975686 2975880 2975974
2976131 2977742 2979712 2980246 2980250
2982067 2982613 2984439 2985223 2986977
2987284 2987705 2989552 2989554 2991809
2993078 2993550 2995321 2996774 2996775
2996789 2996791 2996819 2997843 2998214
3000437 3002545 3002822 3002823 3002834
3003151 3003706 3004403 3005348 3005357
3006037 3006043 3006049 3006180 3006184
3006186 3006188 3006535 3007211 3007212
3007702 3007914 3007918 3007920 3009443
3010041 3010042 3010094 3010125 3010531
3011091 3011552 3011553 3011554 3011943
3013747 3013854 3013911 3016167 3016394
3016638 3016740 3016742 3017002 3017239
3017241 3018082 3018101 3019209 3019255
3019256 3019422 3019650 3020532 3023176
3023177 3023182 3024994 3025167 3026652
3026955 3027405 3027890 3028149 3028311
3028467 3028828 3029030 3029617 3029782
3030183 3030671 3030678 3030794 3030959
3030960 3031007 3031349 3031503 3032173
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3032524 3032525 3033251 3033252 3033318
3033954 3033987 3035266 3035861 3035876
3036701 3036815 3037478 3037480 3038341
3038376 3039750 3039752 3039754 3039898
3040099 3040935 3041658 3042824 3043684
3043768 3044396 3044668 3045271 3045325
3045710 3046244 3047494 3047597 3047789
3048478 3049027 3049030 3049033 3049034
3049335 3049494 3049496 3049600 3049959
3049989 3050573 3052234 3052241 3052699
3052724 3052725 3052773 3053639 3053666
3053789 3053986 3054115 3055322 3055631
3056094 3056817 3056822 3056980 3056983
3057404 3057490 3057538 3057539 3057632
3057641 3057921 3058018 3060486 3061446
3061447 3061660 3061661 3061719 3062378
3062382 3062448 3063084 3063089 3063964
3064412 3064521 3065352 3065546 3065695
3066213 3066214 3066553 3067008 3067385
3067577 3069157 3069190 3069246 3069335
3069403 3070342 3070343 3070369 3070546
3070549 3070550 3070933 3071444 3071641
3071655 3072411 3072661 3072871 3072926
3072928 3072931 3073355 3073577 3073711
3073718 3074715 3074783 3074885 3075438
3075439 3075440 3075937 3075938 3075941
3076132 3076574 3076941 3077067 3077787
3077918 3077924 3078457 3078613 3078614
3079268 3079675 3079830 3079833 3080269
3080270 3080771 3080867 3081142 3081484
3081609 3082160 3082205 3082289 3082617
3082949 3083036 3083037 3083059 3083070
3083071 3083196 3083198 3083385 3083387
3083754 3083761 3083778 3083930 3084023
3084462 3084628 3085153 3085464 3085503
3086119 3086939 3086940 3086941 3086942
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3086946 3087415 3087782 3089121 3089653
3089659 3089856 3089859 3089861 3089862
3089863 3089866 3090002 3090015 3090016
3090017 3090018 3090019 3090024 3090027
3090030 3090077 3090082 3090476 3091027
3091958 3091959 3092731 3092741 3093228
3093259 3093260 3093261 3093263 3093264
3093265 3093266 3093327 3093928 3094939
3094940 3095002 3096100 3096488 3096956
3097536 3097537 3097538 3097539 3097540
3097542 3097546 3098018 3098110 3098123
3098125 3098325 3098987 3098988 3098989
3099073 3099171 3099511 3099548 3099609
3099610 3100005 3100911 3102122 3103189
3104483 3104722 3104743 3104868 3105088
3105202 3105564 3105569 3105762 3105765
3105766 3105770 3106083 3106089 3106095
3106128 3106439 3106453 3106538 3106540
3106544 3106563 3106620 3106680 3106744
3106746 3106747 3107000 3107001 3107002
3107856 3108080 3108208 3108316 3108320
3108367 3108815 3108826 3108831 3108834
3108839 3108840 3108845 3108846 3108848
3108850 3108857 3108870 3108871 3108886
3108894 3108905 3108926 3108930 3108933
3108934 3108935 3108936 3108937 3108938
3108941 3108943 3109063 3109099 3109342
3109404 3109419 3109423 3109424 3109427
3109429 3109448 3109669 3109696 3109698
3109700 3109703 3109857 3109903 3109970
3109971 3109973 3110109 3110334 3110393
3110517 3110740 3110835 3111524 3111525
3111552 3111865 3111869 3111873 3111874
3112474 3113207 3113209 3113271 3113272
3113332 3113381 3113385 3113398 3113453
3113658 3113692 3113743 3113746 3113748
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3114052 3114114 3114321 3114405 3114407
3114628 3114633 3114638 3114640 3115095
3115283 3115464 3116044 3116046 3116430
3116691 3117161 3117163 3117164 3117165
3117166 3117303 3117305 3117308 3117309
3117321 3117337 3117652 3117776 3118424
3118578 3118599 3119253 3119385 3119441
3119443 3119458 3119460 3119461 3119465
3119611 3119963 3119964 3120101 3120102
3120346 3120414 3120459 3120528 3120529
3120544 3121433 3121443 3121444 3121640
3122339 3122430 3122473 3122733 3122965
3123171 3123338 3123340 3123669 3123826
3123968 3123969 3123970 3123971 3123972
3123973 3123992 3124021 3124028 3124438
3124439 3124553 3124555 3124613 3124718
3124782 3124783 3124784 3124785 3124822
3124923 3124927 3125010 3125287 3125298
3125356 3125374 3125381 3125404 3126013
3126523 3126524 3126749 3126752 3126852
3126853 3126859 3126909 3126992 3127019
3127171 3127781 3127894 3127924 3128029
3128128 3128143 3128612 3129182 3129230
3129297 3129299 3129777 3129887 3129986
3129987 3130036 3130966 3130967 3131135
3131137 3131138 3131172 3131234 3131449
3131453 3131552 3132429 3132447 3132552
3133017 3133019 3133127 3133331 3133333
3133334 3133335 3133337 3133338 3133385
3133387 3133390 3133449 3133607 3133615
3133623 3133624 3133653 3133718 3133719
3133721 3133722 3133729 3133735 3134451
3134452 3134453 3134499 3134726 3134847
3134850 3134891 3134911 3135041 3135047
3135194 3135196 3135249 3135577 3135630
3135745 3135746 3135783 3135786 3135788
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3135910 3135915 3135918 3135934 3135935
3135937 3135978 3136450 3136451 3136625
3136663 3136664 3136665 3136666 3136691
3136763 3136830 3136910 3136922 3136928
3136929 3136935 3136938 3136992 3136994
3137016 3137017 3137018 3137019 3137022
3137046 3137048 3137051 3137055 3137058
3137113 3137119 3137177 3137182 3137234
3137271 3137277 3137279 3137280 3137284
3137288 3137289 3137290 3137759 3137760
3137867 3138029 3138031 3138451 3138453
3138456 3138743 3138744 3138971 3139059
3139967 3140041 3140047 3140049 3140050
3140078 3140365 3140367 3140368 3140369
3140370 3140422 3140537 3140542 3140546
3140553 3140691 3140697 3141547 3141548
3141560 3141753 3142235 3142236 3142237
3142344 3142410 3142678 3142724 3142740
3142750 3142752 3142759 3142879 3142998
3142999 3143129 3143327 3143635 3143638
3143641 3143650 3143651 3143655 3143658
3143663 3143729 3143915 3143917 3144164
3144166 3144173 3144997 3144998 3145792
3145812 3145994 3146065 3146482 3146715
3146860 3147157 3147167 3147328 3147339
3147420 3147422 3147595 3147669 3147670
3147671 3147672 3147674 3147678 3147684
3147687 3147694 3147706 3147721 3147726
3147729 3147764 3147774 3148250 3148251
3148301 3148308 3148434 3148435 3148441
3148442 3148450 3148612 3148613 3148857
3149067 3149295 3150407 3150409 3150412
3150413 3150414 3150416 3150417 3150504
3150506 3150507 3150521 3150527 3150536
3150542 3150964 3151018 3151428 3151602
3151603 3151604 3151737 3151738 3152040
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3152041 3152174 3152186 3152195 3152221
3152352 3152402 3152653 3152739 3152744
3153353 3153890 3153892 3153893 3153894
3153895 3153896 3153905 3153908 3154001
3154023 3154408 3154413 3154570 3154603
3154884 3154886 3154903 3154909 3154910
3154913 3155604 3155605 3155606 3155608
3155609 3155735 3155737 3155741 3155746
3155747 3155752 3155798 3155802 3155803
3155804 3155806 3155808 3156322 3156677
3156680 3156839 3156841 3156929 3156949
3156954 3156957 3156966 3157025 3157228
3157323 3157485 3157488 3157595 3157614
3157677 3157876 3158114 3158120 3158122
3158123 3158125 3158472 3158510 3158824
3159253 3159295 3159312 3159324 3159329
3159601 3159604 3159853 3160226 3160230
3160955 3161008 3161015 3161019 3161353
3161360 3161363 3161365 3161370 3161371
3162100 3162191 3162262 3162546 3162634
3162801 3163049 3163100 3163365 3163512
3163639 3163680 3163697 3163837 3163865
3163869 3164135 3164301 3164524 3164527
3164531 3164735 3164760 3164777 3164779
3164785 3164852 3165402 3165403 3165429
3165430 3165434 3165435 3165437 3165438
3165439 3165547 3165552 3165555 3165556
3165557 3165652 3165667 3165668 3165669
3165670 3165671 3165782 3165834 3165835
3165993 3165997 3166016 3166130 3166258
3166371 3166476 3166841 3166842 3167377
3167438 3167516 3167729 3167995 3168182
3168229 3168403 3168500 3168513 3168607
3168629 3168650 3168655 3168816 3168817
3168819 3168995 3169109 3169279 3169620
3169621 3169623 3169846 3170202 3170648
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3170649 3170650 3170668 3170840 3170868
3170870 3170906 3170945 3171257 3171258
3171259 3171260 3171261 3171263 3171264
3171542 3172297 3172521 3172841 3172890
3172938 3173004 3173007 3173216 3173217
3173218 3173220 3173221 3173222 3173224
3173282 3173328 3173332 3173333 3173335
3173337 3173345 3173355 3173400 3173454
3173666 3174123 3174136 3174160 3174167
3174492 3174502 3174503 3174914 3175036
3175131 3175132 3175205 3175211 3175214
3175215 3175274 3175375 3175522 3175523
3175815 3175817 3175821 3176120 3176121
3176122 3176123 3176124 3176125 3176127
3176128 3176308 3176309 3176311 3176462
3176522 3176654 3176842 3176846 3176847
3176862 3177011 3177044 3177298 3177411
3177434 3177633 3177640 3177725 3177799
3177866 3177868 3177869 3177948 3178511
3178546 3178699 3178954 3179004 3179005
3179235 3179322 3179324 3179337 3179390
3179530 3179643 3179980 3180107 3180108
3180109 3180110 3180118 3180213 3180214
3180263 3180420 3180428 3180431 3180560
3180629 3180631 3180701 3180702 3180731
3180732 3180733 3180734 3180735 3180740
3180741 3180743 3180744 3180746 3180769
3180770 3180859 3180862 3180925 3180977
3181054 3181102 3181141 3181146 3181147
3181208 3181212 3181309 3181316 3181351
3181450 3181452 3181564 3181567 3181604
3181623 3181726 3182050 3182356 3182379
3182698 3182700 3182940 3183107 3183244
3183284 3183285 3183445 3183449 3183450
3183562 3183753 3183834 3183871 3183876
3183895 3183896 3183898 3183981 3184167
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3184177 3184183 3184363 3184434 3184760
3184761 3184762 3184838 3184839 3184841
3184856 3184857 3184860 3184871 3184904
3184908 3184930 3184932 3184987 3184988
3184990 3184991 3184992 3184996 3185145
3185146 3185219 3185381 3185438 3185520
3185522 3185588 3185590 3185593 3185652
3185668 3185855 3185870 3185997 3186194
3186195 3186269 3186271 3186305 3186307
3186310 3186528 3186586 3186763 3186881
3186894 3186896 3186897 3186898 3186899
3186900 3186904 3187466 3187511 3187512
3187513 3187738 3187842 3187860 3188190
3188233 3188268 3188271 3188273 3188278
3188362 3188404 3188438 3188439 3188454
3188462 3188503 3188504 3188555 3188629
3188736 3188799 3188800 3188905 3188906
3188911 3188913 3188923 3188924 3189136
3189256 3189258 3189793 3189824 3189825
3189828 3190166 3190297 3190321 3190323
3190324 3190326 3190328 3190329 3190330
3190332 3190513 3190678 3190723 3190726
3190736 3190737 3190739 3190743 3190837
3191059 3191060 3191105 3191106 3191107
3191166 3191174 3191192 3191193 3191196
3191197 3191203 3191204 3191461 3191602
3191695 3191726 3192281 3192473 3192566
3192589 3192590 3192878 3192879 3193257
3193267 3193268 3193271 3193320 3193322
3193323 3193343 3193438 3193446 3193459
3193497 3193501 3193504 3193505 3193507
3193508 3193509 3193524 3193545 3193858
3193875 3193878 3193941 3194221 3194228
3194230 3194348 3194433 3194560 3194822
3194823 3194824 3194825 3194827 3194832
3194833 3194834 3194835 3194836 3194837
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3194986 3195054 3195085 3195238 3195378
3195436 3195517 3195519 3195529 3195694
3195696 3195736 3195744 3195769 3195799
3195811 3196058 3196211 3196213 3196424
3196480 3196555 3196556 3197239 3197274
3197285 3197650 3197732 3197783 3197813
3197827 3197828 3197831 3197870 3198070
3198073 3198097 3198150 3198151 3198446
3198447 3198599 3198701 3198707 3198708
3198716 3198844 3198846 3199025 3199045
3199086 3199091 3199426 3199763 3199765
3199775 3199953 3199954 3199955 3199956
3200209 3200211 3200213 3200214 3200215
3200221 3200373 3200374 3200377 3200464
3200466 3200481 3200488 3200691 3200692
3200693 3200712 3200714 3200728 3200729
3200730 3200732 3200733 3200784 3201042
3201122 3201126 3201130 3201132 3201155
3201347 3201438 3201574 3201575 3201732
3201996 3201999 3202049 3202090 3202247
3202248 3202372 3202598 3203114 3203115
3203434 3203710 3203811 3203873 3203932
3203939 3204015 3204168 3204187 3204216
3204252 3204253 3204257 3204258 3204311
3204312 3204314 3204315 3204316 3204318
3204319 3204321 3204326 3204327 3204328
3204330 3204331 3204382 3204384 3204584
3204807 3204880 3204881 3204882 3204883
3204932 3205019 3205120 3205121 3205170
3205171 3205172 3205173 3205287 3205820
3205821 3205956 3205978 3205983 3206173
3206174 3206192 3206543 3206805 3206806
3207034 3207035 3207103 3207118 3207189
3207591 3207719 3207720 3207791 3207856
3207859 3207956 3208256 3208715 3208723
3208749 3208767 3208773 3208774 3208776
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3208778 3208795 3208799 3208800 3208804
3208805 3208806 3208807 3208808 3208810
3208811 3208812 3208813 3208818 3208826
3208853 3208854 3208869 3208876 3208893
3208894 3208906 3208908 3208922 3208935
3208939 3208948 3208984 3208986 3208998
3208999 3209034 3209035 3209042 3209046
3209048 3209050 3209066 3209274 3209311
3209427 3209470 3209728 3209929 3209931
3210033 3210083 3210086 3210087 3210185
3210210 3210211 3210220 3210507 3210566
3210790 3210820 3210821 3211029 3211099
3211327 3211336 3211339 3211528 3211859
3211860 3211892 3211896 3211905 3211908
3211913 3211998 3211999 3212014 3212355
3212410 3212412 3212690 3212764 3212792
3212793 3212852 3212855 3212903 3212913
3212932 3212960 3212961 3213167 3213369
3213434 3213472 3213481 3213484 3213490
3213520 3213657 3213668 3213672 3213790
3213824 3213829 3213846 3213849 3214482
3214608 3214609 3214739 3214742 3214748
3214749 3214751 3214756 3214860 3214872
3214886 3215196 3215462 3215463 3215468
3215470 3215496 3215497 3215498 3215499
3215769 3215830 3215850 3215987 3215990
3215991 3216001 3216022 3216023 3216292
3216555 3216710 3216892 3216914 3216915
3216916 3216917 3216938 3217096 3217311
3217413 3217414 3217803 3217919 3217973
3218127 3218310 3218416 3218474 3218476
3218477 3218478 3218479 3218480 3218481
3218949 3219276 3219301 3219370 3219371
3219372 3219374 3219375 3219379 3219384
3219385 3219603 3219651 3220286 3220287
3220437 3220438 3220440 3220495 3220624
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3220626 3220627 3220631 3220798 3220864
3220865 3220902 3220962 3220964 3221105
3221383 3221816 3221830 3221950 3221952
3222240 3222361 3222556 3222557 3222715
3223514 3223515 3223719 3223774 3223775
3223785 3223921 3224378 3224486 3224609
3224610 3224614 3224617 3224619 3224620
3224622 3224624 3224629 3224630 3225007
3225156 3225157 3225158 3225159 3225160
3225587 3226006 3226487 3226488 3226498
3226499 3226502 3226541 3226570 3226785
3227323 3227692 3227879 3227884 3228159
3228304 3228444 3228554 3228828 3229619
3229656 3229666 3229864 3229865 3230459
3230561 3230564 3230670 3230671 3230703
3230819 3231407 3231413 3231414 3231663
3232002 3232005 3232006 3232372 3232518
3232520 3232556 3232806 3233047 3233176
3233319 3233320 3233321 3233462 3233465
3233467 3233471 3233527 3233529 3233531
3233532 3233566 3233695 3233709 3233767
3233786 3233872 3234223 3234241 3234264
3234445 3234470 3234473 3234498 3234552
3234878 3235508 3235512 3235513 3235693
3235909 3236134 3236393 3236395 3236411
3236455 3236492 3236495 3236970 3237674
3237682 3237721 3237989 3237990 3237991
3238086 3238088 3238523 3238689 3238705
3239232 3239242 3239388 3239457 3239564
3239735 3240184 3240654 3241039 3241250
3241818 3241830 3241860 3241883 3241888
3241959 3242004 3242030 3242518 3242627
3243272 3243327 3243331 3243332 3243842
3243847 3244058 3244201 3244666 3245163
3245164 3245259 3245266 3245409 3245450
3246159 3246250 3246355 3246356 3247548
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3247564 3247584 3247782 3247888 3248014
3248055 3248442 3248464 3249017 3250609
3251355 3251356 3251358 3251362 3252047
3252207 3252339 3252462 3252464 3252465
3253132 3253655 3253656 3253658 3253659
3253660 3253661 3253667 3253670 3253678
3253681 3253683 3254297 3254712 3255038
3255223 3255244 3255385 3255386 3255470
3255834 3255980 3256206 3256243 3256856
3257103 3257230 3257332 3257569 3257630
3257631 3257633 3257786 3257859 3257988
3258414 3258417 3258450 3259210 3259212
3260639 3260641 3260926 3260933 3261033
3261148 3261235 3261255 3261273 3261483
3261484 3262086 3262166 3262673 3262676
3262678 3262679 3262680 3262681 3262682
3262683 3262685 3262879 3262882 3262889
3262891 3262892 3262900 3262906 3262907
3262910 3262915 3262916 3262921 3262928
3262934 3262941 3262944 3262945 3262946
3263091 3264226 3286998 3291366 3292990
3299174 3303523 3312695 3318433 3332324
3336031 3336159 3345012 3348941 3354850
3356871 3369684 3381479 3387297 3391572
3392786 3398362 3401562 3410765 3428388
3428488 3432218 3434709 3435282 3435869
3442855 3445040 3445048 3445189 3445192
3447796 3448491 3451274 3451293 3452902
3455388 3462722 3467627 3473542 3473918
3482978 3482979 3484847 3485673 3513332
3532217 3544120 3544127 3547451 3565972
3574267 3575827 3577823 3594370 3598125
3602555 3602596 3602636 3602771 3608756
3608991 3609854 3627714 3627735 3632032
3729339 3891878 3915041 3916261 3917441
3920764 3926873 3927153 3928833 3929140
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3929190 3929191 3929192 3929195 3929196
3929228 3929229 3929466 3929541 3929761
3929786 3929959 3929960 3930236 3930366
3930368 3930394 3930582 3930589 3930593
3930601 3930630 3930635 3930714 3930780
3930917 3931159 3931259 3931490 3931677
3931680 3931720 3931869 3931888 3931892
3931916 3931975 3932005 3932059 3932129
3932168 3932169 3932170 3932254 3932286
3932287 3932288 3932296 3932303 3932586
3932589 3932590 3932709 3932842 3933150
3933332 3933892 3933912 3934135 3934216
3934217 3934318 3934571 3934578 3934579
3934679 3934694 3934769 3934879 3934882
3934883 3934938 3934988 3934995 3934997
3934998 3935076 3935110 3935125 3935126
3935138 3935225 3935227 3935228 3935315
3935319 3935342 3935360 3935381 3935401
3935414 3935419 3935444 3935531 3935532
3935564 3935587 3935599 3935653 3935669
3935775 3935846 3935857 3935956 3935957
3935958 3935967 3935970 3935982 3935984
3936011 3936061 3936080 3936096 3936158
3936159 3936178 3936181 3936182 3936202
3936231 3936242 3936243 3936249 3936251
3936253 3936255 3936256 3936258 3936320
3936321 3936325 3936329 3936331 3936373
3936375 3936386 3936390 3936400 3936402
3936464 3936477 3936483 3936567 3936572
3936577 3936580 3936583 3936623 3936628
3936639 3936644 3936647 3936669 3936682
3936686 3936687 3936694 3936712 3936716
3936758 3936779 3936785 3936837 3936843
3936850 3936853 3936871 3936936 3936939
3937003 3937007 3937008 3937012 3937013
3937095 3937107 3937109 3937123 3937142
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3937144 3937146 3937155 3937158 3937218
3937225 3937231 3937252 3937254 3937256
3937259 3937260 3937332 3937333 3937334
3937336 3937338 3937339 3937341 3937342
3937391 3937404 3937408 3937412 3937413
3937420 3937432 3937444 3937450 3937451
3937487 3937495 3937498 3937500 3937563
3937565 3937603 3937614 3937616 3937634
3937635 3937636 3937658 3937689 3937729
3937745 3937752 3937759 3937760 3937761
3937765 3937802 3937806 3937865 3937871
3937875 3937876 3937877 3937878 3937879
3937880 3937896 3937907 3937923 3937926
3937928 3937929 3937931 3937933 3937935
3937954 3937955 3937963 3937985 3937996
3938015 3938019 3938021 3938022 3938029
3938042 3938044 3938090 3938130 3938138
3938155 3938162 3938180 3938182 3938184
3938185 3938218 3938220 3938221 3938230
3938245 3938246 3938263 3938280 3938282
3938315 3938378 3938379 3938388 3938411
3938412 3938413 3938422 3938423 3938428
3938433 3938434 3938454 3938455 3938456
3938458 3938459 3938463 3938505 3938512
3938516 3938520 3938523 3938526 3938532
3938537 3938538 3938540 3938547 3938568
3938569 3938570 3938583 3938584 3938585
3938586 3938587 3938601 3938627 3938632
3938634 3938662 3938664 3938665 3938667
3938668 3938669 3938670 3938725 3938730
3938736 3938745 3938763 3938765 3938769
3938770 3938771 3938774 3938775 3938809
3938813 3938814 3938819 3938826 3938840
3938871 3938916 3938921 3938936 3938938
3938939 3938940 3938941 3938942 3938943
3938944 3938945 3938964 3938973 3938992
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3938993 3938995 3939000 3939003 3939012
3939021 3939023 3939025 3939026 3939036
3939040 3939047 3939072 3939074 3939075
3939079 3939081 3939094 3939105 3939109
3939110 3939111 3939138 3939140 3939141
3939170 3939175 3939195 3939198 3939199
3939200 3939216 3939228 3939234 3939242
3939245 3939260 3939279 3939280 3939282
3939284 3939285 3939289 3939304 3939305
3939307 3939308 3939309 3939313 3939333
3939348 3939349 3939351 3939381 3939382
3939383 3939387 3939388 3939391 3939392
3939393 3939394 3939395 3939396 3939398
3939403 3939410 3939413 3939414 3939419
3939420 3939421 3939422 3939427 3939428
3939429 3939431 3939457 3939463 3939483
3939484 3939486 3939492 3939494 3939499
3939512 3939523 3939531 3939534 3939539
3939543 3939546 3939549 3939563 3939567
3939570 3939571 3939590 3939592 3939593
3939596 3939597 3939598 3939604 3939605
3939609 3939611 3939612 3939614 3939631
3939648 3939652 3939656 3939661 3939692
3939695 3939726 3939731 3939733 3939734
3939743 3939774 3939777 3939778 3939779
3939781 3939793 3939872 3939883 3939886
3939889 3939891 3939905 3939906 3939911
3939914 3939916 3939920 3939923 3939925
3939926 3939927 3939928 3939930 3939933
3939934 3939937 3939938 3939944 3939948
3939950 3939951 3939958 3939961 3939962
3939963 3939964 3939965 3939966 3939969
3939984 3940080 3940117 3940118 3940204
3940219 3940232 3940247 3940249 3940252
3940253 3940272 3940283 3940285 3940291
3940293 3940296 3940298 3940301 3940303
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3940305 3940306 3940319 3940350 3940352
3940358 3940401 3940403 3940411 3940467
3940470 3940485 3940495 3940499 3940511
3940514 3940543 3940547 3940554 3940557
3940590 3940619 3940622 3940680 3940681
3940686 3940689 3940696 3940698 3940705
3940708 3940710 3940711 3940713 3940715
3940742 3940815 3940816 3940832 3940833
3940854 3940855 3940856 3940866 3940877
3940880 3940887 3940890 3940891 3940894
3940896 3940911 3940912 3940915 3940919
3940947 3940948 3940952 3940953 3940964
3940967 3940970 3940979 3940987 3940993
3940995 3941021 3941038 3941046 3941047
3941048 3941050 3941054 3941056 3941057
3941059 3941060 3941062 3941103 3941104
3941111 3941130 3941131 3941133 3941134
3941136 3941137 3941138 3941139 3941140
3941144 3941151 3941157 3941158 3941159
3941160 3941172 3941180 3941182 3941218
3941222 3941227 3941228 3941229 3941233
3941234 3941245 3941246 3941247 3941315
3941317 3941328 3941357 3941367 3941368
3941370 3941373 3941375 3941376 3941377
3941382 3941384 3941392 3941396 3941397
3941398 3941399 3941401 3941428 3941429
3941430 3941431 3941432 3941433 3941451
3941458 3941464 3941465 3941466 3941477
3941478 3941479 3941481 3941491 3941492
3941493 3941497 3941499 3941510 3941518
3941519 3941545 3941546 3941548 3941549
3941550 3941570 3941582 3941594 3941603
3941610 3941614 3941627 3941628 3941629
3941630 3941632 3941635 3941652 3941657
3941661 3941664 3941674 3941682 3941683
3941684 3941694 3941698 3941708 3941709
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3941754 3941758 3941767 3941780 3941782
3941787 3941792 3941795 3941813 3941815
3941817 3941823 3941824 3941827 3941828
3941829 3941836 3941838 3941840 3941865
3941866 3941871 3941872 3941878 3941879
3941882 3941913 3941917 3941925 3941926
3941937 3941975 3941979 3941980 3942011
3942012 3942013 3942016 3942017 3942018
3942019 3942084 3942089 3942092 3942094
3942095 3942098 3942101 3942102 3942103
3942113 3942127 3942144 3942146 3942148
3942156 3942157 3942158 3942159 3942160
3942187 3942194 3942201 3942204 3942205
3942207 3942210 3942219 3942226 3942229
3942230 3942233 3942234 3942235 3942238
3942299 3942325 3942326 3942331 3942332
3942333 3942335 3942342 3942344 3942347
3942359 3942363 3942364 3942384 3942385
3942398 3942401 3942403 3942405 3942408
3942409 3942410 3942411 3942412 3942417
3942421 3942436 3942437 3942440 3942442
3942445 3942451 3942457 3942491 3942517
3942523 3942528 3942531 3942533 3942534
3942535 3942545 3942551 3942557 3942558
3942573 3942574 3942598 3942599 3942624
3942626 3942650 3942654 3942657 3942661
3942662 3942669 3942670 3942671 3942673
3942675 3942676 3942677 3942682 3942684
3942687 3942702 3942705 3942717 3942718
3942719 3942720 3942721 3942725 3942726
3942738 3942763 3942767 3942769 3942791
3942798 3942805 3942806 3942807 3942808
3942810 3942811 3942832 3942833 3942848
3942855 3942856 3942866 3942867 3942868
3942869 3942870 3942891 3942894 3942897
3942899 3942920 3942921 3942927 3942928
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3942929 3942932 3942934 3942941 3942947
3942959 3942967 3942972 3942989 3942990
3942991 3943005 3943012 3943015 3943016
3943022 3943038 3943039 3943046 3943066
3943072 3943079 3943083 3943084 3943109
3943111 3943112 3943115 3943149 3943150
3943157 3943158 3943159 3943162 3943174
3943175 3943180 3943186 3943190 3943194
3943198 3943200 3943202 3943203 3943205
3943206 3943213 3943214 3943215 3943217
3943218 3943224 3943226 3943227 3943228
3943233 3943242 3943279 3943284 3943285
3943289 3943303 3943314 3943316 3943319
3943321 3943322 3943323 3943324 3943325
3943327 3943333 3943345 3943346 3943353
3943356 3943358 3943367 3943378 3943382
3943383 3943386 3943391 3943401 3943461
3943465 3943466 3943468 3943488 3943496
3943498 3943504 3943510 3943578 3943580
3943584 3943586 3943587 3943601 3943604
3943627 3943632 3943636 3943648 3943663
3943670 3943671 3943673 3943674 3943676
3943677 3943678 3943680 3943681 3943682
3943689 3943727 3943729 3943733 3943738
3943739 3943740 3943742 3943743 3943744
3943748 3943749 3943750 3943751 3943752
3943753 3943754 3943756 3943793 3943796
3943797 3943800 3943801 3943802 3943803
3943804 3943806 3943807 3943816 3943817
3943831 3943838 3943861 3943864 3943867
3943868 3943931 3943933 3943945 3943947
3943950 3943953 3943954 3943977 3943984
3943998 3943999 3944004 3944005 3944006
3944011 3944014 3944016 3944017 3944019
3944024 3944027 3944029 3944030 3944057
3944059 3944071 3944075 3944076 3944080
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3944082 3944093 3944099 3944124 3944125
3944149 3944163 3944190 3944191 3944192
3944232 3944239 3944245 3944251 3944259
3944260 3944263 3944264 3944270 3944272
3944296 3944297 3944298 3944300 3944310
3944320 3944321 3944322 3944323 3944324
3944327 3944328 3944343 3944378 3944387
3944388 3944395 3944396 3944399 3944400
3944401 3944402 3944418 3944423 3944425
3944428 3944433 3944442 3944443 3944444
3944447 3944449 3944465 3944517 3944518
3944539 3944550 3944552 3944629 3944655
3944656 3944665 3944670 3944671 3944672
3944690 3944706 3944712 3944736 3944739
3944744 3944784 3944786 3944815 3944827
3944836 3944839 3944842 3944844 3944846
3944850 3944863 3944873 3944875 3944887
3944889 3944891 3944910 3944940 3944942
3944947 3944950 3944992 3944994 3944997
3944998 3945039 3945047 3945049 3945066
3945070 3945076 3945078 3945079 3945082
3945104 3945105 3945106 3945107 3945113
3945115 3945124 3945127 3945130 3945139
3945153 3945154 3945179 3945181 3945182
3945190 3945192 3945283 3945288 3945289
3945292 3945311 3945313 3945314 3945337
3945375 3945377 3945411 3945412 3945416
3945417 3945426 3945428 3945432 3945434
3945437 3945449 3945451 3945454 3945456
3945457 3945465 3945466 3945468 3945482
3945484 3945485 3945501 3945502 3945507
3945508 3945509 3945510 3945516 3945519
3945520 3945521 3945593 3945594 3945595
3945639 3945644 3945666 3945691 3945692
3945705 3945707 3945724 3945741 3945746
3945747 3945785 3945788 3945789 3945791
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3945792 3945793 3945795 3945796 3945797
3945798 3945835 3945838 3945840 3945866
3945867 3945868 3945869 3945874 3945896
3945899 3945909 3945910 3945911 3945917
3945943 3945944 3945946 3945973 3945976
3945990 3945995 3946004 3946006 3946009
3946010 3946018 3946023 3946033 3946040
3946041 3946042 3946140 3946141 3946143
3946144 3946146 3946147 3946153 3946154
3946157 3946172 3946173 3946174 3946177
3946179 3946183 3946185 3946186 3946275
3946281 3946291 3946293 3946294 3946295
3946298 3946302 3946307 3946375 3946376
3946381 3946382 3946396 3946398 3946401
3946405 3946456 3946459 3946461 3946470
3946555 3946559 3946561 3946568 3946572
3946589 3946599 3946635 3946665 3946667
3946671 3946675 3946678 3946686 3946687
3946697 3946706 3946710 3946713 3946717
3946718 3946720 3946721 3946777 3946779
3946780 3946783 3946803 3946819 3946820
3946824 3946825 3946829 3946830 3946850
3946856 3946860 3946861 3946862 3946863
3946866 3946877 3946878 3946879 3946880
3946882 3946883 3946918 3946919 3946921
3946922 3946924 3946946 3946947 3946957
3946958 3946959 3946960 3946966 3946969
3946973 3946983 3947017 3947042 3947073
3947097 3947099 3947105 3947116 3947136
3947141 3947142 3947143 3947144 3947145
3947149 3947159 3947164 3947171 3947206
3947211 3947212 3947214 3947216 3947220
3947231 3947232 3947236 3947238 3947252
3947261 3947267 3947270 3947334 3947341
3947371 3947380 3947383 3947424 3947427
3947433 3947437 3947443 3947444 3947479
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3947480 3947494 3947495 3947496 3947497
3947507 3947509 3947510 3947512 3947513
3947521 3947527 3947532 3947546 3947547
3947548 3947549 3947553 3947555 3947556
3947558 3947559 3947571 3947577 3947595
3947596 3947597 3947631 3947633 3947636
3947638 3947647 3947651 3947652 3947673
3947674 3947675 3947678 3947680 3947681
3947721 3947731 3947762 3947783 3947787
3947788 3947792 3947900 3947901 3947910
3947912 3947975 3947976 3948030 3948081
3948082 3948083 3948125 3948169 3948170
3948171 3948174 3948178 3948204 3948205
3948216 3948286 3948292 3948293 3948295
3948299 3948329 3948372 3948375 3948382
3948429 3948431 3948440 3948450 3948504
3948506 3948509 3948515 3948562 3948570
3948573 3948574 3948575 3948581 3948582
3948633 3948648 3948661 3948665 3948668
3948670 3948671 3948673 3948675 3948683
3948692 3948695 3948696 3948705 3948741
3948742 3948757 3948885 3948900 3948902
3948922 3948955 3948964 3948965 3948990
3948995 3949004 3949005 3949008 3949038
3949039 3949043 3949082 3949085 3949094
3949095 3949098 3949101 3949112 3949118
3949136 3949149 3949150 3949151 3949173
3949178 3949266 3949271 3949277 3949283
3949287 3949289 3949293 3949294 3949315
3949363 3949392 3949393 3949398 3949463
3949464 3949466 3949543 3949544 3949571
3949574 3949586 3949587 3949596 3949636
3949638 3949642 3949650 3949678 3949688
3949735 3949789 3949791 3949793 3949866
3949890 3949892 3949899 3949910 3949912
3949915 3949943 3949944 3949954 3949962
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3949964 3949965 3950008 3950029 3950031
3950033 3950183 3950185 3950189 3950226
3950232 3950257 3950261 3950266 3950323
3950324 3950376 3950382 3950421 3950433
3950460 3950461 3950463 3950464 3950468
3950502 3950503 3950504 3950509 3950613
3950648 3950684 3950698 3950713 3950733
3950743 3950785 3950787 3950788 3950790
3950791 3950803 3950901 3950903 3950949
3951104 3951105 3951276 3951278 3951292
3951525 3951534 3951542 3951550 3951583
3951599 3951696 3951708 3951719 3951724
3951725 3951728 3951732 3951756 3951784
3951800 3951805 3951809 3951811 3951812
3952045 3952364 3952365 3952409 3952542
3952613 3952617 3952623 3952642 3952680
3952716 3952906 3952909 3952917 3952919
3952973 3953081 3953840 3954580 3955053
3955054 3955087 3955088 3955227 3955262
3955270 3955286 3955569 3955578 3955892
3955895 3955897 3955903 3955908 3955917
3955924 3956622 3956623 3956628 3956632
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APPL NO CLASS RENEWAL DATE
4378 25 29/08/2016
4496 1 31/08/2016
4497 3 31/08/2016
4780 11 04/09/2016
104003 20 13/12/2018
108460 5 12/03/2019
108461 5 12/03/2019
109370 20 12/04/2019
132331 5 22/01/2015
153291 30 25/03/2019
153682 14 24/04/2019
158329 5 10/04/2019
158780 2 12/05/2019
160071 5 17/08/2019
160072 3 17/08/2019
160074 3 17/08/2019
195526 8 20/04/2019
198109 32 22/09/2019
198479 3 13/10/2019
224149 12 03/09/2016
224304 9 11/09/2016
224896 30 16/10/2016
226089 7 18/12/2016
240898 5 07/03/2019
242042 5 10/05/2019
246939 5 30/01/2020
266404 29 14/08/2016
286482 11 06/03/2018
293433 32 09/01/2019
294737 5 07/03/2019
294738 5 07/03/2019
294825 5 12/03/2019
295113 5 22/03/2019
295212 33 25/03/2019
295248 7 26/03/2019
295574 1 10/04/2019
295798 12 22/04/2019
299547 33 25/09/2019
302462 9 28/01/2020
329181 9 24/09/2015
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341183 7 26/09/2016
344596 9 08/01/2017
346961 5 12/03/2017
359382 1 10/03/2018
363389 19 03/07/2018
372923 7 02/03/2019
373016 3 03/03/2019
373234 7 09/03/2019
373294 34 10/03/2019
373520 8 16/03/2019
373640 11 18/03/2019
373641 7 18/04/2019
373642 12 18/04/2019
373643 21 18/03/2019
374108 11 30/03/2019
374221 20 31/03/2019
374222 8 31/03/2019
374606 5 13/04/2019
374607 5 13/04/2019
374764 5 16/04/2019
374776 12 16/04/2019
374777 25 16/04/2019
374909 5 20/04/2019
374909 5 20/04/2019
376351 30 29/05/2019
379288 30 05/08/2019
384267 33 15/12/2019
444001 25 07/10/2016
444393 8 16/10/2016
444768 1 28/10/2016
450393 5 28/02/2017
485225 5 04/02/2019
486894 10 03/03/2019
486939 5 07/03/2019
486944 25 07/03/2019
486944 25 07/03/2019
486963 16 07/03/2019
486966 9 07/03/2019
487089 5 08/03/2019
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487159 6 09/03/2019
487160 6 09/03/2019
487886 30 23/03/2019
488194 21 29/03/2019
488285 25 30/03/2019
488293 25 30/03/2019
488341 9 30/03/2019
488718 5 06/04/2019
489488 11 20/04/2019
489868 17 26/04/2019
489939 25 27/04/2019
489940 25 27/04/2019
489943 25 27/04/2019
489944 25 27/04/2019
489947 25 27/04/2019
489949 25 27/04/2019
489950 24 27/04/2019
491076 17 16/05/2019
491077 17 16/05/2019
491596 1 25/05/2019
492043 32 01/06/2019
492058 11 01/06/2019
492101 5 02/06/2019
492537 5 10/06/2019
492542 2 10/06/2019
492582 24 10/06/2019
492583 25 10/06/2019
494608 5 20/07/2019
495630 7 08/08/2019
496740 3 29/08/2019
497797 11 14/09/2019
498944 18 07/10/2019
498945 3 07/10/2019
498946 24 07/10/2019
498948 24 07/10/2019
498949 25 07/10/2019
498950 34 07/10/2019
498951 29 07/10/2019
498952 30 07/10/2019
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498953 31 07/10/2019
498954 18 07/10/2019
498955 3 07/10/2019
501734 5 05/12/2019
502423 14 16/12/2019
502424 12 16/12/2019
502425 9 16/12/2019
502815 9 23/12/2019
508733 30 17/04/2019
512772 29 30/06/2019
518152 30 09/10/2019
521199 5 13/12/2019
569922 9 23/03/2016
570415 1 31/03/2019
571399 5 20/04/2012
580400 1 03/09/2016
581014 29 14/09/2016
581183 9 16/09/2016
581307 5 18/09/2016
584057 12 03/11/2019
587960 30 04/01/2017
589624 12 29/01/2020
589625 12 29/01/2020
629906 3 03/06/2018
635986 5 05/08/2014
635986 5 05/08/2014
657291 24 01/03/2019
657492 7 02/03/2019
657774 19 07/03/2019
657775 20 07/03/2019
660453 5 27/03/2019
660724 7 28/03/2019
667549 5 30/05/2015
667652 7 30/05/2019
670376 18 26/06/2019
670377 25 26/06/2019
670378 16 26/06/2019
670379 26 26/06/2019
671148 6 29/06/2012
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674181 16 24/07/2019
674182 16 24/07/2019
674309 12 25/07/2019
675625 20 04/08/2019
680448 16 18/09/2019
680449 20 18/09/2019
693182 25 02/01/2016
695532 30 24/01/2006
710155 29 18/07/2016
712315 16 05/08/2016
725004 24 20/08/2016
727993 16 03/06/2006
728149 14 16/04/2016
728149 14 16/04/2016
730991 9 02/09/2016
731601 9 04/09/2016
733241 14 11/09/2016
733242 14 11/09/2016
734739 3 17/09/2016
735938 5 12/11/2016
736823 25 02/12/2016
743086 5 26/09/2016
744294 6 29/10/2016
744295 7 29/10/2016
744296 8 29/10/2016
744297 16 29/10/2016
744298 17 29/10/2016
744299 20 29/10/2016
744300 21 29/10/2016
744301 22 29/10/2016
744306 20 29/10/2016
744307 21 29/10/2016
744308 22 29/10/2016
744312 6 29/10/2016
744887 5 22/10/2006
746019 7 24/12/2016
746020 9 24/12/2016
750623 5 10/01/2007
750630 16 10/01/2017
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751665 30 17/01/2017
751751 5 12/02/2017
782325 3 15/12/2017
792429 7 23/02/2018
795415 5 18/03/2018
795420 5 18/03/2018
796842 16 30/03/2018
797604 5 03/04/2018
799753 5 23/04/2018
816236 20 25/08/2018
820410 10 22/09/2018
826223 9 05/11/2015 15:54:29
826578 30 09/11/2018
829387 12 26/11/2018
833650 14 23/12/2018
836010 7 11/01/2019
838002 20 22/01/2019
842211 30 22/02/2019
842520 5 23/02/2019
842521 5 23/02/2019
842522 5 23/02/2019
842526 5 23/02/2019
842530 5 23/02/2019
842531 5 23/02/2019
842532 5 23/02/2019
842533 5 23/02/2019
842790 34 25/02/2019
842832 18 25/02/2019
842833 19 25/02/2019
842834 20 25/02/2019
842835 22 25/02/2019
842836 28 25/02/2019
842837 27 25/02/2019
842838 23 25/02/2019
842839 24 25/02/2019
843369 7 01/03/2019
843474 3 03/03/2019
843474 3 03/03/2019
843588 11 03/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
843590 20 03/03/2019
843594 3 03/03/2019
843595 3 03/03/2019
843596 3 03/03/2019
843597 3 03/03/2019
843598 3 03/03/2019
843618 33 03/03/2019
843700 34 04/03/2019
843701 18 04/03/2019
843704 25 04/03/2019
843705 24 04/03/2019
843706 23 04/03/2019
843707 21 04/03/2019
843709 28 04/03/2019
843710 12 04/03/2019
843712 9 04/03/2019
843714 8 04/03/2019
843715 6 04/03/2019
843716 1 04/03/2019
843717 3 04/03/2019
843718 5 04/03/2019
843719 2 04/03/2019
843731 19 04/03/2019
843732 16 04/03/2019
843733 17 04/03/2019
843734 33 04/03/2019
843735 29 04/03/2019
843736 32 04/03/2019
843737 26 04/03/2019
843738 11 04/03/2019
843739 30 04/03/2019
843882 7 05/03/2019
843883 25 05/03/2019
844083 24 08/03/2019
844096 5 08/03/2019
844098 5 08/03/2019
844099 5 08/03/2019
844115 5 08/03/2019
844215 5 08/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
844217 5 08/03/2019
844218 10 08/03/2019
844239 28 08/03/2019
844257 21 09/03/2019
844258 21 09/03/2019
844259 21 09/03/2019
844266 12 09/03/2019
844383 16 09/03/2019
844384 9 09/03/2019
844557 30 10/03/2019
844636 8 10/03/2019
844697 5 10/03/2019
844768 12 11/03/2019
844769 25 11/03/2019
844770 28 11/03/2019
844948 9 12/03/2019
844949 9 12/03/2019
845206 5 15/03/2019
845207 5 15/03/2019
845208 5 15/03/2019
845333 9 15/03/2019
845348 5 15/03/2019
845369 33 15/03/2019
845501 5 16/03/2019
846050 3 18/03/2019
846064 25 18/03/2019
846065 25 18/03/2019
846083 17 18/03/2019
846084 1 18/03/2019
846209 16 19/03/2019
846285 5 15/03/2019
846286 5 19/03/2019
846318 31 19/03/2019
846469 12 22/03/2019
846475 30 22/03/2019
846476 30 22/03/2019
846645 5 22/03/2019
846905 31 23/03/2019
846927 31 23/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
847083 5 23/03/2019
847084 5 23/03/2019
847151 20 24/03/2019
847214 32 24/03/2019
847214 32 24/03/2019
848000 5 26/03/2019
848001 5 26/03/2019
848002 5 26/03/2019
848161 5 26/03/2019
848654 25 30/03/2019
848655 5 30/03/2019
848663 5 30/03/2019
848664 5 30/03/2019
848963 5 31/03/2019
849193 16 01/04/2019
849379 8 05/04/2019
849455 9 05/04/2019
849793 30 06/04/2019
850272 12 08/04/2019
850273 12 08/04/2019
850277 12 08/04/2019
850386 16 08/04/2019
850549 1 09/04/2019
850554 1 09/04/2019
850559 16 09/04/2019
850723 31 14/04/2019
851117 3 13/04/2019
851131 30 13/04/2019
851272 3 13/04/2019
851567 21 16/04/2019
851943 7 19/04/2019
852143 29 20/04/2019
852144 30 20/04/2019
852951 34 23/04/2019
853193 12 26/04/2019
853875 16 29/04/2019
854120 11 03/05/2019
854615 17 04/05/2019
854906 24 06/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
854956 21 06/05/2019
855758 10 11/05/2019
855758 10 11/05/2019
855759 10 11/05/2019
855865 21 12/05/2019
855868 21 12/05/2019
855961 16 12/05/2019
855962 16 12/05/2019
855963 16 12/05/2019
856854 31 18/05/2019
857424 25 21/05/2019
857688 25 24/05/2019
858393 7 28/05/2019
858487 17 28/05/2019
858488 16 28/05/2019
860607 9 11/06/2019
860608 12 11/06/2019
860609 9 11/06/2019
860610 12 11/06/2019
860808 9 14/06/2019
860809 16 14/06/2019
863621 25 02/07/2019
864172 5 06/07/2019
867598 3 23/07/2019
867729 21 23/07/2019
867884 33 26/07/2019
867887 33 26/07/2019
868124 16 27/07/2019
868125 9 27/07/2019
869848 5 05/08/2019
870185 13 06/08/2019
870932 17 12/08/2019
871408 5 16/08/2019
871634 9 17/08/2019
871686 1 17/08/2019
871687 16 17/08/2019
871688 1 17/08/2019
871802 25 17/08/2019
871803 18 17/08/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
872126 1 19/08/2019
872133 30 19/08/2019
873147 25 25/08/2019
873721 29 30/08/2019
877563 9 21/09/2016
877566 12 21/09/2016
877567 12 21/09/2016
877568 12 21/09/2016
878034 12 23/09/2019
880070 30 05/10/2019
880071 29 05/10/2019
883636 29 27/10/2019
886442 5 12/11/2019
886443 3 12/11/2019
888484 9 26/11/2019
894398 29 27/12/2019
894399 30 27/12/2019
894402 29 27/12/2019
894403 30 27/12/2019
902460 7 08/02/2020
907965 30 06/03/2020
936416 10 03/07/2010
1052103 16 15/10/2011
1081226 17 18/02/2012
1094755 7 12/04/2012
1145835 30 24/10/2012
1198984 1 14/05/2013
1198985 5 14/05/2013
1214088 4 14/07/2013
1217631 16 25/07/2013
1217632 16 25/07/2013
1250223 99 18/11/2013
1316388 30 19/10/2014
1345269 32 17/03/2015
1396202 16 31/10/2015
1396204 16 31/10/2015
1396205 16 31/10/2015
1396206 16 31/10/2015
1408376 38 22/12/2015
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1428619 10 06/03/2016 13:52:00
1448472 5 27/04/2016 11:38:00
1462511 5 19/06/2016 15:05:00
1462947 25 15/06/2016
1476819 21 07/08/2016 14:40:00
1480431 9 21/08/2016 11:09:00
1480581 99 21/08/2016
1481245 36 24/08/2016
1481246 37 24/08/2016 12:22:00
1481674 35 25/08/2016 12:36:00
1482595 99 29/08/2016
1482880 3 30/08/2016 15:14:00
1484494 3 05/09/2016 15:13:00
1484499 99 05/09/2016
1485514 5 08/09/2016 14:53:00
1486084 41 11/09/2016 15:10:00
1486281 5 12/09/2016 12:31:00
1486442 99 12/09/2016
1487140 99 13/09/2016
1487659 5 15/09/2016 14:58:00
1487660 5 15/09/2016 14:58:00
1487662 5 15/09/2016 14:58:00
1488257 26 18/09/2016 10:18:00
1488268 28 18/09/2016 10:18:00
1489958 99 21/09/2016
1490195 9 22/09/2016 14:27:00
1490305 12 22/09/2016 15:54:00
1491171 99 26/09/2016
1491599 99 27/09/2016
1493385 7 04/10/2016
1493386 7 04/10/2016
1497003 99 13/10/2016
1498140 19 20/10/2016 14:07:00
1499194 29 27/10/2016 14:11:00
1499410 25 27/10/2016 10:29:00
1501416 5 06/11/2016 14:12:00
1501417 3 06/11/2016 14:12:00
1501619 6 06/11/2016
1501652 6 06/11/2016
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1502754 5 09/11/2016 14:54:00
1504074 5 14/11/2016 15:52:00
1504545 5 15/11/2016 16:24:00
1506200 99 21/11/2016
1507019 36 23/11/2016 15:31:00
1507946 37 27/11/2016 16:01:00
1507947 37 27/11/2016 16:01:00
1508371 25 28/11/2016
1508880 7 30/11/2016 11:05:00
1509116 5 30/11/2016 14:33:00
1509883 5 04/12/2016
1510533 41 06/12/2016 12:30:00
1510534 41 06/12/2016 12:30:00
1510535 41 06/12/2016 12:30:00
1510821 9 07/12/2016 11:49:00
1510822 16 07/12/2016 11:49:00
1510823 36 07/12/2016 11:49:00
1510824 42 07/12/2016 11:49:00
1512062 5 11/12/2016 10:46:00
1512358 5 12/12/2016 14:42:00
1526540 99 31/01/2017
1526840 99 01/02/2017
1527325 18 01/02/2017 15:56:00
1527346 41 01/02/2017 16:23:00
1531956 32 19/02/2017 14:23:00
1532463 7 20/02/2017 14:23:00
1620930 99 15/11/2017
1635022 5 27/12/2017
1638102 30 04/01/2018
1660721 36 04/03/2018
1662913 42 10/03/2018
1663134 35 11/03/2018
1663138 32 11/03/2018
1663139 37 11/03/2018
1663669 35 12/03/2018
1663670 41 12/03/2018
1663671 42 12/03/2018
1663672 41 12/03/2018
1663673 42 12/03/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1663674 35 12/03/2018
1665559 42 17/03/2018
1667789 42 24/03/2018
1671431 35 02/04/2018
1686349 30 13/05/2018
1687399 25 14/05/2018
1701470 20 20/06/2018
1711681 30 18/07/2018
1719943 30 11/08/2018
1725809 6 27/08/2018
1727355 9 01/09/2018
1727356 38 01/09/2018
1727357 41 01/09/2018
1729514 5 09/09/2018
1731014 42 12/09/2018
1735819 30 23/09/2018
1735878 35 23/09/2018
1738232 37 29/09/2018
1739092 25 30/09/2018
1739344 42 01/10/2018
1739968 35 03/10/2018
1742244 5 10/10/2018
1742256 5 10/10/2018
1743828 10 15/10/2018
1760947 35 05/12/2018
1763093 41 12/12/2018
1763128 41 12/12/2018
1763129 41 12/12/2018
1764562 25 17/12/2018
1770840 32 05/01/2019
1771295 3 06/01/2019
1774971 29 16/01/2019
1778474 42 28/01/2019
1781044 20 03/02/2019
1782097 16 06/02/2019
1782098 42 06/02/2019
1782099 41 06/02/2019
1783702 42 10/02/2019
1783773 7 10/02/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1787216 42 19/02/2019
1787533 3 20/02/2019
1787651 33 20/02/2019
1787656 42 20/02/2019
1787657 99 20/02/2019
1788066 14 23/02/2019
1788110 3 23/02/2019
1788170 5 23/02/2019
1788235 25 23/02/2019
1788297 41 23/02/2019
1788556 19 24/02/2019
1788984 99 24/02/2019
1788985 99 24/02/2019
1789149 35 25/02/2019
1789402 35 25/02/2019
1789562 39 25/02/2019
1790559 30 27/02/2019
1790862 9 02/03/2019
1790885 43 02/03/2019
1790929 11 02/03/2019
1790950 20 02/03/2019
1790955 41 02/03/2019
1790965 6 02/03/2019
1790969 19 02/03/2019
1791080 9 02/03/2019
1791111 41 02/03/2019
1791129 41 02/03/2019
1791147 9 02/03/2019
1791154 30 02/03/2019
1791165 5 02/03/2019
1791166 25 02/03/2019
1791170 32 02/03/2019
1791177 9 02/03/2019
1791183 12 02/03/2019
1791191 1 02/03/2019
1791192 1 02/03/2019
1791193 35 02/03/2019
1791231 30 02/03/2019
1791302 5 02/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1791409 5 03/03/2019
1791410 35 03/03/2019
1791494 41 03/03/2019
1791510 11 03/03/2019
1791512 5 03/03/2019
1791513 5 03/03/2019
1791540 35 03/03/2019
1791552 30 03/03/2019
1791693 17 03/03/2019
1791694 28 03/03/2019
1791720 35 03/03/2019
1791721 5 03/03/2019
1791753 11 03/03/2019
1791802 5 03/03/2019
1791803 5 03/03/2019
1791804 31 03/03/2019
1791805 34 03/03/2019
1791844 31 03/03/2019
1791845 31 03/03/2019
1791846 31 03/03/2019
1791848 31 03/03/2019
1791885 17 04/03/2019
1791897 9 04/03/2019
1791924 41 04/03/2019
1791928 14 04/03/2019
1791955 31 04/03/2019
1791989 44 04/03/2019
1792019 31 04/03/2019
1792053 29 04/03/2019
1792111 2 04/03/2019
1792112 3 04/03/2019
1792113 2 04/03/2019
1792116 25 04/03/2019
1792140 39 04/03/2019
1792141 39 04/03/2019
1792167 41 04/03/2019
1792168 44 04/03/2019
1792170 11 04/03/2019
1792173 7 04/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1792174 5 04/03/2019
1792175 5 04/03/2019
1792190 42 04/03/2019
1792192 38 04/03/2019
1792193 35 04/03/2019
1792244 5 04/03/2019
1792251 19 04/03/2019
1792256 25 04/03/2019
1792260 99 04/03/2019
1792294 42 04/03/2019
1792325 11 04/03/2019
1792400 1 05/03/2019
1792405 1 05/03/2019
1792409 27 05/03/2019
1792414 11 05/03/2019
1792492 3 05/03/2019
1792494 44 05/03/2019
1792507 5 05/03/2019
1792508 5 05/03/2019
1792510 5 05/03/2019
1792512 25 05/03/2019
1792513 25 05/03/2019
1792525 30 05/03/2019
1792529 30 05/03/2019
1792530 30 05/03/2019
1792537 25 05/03/2019
1792540 12 05/03/2019
1792544 11 05/03/2019
1792597 5 05/03/2019
1792614 6 05/03/2019
1792615 11 05/03/2019
1792617 43 05/03/2019
1792650 17 05/03/2019
1792651 12 05/03/2019
1792657 25 05/03/2019
1792665 35 05/03/2019
1792688 10 05/03/2019
1792697 3 05/03/2019
1792698 3 05/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1792699 3 05/03/2019
1792732 34 05/03/2019
1792733 34 05/03/2019
1792734 34 05/03/2019
1792789 5 05/03/2019
1792831 5 05/03/2019
1792839 3 05/03/2019
1792846 19 05/03/2019
1792854 11 05/03/2019
1792902 37 06/03/2019
1792903 45 06/03/2019
1792904 6 06/03/2019
1792908 12 06/03/2019
1792931 41 06/03/2019
1792938 42 06/03/2019
1792966 11 06/03/2019
1792967 11 06/03/2019
1792975 24 06/03/2019
1792976 24 06/03/2019
1792981 34 06/03/2019
1792982 31 06/03/2019
1792985 5 06/03/2019
1792986 25 06/03/2019
1792995 5 06/03/2019
1792996 5 06/03/2019
1793000 17 06/03/2019
1793027 7 06/03/2019
1793067 33 06/03/2019
1793115 5 06/03/2019
1793160 5 06/03/2019
1793230 21 06/03/2019
1793231 21 06/03/2019
1793256 30 06/03/2019
1793257 30 06/03/2019
1793258 42 06/03/2019
1793259 42 06/03/2019
1793266 41 06/03/2019
1793267 28 06/03/2019
1793364 25 06/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1793365 25 06/03/2019
1793366 25 06/03/2019
1793368 25 06/03/2019
1793369 25 06/03/2019
1793370 25 06/03/2019
1793371 25 06/03/2019
1793372 25 06/03/2019
1793373 25 06/03/2019
1793374 25 06/03/2019
1793375 25 06/03/2019
1793396 20 06/03/2019
1793397 20 06/03/2019
1793448 5 06/03/2019
1793482 31 07/03/2019
1793501 35 09/03/2019
1793543 42 09/03/2019
1793592 37 09/03/2019
1793605 31 09/03/2019
1793653 30 09/03/2019
1793726 17 09/03/2019
1793750 35 09/03/2019
1793766 5 09/03/2019
1793767 5 09/03/2019
1793775 17 09/03/2019
1793832 5 09/03/2019
1793833 5 09/03/2019
1793855 9 09/03/2019
1793876 29 09/03/2019
1793893 35 09/03/2019
1793894 36 09/03/2019
1793895 38 09/03/2019
1793896 42 09/03/2019
1793901 35 09/03/2019
1793902 36 09/03/2019
1793903 38 09/03/2019
1793904 42 09/03/2019
1793909 35 09/03/2019
1793911 38 09/03/2019
1793912 42 09/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1793913 35 09/03/2019
1793914 36 09/03/2019
1793915 38 09/03/2019
1793919 38 09/03/2019
1793929 5 09/03/2019
1793931 5 09/03/2019
1793943 11 09/03/2019
1793947 3 09/03/2019
1793951 5 09/03/2019
1793963 36 09/03/2019
1794001 14 09/03/2019
1794003 5 09/03/2019
1794040 5 09/03/2019
1794046 22 09/03/2019
1794076 99 09/03/2019
1794101 41 09/03/2019
1794102 42 09/03/2019
1794103 41 09/03/2019
1794104 42 09/03/2019
1794105 36 09/03/2019
1794106 39 09/03/2019
1794122 7 09/03/2019
1794149 3 09/03/2019
1794150 5 09/03/2019
1794151 9 09/03/2019
1794152 10 09/03/2019
1794153 12 09/03/2019
1794154 14 09/03/2019
1794155 16 09/03/2019
1794156 20 09/03/2019
1794157 24 09/03/2019
1794158 25 09/03/2019
1794159 35 09/03/2019
1794160 36 09/03/2019
1794161 37 09/03/2019
1794162 38 09/03/2019
1794163 41 09/03/2019
1794164 3 09/03/2019
1794165 5 09/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1794166 9 09/03/2019
1794167 10 09/03/2019
1794168 12 09/03/2019
1794169 14 09/03/2019
1794170 16 09/03/2019
1794171 20 09/03/2019
1794173 25 09/03/2019
1794174 35 09/03/2019
1794175 36 09/03/2019
1794176 37 09/03/2019
1794177 38 09/03/2019
1794178 41 09/03/2019
1794180 35 09/03/2019
1794229 35 11/03/2019
1794230 45 11/03/2019
1794326 9 12/03/2019
1794327 16 12/03/2019
1794343 5 12/03/2019
1794344 5 12/03/2019
1794345 5 12/03/2019
1794379 16 12/03/2019
1794380 16 12/03/2019
1794381 16 12/03/2019
1794402 41 12/03/2019
1794435 30 12/03/2019
1794451 5 12/03/2019
1794511 30 12/03/2019
1794659 31 12/03/2019
1794662 31 12/03/2019
1794664 5 12/03/2019
1794670 5 12/03/2019
1794671 5 12/03/2019
1794831 26 12/03/2019
1794851 5 12/03/2019
1794890 99 12/03/2019
1794892 99 12/03/2019
1794914 21 13/03/2019
1794926 37 13/03/2019
1794927 36 13/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1794932 21 13/03/2019
1794962 5 13/03/2019
1794963 5 13/03/2019
1794964 5 13/03/2019
1794965 3 13/03/2019
1795027 31 13/03/2019
1795095 39 13/03/2019
1795097 9 13/03/2019
1795105 39 13/03/2019
1795113 24 13/03/2019
1795152 25 13/03/2019
1795154 42 13/03/2019
1795185 36 13/03/2019
1795213 25 13/03/2019
1795221 11 13/03/2019
1795237 6 13/03/2019
1795242 20 13/03/2019
1795243 42 13/03/2019
1795312 3 13/03/2019
1795313 99 13/03/2019
1795323 3 13/03/2019
1795474 17 16/03/2019
1795518 35 16/03/2019
1795553 12 16/03/2019
1795558 30 16/03/2019
1795559 30 16/03/2019
1795560 30 16/03/2019
1795597 32 16/03/2019
1795605 11 16/03/2019
1795609 42 16/03/2019
1795723 99 16/03/2019
1795775 31 16/03/2019
1795778 31 16/03/2019
1795780 31 16/03/2019
1795781 31 16/03/2019
1795783 31 16/03/2019
1795785 31 16/03/2019
1795786 31 16/03/2019
1795835 3 16/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1795837 16 16/03/2019
1795838 35 16/03/2019
1795855 34 16/03/2019
1795856 34 16/03/2019
1795898 35 16/03/2019
1796177 31 17/03/2019
1796321 23 17/03/2019
1796368 9 17/03/2019
1796369 35 17/03/2019
1796370 42 17/03/2019
1796496 31 17/03/2019
1796555 99 17/03/2019
1796676 3 18/03/2019
1796677 3 18/03/2019
1796711 29 18/03/2019
1796712 3 18/03/2019
1796718 29 18/03/2019
1796730 16 18/03/2019
1796737 3 18/03/2019
1796738 5 18/03/2019
1796839 99 18/03/2019
1796840 99 18/03/2019
1796841 99 18/03/2019
1796924 21 18/03/2019
1796937 99 18/03/2019
1796938 99 18/03/2019
1796939 99 18/03/2019
1796999 30 19/03/2019
1797047 35 19/03/2019
1797094 8 19/03/2019
1797148 37 19/03/2019
1797149 37 19/03/2019
1797183 37 19/03/2019
1797188 24 19/03/2019
1797302 5 19/03/2019
1797427 7 19/03/2019
1797469 99 19/03/2019
1797645 17 20/03/2019
1797834 25 20/03/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1797835 25 20/03/2019
1797921 5 20/03/2019
1797922 5 20/03/2019
1798161 29 20/03/2019
1798259 24 23/03/2019
1798284 3 23/03/2019
1798439 5 23/03/2019
1798598 5 23/03/2019
1798652 27 23/03/2019
1798653 24 23/03/2019
1798912 41 24/03/2019
1798947 5 24/03/2019
1798948 30 24/03/2019
1799104 29 24/03/2019
1799158 5 24/03/2019
1799299 44 24/03/2019
1799305 99 24/03/2019
1799470 32 25/03/2019
1799471 34 25/03/2019
1799582 3 25/03/2019
1799723 31 25/03/2019
1799725 31 25/03/2019
1799726 31 25/03/2019
1799727 31 25/03/2019
1799728 31 25/03/2019
1799729 31 25/03/2019
1799788 17 25/03/2019
1799789 17 25/03/2019
1799790 17 25/03/2019
1799916 21 25/03/2019
1799917 6 25/03/2019
1799918 20 25/03/2019
1799977 5 26/03/2019
1799978 24 26/03/2019
1799990 21 26/03/2019
1800018 5 26/03/2019
1800019 5 26/03/2019
1800313 17 26/03/2019
1800319 5 26/03/2019
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APPL NO CLASS RENEWAL DATE
1800320 5 26/03/2019
1800321 5 26/03/2019
1800322 5 26/03/2019
1800323 5 26/03/2019
1800384 25 26/03/2019
1800523 99 27/03/2019
1800631 7 27/03/2019
1800746 9 27/03/2019
1800748 42 27/03/2019
1800749 42 27/03/2019
1800825 99 27/03/2019
1800887 5 30/03/2019
1800889 30 30/03/2019
1800890 30 30/03/2019
1801067 24 30/03/2019
1801068 25 30/03/2019
1801073 17 30/03/2019
1801074 17 30/03/2019
1801138 14 30/03/2019
1801223 5 30/03/2019
1801286 35 30/03/2019
1801306 5 30/03/2019
1801307 5 30/03/2019
1801308 5 30/03/2019
1801309 5 30/03/2019
1801310 5 30/03/2019
1801311 5 30/03/2019
1801313 5 30/03/2019
1801314 5 30/03/2019
1801417 3 30/03/2019
1801557 1 31/03/2019
1801577 30 31/03/2019
1801928 35 31/03/2019
1801931 99 31/03/2019
1801932 99 31/03/2019
1802185 31 01/04/2019
1802342 16 01/04/2019
1802453 9 02/04/2019
1802622 9 02/04/2019
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APPL NO CLASS RENEWAL DATE
1802623 9 02/04/2019
1802624 9 02/04/2019
1802651 24 02/04/2019
1802652 24 02/04/2019
1802654 25 02/04/2019
1802668 8 02/04/2019
1802669 9 02/04/2019
1802670 10 02/04/2019
1802671 11 02/04/2019
1802672 12 02/04/2019
1802673 13 02/04/2019
1802674 14 02/04/2019
1802695 36 02/04/2019
1803332 99 06/04/2019
1803615 31 08/04/2019
1803763 99 08/04/2019
1803915 41 08/04/2019
1804047 1 08/04/2019
1804048 5 08/04/2019
1804049 31 08/04/2019
1804208 99 09/04/2019
1804214 5 09/04/2019
1804611 25 09/04/2019
1804743 9 09/04/2019
1804759 3 09/04/2019
1804952 25 13/04/2019
1805020 1 13/04/2019
1805021 5 13/04/2019
1805253 2 13/04/2019
1805254 32 13/04/2019
1805255 28 13/04/2019
1805256 27 13/04/2019
1805257 26 13/04/2019
1805258 22 13/04/2019
1805259 21 13/04/2019
1805260 20 13/04/2019
1805261 14 13/04/2019
1805262 13 13/04/2019
1805265 8 13/04/2019
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APPL NO CLASS RENEWAL DATE
1805266 7 13/04/2019
1805267 6 13/04/2019
1805268 4 13/04/2019
1805694 99 13/04/2019
1805760 99 13/04/2019
1805875 1 13/04/2019
1806060 7 14/04/2019
1806082 29 14/04/2019
1806119 30 14/04/2019
1806405 1 15/04/2019
1806886 99 15/04/2019
1807256 25 16/04/2019
1807257 25 16/04/2019
1807258 25 16/04/2019
1807490 5 16/04/2019
1807491 5 16/04/2019
1808161 41 17/04/2019
1808207 35 17/04/2019
1808728 5 21/04/2019
1808736 5 21/04/2019
1808746 5 21/04/2019
1808749 5 21/04/2019
1808751 5 21/04/2019
1809369 5 21/04/2019
1809534 5 21/04/2019
1809672 1 22/04/2019
1809687 25 22/04/2019
1810312 42 22/04/2019
1810313 38 22/04/2019
1810587 25 23/04/2019
1810932 41 24/04/2019
1811132 35 24/04/2019
1811487 14 27/04/2019
1811556 5 27/04/2019
1811681 29 27/04/2019
1811701 42 27/04/2019
1811734 99 27/04/2019
1812140 37 28/04/2019
1812328 30 28/04/2019
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APPL NO CLASS RENEWAL DATE
1812359 5 28/04/2019
1812764 41 29/04/2019
1813103 99 30/04/2019
1813104 99 30/04/2019
1813152 5 30/04/2019
1813153 5 30/04/2019
1813154 5 30/04/2019
1813155 5 30/04/2019
1813156 5 30/04/2019
1813157 5 30/04/2019
1813158 5 30/04/2019
1813159 5 30/04/2019
1813160 5 30/04/2019
1813161 5 30/04/2019
1813162 5 30/04/2019
1813163 5 30/04/2019
1813175 5 30/04/2019
1813176 5 30/04/2019
1813177 5 30/04/2019
1813178 5 30/04/2019
1813180 5 30/04/2019
1813488 99 01/05/2019
1813489 99 01/05/2019
1813539 2 01/05/2019
1813620 2 01/05/2019
1813708 4 04/05/2019
1813842 5 04/05/2019
1814078 25 04/05/2019
1814424 3 04/05/2019
1814592 27 05/05/2019
1814593 12 05/05/2019
1814852 5 05/05/2019
1814879 35 05/05/2019
1814880 35 05/05/2019
1814881 35 05/05/2019
1814890 11 05/05/2019
1814892 11 05/05/2019
1815176 5 06/05/2019
1815179 5 06/05/2019
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1815252 10 06/05/2019
1815331 3 06/05/2019
1815527 41 07/05/2019
1815598 24 07/05/2019
1815929 5 08/05/2019
1816020 30 08/05/2019
1817182 5 12/05/2019
1817266 99 12/05/2019
1817303 42 13/05/2019
1817484 30 13/05/2019
1818183 30 14/05/2019
1818426 3 15/05/2019
1818427 9 15/05/2019
1818428 16 15/05/2019
1818429 18 15/05/2019
1818430 23 15/05/2019
1818431 24 15/05/2019
1818433 26 15/05/2019
1818434 27 15/05/2019
1818435 28 15/05/2019
1818436 35 15/05/2019
1818442 16 15/05/2019
1818443 25 15/05/2019
1818444 35 15/05/2019
1818445 42 15/05/2019
1818447 25 15/05/2019
1818451 25 15/05/2019
1818470 25 15/05/2019
1818471 35 15/05/2019
1818570 4 15/05/2019
1818578 4 15/05/2019
1818582 99 15/05/2019
1818583 99 15/05/2019
1818639 38 15/05/2019
1819713 34 19/05/2019
1819831 19 19/05/2019
1819882 35 19/05/2019
1820175 1 20/05/2019
1820585 42 21/05/2019
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APPL NO CLASS RENEWAL DATE
1820595 1 21/05/2019
1820968 25 22/05/2019
1821300 41 25/05/2019
1821379 35 25/05/2019
1821404 5 25/05/2019
1821432 30 25/05/2019
1821894 3 26/05/2019
1822128 5 26/05/2019
1822195 5 26/05/2019
1822243 41 26/05/2019
1822244 42 26/05/2019
1822336 99 26/05/2019
1822337 99 26/05/2019
1822378 99 26/05/2019
1822619 30 27/05/2019
1822620 29 27/05/2019
1822621 28 27/05/2019
1822622 27 27/05/2019
1822840 11 27/05/2019
1822931 35 28/05/2019
1823228 5 28/05/2019
1823229 5 28/05/2019
1823231 5 28/05/2019
1823341 20 29/05/2019
1823537 99 29/05/2019
1823727 1 29/05/2019
1823728 5 29/05/2019
1823822 34 01/06/2019
1823841 3 01/06/2019
1824264 24 01/06/2019
1824265 25 01/06/2019
1824266 24 01/06/2019
1824267 25 01/06/2019
1824704 5 02/06/2019
1824861 99 02/06/2019
1825228 30 03/06/2019
1826306 7 05/06/2019
1827695 17 10/06/2019
1827734 30 10/06/2019
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1827735 99 10/06/2019
1827736 99 10/06/2019
1827737 99 10/06/2019
1827738 99 10/06/2019
1827898 9 10/06/2019
1829032 5 15/06/2019
1829033 1 15/06/2019
1829141 14 15/06/2019
1829142 16 15/06/2019
1829144 28 15/06/2019
1829316 42 15/06/2019
1829422 31 15/06/2019
1829789 3 16/06/2019
1829790 3 16/06/2019
1830662 41 18/06/2019
1830663 41 18/06/2019
1830664 41 18/06/2019
1830665 99 18/06/2019
1830666 99 18/06/2019
1830667 99 18/06/2019
1830668 99 18/06/2019
1830905 12 19/06/2019
1830906 7 19/06/2019
1830907 12 19/06/2019
1830908 7 19/06/2019
1831023 12 19/06/2019
1831514 3 22/06/2019
1831729 5 23/06/2019
1832540 99 24/06/2019
1832631 99 24/06/2019
1832847 99 25/06/2019
1833594 99 26/06/2019
1833595 99 26/06/2019
1835787 17 02/07/2019
1835912 23 02/07/2019
1835913 26 02/07/2019
1836428 99 03/07/2019
1836429 99 03/07/2019
1837030 16 07/07/2019
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1839830 12 15/07/2019
1840062 99 15/07/2019
1841203 9 20/07/2019
1841205 9 20/07/2019
1841206 9 20/07/2019
1842155 27 21/07/2019
1842512 21 22/07/2019
1842577 29 22/07/2019
1842760 36 22/07/2019
1843336 27 24/07/2019
1843337 28 24/07/2019
1843338 3 24/07/2019
1843339 9 24/07/2019
1843627 9 24/07/2019
1843961 25 27/07/2019
1844004 7 27/07/2019
1844005 9 27/07/2019
1844177 41 27/07/2019
1844178 41 27/07/2019
1844841 5 28/07/2019
1844842 5 28/07/2019
1845116 99 29/07/2019
1845180 11 29/07/2019
1845556 16 30/07/2019
1845557 42 30/07/2019
1845655 39 30/07/2019
1845703 99 30/07/2019
1845758 9 30/07/2019
1845763 35 30/07/2019
1845936 25 31/07/2019
1846002 34 31/07/2019
1846169 9 31/07/2019
1846705 36 03/08/2019
1847385 10 04/08/2019
1848140 24 07/08/2019
1848722 5 10/08/2019
1848756 36 10/08/2019
1848785 1 10/08/2019
1848786 37 10/08/2019
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1849040 30 10/08/2019
1849041 29 10/08/2019
1849121 41 10/08/2019
1849569 99 11/08/2019
1851766 37 18/08/2019
1852003 29 18/08/2019
1852421 31 19/08/2019
1852760 30 20/08/2019
1853100 33 21/08/2019
1853221 3 21/08/2019
1854283 30 25/08/2019
1854576 18 25/08/2019
1854577 35 25/08/2019
1854578 18 25/08/2019
1854579 35 25/08/2019
1855493 33 27/08/2019
1855494 33 27/08/2019
1856474 11 31/08/2019
1857752 41 02/09/2019
1858173 32 03/09/2019
1858680 32 04/09/2019
1859999 32 08/09/2019
1860297 35 09/09/2019
1862405 5 14/09/2019
1862585 43 15/09/2019
1863532 32 16/09/2019
1864050 34 17/09/2019
1864051 34 17/09/2019
1864052 34 17/09/2019
1864721 24 22/09/2019
1864722 25 22/09/2019
1864723 36 22/09/2019
1864724 37 22/09/2019
1865348 33 22/09/2019
1865349 33 22/09/2019
1865351 33 22/09/2019
1865352 33 22/09/2019
1865731 99 23/09/2019
1866272 28 23/09/2019
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APPL NO CLASS RENEWAL DATE
1866273 28 23/09/2019
1867560 26 29/09/2019
1867618 42 29/09/2019
1868716 11 01/10/2019
1868863 41 01/10/2019
1868864 42 01/10/2019
1868865 41 01/10/2019
1868866 42 01/10/2019
1868867 41 01/10/2019
1868868 42 01/10/2019
1869146 7 01/10/2019
1869147 7 01/10/2019
1869148 7 01/10/2019
1869485 5 05/10/2019
1869486 31 05/10/2019
1869487 35 05/10/2019
1870662 99 07/10/2019
1870814 29 07/10/2019
1871818 1 09/10/2019
1871821 9 09/10/2019
1872373 35 12/10/2019
1873184 21 14/10/2019
1874921 25 20/10/2019
1874952 5 21/10/2019
1875797 6 23/10/2019
1876180 25 26/10/2019
1876181 25 26/10/2019
1876182 25 26/10/2019
1876663 28 27/10/2019
1879071 17 03/11/2019
1880139 12 04/11/2019
1880141 12 04/11/2019
1880423 99 04/11/2019
1882255 3 10/11/2019
1883339 10 12/11/2019
1884943 12 16/11/2019
1885508 3 17/11/2019
1886169 30 19/11/2019
1886172 30 19/11/2019
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1891687 35 04/12/2019
1893925 34 09/12/2019
1894898 99 11/12/2019
1895161 3 14/12/2019
1897477 19 18/12/2019
1897585 11 18/12/2019
1899445 25 22/12/2019
1901442 30 24/12/2019
1901443 30 24/12/2019
1901682 25 29/12/2019
1905654 41 06/01/2020
1905663 99 06/01/2020
1906601 43 07/01/2020
1907599 20 11/01/2020
1907949 45 12/01/2020
1910086 5 18/01/2020
1914476 99 28/01/2020
1914868 10 29/01/2020
1914869 5 29/01/2020
1914870 10 29/01/2020
1914872 10 29/01/2020
1914875 5 29/01/2020
1915798 3 03/02/2020
1917739 19 05/02/2020
1919381 10 08/02/2020
1919993 24 09/02/2020
1920094 19 09/02/2020
1920448 30 10/02/2020
1923406 16 17/02/2020
1923407 41 17/02/2020
1930088 1 03/03/2020
1930089 2 03/03/2020
1930090 3 03/03/2020
1930091 4 03/03/2020
1930092 5 03/03/2020
1930093 6 03/03/2020
1930094 7 03/03/2020
1930095 8 03/03/2020
1930096 9 03/03/2020
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1930097 10 03/03/2020
1930098 11 03/03/2020
1930099 12 03/03/2020
1930100 13 03/03/2020
1930101 14 03/03/2020
1930102 15 03/03/2020
1930103 16 03/03/2020
1930104 17 03/03/2020
1930105 18 03/03/2020
1930106 19 03/03/2020
1930107 20 03/03/2020
1930108 21 03/03/2020
1930109 22 03/03/2020
1930110 23 03/03/2020
1930111 24 03/03/2020
1930112 25 03/03/2020
1930113 26 03/03/2020
1930114 27 03/03/2020
1930115 28 03/03/2020
1930116 29 03/03/2020
1930117 30 03/03/2020
1930118 31 03/03/2020
1930119 32 03/03/2020
1930120 33 03/03/2020
1930121 34 03/03/2020
1930122 35 03/03/2020
1930123 36 03/03/2020
1930124 37 03/03/2020
1930125 38 03/03/2020
1930126 39 03/03/2020
1930127 40 03/03/2020
1930128 41 03/03/2020
1930129 42 03/03/2020
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NOTIFICATION 
SNo. NOTIFICATION 
1 Application No. 4063954 in Class 36 may be treated Withdrawn. 
2 Application No. 4063955 in Class 42 may be treated Withdrawn vide Applicants 

counsel letter dated 01/02/2019. 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
1853688 - 25: Proprietor Altered to DAIKI BRANDS PRIVATE LIMITED , 207/A, THE ENTERPRISE 
CO-OP SOCIETY LTD., PRABHADEVI INDUSTRIAL ESTATE, VEER SAVARKAR MARG, 
PRABHADEVI, MUMBAI 400 025 
D B APPAREL INDIA PRIVATE LIMITED.

1405996 - 11, 1405997 - 7, 1405995 - 9: Proprietor Altered to SUNIL BALA PUNJ , 1207, IIT ROAD, 
NEAR SECTOR-21D, NIT, FARIDABAD 
PASSI SUPER POWERS

848202 - 7: Proprietor Altered to SANDEEP SINGH , 2304, Abdullapur Basti,Near Balaji Mandir, 
Ludhiana. 
 
RMI MACHINES INTERNATIONAL

1412448 - 16: Proprietor Altered to MOJA SHOES PRIVATE LIMITED , Shakti Complex, Samaypur, 
Near G T Kamal Road By-Pass, Delhi, India 
SPORTS STATION (INDIA) PVT LTD

743485 - 9: Proprietor Altered to ANIL GOYAL , Dardi Colony, Near Aggarsain Chowk, Samana-
147101 (Pb.) 
KRISHANA INDUSTRIES

1308364 - 21, 1308364 - 32, 1308364 - 33: Proprietor Altered to NEMIROFF INTELLECTUAL 
PROPERTY ESTABLISHMENT , STADTLE 31, FL-9490 Vaduz, PRINCIPALITY OF LIECHTENSTEIN 
BREYFIELD TRUST REG.

1275910 - 25: Proprietor Altered to PHAT FARM HOLDING COMPANY, LLC , 1400 Broadway, Suite 
1405, New York, NY 10018, USA. 
PHAT FASHIONS LLC

1407226 - 41: Proprietor Altered to SONU KAUR , 60, NEW MEHAR SINGH COLONY, TRIPURI 
PATIALA (PUNJAB)-147001 
NISHAAN MEDIA (INDIA) PVT LTD

1274144 - 34: Proprietor Altered to CHINA TOBACCO SHANDONG INDUSTRIAL CO LTD , NO.30 
JIEFANG ROAD, LIXIA DISTRICT, JINAN CITY, SHANDONG PROVINCE, PEOPLES REPUBLIC OF 
CHINA. 
GENERAL TOBACCO GROUP CO JINAN CIGARETTE FACTORY

714369 - 2: Proprietor Altered to AKTIEBOLAGET WILH. BECKER , BRUKSGARDEN, SE-263 83 
HOGANAS, SWEDEN. 
BECKER INDUSTRIAL COATINGS AB

770470 - 1, 770477 - 16, 770476 - 1, 770472 - 16, 770475 - 1, 770471 - 16: Proprietor Altered to 
RAVINDER PAL SINGH LAMBA,VARINDER KAUR LAMBA trading as , B-16 MANGOL PURI 
INDUSTRIAL AREA PHASE -II NEW DELHI 
WEMBLEY ADHESIVES, WEMBLEY ADHESIVES, WEMBLEY ADHESIVES, WEMBLEY 
ADHESIVES, RAVINDER PAL SINGH LAMBA

1274688 - 29: Proprietor Altered to DANONE ASIA PACIFIC HOLDINGS PTE LTD. , 47, Scotts 
Road, 10-00, Golden Bell Tower, Singapore 228233. Singapore 
INTERNATIONAL NUTRITION CO.LTD.

1286261 - 25: Proprietor Altered to SHRI K.L. ARORA , 396, BASEMENT, BHERA ENCLAVE, 
PASCHIM VIHAR, NEW DELHI-110087. 
DEEPALI CREATION

537387 - 7, 1190148 - 7, 907733 - 7: Proprietor Altered to VOLGA TRANSMISSIONS PVT LTD , D-
701, UNESCO ASSOCIATION APPARTMENTS, PLOT NO 55, I.P. EXTENSION, DELHI 
HINDON RUBBERS PVT. LTD., M/S VOLGA TRANSMISSIONS , HINDON RUBBERS PRIVATE 
LIMITED

1758256 - 9: Proprietor Altered to NISHA SHAILESH SETH , 302, 3rd floor, Mehta Court, gilder 
lane, opp. Navjeevan society, Mumbai central, Mumbai - 400 008 . 
FORTH DIMENSIONS IMPEX PVT LTD

833738 - 14, 869867 - 14: Proprietor Altered to DOMINIO DAIMOND CORPORATION , PO BOX NO.-
4569 STATION A, TORRANTO, M5W, 4T9, CANADA. 
DOMINIO DIAMOND EKATI CORPORATION

869867 - 14, 833738 - 14: Proprietor Altered to DOMINIO DIAMOND EKATI CORPORATION , 1102 
4920 52, STREET YELLOW KNIFE NT, X1A 3TI, CANADA. 
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BHP DIAMONDS INC,, BHP DIAMONDS INC,

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE REGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
833738 - 14, 869867 - 14: Proprietor Name Altered to BHP BILLTTON DAIMONDS INC 
BHP DIAMONDS INC,

834516 - 1: Proprietor Name Altered to DANISCO US INC 
GENENCOR INTERNATIONAL, INC.

1412448 - 16: Proprietor Name Altered to SSIPL RETAIL LIMITED 
MOJA SHOES PRIVATE LIMITED

714369 - 2: Proprietor Name Altered to BECKER INDUSTRIAL COATINGS AB 
BECKER INDUSTIFARG AB

824490 - 31, 774311 - 31, 829902 - 31: Proprietor Name Altered to EVIALIS 
GUYOMARCH NUTRITION ANIMALE SA

326555 - 6: Proprietor Name Altered to JANAK STEEL TUBES LIMITED 
JANAK STEEL TUBES PRIVATE LIMITED.

338040 - 4, 336542 - 4: Proprietor Name Altered to THE KINGSFORD PRODUCTS COMPANY, LLC 
THE KINGSFORD PRODUCTS COMPANY

338040 - 4, 336542 - 4: Proprietor Name Altered to THE KINGSFORD PRODUCTS COMPANY 
THE KINGSFORD COMPANY

869867 - 14, 833738 - 14: Proprietor Name Altered to BHP BILLITON CANADA INC 
BHP BILLTTON DAIMONDS INC

1412448 - 16: Proprietor Address Altered to 81/ F4, Mohan Co-Operative Industrial Estate, Main 
Mathura Road, New Delhi-11004 
SSIPL RETAIL LIMITED

834516 - 1: Proprietor Address Altered to 925 Page Mill Road, Palo Alto, California 94304, U.S.A. 
DANISCO US INC

833738 - 14, 869867 - 14: Proprietor Address Altered to 2900-550, BURRARD STREET, 
VANCOUVER. BC, V6C 0A3, CANADA. 
BHP BILLITON CANADA INC

338115 - 21, 338116 - 21: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 
201301, akhileshkumar.rai@azbpartners.com

1356368 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

342036 - 3: Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 
600 032., trademark@depenning.com

833738 - 14, 869867 - 14: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, 
KOLKATA - 700 025, INDIA.,

2441774 - 3: Address for Service is altered to 38A NARSINGHA 
AVENUE,NAGERBAZAR,KOLKATA 700 074,WEST BENGAL,INDIA., shumanto@nicheipo.com

1275910 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com
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666926 - 1: Address for Service is altered to C-36, MAHENDRU ENCLAVE, LANE NO 4, DELHI- 110 
009., summitaggarwal@gmail.com

508283 - 14: Address for Service is altered to M-19 A, South Extension Part- II, New Delhi - 
110049.,

657153 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
111311 2 12/03/2019 14:33:46
154501 16 11/03/2019 11:31:12
154749 7 15/03/2019 15:56:58
159334 34 11/03/2019 14:24:23
159340 3 11/03/2019 14:24:52
159341 3 11/03/2019 14:25:19
159577 18 15/03/2019 14:41:45
196637 30 11/03/2019 14:25:54
196681 6 12/03/2019 10:43:37
196733 5 13/03/2019 10:24:26
196734 5 13/03/2019 10:25:07
196805 5 14/03/2019 11:13:03
196820 9 14/03/2019 15:19:30
196837 2 14/03/2019 16:15:07
196874 3 15/03/2019 12:10:25
242742 5 11/03/2019 11:32:22
242768 9 11/03/2019 12:01:37
242780 12 11/03/2019 12:02:05
242796 7 11/03/2019 14:29:09
242877 28 12/03/2019 14:34:30
242885 24 12/03/2019 14:56:00
242917 9 13/03/2019 10:28:17
242988 3 14/03/2019 11:13:43
242992 5 14/03/2019 11:14:13
242997 5 14/03/2019 11:14:39
243002 5 14/03/2019 11:15:15
243105 2 15/03/2019 16:06:52
294751 29 14/03/2019 10:36:02
297004 7 11/03/2019 11:32:57
297038 20 11/03/2019 11:34:09
297060 34 11/03/2019 14:29:43
297067 7 11/03/2019 14:30:18
297109 5 12/03/2019 12:25:45
297145 1 12/03/2019 14:35:08
297148 8 12/03/2019 14:35:52
297209 5 12/03/2019 16:03:52
297214 5 12/03/2019 16:04:24
297306 3 14/03/2019 10:37:43
297352 12 14/03/2019 11:49:17
297409 11 14/03/2019 15:20:08
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
297410 9 14/03/2019 15:20:55
297411 30 14/03/2019 15:21:26
297498 3 15/03/2019 14:43:34
297562 7 15/03/2019 16:08:03
373900 10 12/03/2019 14:36:47
377312 5 11/03/2019 11:34:42
377376 9 11/03/2019 14:31:17
377419 4 11/03/2019 14:35:59
377434 33 11/03/2019 16:16:49
377441 5 11/03/2019 16:17:14
377482 30 12/03/2019 10:54:19
377483 31 12/03/2019 10:58:17
377484 32 12/03/2019 10:58:42
377513 32 12/03/2019 12:26:16
377523 9 12/03/2019 12:26:47
377560 29 12/03/2019 14:37:30
377561 8 12/03/2019 14:37:54
377563 10 12/03/2019 14:38:22
377564 27 12/03/2019 14:40:34
377565 28 12/03/2019 14:41:01
377567 5 12/03/2019 14:41:26
377578 32 12/03/2019 14:41:55
377611 2 12/03/2019 14:42:27
377628 24 12/03/2019 15:03:35
377674 24 13/03/2019 10:29:48
377676 26 13/03/2019 10:30:18
377741 5 13/03/2019 11:29:26
377743 5 13/03/2019 11:29:56
377774 11 13/03/2019 11:30:33
377826 30 13/03/2019 14:37:51
377827 30 13/03/2019 14:38:26
377842 19 13/03/2019 15:22:07
377843 20 13/03/2019 15:22:37
377846 15 13/03/2019 15:23:04
377847 21 13/03/2019 15:23:29
377889 30 13/03/2019 15:23:58
377928 9 14/03/2019 10:38:07
377954 3 14/03/2019 11:15:53
377955 7 14/03/2019 11:16:18
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
378049 5 15/03/2019 11:21:59
378053 7 15/03/2019 11:23:04
378095 34 15/03/2019 11:24:53
378167 25 15/03/2019 12:12:06
378170 7 15/03/2019 12:12:32
485015 3 14/03/2019 11:17:10
493074 5 11/03/2019 11:36:26
493094 11 11/03/2019 11:36:53
493102 30 11/03/2019 11:37:19
493104 1 11/03/2019 11:37:43
493106 30 11/03/2019 11:39:30
493107 30 11/03/2019 11:39:54
493138 28 11/03/2019 11:40:22
493143 1 11/03/2019 11:40:43
493148 7 11/03/2019 11:41:11
493170 33 11/03/2019 11:41:33
493210 30 11/03/2019 12:03:29
493263 9 11/03/2019 14:37:59
493288 3 11/03/2019 14:38:26
493301 12 11/03/2019 16:18:34
493321 7 11/03/2019 16:18:57
493332 25 12/03/2019 11:00:21
493339 3 12/03/2019 11:00:49
493360 5 12/03/2019 11:01:17
493384 24 12/03/2019 15:04:08
493386 5 12/03/2019 15:04:33
493391 30 12/03/2019 15:04:53
493405 19 12/03/2019 15:06:58
493406 19 12/03/2019 15:07:23
493409 11 12/03/2019 15:07:45
493421 29 12/03/2019 15:08:07
493439 12 12/03/2019 15:08:32
493450 10 12/03/2019 15:08:56
493452 6 12/03/2019 15:09:20
493460 7 12/03/2019 15:09:45
493462 9 12/03/2019 15:10:09
493482 5 12/03/2019 15:10:33
493504 5 12/03/2019 16:06:45
493533 5 12/03/2019 16:07:33
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
493544 30 12/03/2019 16:08:26
493545 30 12/03/2019 16:08:55
493549 3 12/03/2019 16:09:19
493581 25 12/03/2019 16:09:45
493583 25 12/03/2019 16:11:19
493593 25 12/03/2019 16:11:42
493623 1 13/03/2019 10:40:41
493624 11 13/03/2019 10:43:40
493625 2 13/03/2019 10:44:58
493626 7 13/03/2019 10:45:42
493627 6 13/03/2019 10:47:20
493628 9 13/03/2019 10:49:07
493646 9 13/03/2019 11:45:40
493653 29 13/03/2019 11:46:25
493654 30 13/03/2019 11:46:56
493733 29 13/03/2019 14:42:07
493761 11 13/03/2019 14:42:40
493773 25 13/03/2019 14:43:04
493782 5 13/03/2019 14:43:31
493797 5 13/03/2019 14:43:59
493798 5 13/03/2019 14:44:38
493806 12 13/03/2019 14:45:08
493807 12 13/03/2019 14:45:37
493828 9 14/03/2019 11:20:11
493830 28 14/03/2019 11:22:07
493869 29 14/03/2019 11:25:41
493969 16 14/03/2019 16:16:35
493987 34 15/03/2019 11:31:04
493996 30 15/03/2019 11:31:29
494000 6 15/03/2019 11:31:54
494015 25 15/03/2019 11:32:19
494023 7 15/03/2019 11:32:45
494027 20 15/03/2019 11:33:10
494031 4 15/03/2019 11:33:36
494032 1 15/03/2019 11:34:03
494097 34 15/03/2019 12:13:42
494119 16 15/03/2019 12:14:06
494136 2 15/03/2019 15:57:24
494137 2 15/03/2019 15:57:46
 
 

 

6946



Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
494156 5 15/03/2019 15:58:12
494157 5 15/03/2019 15:58:33
494192 29 15/03/2019 15:59:00
494193 7 15/03/2019 15:59:21
494201 25 15/03/2019 16:00:26
494209 12 15/03/2019 16:00:51
494226 29 15/03/2019 16:10:04
494239 16 15/03/2019 16:10:32
494250 10 15/03/2019 16:11:26
512031 7 11/03/2019 11:07:29
512054 29 11/03/2019 11:07:58
512113 34 11/03/2019 11:12:54
512356 30 11/03/2019 16:21:34
553498 5 12/03/2019 15:14:27
576108 5 13/03/2019 10:56:42
576113 3 13/03/2019 10:57:07
576116 3 13/03/2019 10:57:49
576125 3 13/03/2019 10:59:13
576133 3 13/03/2019 11:00:13
576352 2 13/03/2019 15:57:12
576403 23 14/03/2019 10:41:00
576573 5 15/03/2019 11:35:12
576577 12 15/03/2019 11:36:18
669461 14 11/03/2019 11:15:51
669540 25 11/03/2019 11:16:16
669554 31 11/03/2019 11:20:07
669564 9 11/03/2019 11:22:18
669618 23 11/03/2019 11:25:51
669694 16 11/03/2019 11:42:52
669709 24 11/03/2019 11:43:15
669795 12 11/03/2019 12:06:02
669796 7 11/03/2019 12:06:38
669886 25 11/03/2019 12:07:05
669890 31 11/03/2019 12:07:34
669894 25 11/03/2019 12:11:02
669896 25 11/03/2019 12:11:26
669987 29 11/03/2019 14:39:58
670057 5 11/03/2019 14:41:44
670100 16 11/03/2019 16:22:02
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
670276 16 11/03/2019 16:22:24
670604 12 12/03/2019 15:14:51
670623 30 12/03/2019 15:15:38
670653 9 12/03/2019 15:19:21
670662 3 12/03/2019 15:56:36
670664 1 12/03/2019 15:57:09
670681 16 12/03/2019 15:57:32
670726 1 12/03/2019 15:57:56
670892 12 12/03/2019 15:58:18
670898 5 12/03/2019 15:58:44
670899 5 12/03/2019 15:59:11
670951 25 12/03/2019 16:13:39
670976 25 12/03/2019 16:16:49
671001 27 12/03/2019 16:17:20
671014 17 12/03/2019 16:17:50
671166 16 13/03/2019 11:02:15
671210 5 13/03/2019 11:02:42
671405 8 13/03/2019 11:52:35
671412 12 13/03/2019 11:53:01
671429 25 13/03/2019 11:53:31
671524 5 14/03/2019 10:41:29
671525 5 14/03/2019 10:41:53
671526 5 14/03/2019 10:42:15
671527 5 14/03/2019 10:42:38
671528 5 14/03/2019 10:43:00
671657 9 14/03/2019 11:30:29
671719 9 14/03/2019 11:33:03
671720 12 14/03/2019 11:33:29
671738 19 14/03/2019 11:34:16
671740 19 14/03/2019 11:34:43
671769 12 14/03/2019 11:35:07
671787 25 14/03/2019 11:35:34
671825 16 14/03/2019 11:50:58
671826 9 14/03/2019 11:51:25
671827 16 14/03/2019 11:53:52
671829 16 14/03/2019 11:54:15
671831 16 14/03/2019 11:54:45
671833 16 14/03/2019 11:55:10
671835 16 14/03/2019 11:55:38
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
671839 9 14/03/2019 11:56:06
671840 16 14/03/2019 11:57:02
671841 9 14/03/2019 12:04:28
671843 9 14/03/2019 12:04:50
671844 16 14/03/2019 12:05:36
671845 16 14/03/2019 12:06:23
671846 9 14/03/2019 12:07:56
671847 9 14/03/2019 12:08:43
671848 16 14/03/2019 12:09:19
671849 9 14/03/2019 12:09:44
671850 16 14/03/2019 12:10:27
671852 16 14/03/2019 12:13:02
671853 9 14/03/2019 12:14:21
671854 16 14/03/2019 12:15:10
671855 9 14/03/2019 12:15:49
671856 16 14/03/2019 12:18:34
671857 9 14/03/2019 12:18:58
671858 16 14/03/2019 12:22:10
671859 9 14/03/2019 12:22:36
671860 16 14/03/2019 12:23:02
671861 9 14/03/2019 12:23:39
671862 16 14/03/2019 12:24:18
671863 9 14/03/2019 12:24:53
671864 16 14/03/2019 12:25:27
671868 9 14/03/2019 12:27:57
671902 14 14/03/2019 12:28:20
672020 25 14/03/2019 12:28:43
672023 28 14/03/2019 12:29:15
672064 25 14/03/2019 16:19:02
672073 21 14/03/2019 16:19:26
672098 14 14/03/2019 16:19:48
672099 14 14/03/2019 16:20:10
672130 33 14/03/2019 16:22:21
672131 16 14/03/2019 16:22:50
672135 32 14/03/2019 16:23:25
672136 29 14/03/2019 16:23:51
672137 30 14/03/2019 16:24:31
672247 16 15/03/2019 11:39:15
672413 11 15/03/2019 11:39:37
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
672454 16 15/03/2019 14:47:35
672563 1 15/03/2019 14:48:29
672565 9 15/03/2019 14:49:14
672566 10 15/03/2019 14:49:39
672567 11 15/03/2019 14:53:56
672576 21 15/03/2019 14:54:26
672578 23 15/03/2019 14:55:15
672579 24 15/03/2019 14:55:44
672581 26 15/03/2019 14:56:17
672582 27 15/03/2019 14:56:44
672583 28 15/03/2019 14:58:53
672584 29 15/03/2019 14:59:15
672585 30 15/03/2019 14:59:40
672586 31 15/03/2019 15:02:17
672587 32 15/03/2019 15:02:45
672589 3 15/03/2019 15:03:17
672590 4 15/03/2019 15:03:38
672601 5 15/03/2019 15:04:04
672661 24 15/03/2019 16:02:42
672701 17 15/03/2019 16:03:08
672706 31 15/03/2019 16:03:29
672751 34 15/03/2019 16:03:52
672792 5 15/03/2019 16:14:18
672796 5 15/03/2019 16:14:38
672797 5 15/03/2019 16:15:03
672891 1 15/03/2019 16:20:06
672896 6 15/03/2019 16:21:13
672897 7 15/03/2019 16:21:41
672962 3 15/03/2019 16:22:07
672979 12 15/03/2019 16:22:32
673479 22 15/03/2019 11:41:07
859875 5 14/03/2019 16:25:25
861588 29 11/03/2019 11:03:10
861603 16 11/03/2019 11:03:40
861675 5 11/03/2019 10:55:53
861684 30 11/03/2019 10:56:16
861685 30 11/03/2019 10:56:49
861725 19 11/03/2019 10:57:20
861726 11 11/03/2019 10:57:47
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
861743 9 11/03/2019 12:14:21
861764 18 11/03/2019 12:15:10
861765 25 11/03/2019 12:15:46
861780 9 11/03/2019 12:16:13
861781 9 11/03/2019 12:19:53
861785 9 11/03/2019 12:20:25
861796 9 11/03/2019 12:20:58
861808 9 11/03/2019 12:23:06
861809 5 11/03/2019 12:23:39
861822 31 11/03/2019 12:26:36
861823 12 11/03/2019 12:27:06
861826 3 11/03/2019 12:27:32
861836 16 11/03/2019 12:28:07
861838 16 11/03/2019 12:29:28
861840 30 11/03/2019 12:30:22
861848 30 11/03/2019 12:31:57
861849 7 11/03/2019 12:32:23
861850 7 11/03/2019 12:32:53
861853 7 11/03/2019 12:35:07
861855 7 11/03/2019 12:35:42
861856 12 11/03/2019 12:36:08
861857 12 11/03/2019 12:37:02
861858 7 11/03/2019 12:37:27
861859 28 11/03/2019 12:38:09
861861 25 11/03/2019 12:41:36
861862 6 11/03/2019 12:42:03
861865 30 11/03/2019 12:44:25
861878 24 11/03/2019 14:19:52
861920 9 11/03/2019 12:45:06
861929 7 11/03/2019 12:45:30
861930 7 11/03/2019 14:10:36
861932 7 11/03/2019 14:11:07
861946 30 11/03/2019 14:12:20
861952 5 11/03/2019 14:13:05
861961 30 11/03/2019 14:13:35
861974 9 11/03/2019 14:15:17
861980 16 11/03/2019 14:15:49
861982 16 11/03/2019 14:16:23
861983 16 11/03/2019 14:17:22
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
861988 11 11/03/2019 14:44:11
861995 29 11/03/2019 14:44:38
861996 12 11/03/2019 14:45:09
861998 23 11/03/2019 14:45:45
862031 12 11/03/2019 14:48:08
862033 17 11/03/2019 14:48:51
862034 11 11/03/2019 14:50:16
862046 25 11/03/2019 14:51:26
862047 6 11/03/2019 14:52:23
862067 9 11/03/2019 14:56:40
862079 34 11/03/2019 14:57:15
862101 5 11/03/2019 14:57:57
862102 5 11/03/2019 16:04:13
862103 5 11/03/2019 16:03:28
862104 5 11/03/2019 14:58:28
862105 5 11/03/2019 14:59:15
862110 12 11/03/2019 15:15:58
862115 8 11/03/2019 15:16:22
862119 8 11/03/2019 15:16:49
862120 8 11/03/2019 15:17:13
862130 30 11/03/2019 15:17:39
862131 7 11/03/2019 15:19:16
862138 25 11/03/2019 15:19:44
862141 25 11/03/2019 15:20:10
862142 30 11/03/2019 15:20:34
862143 25 11/03/2019 15:20:59
862144 30 11/03/2019 15:21:25
862145 28 11/03/2019 15:58:00
862150 25 11/03/2019 15:58:27
862166 24 11/03/2019 15:58:50
862167 7 11/03/2019 15:59:15
862168 12 11/03/2019 15:59:40
862170 30 11/03/2019 16:00:02
862173 25 11/03/2019 16:01:05
862174 12 11/03/2019 16:01:30
862175 11 11/03/2019 16:01:51
862200 30 11/03/2019 16:24:40
862275 32 11/03/2019 16:25:12
862276 17 11/03/2019 16:25:35
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
862277 29 11/03/2019 16:25:55
862286 34 11/03/2019 16:26:17
862287 34 11/03/2019 16:27:37
862292 5 11/03/2019 16:28:00
862294 5 11/03/2019 16:28:23
862299 25 11/03/2019 16:28:48
862301 19 11/03/2019 16:30:28
862302 19 11/03/2019 16:30:52
862303 19 11/03/2019 16:31:12
862319 5 11/03/2019 16:31:32
862324 21 11/03/2019 16:31:53
862327 5 11/03/2019 16:32:16
862328 5 11/03/2019 16:32:41
862361 14 12/03/2019 10:24:47
862373 12 12/03/2019 10:26:04
862375 28 12/03/2019 10:26:26
862376 9 12/03/2019 10:26:47
862378 30 12/03/2019 10:40:54
862379 30 12/03/2019 10:27:17
862382 2 12/03/2019 10:27:46
862383 2 12/03/2019 10:28:08
862384 2 12/03/2019 10:28:45
862397 10 12/03/2019 10:30:27
862399 9 12/03/2019 10:30:53
862406 1 12/03/2019 10:31:17
862407 5 12/03/2019 10:31:40
862417 16 12/03/2019 10:34:15
862418 7 12/03/2019 10:34:37
862419 6 12/03/2019 10:35:01
862420 5 12/03/2019 10:35:23
862425 30 12/03/2019 10:35:44
862426 30 12/03/2019 10:36:05
862433 31 12/03/2019 11:04:35
862434 31 12/03/2019 11:07:38
862460 3 12/03/2019 11:08:02
862461 6 12/03/2019 11:08:26
862462 7 12/03/2019 11:08:46
862463 16 12/03/2019 11:09:13
862464 14 12/03/2019 11:09:37
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
862466 9 12/03/2019 11:09:59
862467 27 12/03/2019 11:10:43
862468 9 12/03/2019 11:11:11
862469 29 12/03/2019 11:11:35
862471 9 12/03/2019 11:12:55
862472 30 12/03/2019 11:13:20
862473 31 12/03/2019 11:13:44
862474 32 12/03/2019 11:14:07
862481 29 12/03/2019 11:16:09
862482 32 12/03/2019 11:16:33
862503 12 12/03/2019 11:17:31
862504 12 12/03/2019 11:18:08
862505 1 12/03/2019 11:19:00
862519 18 12/03/2019 11:19:28
862525 28 12/03/2019 11:24:07
862526 25 12/03/2019 11:24:35
862528 5 12/03/2019 11:25:13
862529 9 12/03/2019 11:26:00
862530 9 12/03/2019 11:26:51
862531 9 12/03/2019 11:32:13
862535 4 12/03/2019 11:32:40
862536 5 12/03/2019 11:34:24
862537 6 12/03/2019 11:35:02
862538 7 12/03/2019 11:35:37
862539 8 12/03/2019 11:36:00
862540 9 12/03/2019 11:39:09
862541 10 12/03/2019 11:39:40
862542 11 12/03/2019 11:42:35
862543 12 12/03/2019 12:23:51
862544 13 12/03/2019 11:43:59
862546 15 12/03/2019 12:22:40
862548 17 12/03/2019 11:44:48
862550 19 12/03/2019 11:45:19
862553 22 12/03/2019 11:47:29
862556 27 12/03/2019 11:48:03
862557 28 12/03/2019 11:48:27
862558 29 12/03/2019 11:48:53
862560 31 12/03/2019 11:49:24
862561 32 12/03/2019 11:52:01
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
862562 33 12/03/2019 11:52:28
862563 34 12/03/2019 11:52:52
862576 9 12/03/2019 11:53:18
862600 7 12/03/2019 12:22:00
862618 30 12/03/2019 11:53:52
862658 7 12/03/2019 12:29:45
862659 3 12/03/2019 12:30:21
862676 32 12/03/2019 12:32:45
862678 9 12/03/2019 14:30:27
862683 16 12/03/2019 12:30:50
862736 25 12/03/2019 12:35:46
862746 30 12/03/2019 12:36:48
862749 30 12/03/2019 12:37:14
862753 9 12/03/2019 14:29:52
862754 9 12/03/2019 14:28:52
862768 21 12/03/2019 12:38:43
862798 28 13/03/2019 11:06:48
862832 16 12/03/2019 16:20:28
862833 16 12/03/2019 16:20:52
862846 32 12/03/2019 16:25:51
862847 20 12/03/2019 16:26:18
862848 30 12/03/2019 16:26:45
862859 3 12/03/2019 16:31:03
862862 2 12/03/2019 16:31:47
862864 33 12/03/2019 16:32:13
862865 33 12/03/2019 16:32:34
862866 33 12/03/2019 16:32:57
862867 33 12/03/2019 16:33:20
862875 25 12/03/2019 16:33:52
862877 30 12/03/2019 16:34:16
862878 5 12/03/2019 16:34:45
862880 30 12/03/2019 16:35:07
862882 16 12/03/2019 16:36:36
862937 7 13/03/2019 10:10:10
862940 12 13/03/2019 10:11:08
862941 12 13/03/2019 10:12:06
862947 7 13/03/2019 10:12:36
862948 25 13/03/2019 10:13:13
862951 30 13/03/2019 10:13:44
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
862953 11 13/03/2019 10:14:08
862957 25 13/03/2019 10:14:32
862958 25 13/03/2019 10:15:04
862975 14 13/03/2019 10:17:31
862986 25 13/03/2019 10:17:55
862989 19 13/03/2019 10:18:16
862992 7 13/03/2019 10:18:41
862996 5 13/03/2019 10:19:04
862998 5 13/03/2019 10:19:29
863002 7 13/03/2019 10:20:53
863007 17 13/03/2019 10:21:15
863008 17 13/03/2019 10:21:38
863013 24 13/03/2019 10:22:09
863052 14 13/03/2019 11:09:55
863053 14 13/03/2019 11:10:28
863057 7 13/03/2019 11:10:56
863061 30 13/03/2019 11:11:22
863066 25 13/03/2019 11:12:55
863073 16 13/03/2019 11:13:17
863103 9 13/03/2019 11:13:42
863131 7 13/03/2019 11:14:05
863132 5 13/03/2019 11:18:35
863142 5 13/03/2019 11:19:02
863147 5 13/03/2019 11:19:25
863148 5 13/03/2019 11:19:50
863149 29 13/03/2019 11:20:13
863231 26 13/03/2019 11:56:46
863232 21 13/03/2019 12:03:34
863233 21 13/03/2019 12:04:10
863298 3 13/03/2019 12:04:44
863308 25 13/03/2019 12:05:14
863309 21 13/03/2019 12:05:41
863314 30 13/03/2019 12:06:12
863316 17 13/03/2019 12:06:58
863321 17 13/03/2019 12:08:39
863338 3 13/03/2019 12:11:16
863340 7 13/03/2019 12:11:52
863344 31 13/03/2019 12:14:00
863346 16 13/03/2019 12:15:38
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
863360 7 13/03/2019 12:16:11
863361 12 13/03/2019 12:16:32
863363 25 13/03/2019 12:16:54
863365 7 13/03/2019 12:17:16
863379 31 13/03/2019 12:17:56
863410 3 13/03/2019 14:48:35
863411 28 13/03/2019 14:49:09
863412 28 13/03/2019 14:49:49
863444 3 13/03/2019 14:50:14
863463 12 13/03/2019 14:50:41
863466 17 13/03/2019 14:51:09
863470 18 13/03/2019 14:52:16
863473 9 13/03/2019 14:55:13
863474 9 13/03/2019 14:55:39
863475 16 13/03/2019 14:56:16
863507 5 13/03/2019 14:56:49
863511 1 13/03/2019 14:58:46
863512 16 13/03/2019 15:02:34
863513 16 13/03/2019 15:03:02
863514 1 13/03/2019 15:03:26
863534 25 13/03/2019 15:03:50
863549 9 13/03/2019 15:04:14
863554 9 13/03/2019 15:05:06
863555 9 13/03/2019 15:05:34
863561 27 13/03/2019 15:05:58
863581 25 13/03/2019 15:06:26
863585 9 14/03/2019 10:44:44
863586 3 13/03/2019 15:59:49
863593 9 13/03/2019 16:00:14
863597 30 13/03/2019 16:00:40
863600 12 13/03/2019 16:01:05
863602 19 13/03/2019 16:02:43
863603 34 13/03/2019 16:03:06
863605 27 13/03/2019 16:03:31
863607 25 13/03/2019 16:03:55
863608 24 13/03/2019 16:04:18
863609 3 13/03/2019 16:04:40
863615 8 13/03/2019 16:06:01
863616 16 13/03/2019 16:09:22
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
863617 6 13/03/2019 16:10:20
863620 25 13/03/2019 16:10:43
863622 28 13/03/2019 16:12:34
863623 28 13/03/2019 16:13:12
863625 5 13/03/2019 16:13:39
863626 5 13/03/2019 16:13:59
863627 7 13/03/2019 16:14:22
863642 16 13/03/2019 16:14:43
863682 14 13/03/2019 16:20:33
863684 14 13/03/2019 16:21:10
863685 3 13/03/2019 16:22:59
863691 25 13/03/2019 16:24:12
863695 25 13/03/2019 16:24:35
863716 1 13/03/2019 16:25:07
863717 2 13/03/2019 16:25:30
863731 1 13/03/2019 16:25:57
863732 9 14/03/2019 10:45:13
863735 16 13/03/2019 16:27:10
863753 31 13/03/2019 16:27:38
863785 3 13/03/2019 16:28:32
863790 9 14/03/2019 12:31:54
863799 31 14/03/2019 12:32:23
863800 31 14/03/2019 12:32:49
863804 34 14/03/2019 12:33:16
863811 30 14/03/2019 12:33:40
863813 30 14/03/2019 15:15:34
863814 30 14/03/2019 12:34:11
863823 26 14/03/2019 14:16:08
863839 3 14/03/2019 14:16:45
863845 9 14/03/2019 14:17:13
863858 17 14/03/2019 14:17:36
863860 1 14/03/2019 14:18:06
863861 4 14/03/2019 14:21:03
863866 7 14/03/2019 14:24:41
863868 25 14/03/2019 14:25:10
863898 25 14/03/2019 14:30:39
863899 25 14/03/2019 14:31:22
863905 12 14/03/2019 14:31:46
863907 17 14/03/2019 14:32:17
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Trade Marks Journal No: 1893 ,   18/03/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
863908 17 14/03/2019 14:32:40
863909 24 14/03/2019 14:33:08
863911 25 14/03/2019 14:35:27
863913 25 14/03/2019 14:36:13
863915 12 14/03/2019 14:37:24
863920 5 14/03/2019 14:39:08
863921 10 14/03/2019 14:39:31
863942 31 14/03/2019 14:40:08
863952 12 14/03/2019 14:40:33
863953 24 14/03/2019 14:40:56
863963 16 14/03/2019 14:51:19
863966 16 14/03/2019 14:52:56
863967 5 14/03/2019 14:53:49
863968 5 14/03/2019 14:55:43
863969 5 14/03/2019 14:56:23
863971 7 14/03/2019 15:01:00
863974 7 14/03/2019 15:03:29
863975 12 14/03/2019 15:03:54
863984 30 14/03/2019 15:16:51
863991 31 14/03/2019 15:04:27
863996 24 14/03/2019 15:05:07
864003 5 14/03/2019 15:05:33
864004 5 14/03/2019 15:06:03
864005 5 14/03/2019 15:06:30
864041 25 14/03/2019 16:27:30
864051 18 14/03/2019 16:27:52
864052 21 14/03/2019 16:28:12
864053 31 14/03/2019 16:28:33
864079 29 14/03/2019 16:28:56
864083 25 14/03/2019 16:29:44
864084 5 14/03/2019 16:30:10
864085 5 14/03/2019 16:30:36
864086 5 14/03/2019 16:32:26
864087 5 14/03/2019 16:32:47
864088 1 14/03/2019 16:33:09
864089 1 14/03/2019 16:33:29
864090 5 14/03/2019 16:33:51
864091 5 14/03/2019 16:34:12
864092 5 14/03/2019 16:34:33
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
864093 5 14/03/2019 16:34:52
864117 3 14/03/2019 16:37:12
864160 17 14/03/2019 16:37:33
864166 9 14/03/2019 16:38:04
864167 9 14/03/2019 16:38:25
864170 5 14/03/2019 16:38:46
864173 9 14/03/2019 16:39:06
864174 9 14/03/2019 16:39:26
864175 9 14/03/2019 16:39:48
864224 24 14/03/2019 16:40:15
864237 9 15/03/2019 11:43:11
864238 2 15/03/2019 11:43:33
864239 9 15/03/2019 11:44:01
864256 16 15/03/2019 14:14:59
864289 25 15/03/2019 11:51:16
864311 9 15/03/2019 11:51:41
864351 16 15/03/2019 11:52:04
864354 9 15/03/2019 11:52:27
864362 30 15/03/2019 11:53:08
864374 16 15/03/2019 11:53:35
864440 9 15/03/2019 11:54:00
864451 8 15/03/2019 12:00:53
864452 8 15/03/2019 12:01:29
864453 12 15/03/2019 12:01:55
864454 12 15/03/2019 12:02:25
864472 20 15/03/2019 12:03:20
864509 7 15/03/2019 12:17:37
864510 12 15/03/2019 12:18:01
864511 17 15/03/2019 12:18:25
864512 18 15/03/2019 12:18:48
864513 19 15/03/2019 12:19:13
864514 22 15/03/2019 12:19:37
864515 24 15/03/2019 12:20:00
864517 3 15/03/2019 12:20:28
864518 16 15/03/2019 12:21:25
864519 24 15/03/2019 12:21:53
864522 5 15/03/2019 12:31:22
864536 7 15/03/2019 12:31:50
864577 5 15/03/2019 12:32:19
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
864580 12 15/03/2019 12:32:45
864582 9 15/03/2019 12:33:14
864585 9 15/03/2019 12:33:42
864587 29 15/03/2019 12:34:04
864591 7 15/03/2019 12:36:31
864592 9 15/03/2019 12:37:02
864593 11 15/03/2019 12:37:28
864612 30 15/03/2019 12:38:00
864613 32 15/03/2019 12:38:33
864656 5 15/03/2019 12:40:42
864657 5 15/03/2019 12:41:09
864658 5 15/03/2019 12:44:26
864659 5 15/03/2019 12:44:53
864660 5 15/03/2019 12:45:20
864661 5 15/03/2019 12:45:55
864662 5 15/03/2019 12:46:41
864664 9 15/03/2019 14:17:27
864666 24 15/03/2019 12:47:40
864667 24 15/03/2019 12:50:01
864668 24 15/03/2019 12:50:23
864670 9 15/03/2019 12:51:28
864677 16 15/03/2019 12:52:11
864682 9 15/03/2019 12:52:38
864683 9 15/03/2019 14:17:58
864704 5 15/03/2019 12:53:52
864705 5 15/03/2019 12:54:24
864767 16 15/03/2019 14:37:12
864768 30 15/03/2019 14:21:04
864769 31 15/03/2019 14:22:06
864771 29 15/03/2019 14:25:03
864789 25 15/03/2019 14:25:33
864791 11 15/03/2019 14:38:28
864807 5 15/03/2019 14:26:26
864808 5 15/03/2019 14:27:09
864809 25 15/03/2019 14:27:50
864813 8 15/03/2019 14:29:42
864818 30 15/03/2019 14:30:16
864840 11 15/03/2019 14:39:31
864851 9 15/03/2019 14:31:26
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
864856 16 15/03/2019 14:32:01
864864 29 15/03/2019 14:34:42
864870 5 15/03/2019 14:35:05
864871 10 15/03/2019 14:35:31
864984 18 15/03/2019 16:26:10
864985 5 15/03/2019 16:26:37
864986 2 15/03/2019 16:26:59
864987 1 15/03/2019 16:27:22
864988 18 15/03/2019 16:27:44
864989 5 15/03/2019 16:28:06
864990 1 15/03/2019 16:28:26
864991 2 15/03/2019 16:28:47
865000 12 15/03/2019 16:29:12
865004 25 15/03/2019 16:30:08
865005 25 15/03/2019 16:29:46
875314 2 15/03/2019 14:35:53
903955 25 11/03/2019 15:19:06
903964 5 11/03/2019 15:20:45
903973 14 11/03/2019 15:21:46
903974 16 11/03/2019 15:22:35
903975 1 11/03/2019 15:23:13
903982 9 11/03/2019 15:23:59
903998 3 11/03/2019 15:24:40
904000 21 11/03/2019 15:25:23
904001 3 11/03/2019 15:26:05
904003 21 11/03/2019 15:26:53
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     Trade Marks Journal No: 1893,   18/03/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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